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 Monday,  July  10,  967/Asadha  1,
 3889  (Sake)

 —

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  SpsAxer  in  the  Charr]

 Obituary  Reference

 Mr,  Speaker  I  have  to  inform  the
 House  of  the  sad  demise  of  Shri
 Naushir  Bharucha  who  passed  away  at
 Bombay  on  the  gth  July,  ‘1967,  at  the
 age  of  59

 Shri  Naushir  Bharucha  was  a  Mem-
 ber  of  the  Second  Lok  Sabha  during
 the  years  1957-62,  He  took  active  part
 in  the  proceedings  of  the  House  and
 the  Committees

 We  deeply  mourn  the  loss  of  this
 friend  and  I  am  sure  the  House  will
 join  me  in  conveying  our  condolences
 to  the  bereaved  family

 Shri  Nath  Pai  (Rayapur)  I  should
 lake  to  pay  my  homage  to  the  memory
 ef  late  Shri  Naushir  Bharucha  wh?
 was  a  colleague  of  ours  for  five  years
 in  this  House

 I  should  briefly  say  this  much  about
 him  that  as  a  Jawyer,  as  a  scholar,  in
 every  field,  wherever  he  took  a  duty,
 he  gave  the  best  in  him  to  that  duty
 and  to  the  fulfilment  of  that  duty  As
 amember  of  the  Corporation  of  Bom-
 bay  and  then  the  Bombay  Legislature
 and  jater  on,  a  Member  of  this  august
 House,  it  was  incredible  what  concen-
 tration,  what  application  and  what  de-
 votion  he  brought  to  his  task

 We  had  many  distinguished  parha-
 mentariang  and  I  trust  and  hope  and
 pray  that  we  shall  continue  to  have
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 great  parliamentarians  since  to  the
 extent  that  we  produce  such  dedicated
 and  devoted  parliamentarians  this
 House  wili  be  able  to  discharge  the
 expectation  of  our  people  But  I  must
 say  mm  all  pumulity,  and  without  any
 fear  of  contradiction  that  I  did  not
 come  across  a  Member  of  Parliament
 who  brought  such  studieg  application,
 howscever  minor  might  be  the  matter
 that  the  House  was  seized  of  It  was  a
 regulated  life  with  clocklike  regularity
 in  everything  that  he  did,  and  with  that
 passion  for  his  parlamentary  work  he

 rouge
 during  the  five  years  that  he  w@s

 h

 I  hope  the  House  will  youn  me  in
 mourning’the  death  of  a  valent  social
 fighter  for  the  cause  of  our  people  and
 a  dedicated  and  devoted  parhamenta-
 rian  of  unusual  merit

 Shri  Ranga  (Srikakulam)  I  wish  t©
 join  My  hon  friend  Shr,  Nath  Pai  n
 what  he  has  said  about  our  friend
 Shr:  Naushir  Bharucha  He  was  a  con-
 stitutionalst  to  the  core  and  a  very
 good  parlamentaman  He  took  his
 dutieg  as  a  Member  of  this  House  very
 seriously  He  made  valuable  contribu-
 tions  He  lent  dignity,  in  all  that  he
 did,  to  this  House,  and  he  set  an  @X-
 ample  of  what  a  Member  of  Parlia-
 ment  ghould  try  to  96  during  the  five
 years  that  he  hag  been  our  colleague
 in  this  House

 I  jon  Shri  Nath  Pa.  and  you,  Sir,
 in  mourning  his  Shm  Naushir  Bharu-
 cha’s  death

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  I  wish  to  endorse
 what  my  hon  friends  Shri  Nath  Pat
 and  Shri  Ranga  have  said

 As  Shr.  Naushir  Bharucha  came
 from  Bombay,  I  knew  him  very  well



 I  enturely  agree  with  what  Shn  Nath
 Pa  has  said,  namely  that  he  was  a
 very  dedicateq  worker.  A  simple  and
 unassuming  man  who  had  the  highest
 sense  of  duty  which  he  performed
 very  well.

 Mr,  Speaker:  The  House  may  stand
 m  silence  for  a  short  while  to  express
 its  sorrow

 (The  members  then  stood  in  silence
 for  a  short  while)

 ORAL  ANSWERS  TO  QUESTIONS

 Indian  Immigrants  to  Britain

 +
 Shri  Hukam  Chand  Kachwai:

 brimati  Tarkeshwari  Sinha:
 Shri  Onkar  Singh:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 ©1022

 (a)  whether  Government's  attention
 has  been  drawn  to  the  fact  that  there
 ४  a  racket  of  paying  the  English  girls
 for  marrying  Indians  wanting  to  mig-
 rate  to  Britain  on  a  temporary  basis,

 (b)  whether  Government  have  en-
 quired  into  the  matter,  and

 (c)  7  so,  the  steps  Government  pro-
 pose  to  take  to  stop  this  racket?

 The  Minister  of  Externa]  Affairs
 (Shri  M.  6,  Chagla):  (a)  to  (c)  Gov-
 ernment  have  seen  a  Press  report  in
 the  “People’,  a  British  newspaper,  of
 a  stray  case  to  this  effect  Our  High
 Commission  in  London  have  made  an
 enquiry  and  come  to  the  conclusion
 that  this  is  a  stray  and  unproved  case
 which  7  being  used  for  publicity  pur-
 poses  by  certain  interesteg  parties
 Government  do  not  propose  to  take
 any  action  ay  the  Indian  concerned  ७
 seeking  legal  opinion  to  vindicate  his
 position,  .  t  .

 श्री  हुकम  बन्द  कछवाय  मैं  यह  जानना
 चाहता  हूं  कि  यह  जो  प्रचार  करने  की  चेष्टा
 की  जा  रही  है,  ब्या  भारत  सरकार  ने  इस  को
 रोकने  के  लिए  कोई  विशेष  कदम  उठाये

 हैं

 Shri  M.  0  Chagla:  The  question  of
 preventing  it  does  not  arise  because  as
 I  have  said,  this  ig  a  stray  case;  and
 even  as  far  as  this  case  is  concerned,
 the  person  affecteq  is  trying  to  vindi-
 cate  his  position  by  taking  necessary
 legal  steps

 शी  हुकम  चन्द  कछवाय  मैं  यह  जानता

 चाहता  हू  कि  इस  प्रकार  की  कानूनी  राय
 कितने  लांगो  ने  ली  है  और  इस  पर
 भारत  सरकार  की  क्या  प्रतिक्रिया  है।
 क्या  सरकार  ने  इस  बात  पर  भी  विचार  किया

 है  कि  इस  प्रकार  के  मामले  इक्के-दुबके
 जरूर  है,  परन्तु  इन  से  हमारे  देश  की  बहुत
 बदनामी  हू  सकती  हूँ  ?

 Shri  M.  C.  Chagla,  There  is  only  one
 person  concerned  He  is  a  gentleman
 by  the  name  of  Shr:  Rajmal  Singh  As
 I  said,  he  has  demed  the  allegation
 The  allegation  was  that  he  tried  to  put
 through  this  transaction  and  got  some
 commission,  and  that  that  was  the
 reason  why  he  was  interested  77  this
 transaction  He  had  denied  this  allega-
 tion  and  ३3  taking  legal  opinion  as  to
 what  he  should  do  to  vindicate  his
 position

 Apart  from  this,—we  enquired  of  oUr
 High  Commission  in  London—no  other
 case  has  come  to  light

 sit  यदापाल  सिह  मैं  यह  जानना  चाहता

 ह्कि  अगर  प्रग्नेज  लडकिया  हमारे  नागरिको
 के  साथ  शादी  करे,  ता  इसमे  बुराई  की
 क्या  बात  है।

 Mr,  Speaker:  I  do  not  think
 answer  is  necessary

 any

 Shri  Hem  Barua:  Are  Government
 aware  of  the  fact  that  recently  there
 ts  an  anti-Indian  feelng—ang  that
 feeling  is  growing—in  England,  and
 Indians  are  debarreq  from  the  teaching
 profession  so  far  as  the  humanities  are
 concerned  on  the  ground  that  their
 English  accent  is  likely  to  lower  the
 standarg  of  education  jn  England?  Is
 there  a  ban  like  that  and  are  Govern-
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 ment  aware  of  the  anti-Indian  feeling
 which  ig  growing  in  England?

 Shri  M.  C.  Chagla:  I  would  not  say
 anti-Indian  feeling;  I  would  certainly
 say  that  perhaps  the  racial  feeling  35
 increasing  in  England.  The  Labour
 Government  are  conscious  of  st.  As  you
 know,  they  have  passeq  one  Act  and
 they  are  trying  to  see  how  thig  could
 be  curbed.  The  feeling  expresses  itself
 in  the  housing  problem,  in  the  teach-
 ing  problem;  jt  is  not  directed  against
 India  as  such,  .t  is  dyrected  against
 coloureds,  whether  Indians,  Pakistanis,
 Africans  or  Asians.

 Mr.  Speaker:  Question  No  1023.  Shri
 Madhu  Limaye,  Dr.  Loma,  Shri
 Baneijee,  Shii  Fernandes,  Shri  Joshi—
 Absent

 Shri  Nath  Pai:  On  a  point  of  order
 Under  rule  48(3)  I  request  that  this
 question  be  taken  up

 Mr.  Speaker:  The  rule  is,  after-
 wards,  not  now.  Let  us  see.  Next
 question.

 Shri  Nath  Pai:  The  rule  does  not  say
 ‘afterwards’.

 Mr.  Speaker:  I  say  this  afterwards

 Shri  Nath  Pai:  Kindly  bear  with  me
 You  must  guide  me  I  know  this  has
 been  a  convention  7  the  House.  Other-
 wise,  let  us  amend  the  rule  (Inter-
 ruptions).  Hon  Members  are  getting
 impatient  without  hearing  me.  Under
 rule  48(3)  it  is  said:

 “If  on  a  question  being  called
 it  is  not  asked  or  the  member  in
 whose  name  jt  stands  ig  absent,
 the  Speaker  may,  at  the  request
 of  any  member,  direct  that  the
 answer  to  it  be  given.

 It  never  says  ‘at  the  end  of  the  ques-
 tion  hour’.  I  am  taking  my  position
 on  a  well-given  rule.  You  should  pro-
 tect  me.  I  am  not  just  asking  some-
 thing  which  does  not  exist,  The  rule
 ig  extremely  clear.  I  want  your  ruling.
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 Mr.  Speaker;  I  have  called  the  next
 question.

 Shri  Nath  Pai:  Before  you  called,  I
 began.

 Mr.  Speaker:  If  time  permits,  I  shall
 see.

 Shri  Nath  Pai:  I  will  raise  it  again.

 wat  क्यों  में  भारत-बोन  सीमा
 +

 *1024.  श्री  कण  नाण०  तिवारी  :
 थनी  विभूति  सिश्र  :
 श्री  सिद्धेश्वर  प्रसाद  :
 श्री  रामकृष्ण  गुप्त  :

 क्या  बेदेशिक-कार्य  मत्री  यह  बताने  की
 कृपा  करेगे  कि

 (क)  क्या  पटना  से  निकलने  वाले  समा-
 चार  पत्र  “आर्यावर्त  के  24  अप्रैल,  967  के
 अक  में  “रूस  भारत  की  सीमाओं  पर  चीन  के
 दावे  को  नही  मानता”  शीष॑क  से  प्रकाशित
 समाचार  तथा  इसके  समर्थन  में  रूसी  पत्न  में
 प्रकाशित  किये  गये  साम्यवादी  चोन  के  नक्शे
 की  और  सरकार  का  ध्यान  दिलाया  गया
 है,

 (ख)  यदि हा,  तो  इस  नक्शे  की  मुख्य
 बाते  क्या है,  ओर

 (ग)  इसके  सम्बन्ध  में  सरकार  की
 क्या  प्रतिक्रिए  हूँ  ?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir.

 (b)  The  Sino-Indian  border  has  been
 omitted  in  the  map  by  printing  a
 legend  over  the  boundary.

 (c)  Government  have  noted  that  the
 map,  unlike  some  previous  Soviet
 maps,  does  not  print  the  Chinese  ver-
 sion  of  the  Sino-Indian  border,  but
 has  avoided  showing  it.

 sit  wo  ना०  तिवारी  :  क्या  गवर्नेमेंट
 ने  इस  प्रश्न  को  यू०  एस०  एस०  श्रार०
 गवर्नमेंट  से  टेक  झप  किया  है  कि  जब  बहु
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 भारतीय  सीमाझा  पर  चाइना  के  दावो  को
 रंकगनाइज  नही  करती  है,  तो  उसने  इस  प्रकार
 के  मैप को  क्या  छापा है  ?

 Shri  M.  0  Chagla:  There  is  a  definite
 advance  im  the  position  that  the  USSR
 took  up  in  the  past  In  the  past,  their
 Maps  showed  our  border  according  to
 the  Chinese  version  Now  they  have
 taken  a  step  further:  They  do  not
 show  the  border  They  just  draw  a
 legend  and  say  that  this  is  India  and
 that  78  China  So,  this  is  the  second
 step  I  hope  tre  third  step  will  be
 taken  very  soon  We  must  be  thank-
 ful  to  the  USSR  for  having  changed
 its  position  by  not  recognising  tne
 Chinese  claim  to  our  borders

 श्री  eo  ना०  तिवारी  इस  बात  की
 सफाई  कर  देने  के  लिये  क्या  गवर्नमेट  ने  रशियन
 गवर्नमेट  से  यह  रिक्वेस्ट  क्या  है  कि  एक
 नया  नक्शा  वह  छाप  दें  ?

 Shri  M.  0.  Chagla  The  USSR  is
 quite  familiar  with  the  dispute  between
 ourselves  and  China  The  USSR  has  its
 own  problems  with  China  As  I  said,
 we  must  have  a  little  patience,  and
 wait  for  the  next  step  to  be  taken  by
 the  USSR

 श्री  क०  ना०  तिवारी  गवर्नमेट  ने

 कोई  रिक्वस्ट  कया  या  नहीं  यह  मैं  जानना

 चाहता  हु  ”  नेक्स्ट  पब्लिकेशन  के  लिये

 बट  गवनमेट  क्या  करना  चाहती  है?  उस  के

 लिए  रिक्वस्ट  क्यों  नही  करती  है  ?

 Shri  M  0.  Chagia:  I  have  explained
 the  position

 Shri  Ranga:  What  you  have  said  this
 mormng,  let  at  be  communicated  to
 that  Government

 Shri  M.  a  Chagla:  Certainly

 Shri  Ram  Kishan  Gupte:  What  is  the
 status  of  Sikkim  and  Bhutan  as  shown
 in  this  map
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 Shri  M  C.  Chagla:  I  believe  the  posi-

 tion  78  the  same,  but  I  should  like  to
 have  notice  of  this  I  am  not  definite

 Shri  E.  K.  Nayanar:  May  I  know
 whether  the  hon  Munster  ig  aware
 of  a  press  report  that  Pakistan  has
 published  an  American  map  about
 Kashmir  in  which  the  whole  of  Kash-
 mur  has  been  shown  as  part  of  Pakis-
 tan  area?  May  I  know  whether  the
 Minister  is  aware  of  that  report  or
 not?

 Shri  M.  0  Chagla:  It  does  not  strict-
 ly  arise  out  of  this  question,  but  I  am
 aware  of  what  the  hon.  Member  is
 mentioning  about  the  publication  of
 that  map

 tt  wager  गनी  दार  क्या  वज़ीर
 साहब  फरमायेंगे  कि  उन्होंने  कहा  कि  हम
 यू  एस०  एस०  भ्रार०  के  शुक्रगुजार  हैं
 तो  वह  इस  बात  वे  लिये  शुक्रगुजार  हैं  कि  जो
 उन्होने  हिन्दुस्तान  को  डैमेज  करने  के  लिये
 गलत  नक्शा  दिया  था  उसका  उनको  एहसास
 हुआ  या  इस  बात  के  लिए  शुक्रगुजार  हैं  कि
 श्रव  हमारी  बात  को  समझने  के  बाद  वह  सही
 नक्शा  देंगे  ?  दूसरे  यह  कि  अगर  पाविस्तान  ने
 एसा  कोई  गलत  नक्शा  दिया  है  श्रमेरिका
 की  मदद  से  या  श्रौर  किसी  की  मदद  से  तो
 क्या  सरकार  उसको  रह  करते  हुए  भही
 नक्शा  दुनिया  के  सामने  पेश  करेगी  ?

 «S  Bless  aprons  9  us  ]
 Fe  peel  Lal  3  ाी
 ws  cpl  By  8)  9  ३३०  ह  Ka  S
 4.  थि  ह...  SF  ७७०  3४  )८4  «7  ८
 59  DS  ह  हावी  #  pitagole

 करि  sh  Ko MS  ot  cal  &  Ie
 S  depen  क  ण  eghe  प्

 ०३०१०  -  Bho  686  ५०००  By  ony
 Hal  bgS  band 3  pgtKeaSl,  yf}  aS  ay
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 on  te  ७8  ९०  ८४४0

 ural  जन  ॥  93  >  ५००  ी gad  yy!
 id  28  mw  Jy  ZS  vy  #

 [  रि  दनि  dele

 Shr  M  C  Chagla.  If  any  wrong
 map  abot  our  country  is  published,  we
 immediately  take  up  the  matter  with
 the  country  concerned,  and  if  there  38
 any  map  pubhsheg  by  the  United
 States  in  collaboration  with  Pakistan
 which  includes  Kashmir  ag  part  of
 Pakistan,  we  wl]  certainly  make  the
 necessary  representations  to  the  United
 States  Government

 श्री  भ्रब्दुल  गती  वार  मेरे  सवाल  का
 जवाब  नही  शाया  कि  यू०  एस०  एस०  झ्रार०
 का  ज़ो  शुक्रिया  श्रदा  किया  वह  काहे  के  लिए
 किया?  उन्होंने  जा  ज्यादती  हिन्दुस्तान  वे  साथ
 की  थी  उस  का  वापस  लेने  के  लिय  या  इस
 बात  के  लिए  किया  कि  श्रब  वह  हिन्दुस्तान  का
 हक  दिखाने  के  लिये  सही  मैप  शाया
 करेगे  ?

 ©  Myo  ०)३०  she  wills  gp]

 uel  दि...  ©  ul  wd  wha
 Hy  us  fol  ced  कि  B=  gf  pal
 ue  2  nel  ७  YS  ab
 क  _#  FS  celle  ई  ७०१७७
 &  wl  ul  we  Ww  é  ae)  vel,
 Pe  ४  ००३०७  ४)  ol  6  ४  YQ
 ale  ne  ow  NS  bi)

 {-  Bes

 Shri  M  0.  Chagla:  I  have  already
 answered  that  question,  that  we  should

 de  thankful  that  USSR  has  changed  ite
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 earlier  position  The  earlier  position
 was  that  their  map  showed  the  same
 boundaries  as  claimed  by  China  Now
 they  have  changed  their  attitude  and
 2876  not  showing  the  boundaries  as  ७९-
 fore  I  made  my  position  perfectly
 clear

 Shri  Shashi  Ranjan:  Many  a  time
 this  distorted  position  of  our  boundary
 has  been  shown  by  many  countries,  and
 these  maps  are  70  circulation,  and  Gov-
 ernment’s  attention  has  also  been
 drawn  to  this  fact  In  the  last  Parlia-
 ment  also  this  matter  was  raised  May
 I  know  from  the  Muuster  whether  he
 will  see  to  it  that  such  maps  which  do
 not  show  clearly  our  correct  position
 are  not  circulated?  Every  time  any
 country,  whether  it  is  friendly  or  not
 friendly,  bring  out  such  a  sort  of  dis-
 torted  version  of  our  boundary  Ine,
 we  must  protest,  ang  we  must  tell
 them  that  they  must  circulate  maps
 with  a  correct  version  of  our  bounder-

 365

 Shri  M.  0.  Chagia:  Yes,  Sir,  we  do
 take  it  up  but  very  often  these  maps
 are  printed  by  private  publishers  The
 most  we  can  do  78  to  stop  these  mape
 from  being  circulated  in  our  country
 which  we  always  do,  we  do  not  al-
 low  the  circulation  of  any  map  which
 does  not  correctly  represent  the
 boundaries  of  our  country

 शौ  कामेइवर  सिह  अध्यक्ष  महोदय,
 क्या  मत्री जी  यह  बतायेगे कि  उन्होंने  भ्रभी
 कहा  है  कि  “many  trmes  the  maps  are

 published  by  private  agencies”

 परन्तु  रूस  में  तो  कोई  प्राइवेट  ऐजेंसी  नहीं
 है  नक्शा  छापने  वाली,  फिर  विरोध  पत्र  देने
 के  बाद  भी  उन्होंने  सीमा  का  जो  डिमा्केशन

 किया है  मैप पर  उसको  सही  नहीं  किया  तो
 क्या  उसके  लिए  उन्होंने  दोबारा  विरोध  पत्र
 दिया  है  ?
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 Shri  M.  C.  Chagla:  Why  should  we
 protest?  As  I  said,  we  are  grateful  to
 the  USSR,  the  USSR  map  does  not
 show  the  boundaries  according  to
 China.  On  the  contrary  it  has  altered
 xts  position.  What  does  the  hon.
 Member  want  us  to  protest  against?

 Shri  P.  Venkatasubbaiah:  May  I
 know  whether  the  Government  pro-
 poses  to  make  it  a  convention  with
 our  friendly  countries  that  whenever
 the  territorial  boundaries  are  to  be
 shown  70  a  particular  map  to  be  pub-
 lsheg  in  that  country,  that  Govern-
 ment  should  get  in  touch  with  our
 embassy  or  some  other  person  autho-
 ised  in  this  behalf  so  that  fnendly
 relations  may  not  get  spoiled  by  pub-
 lishing  wrong  maps?

 Shri  M.  C.  Chagla:  It  is  a  suggestion
 for  action,  we  shall  bear  :t  in  mind

 Shr,  Bal  Raj  Madhok.  Cartographic
 aggression  against  this  country  has  be
 been  taking  place  for  along  time,  that
 has  preceded  the  actual  aggression
 Many  countries  have  been  publishing
 such  wrong  maPS  and  ain  India  also
 they  have  been  put  in  circulation  by
 some  public  and  private  agencies  Ma
 I  therefore  know  firstly,  whether  the
 Government  will  supply  to  all  friendly
 countries  an  authenticated  copy  of  the
 map  giving  the  boundaries  definitely?
 In  many  cases  even  our  officers  do  not
 know  about  the  boundaries  Secondly,
 steps  shoulg  be  taken  so  that  no  pri-
 vate  or  public  agency  38  alloweq  to
 publish  any  map  in  the  country  which
 ls  NOt  in  keeping  with  the  exact  map
 of  our  country

 Shri  M.  C.  Chagla:  To  answer  the
 second  question  first,  I  entirely  agree
 that  no  agency,  private  or  public,
 should  be  permitted  to  publish  any
 map  in  our  own  country  which  does
 not  correctly  delineate  the  boundaries
 in  Our  country  I  am  not  aware  of  any
 Public  or  private  agency  which  has
 circulated  any  such  Map  and  if  my
 hon.  friend  will  give  the  any  instance,
 ¥  shall  take  action  Ag  regards  the  first
 part  all  our  diplomatic  missions  are
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 familar  with  the  country’s  boundary
 and  whenever  a  map  8  published  in
 any  foreign  country  which  wrongly
 describes  the  boundarieg  of  our  coun-
 try,  the  matter  is  taken  up  with  the
 Proper  authorities  and  attention  1a
 drawn  to  the  fact  that  the  map  pub-
 lisheg  35  not  the  correct  map  of  India.

 Shri  C.  K.  Bhattacharyya.  Is  it  a
 fact  that  the  USSR  maps  while  delin-
 eating  the  boundary  of  China  put
 Tibet  out  of  that  country?

 Shri  M.  C.  Chagla  I  am  not  sure
 about  it

 Shri  Hem  Barus.  Sinc”  the  latest
 maps  published  by  the  USSR  do  not
 show  the  cartographic  claims  of  China
 either  on  Mongolia  or  on  India  and  also
 put  Tibet  out  of  the  boundary  of
 China—the  latest  USSR  maps  do  that,
 as  Mr  Bhattacharyya  said,  I  have  also
 seen  reports  in  the  papers  to  that
 effect—may  I  know  whether  the  Gov-
 ernment  are  in  a  position  to  tel]  us
 that  this  change  has  come  about  be-
 cause  the  USSR  i+  convinceg  of  our
 stand  on  the  Sino-Indin  border  or  be-
 cause  of  their  hostility  towards  China?

 Shri  M.  C.  Chagla:  I  would  rather
 like  to  believe  that  the  first  is  true
 rather  than  the  second—thrt  they
 have  been  satisfieq  with  the  legiti-
 Macy  of  our  claims  on  Our  boundaries

 Shri  Nath  Pai>  Our  position

 Shri  M.  C  Chagla:  Yes,  our  position.

 श्री  विभूति  सिश्र॒  भारत  देश  की  जो
 सरहद  हिन्दुस्तान  के  चारों  तरफ  की  है  उस
 अपनी  सरहद  के  सम्बन्ध  में  भारत  सरकार
 ने  क्या  कोई  भ्रपना  नक्शा  तैयार  किया  है
 झौर  उस  नक्शे  को  तैयार  करके  जितने
 इनके  मित्र  देश  हैं  चाहे  हमारे  दुश्मन  देश  भी
 हैं  बहा  भ्रपने  नक्शे  को  भेजा  है  भ्ौर  यदि  नही
 भेजा  है  तो  क्यों  नही  भेजा  है  ?  दूसरी  बात  यह
 हैँ  कि  भले  ही  कुछ  समय  से  तिब्बत  पर  चीन  का
 अधिकार  हो  गया  है  लेकिन  कैलाश  और  मान-
 सरोवर  पर  बहुत  जमाने  से  हमारा  एक  तरह
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 का  धामिक  व  सास्कृतिक  झसर  बराबर  रहा  है
 तो  क्या  सरकार  इस  तरीके  का  कोई  भी  कार्य
 करने को  भ्रभी तक  सांच  रही  है  उसे  इस
 तरीक  की  सुबुद्धि भाई  हैँ  या  गही

 ?

 Shri  M.  0.  Chagla:  My  hon  friend
 was  not  here  when  I  answered  the
 question  that  all  our  diplomatic  mis-
 sions  know  what  the  boundaries  of  our
 country  are  and  they  are  supplied  with
 the  correct  maps

 aft  विभूति  सि्र॒श्रध्यक्ष  महोदय,
 बाहर  के  नहीं  बल्कि  हमारे  देश  के  जो
 विद्यार्थी  मक  व  कालिजा  में  जहा  पढते  है
 अब  हर  जगह  क्या  इनके  पास  अपने  इस  देश
 के  बने  हुए  मंप  हात  हैँ  ताकि  वह  कहे  वि  यह
 हमारा  मैप है  और  हमारे  दश  के  बच्च  हा
 चाहे  नह  देश  में  भेज  या  विदेश  म॑  वेज
 उन  मैप्सपर  स्टिव  करे  ?

 Mr.  Speaker.  That  as  what  Prof
 Madhok  usked

 Shri  M.  C.  Chagla:  I  would  hke  my
 hon  friend  to  see  the  atlas  brought
 out  by  the  Survey  of  India—the
 School  Atlas  I  knew  about  it  when  I
 was  the  Minister  of  Education  It  is
 an  excellent  atlas  which  is  used  by
 all  the  school-boys,  and  ;¢  correctly
 describes  the  buundaries  (Interrup-
 tron)  I  do  not  know  the  details  of  it
 But  is  an  excellent  publication  which
 38  of  great  use  to  our  students  study-
 ing  in  the  various  schools

 Shri  Hem  Barua’  Sir,  on  a  point  of
 order  He  saig  school-boys,  school-girls
 also  use  the  atlas

 Shri  M  C.  Chagla:  Yes,  I  stand  cor-
 tected  School-boys  and  school-girls

 Mr.  Speaker:  I  do  not  think  that
 there  is  anything  to  be  corrected,  for
 the  Minister  to  stand  corrected  at  all.
 Shri  Ganesn  Ghosh.

 oft  विभूति  मिथ  इसमे  मानसरोवर
 भौर  कैलाश  कहा  है?  प्रध्यम्ष  महोदय,
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 झभौत  ए  प्वाइट  श्रौफ  आर्डर।  मत्री  जी
 का  जवाब  सही  नही  है।  में  ने  प्रछा  कि
 मानसरोबर  शौर  कैलाश  आप  के  मंप  मे  है
 या  नही,  श्राप  कहत  है  कि  पता  मही  तो  देश
 की  सस्दृति  का  आप  का  पता  नहीं  हैज़ा
 ऐसा  कहते  है

 Myr.  Speaker:  Order,  order  I  have
 calleq  Shr:  Ganesh  Ghosh

 Shri  Ganesh  Ghosh:  Is  it  the  policy
 of  the  Government—that  the  maps
 published  by  other  powers  support-
 ing  our  clam  makes  our  claim  and
 light  stronge:  than  by  doing  some-
 thing  which  could  initiate  direct
 talks  fo.  the  realisation  of  our  claims?

 Shri  M  C  Chagla:  I  agree  with
 what  my  hon  friend  Shr  Madhok
 Said  earlier,  that  there  is  such  a
 thing  ४७  cartographic  aggression,  and
 we  should  resist  it  to  the  best  of  our
 capacity  Maps  do  not  carry  the
 matte:  any  further  If  a  part  of
 India  belongs  to  us,  the  mere  fact
 that  some  country  chooses  to  show  in
 their  map  that  it  does  not  belong  to
 us  does  not  change  our  position  But
 even  so,  we  have  to  be  vigilant  and
 alert  and  point  out  to  the  country
 concerned  that  that  38  not  the  cor-
 rect  map  of  India

 i
 डा०  राम  मनोहर  लोहिया  क्या

 किसी  रूसी  नक्शे  मे  सिक्यिाग  का  स्थान
 संदिग्ध  दिखाया  गया  है?

 Shri  M.  C  Chagla:  I  am  not  in  a
 Position  to  answer  that  JI  can  let
 my  hon  friend  know,  after  making
 the  necessary  enquiries

 sit  तुसझ्षी  दास  जाथब  यह  जो
 नक्शे  बनाये  जाते  हैं  उनके  बनाने  के  बारे  में
 क्या  हिन्दुस्तान  की  सरकार  को  पूछा  जाता
 है  जैसे  भ्रमरीका  ने  जो  एक  छोटा  एटलस
 तैयार  किया  है  झौर  बाज़ार  मे  मिलता  है
 उसमे  काश्मीर  को  भारत  का  भाग  ने
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 दिखा कर  दूसरे  देश  का  भाग  दिखाया  गया हे
 तो  मेरा  कहना  है  कि  ऐसे  नक़शे  जो  बनाते  हैं
 वह  इस  हमारी  सरकार  को  पूछ  कर  बनाते
 हैं  या  नही?  पूछने  का  कोई  तरीक़ा  है  या  नही  ?

 Shri  M,  C.  Chagia:  As  far  as  maps
 published  in  our  country  are  con-
 cerned,  the  Survey  of  India  is  always
 consulted  and  the  Survey  of  India
 has  to  certify  that  the  map  is  cor-
 rect  Then  it  38  allowed  to  be  pub-
 hshed  As  regards  foreign  countr-
 2es,  of  course,  they  do  not  consult  us,
 af  they  choose  to  consult  our  Mission,
 they  are  given  the  necessary  infor-
 mation

 श्री  श्यो०  Mo  त्यागी  क्या  रूस  म
 प्रकाशित  नकशे  में  भारतवर्ष  का  जैसे  दिखाया
 गया  है  उससे  यह  प्रगट  नहीं  होता  कि
 रूस  भी  हमारी  बाउडरीज  को  विवादास्पद
 मानता  है.  यह  यदि  हा,  तो  क्या  सरकार  ने
 उस  मैप  के  प्रवेश  पर  कोई  प्रतिबन्ध
 लगाया  है  ?

 Shri  M.  0.  Chagla:  I  do  not  agree
 with  that  inference  On  the  cont-
 taly  this  shows  that  Russia  is  com-
 ing  nearer  our  position,  as  I  have  al-
 ready  explained  It  does  not  show
 the  boundaries  as  claimeq  by  China
 On  the  contrary  it  has  changed  its
 Position  and  merely  printed  a  legend
 without  delineating  the  boundary

 श्री  ब्ो०  To  त्यागी  अध्यक्ष  महोदय,
 मेरे  प्रश्त  का  उत्तर  नही  झ्राया।  मैंने  पूछा  था
 कि  क्या  सरकार  ने  उस  नक्शे  पर  प्रतिबन्ध
 लगाया  हैं  ?

 Pay  Scales  of  Civilians  in  Defence
 +

 71025,  Shri  S.  M.  Banerjee:
 Shri  Madha  Limaye:

 Will  the  Minwter  of  Defence  be
 pleased  to  state.

 (a)  whether  it  is  a  fact  that  a
 Classification  Trnbunal,  as  recom-
 mendeq  by  the  Second  Pay  Commis-
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 sion,  has  been  appointed  by  Govern-
 ment  to  investigate  into  the  pay
 scales  of  the  civilians  in  the  Defence
 Establishments,

 (9)  af  not,  the  reasons  for
 delay;  and

 this

 (c)  the  steps  taken  by  Government
 in  this  regard?

 The  Minister  of  Defence
 Swaran  Singh):  (a)  No,  Sir

 (Shri

 (b)  ang  (c)  Government  do  not
 consider  that  there  is  any  need  for
 appointment  of  a  Classification  Tri-
 bunal  Since  the  Second  Pay  Com-
 mission  submitted  its  report  m  1959,
 proposals  for  revision  of  pay  scales
 of  certain  categones  of  civilian  posts
 in  Defence  establishments,  in  order
 fo  rectify  anomalies,  or  m_  recogni-
 tion  of  the  qualifications  and  duties
 involved,  have  been  received  and
 decisions  taken  departmentally

 Shri  S.  M.  Banerjee:  One  of  the
 unanimous  recommendations  of  the
 Pay  Commission  was  that  since  they
 were  unable  to  hear  the  defence
 employees’  problems  properly,  e
 Classification  tribunal  or  expert  com-
 mittee  should  be  appointed.  This
 recommendation  was  accepted  by
 this  House  and  also  by  Government
 When  definite  assurances  weie  given
 m  the  past  by  two  Defence  Ministers
 and  one  Minister  of  State,  Mr
 Thomas,  what  is  the  reason  for  this
 deviation?

 Shri  Swaran  Singh:  There  !s  no
 deviation  The  Pay  Commission
 made  a  general  recommendation  that
 where  classification  has  not  been
 done  classification  may  be  wunder-
 taken  In  the  case  of  these  em-
 Ployees,  all  the  classifications  had
 had  been  done  m  a  scientific  manner
 and  there  was  no  need,  therefore,  to
 appoint  any  separate  commission

 Shri  8.  M.  Banerjee:  The  hon
 Minister  has  not  understood  the
 question  The  Pay  Commission  re-
 commended  that  since  they  had  no
 opportunity  to  go  into  the  wage
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 structure  of  the  various  ordnance  fac-
 tortes  and  the  piece  work  system,  an
 expert  commuttee  should  be  formed  to
 go  into  the  wage  structure  of  the
 ordnance  factories,  since  they  work
 both  on  batch  production  and  mass
 production  When  a  definite  decision
 was  taken  even  in  the  Industrial
 Council  Meeting  at  Ambajhari  and
 the  Dhrector-General  of  Ordnance
 Factories  gave  this  assurance,  which
 was  confirmegd  by  Mr  Thomas  that
 this  woulg  be  appointed,  why  is  there

 his  deviation?

 Shri  Swaran  Singh  The  hon  Mem-
 ber  knows  that  he  had  written  a  letter
 to  my  predecessor  about  this  very
 maticr  and  he  was  given  a  detailed
 ieply  l  would  not  hke  to  go  into
 the  details  But  I  would  like  to  say
 that  the  recommendations  made  by
 the  second  Pay  Commission  m_  this
 legird  were  considered  by  the  Gov-
 emment  and  i  was  decideg  that  the
 Pay  Should  be  fixed  in  the  new  pay
 scalee  recommended  by  the  Commis-
 sion  Corresponding  to  the  prescribed
 scale  in  which  the  individuals  were
 drawing  their  pay  It  was  further
 decided  that  where  any  dispute  arose
 in  respect  of  such  pay  fixation,  it  was
 not  necessary  to  constitute  any  expert
 body  as  suggested  by  the  Pay  Com-
 mission  =  All  these  details’  were  given

 Shri  S  M  Banerjee:  Is  the  Minister
 aware  that  at  present  the  pay  scales
 of  civihan  defence  employees  have  ao
 relation  to  the  rising  cost  of  living?
 Has  this  not  been  done  because  of
 the  Finance  Minister's  wage  freeze
 policy  or  the  decision  taken  by  the
 Defence  Ministry?

 Shri  Swaran  Singh:  I  do  not  ac-
 cept  the  first  part,  ang  the  second
 part  does  not  arise

 Shri  M  BR.  Krishna:  May  I  kn
 whether  the  Minister  28  aware  of  the
 fact  that  the  civilian  employees  in
 defence,  particularly  the  cooks  have
 to  work  for  more  than  20  hours  and
 they  do  not  enjoy  any  leave  facilities?
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 Is  he  prepared  to  set  up  any  commuit-
 tee  to  examine  this  position  and
 review  :t?

 Shri  Swaran  Singh.  There  9  no
 proposal  to  set  up  any  committee  But
 if  individual  cases  are  brought  to  my
 notice,  I  will  look  mto  them

 Shri  M.  R  Krishna.  He  is  always  n
 the  habit  of  confusing  the  House  with-
 out  giving  proper  information  I  ask-
 ed  about  a  particular  category  of  em-
 Ployees  in  defence,  whether  it  35  a
 fact  that  these  people  have  to  work
 for  more  than  20  hours  I  want  him
 to  say  yes’  or  ‘no’

 Shri  Swaran  Singh  That  is  not
 correct

 Shri  Nath  Pas  Mr  Speaker,  Sir,  the
 recommendation  regarding  the  appoint-
 ment  of  a  tribunal  for  classification  of
 these  employees  was  one  of  the  wnanl-
 mous  recommendations  of  the  Pay
 Commission  In  his  reply  to  the  clam
 fication  point  raised  by  Shri  Banerjee
 the  Minister  stateq  that  the  Govern-
 ment  has  decided  that  unless  there  35
 a  dispute  the  Government  will  not  be
 called  upon  to  appoint  a  tribunal  Am
 I  to  understand  that  this  is  a  prescrip-
 tion  and  invitation  for  fostering  a
 dispute?  Mr  Speaker,  I  may  tell  you
 that  the  first  Prime  Minister  of  India
 in  a  confidential  letter  to  the  Chief
 Ministers  of  India  accepted  the  res-
 ponsibility  for  the  stmke  of  the  Gov-
 ernment  employees  as  that  of  the
 Government  and  said  that  the  Gov-
 ernment  waits  all  conditions  deterio-
 rate  where  disputes  and  conflicts  be-
 come  ynavoidable  and  _  inescapable
 Precisely  this  is  what  the  Defence
 Minister  today  said,  that  he  will  ap-
 point  a  tribunal  if  there  is  q  dispute
 Are  we,  and  78  Shri  Banerjee  to  take
 this  as  qa  challenge  and  foster  a  dis-
 pute,  a  game  at  which  he  is  an  expert?
 May  we  get  a  more  sympathetic  reply
 about  this  and  not  this  kind  of  answer,
 that  if  there  is  a  dispute  they  will
 appoint  a  tribunal?  This  is  a  pres-
 eription  for  creating  disputes

 Shri  Swaran  Singh;  The  point  really
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 arose  out  of  the  recommendations  of
 the  Pay  Commission.  The  Report  of
 the  Pay  Commission  came  in  959

 Shri  S,  M  Banerjee:  Kindly  read
 the  Pay  Comnussion’s  Report.

 Shri  Swaran  Singh:  Baseq  upon
 those  recommendations  various  revi-
 sions  in  the  pay  scal  and  actual
 emoluments  that  had  to  be  paid  were
 to  be  done  Those  decisions  were
 taken  On  this  classification  question
 there  was  no  duference  at  all  There
 ‘was  aq  scientific  classification  of  the
 various  jobs  and  Government  came  to
 the  conclusion  that  7  was  not  neces-
 Sary  to  constitute  a  tribunal  This
 was  conveyed  to  Shr:  Banerjee  by
 my  predecessor  The  other  question,
 which  75  of  a  gencral  nature  does  not
 arise  out  of  this  (Interruptions)

 Mr,  Speaker.  If  hon  Members
 desire  to  have  a  half-hour-discussion,
 I  will  certainly  help  them  in  that  Let
 us  go  to  the  next  qucstion  now

 Communal  attack  on  Buddhist
 Community  in  East  Pakistan

 के
 #1026,  Shr:  C  K.  Bhattacharyya

 Shr  D.  C  Sharma:
 Shri  Samar  Guha:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 (a)  whether  Government's  atten-
 tion  has  been  drawn  toa  UNI  report
 of  a  serious  communal  attack  on  the
 Buddhist  Community  in  Chittagong  in
 East  Pakistan  in  which  it  was  stated
 “In  course  of  the  disturbances  the
 entire  Buddhist  locality  was  looted
 and  burnt,  250  of  its  inhabitants
 killed  and  all  but  a  few  women
 raped”;

 (b)  whether  some  of  these  Buddhists
 have  fled  to  India,  and

 (c)  whether  any  enquiry  has  been
 made  by  Government  in  the  matter
 ang  what  steps  have  been  taken  to
 safeguard  the  Buddhist  minorities
 there?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  Yes,  Sir.  The
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 Government  have  seen  reports  about
 a  serlous  communal  clash  in  Cox
 Bazar  308  East  Pakistan  on  Ist  April,
 1967,  according  to  which  “houses  in
 the  entire  Buddhist  locality  were  loot-
 ed  and  burnt,  25  of  the  imbhabitants
 were  killed  and  all  but  a  few  women
 raped”

 (b)  As  far  as  our  information  goes,
 none  of  them  seem  to  have  arrived  in
 India  a

 (c)  The  Government  of  India  had
 instituted  an  enquiry  in  the  matter
 ang  have  reasons  to  believe  that  the
 newspaper  reports  are  correct  The
 question  of  safeguarding  the  minorit-
 zes  in  Pakistan  73  the  responsibility  of
 the  Government  of  Pakistan  How-
 ever  from  trme  ito  time  the
 Government  of  India  have  repre-
 senteq  to  the  Pakistan  Government
 against  the  harassment  of  minorities
 in  Pakistan,  and  have  reminded  them
 of  their  obligations  in  this  regard  in
 terms  of  the  Nehru  Liaquat  Pact

 Shri  C  XK.  Bhattacharyya:  Did  our
 Deputy  High  Commissioner  in  Pakis-
 tan  visit  the  area  atter  these  incidents,
 if  so  what  ts  his  report?

 Shri  M  C.  Chagia:  I  do  not  know
 whether  he  visited  the  area,  but  as  I
 have  said  in  my  main  answer  our  In-
 formation  is  that  substantially  what
 appeaied  in  the  papers  is  correct

 shri  C.  K.  Bhattacharyya:  Sir,  when
 such  things  happen  in  this  country,  the
 Deputy  High  Commissioner  for  Pakis-
 tan  38  allowed  to  visit  those  areas  and
 sce  things  for  himself  I  do  not
 know  why  our  Deputy  High  Commis-
 sioner  did  not  visit  that  area  and  sub-
 mit  a  report  to  the  Government  of
 India  In  any  case,  my  second  ques-
 tion  1s,  m  the  Nehru-Liaquat  Ali  Pact
 there  was  a  provision  for  joint  minis-
 terial  inquiry  in  such  08563  Was
 any  proposal  made  by  the  Government
 of  India  to  Pakistan  for  a  ministerial
 inquiry  as  it  used  to  be  done  after
 the  Nehru-Laaquat  Ali  Pact?

 Shri  M.  ९0,  Chagia:  I  am  afraid
 Pakistan  has  not  been  loyally  carry-
 ing  out  the  terms  of  the  Nehbra-
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 Laaquat  Al  Pact  9  the  past  We
 have  suggested  mmusterial  inquiries
 but  our  suggestion  has  not  been  ac-
 cepted  In  this  particular  case  I  am
 not  aware  whether  8  specific  reque:
 ‘was  made  for  a  joint  mimusterial  in-
 quiry

 डा०  राम  सनोहर  लोहिया  क्या  मती
 महोदय  इस  बात  से  सचेते हूँ  कि  पूर्वी
 पाकिस्तान  की  बहुसख्यक  जनता  ज्यादातर
 जनता,  हिन्दू,  मुसलमान,  बौद्ध  वगरह  को
 आपस  में  प्रेम  और  सदुभावता  से  रखना
 चाहती  है.  जिसका  सबूत  सन्  i9547

 चुनाव  से  मिला  था  जब  कि  मुस्लिम  लीग
 सरकार  के,  जिसके  350  आदमी  थे  हार  वर

 कुल  9  रह  गये  थे  ?  लेक्नि  उसके  बाद  से
 न  सिर्फ  पश्चिम  पाविस्तान  के  गडबड  करने
 वाले  तत्व  बल्कि  अमरीका  के  सुरक्षा
 विभाग,  जिस  को  पेटागान  कहत  है,  और
 अमरीका  के  जासूसी  विभाग,  जिस  को
 सी०  झ्राइ०  Vo  वहते  है  ने  मिल  कर  पूर्वी
 पाकिस्तान  वी  इस  सरकार  को  जो  कि
 हिन्दू,  मुसलमान,  बौद्ध,  ईसाई  वगैरह  को
 सद्भावना  के  साथ  रखना  चाहती  थी,
 खत्म  क्या  और  एक  पलटनी  सरकार
 कायम  की  ?  यदि  मत्री  महोदय  इस  बात  से
 सचेत  है  तो  इस  बारे  म  क्या  काम  वह  करने
 वाले  हैं  ?

 Shri  M  Cc  Chagla.  I  am  not  aware
 of  this,  but  I  do  feel  that,  as  far  as
 the  people  are  concerned,  they  want
 40  live  m  peace  and  friendship  Very
 often,  the  causes  of  this  trouble  arise
 from  other  sources  What  those  sourc-
 es  are,  it  is  very  difficult  for  us  in
 India  to  say  But  I  do  agree  with  the
 sentiments  expressed  by  my  _  hon.
 inend  that  as  far  as  the  common
 people  are  concerned,  all  over  the
 world  they  want  to  live  in  peace  and
 friendship  and  to  be  left  alone

 डा०  शाम  मनोहर  लोहिया  क्या  मत्री
 महोदय  इस  का  पता  लगायेगे  ?
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 Shri  M.  C.  Chagla:  I  will  certainly

 make  inquiries

 tt  wat  लाल  गुप्ता  क्या  मत्री
 महोदय  को  मालूम  है  कि  इस  जनवरी  से
 ईस्ट  पाकिस्तान  के  अन्दर  माइनारिटीज
 के  ऊपर  हमले  हुए  हैं  और  वायोलेंस  क ेकारण
 बुढ्धिस्ट्स  भी  झ्ोर  हिन्दू  भादि  दूसरी
 माइनारिटीज़  भी  काफी  मात्रा  में  वेस्ट  बगाल,
 ब्रिपुरा  और  भ्रसम  में  श्रा  रही  है  और  उन  की
 सख्या  बहुत  बढ  रही  है।  यदि  यह  ठीक  है
 और  जैसा  मत्री  महोदय  ने  कहा  कि  नेहरू
 लियाकत  पैक्ट  के  ऊपर  पाकिस्तान  सरकार
 कुछ  नही  कर  रही  है  और  ज्वायेट  मिनिस्टर्स
 मीटिंग  भी  करने  के  लिये  तैयार  नही  है,
 तो  भारत  सरकार  इसको  रोकने  के  लिये
 क्या  कदम  उठा  रही  है  ताकि  उस  के  रिपर-
 कशन्स  न  हो  और  माइनारिटीज  यहा  शाति  से
 रह  सके  ?

 Shri  M.  6  Chagla:  I  am  painfully
 aware  of  the  fact  that  the  minorities
 in  Pakistan  are  not  happy  There  is
 discrimination  against  them,  there  25
 oppression  and  various  things  are
 done  which  no  good  governments  do
 But  the  question  which  is  asked  of
 me  3s  with  regard  to  this  specific  inci-
 dent  about  the  atrocities  against  the
 Buddhists  As  far  as  they  are  con-
 cerned,  a  few  of  them  migrated  to
 Burma  but  none  came  to  India,  m  this
 particular  instance  There  have  been
 other  migrations  I  quite  agree,  as  a
 result  of  suffering  of  the  munorities
 but,  with  regard  to  this  particular
 incident,  our  information  is  that  ne
 Buddhist  migrated  to  Inda

 Mr  Speaker:  Shri  0  N  Tiwary

 श्री  कवर  लाल  शुप्ता  माइनारिटीज़
 पर  भारत  में  हमले  न  हो  इस  को  रोकने  के
 लिये  भारत  सरकार  क्या  कर  रही  है  ?

 Mr.  Speaker:  I  have  called  Shri
 DN  Tiwary.
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 Shri  D.  N.  Tiwary:  It  is  very
 styange  that  so  many  Buddhsts  were
 killed  and  their  houses  looted  and
 yet  our  High  Commissioner  did  not
 take  the  trouble  of  visiting  those
 areas  and  submitting  a  report  to  the
 Government  The  Minister  says  that
 Pakistan  does  not  honour  the  Nehru-
 Laaquat  Ali  Pact  It  is  a  very  strange
 situation  Then,  what  are  we  going  to
 do  to  prevent  such  action  in  future

 0  that  xt  may  not  have,  as  my  hon
 fmeng  has  stated,  repercussions  here”
 Are  we  going  to  sit  tight  or  are  we
 going  to  take  any  action  to  prevent
 these  things?

 Shri  M.  0.  Chagla:  We  are  constant-
 jy  reminding  Pakistan  of  her  obliga-
 tions  under  the  Nehru-Liaquat  Ah
 Pact  According  to  us,  the  Pact  stull
 subsists  and,  as  my  hon  friend  knows,
 under  the  Pact  the  position  35  perfect-
 ly  clear  that  the  responsibility  for  the
 well-being  of  the  minorities  in  Pakis-
 tan  33  of  the  Government  of  Pakistan
 Whenever  that  Government  fails  to
 discharge  its  responsibility  we  draw
 its  pointed  attention  to  what  is  hap-
 Pening  there

 श्री  कंवर  लाल  गुप्त  :  भ्रध्यक्ष  महोदय,
 जो  सवाल  पूछा  जाये,  उस  का  जवाब  तो
 शाना  चाहिए।  सवाल  यह  है  कि  श्रगर
 पाकिस्तान

 Mr.  Speaker.  Whatever  he
 answered,  he  has  answered
 Madhok  can  ask  it  again

 has
 Shri

 Shri  D.  N.  Tiwary:  I  wanted  to
 know  whether  any  protest  was  made
 im  this  connection  or  not

 Shri  M.  C.  Chagla’  Yes,  Sir,  certain-
 ly  2  was  Every  time  we  know  of
 any  discrimination  or

 Shri  Ranga:  He  asks  one  thing  and
 you  say  another  and  it  goes  on

 Shri  S.  Kandappan  I  want  to
 know  from  the  Government  whether
 any  efforts  have  been  made  to  bring
 to  the  notice  of  other  governments  of
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 the  world  about  these  atrocities  tak-
 ing  place  m  our  neighbouring  country
 and  create  international  public  opi-
 nion  against  guch  barbarsties.

 Shri  M.  60  Chagla:  Yes,  Sir.  In
 this  particular  case  we  drew  the  at-
 tention  of  our  Mission  in  Bangkok,
 Rangoon  800  Colombo  as  to  what
 has  happened  particularly  because
 Pakistan  78  trying  to  hold  a  Buddhist
 conference  and  we  want  the  Buddhist
 countries  to  know  how  Buddhists
 were  being  treateg  in  Pakistan  :tself

 Shr:  Bal  Raj  Madhok:  In  view  of
 the  fact  that  over  the  last  20  years
 more  than  8  million  people  have
 been  driven  out  of  Pakistan  as  a  re-
 sult  of  such  atrocities  ang  they  have
 come  to  our  country  as  refugees—
 some  have  gone  to  Burma  and  else
 where—and  also  because  of  the  fact
 that  for  the  sake  of  a  couple  of  lakhs
 of  Arab  refugees  we  have  been  rai-
 sing  a  hue  and  cry  all  over  the  world
 and  moving  the  UNO,  may  I  know
 whether  the  Government  of  India  33
 contemplating  any  move  to  raise  the
 question  of  refugees  coming  across
 from  Pakistan  to  India  or  Burma
 in  the  UNO  in  collaboration  with
 Burma  Thailand  and  other  coun-
 tries,  7  so  what  steps  have  been
 taken  in  this  direction  so  far  and  if
 they  have  not  taken  any  steps,  whe-
 ther  they  are  going  to  do  so  in  future”

 Shri  M,  C.  Chagla:  This  is  a  sug-
 gestion  for  action  which  should  be
 duly  taken  into  consideration  by
 Government

 श्री  प्रकाशवीर  शास्त्री  मत्री  महोदय  ने
 ध्रभी  बताया  है  कि  पूर्वी  पाकिस्तान  के  ग्ल्प-
 सख्यको  की  रक्षा  की  जिम्मेदारी  पाकिस्तान
 सरकार  की  है।  जब  देश  का  विभाजन  हुप्ना
 था  तो  सरदार  बलल्लभ  भाई  पटेल  शौर
 पडित  जवाहरलाल  नेहरू  ने  पूर्वो  पाकिस्तान
 के  लोगो  को  कहा  था  कि  भले ही  हम  देश  का
 विभाजन  कर  रहे  हैं,  लेकिन  श्राप  के  हितो  की
 रक्षा  की  देख-भाल  करने  की  नैतिक  जिम्मे-
 दारी  अवश्य  हमारी  है।  इसी  भ्राधार  पर
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 सरदार  पटेल  ने  पाकिस्तान  सरकार  को

 बह  कहा  था  कि  वह  या  तो  इस  प्रकार  के
 हत्या-काड  बन्द  करे  या  वह  आबादी  का
 तबादला  करे  शौर  या  वह  भारत  को  उतनी
 भूमि  दे,  जिस  पर  पूर्वी  पाकिस्तान  से  जाने
 वाले  भ्रल्प-सख्ययो  को  बसाया  जा  सके।
 मैं  यह  जानना  चाहता  हु  कि  क्या  भारत
 सरकार  उस  पुरानी  नीति  से  हट  गई  है  कि
 पूर्वी  पाकिस्तान  मे  इस  प्रकार  के  हत्या-काड
 फिर  से  शुरू  हो  गये  हैं  श्रौर  कोई  उन  की
 देख-भाल  करने  वाला  नहीं  है।  यदि  वह  उस
 नीति  से  नही  हटी  है,  तो  क्या  उस  ने  इस
 सम्बन्ध  में  पाकिस्तान  सरकार  को  कुछ
 लिखा  है  और  क्या  उसने  विश्व  के  जनमत  को
 इन  भयकर  हत्या-काडो  से  परिचित  कराते
 हुए  यह  बताया  है  कि  पाकिस्तान  अपने
 अल्प-सख्यको  की  रक्षा  करने  मे  बिल्कुल
 असफल  रहा  है  ?

 Shri  M.  0  Chagla:  I  want  to  assure
 my  hon  friend  that  there  is  no  drift
 or  change  m  the  policy  of  the  Gov-
 ernment  of  India,  the  policy  con-
 tinues  to  :emain  the  same  As  I
 said,  our  policy  is  based  on  the
 Nehru-Liaquat  Pact  and  that  policy  is
 perfectly  clear  that  Pakistan  must
 discharge  its  responsibility  towards
 its  munorities,  if  at  does  not,  we
 protest  Whenever  the  occasion  ari-
 ses,  we  draw  the  attention  of  other
 friendly  powers  to  what  is  happening
 to  the  minorities  in  Pakistan  and  how
 Pakistan  is  treating  its  minorities

 Border  Roads

 *1028  Shri  S.  S  Kothari:
 Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:
 Shri  Heerji  Bhai:
 Shri  हू,  Pradhani:

 Will  the  Mister  of  Defence  be
 pleased  to  state

 (a)  the  progress  made  22  respect  of
 building  border  roads  for  satisfactory
 defence  of  the  country’s  borders;

 \ASADHA  19,  889  (SAKA)  Oral  Answers  r0484
 (b)  how  many  mules  of  such  new

 border  roads  have  been  built  and  the
 target  fixed  in  this  regard;  and

 (c)  when  the  target  is  likely  to  be
 achieved?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  to  (c)  A
 statement  giving  the  required  infor-
 mation  is  placed  on  the  Table  of
 the  Lok  Sabha

 STATEMENT

 (a)  and  (b)  The  immediate  pro-
 gramme  of  the  Board  cover  the  con-
 struction  of  4,273  miles  of  new  roads,
 improvement  of  2,863  mules  of  exist-
 ing  roads  and  the  surfacing  of  6,394
 miles  of  newly  constructed  and  im-
 proved  roads

 As  against  the  above,  the  pro-
 gress  up  to  3I-5-967  is  as  follows:—

 Formation  cut  ‘3-fon  track  2  03  miles
 (New  Roads)  (208  wide)

 I  ton  track  270  miles
 (16  ft  wide)

 Jeep  track  97  miles
 (8  ft  wide)

 Total  2,470  miles

 Improvement  Improvement  3s  a  continu-
 of  existing  ous  process  It  i8  not  possi-
 ronds  ble  to  give  linear  progress  of

 improvement  works

 Surfacing  Soling  29765  miles
 Metallng  25597  mules
 Black-topping  2134  miles

 (c)  The  programme  and  priorities
 of  roads  to  be  constructed/improved
 are  reviewed  from  time  to  time  and
 targets  fixed  According  to  the  pre-
 sent  expectation,  the  formation  cutt-
 ing  and  surfacing  of  most  of  the  roads
 meluded  in  the  Immediate  programme
 would  be  completed  in  another  5
 years
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 Shri  S  s.  Kothari:  Which  are  the
 areas  in  which  the  construction  of
 border  roads  has  not  been  satisfact-
 ory  and  halting  and  what  are  the
 Teasons  for  the  same?

 Shri  Swaran  Singh:  I  wl!  not  say
 that  there  are  any  areas  in  which  the
 Programme  has  been  haltmg  If  there
 a8  any  particular  area  in  the  mind  of
 the  hon  Member,  I  am  prepared  to
 give  further  information

 Shri  §  Kothari:  ]  have  three
 areas  in  mind—it  may  be  regarded  as
 my  next  question—Rajasthan,  Hima-
 layan  border  and  Chhaimb-Jaunan
 sector

 Shri  Swaran  Singh’  In  Rajasthan,
 the  programme  which  was  entrusted
 to  the  PWD  there  was  to  construct
 3695  miles  of  roads  and  27  major  and
 67  minor  bridges  The  achievement
 so  far  is  285  mule,  of  road  and  3
 major  bridges

 In  Jammu  and  Kashmir  and  the
 Himalayan  border  most  of  the  work
 as  beng  undertaken  by  the  Border
 Roads  Development  Board

 Shri  Kanwar  Lal  Gupta  What  35
 the  progress?

 Shri  Swaran  Singh  |  have  already
 given  in  the  sta‘ement  the  target
 and  also  what  nas  been  done  The
 progress  has  been  given  there

 Shn  8,  5  Kothan,  The  statement
 does  not  contain  any  details  about
 the  Jammu  and  Kashmir  area’  and
 the  Himalayan  border  It  does  not
 Zive  details  about  the  different  areas

 Shri  Nath  Pai:  One  of  the  reasons
 for  the  rather  disappointing  perfor-
 mance  of  our  forces  which  were  other-
 wise  brilliant  m  other  sector,  and
 their  rather  far  from  satisfactory  per-
 formance  in  the  Rajasthan  sector  was
 the  poor  development  of  communi-
 cation  and  very  poorly  developed
 roads  We  are  alarmed  to  hear  today
 that  that  symbol  of  incompetence,  m-

 SULY  1,  3967  Oral  Answers  7०486

 efficiency  and  corruption,  namely
 CPWD  has  been  entrusted  with  the
 construction  of  these  etrategic  roads
 I  do  not  know  3  this  is  not  Jacka-
 daisica]  and  almost  cymecal  attitude
 towards  thig  vital  development

 The  hon  Minister  admits  that  out
 of  about  1695,  mules  entrusted  to
 them,  the  performance  is  only  about
 285  miles  What  is  it  that  makes  Go-
 vernment  take  such  a  view  of  this
 particular  strategic  road  on  the  wes-
 tern  border?

 Shri  Swaran  Singh:  We  do  attach
 importance  to  the  development  of
 roads  in  Rajasthan,  and  the  develop-
 ment  has  been  entrusted  to  the  Raj-
 asthan  PWD  and  not  the  CPWD

 Shri  Nath  Pai  It  is  worse,  if  any-
 thing  I  had  said  7  was  the  Rajasthan
 PWD  Now  I  xtand  corrected  So
 far  as  the  CPWD  at  the  Centre  is  con-
 cerned  we  know  what  it  is,  it  is  a
 living  scandal  But  if  it  is  the  State
 PWD  then  3६  38  worse

 Shri  Ranga
 ing  the  work

 They  are  not  even  do-

 Shri  Nath  Pai-
 anything

 They  cannot  do

 Shri  Swaran  Smgh  The  progress  8
 being  watched  by  the  Roads  Wing  of
 the  Cent:al  Government  We  have
 recently  geputed  officers  also  to
 watch  the  progress  and  we  ourselves
 are  very  keen  that  development
 should  take  place  I  have  already
 given  figures  relating  to  the  pro-
 gramme  and  the  achievments

 Shri  Ranga’
 xiety?

 What  about  our  an-

 Shri  Bal  Raj  Madhok:  On  a  point
 of  order  This  question  about  border
 defence  has  been  raised  in  this  House
 a  number  of  times,  and  the  atten-
 tion  of  the  hon  Minster  was  drawa
 to  the  fact  that  the  border  roads  were
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 not  there  and  no  attention  was  being
 paig  to  it.  But  again  and  again,  the
 hon.  Minister  has  been  saying  ‘that
 everything  is  being  done  and  every-
 thing  is  satisfactory.  But  now  he
 says  that  out  of  about  695  miles  of
 protected  roads  only  about  285  milcs
 have  been  constructed.  May  I
 know  whether  the  House  has  not
 been  deliberately  misled  again  anda
 again  in  this  vital  matter,  and  if
 so,  may  I  seek  your  protection  in
 this  matter  so  that  the  hon.  Minister
 will  not  ‘misguide  the  House  in
 future  in  such  vital  matters?

 Shri  Swaran  Singh:  There  is  no
 ‘question  of  misleading  at  all.

 Shrimati  Jyotsna  Chanda:  May
 I  know  whether  the  building  of  bor-
 der  roads  in  the  Mizo  Hills  District
 has  been  completed,  and  if  not,  when
 it  will  be  completed?

 Shri  Swaran  Siagh:  In  the  Mizo
 Hills  district,  the  targets  that  have
 been  laid  down  are:

 Aijal—Champaj  75  miles
 Aijal—Tuipabari  70  miles
 Lungleh—‘i'uipang  i00  miles

 In  certain  cases,  I  have  not  got
 the  actual  completed  targets  in  these
 areas.  But  these  are  the  targets  that
 have  been  laid  down.

 Shri  &.  छू  Tapuriah:  The  progress
 of  the  construction  of  these  roads  has
 been  definitely  slow,  whether  it  be
 the  Raiasthan  area  or  the  Assam—
 tribal  area.  In  the  Barmer  sector,
 we  know  how  badly  we  had  fared
 during  the  last  war,  and  even  now
 the  presress  has  been  terribly  slow.
 Now,  news  is  pouring  in  from  all
 quarters  about  the  scandalous  acti-
 vities  of  the  PWD  of  Rajasthan.
 May  I  know  what  steps  the  Central
 Government  have  taken  to  enquire
 whether  the  Rajasthan  PWD  is  en-
 gaged  in  duing  the  work  quickly  and
 efficiently  and  honestly,  and  if  not,
 what  other  steps  the  Central  Gov-
 ernment  are  going  to  take  to  take  the
 work  in  their  own  hands  and  expe-
 cite  the  progress?
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 Shri  Swaran  Singh:  The  Rajasthan
 Government  have  always  claimed

 chs.  they  are  well  organised  and  the
 allegation...  (Interruptions).

 Shri  Kanwar  Lal  Gupta:  Is  he  not
 playing  with  the  defence  of  the
 country?

 Shri  Swaraa  Singh:  We  should  hesi-
 tate  to  blame  the  State  Government  in
 this  respect.  JI  do  not  accept  the  alle-
 gation  made  by  the  hon.  Member.

 Shri  Ranga:  He  has  not  answered
 the  question  at  all.

 Shri  §.  K.  Tapuriah:  On  a  point  of
 order.  My  question  was  specific.  I
 asked  about  the  scandalous  news  pour-
 ing  in.  He  is  saying  that  the  Rajas.
 than  Government  claim  that  every-
 thing  is  all  right.  Has  he  made  any
 inquiry  into  the  scandalous  reports
 pouring  in?  What  steps  is  he  going
 to  take?  Let  him  not  depend  on  the
 Rajasthan  Government.

 Shri  Swavan  Singh:  There  is  no
 scandaious.  report  that  has  poured  in
 and  there  is  no  question  of  inquiry.
 (Interruptions).

 Mr.  Speaker:  Order,  order.  Not  so
 many  at  a  time.

 Shri  Bedabrata  Barua:  While  appre-
 ciating  the  Minister’s  reply  in  respect
 of  read  construction  in  the  Mizo  hilis
 area,  may  I  know  whether  jn  view  of
 the  fact  that  the  Mizo  Hills  are  not
 only  a  disturbed  area  but  offer  an
 attractive  target  for  Pakistani  activi-
 ties,  he  wili  lock  into  the  very  un-
 satisfactory  state  of  communications
 in  Mizo  Hills  at  present  because  of
 landslides  and  all  that?

 By.  Speaker:  Shri  Hem  Barua.
 (Interruptions).  I  have  heard  the
 question.

 Shri  Hem  Barua:  During  the
 Chinese  aggression  of  1962,  it  was  dis-
 covered  that  the  roads  that  were  sup-
 posed  to  have  been  in  NEFA  under
 the  Border  Roads  Division  were  roads
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 built  only  on  paper.  They  did  not
 physically  exist  in  the  landscape  of
 NEFA.  Because  of  that,  we  suffered
 reverses  there.  This  was  also  dis-
 closed.  Have  Government  tried  to  see
 that  roads,  particularly  in  the  border
 areas  like  NEFA  actually  and  physi-
 eally  exist  in  the  landscape  and  not
 enly  on  paper  or  in  ghe  files  of  the
 department?

 Shri  Swaran  Singh:  I  presume  that
 it  is  the  elementary  duty  of  Govern-
 ment  to  see  that  whatever  we  claim
 is  actualiy  on  the  ground.

 Shri  Hem  Barua:  His  reply  is  very
 evasive.  I  put  8  specific  questich.
 During  the  Chinese  aggression,  this
 was  pinpointed  even  by  Government
 spokesmen  on  the  floor  of  the  House
 that  the  roads  were  not  adequately
 built.  We  are  interested  in  the
 defence  of  the  country  because  of
 mobilisation  by  the  Chinese.  He  has
 not  given  a  satisfactory  reply.

 Mr.  Speaker:  Shri  Supakar.

 Shri  Sradhakar  Supakar:  Out  of
 4,273  miles  of  new  roads  envisaged,
 only  2,470  miles  have  been  built.  So
 far  as  the  northern  border  is  concern-
 ed,  the  conflict  with  China  took  place
 five  years  ago.  Ane  -+the  northern
 border  roads  complete  within  the  last
 five  years?

 Shri  Swaran  Singh:  It  is  correct  that
 our  roag  communications  in  the  nor-
 thern  Himalayas  were  unsatisfactory.
 That  was  precisely  why  a  special
 agency,  the  Border  Roads  Develop-
 ment  Board,  was  constituted.  They
 have  undertaken  systematic  construc-
 tion  of  new  roads  in  the  U.P.,  NEFA
 regions  and  they  have  made  very  sig-
 nificant  progress.  Today  our  means
 of  communication  are  much  better.

 Shri  K.  Lakkappa:  The  contractors
 have  swindled  money  in  _  collusion
 with  officers  without  building  the
 roads.  This  has  been  pointed  out  in
 the  audit  report  also.  Will  the  Gov-
 érnment  institute  an  inquiry  into  this?
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 Shri  Swaran  Singh:  |  will  certainly
 look  into  this.  If  there  is  any  speci-
 fic  instance,  you  might  bring  it  to  my

 “notice.

 Shri  S.  M.  Banerjee:  I  would  like
 to  know  whether  it  is  a  fact  that  dur-
 ing  the  Chinese  aggression,  there  was
 a  contractor  called  Tusker  Co.,  and
 whether  some  orders  had  been  placed
 for  construction  of  some  roads  with
 the  Bharat  Sevak  Samaj  and  they
 created  more  scandal  than  anybody
 else  and  if  so,  wheiher  that  has  since
 been  withdrawn  or  not?

 Shri  Swaran  Singh:  Specific  instanc-
 es  of  something  that  happened
 several  years  ago.I  cannot  answer
 without  notice.

 Shri  S.  M.  Banerjee:  Whether  the
 Bharat  Sevak  Samaj  has  been  cons-
 tructing  roads  cr  not,  [  want  to  know.

 Mr,  Speaker:  He  las  no  information,

 Shri  Ranga:  May  we  know  what  is
 being  done  in  order  to  develop  these
 roads  in  the  Assam  tribal  areas,  in
 the  Lushai,  Garo  and  other  tribal
 areas  that  we  have  bordering  on
 Pakistan,  whether  the  construction  of
 these  border  roads  in  Rajasthan  also
 would  be  handed  over  to  the  Border
 Roads  Organisation,  instead  of  de-
 pending  upon  the  local  PWD  which
 has  failed,  as  anybody  can  see,  to  dis-
 charge  the  duties  that  were  entrusted
 to  it?

 Shri  Swaran  Singh:  I  would  like  to
 inform  the  hon.  House  that  some
 roads  in  the  tribal  region,  Mizo  Hills
 for  instance,  are  already  under  the
 Border  Roads  Organisation.  About
 the  other,  it  is  a  suggestion  for  action,
 I  will  examine  it,

 श्री  श्रब्दुल  गनी  दार  :  प्वाइंट  आफ  श्ाडेर,
 सर।  अभी  मिनिस्टर  साहब ने  श्प्पा  साहब  के

 और  बैनर्जी  साहब  के  जवाब  में  कहा  कि

 कोई  स्पेसिफिक  इन्स्टेंस  दों  कि  सड़क  खाली

 कागजों  पर  है,  झौर  सड़क  बनी  नहीं  है.
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 उसका  पेमेंट  हो  गया,  तो  उन्होंने  यह  कहा
 भा  कि  आडीटर  जनरल  ने  यह  एतराज
 किया  हैकि  सडक  कोई  बनी  नही  है  तो  क्या
 मिनिस्टर  साहब  को  यह  हक  हासिल  है
 कि  एक  भेम्बर  अगर  बाकायदा  यह  कहेकि
 झाडीटर  जनरल  ने  कहा  है  कि  सडक  मैप
 बर ही है

 Uys  so  wi  tloge  uss
 2  wale  pranks  uel  yw  ह  asf
 é  wale  u=  py  ay!  wale  i)
 Ehlenge  od  65  US  कैन  ५३
 sd  le.  Sy  ss  3  eee)
 Lyte  Lite  बिन  59)  २  3३
 दक  2  rel  $  ्  gm  etiete  6
 Plast  4२  2.  p>  yet  S  ह  प्लव
 4  च  ्  gh  डिन  के  ae  US
 Be  A  SF  Cale  fable  US  5
 BLL,  SI  prego  USe  ८6  ७  wlan
 Sa  WS  d  Spe  ज्  S  oS  ey

 few  eB  gh  )३  दि क  Sp

 Mr  Speaker  Thero  is  no  point  of
 order  PI  we  sit  aewn  It  is  not
 Prope:  to  make  a  speech  in  the  name
 ef  a  point  of  ordc.  If  hon  Members
 do  ४,  I  do  not  know  what  to  do  There
 38  no  point  of  ordei  absolutely

 श्री  अब्दुल  गनी  दार  आखिर  यह  कोई
 बात  है  कि  जब  आडीटर  ने  एतराज  किया
 है  तो  उसके  ऊपर  क्या  इस  तह  से  कह  सकते
 है  ?

 ४  Fyfe  ००७५०  ot
 ्. ज़प्स्डी  eS  3  ON  lS  oe
 US  yal  S  col  i  2  be?  (py tel

 [-  कै  dhe  4S  >  cr  co)

 Mr.  Speaker:  You  please  sit  down
 That  is  a  question,  I  can  understand
 but  that  is  not  a  point  of  order
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 Shri  Shashi  Ranjan:  The  report

 given  by  the  Minister  also  shows  that
 the  progress  in  Rajasthan  about
 border  roads  is  very  slow  only  200
 miles  out  of  1,600

 Mr  Speaker:  It  has  been  said  by
 so  many  people  you  are  only  repeat-
 ing

 Shn  Shash;  Ranjan:  Our  reverses
 in  NELA  are  due  to  this  The  House
 is  \ytv  much  eager  that  the  Ministry
 should  itself  take  up  this  matter,  but
 the  Vinister  i,  still  saying  that  the
 302  ७  PWD  i5  doing  well  According
 to  the  repor’s  wo  find  tne  progress  1s
 very  slow  What  »  the  =  difficulty
 with  the  Ministe:  to  take  up  the
 mv‘ter  himself  and  see  tha‘  the  roads
 «ur¢  completed  quickly?

 Shri  Swaran  Singh  I  nave  already
 setd  that  J  will  examine  this  matter
 4lr  ady,  Mr  Ranga  has  raised  this
 question  and  T  have  said  that  it  i5
 suggestion  for  action

 Shri  Jagannath  Rao  Joshi:  Instead
 of  relying  upon  this  report  and  that
 report  from  this  Government  and  that
 Government  will  the  hon  Minister
 assure  us  that  he  will  take  pains  to
 Zo  into  this,  pcrsonally  supervise  and
 submit  a  report  to  the  House?

 Shri  Swaran  Singh:  I  would  hke  to
 assure  the  House  that  every  step  will
 be  takcn  to  expedite  the  construction
 of  roads  and  achieve  the  targets

 Shn  ह.  C.  Samanta  May  I  know
 whether  there  35  any  proposal  to  in-
 clude  representatives  from  the  depart-
 ments  of  transport  ang  public  works
 in  the  boaid  for  the  construction  of
 border  roads  which  75  entrusted  with
 the  work  of  construction  of  border
 roads?

 Shri  Swaran  Singh.  Representa-
 tives  of  the  Ministry  of  transport  are
 there  on  the  border  7080  develop-
 ment  board
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 डा०  शाम  मनोहर  लोहिया  सवाल
 नम्बर  023  जो  कि  भारतीय  तथा  दक्षिण
 झफ़ीका  के  श्वेत  लोगों  के  बारे  में  आज  के

 लिए है  मैंने  समझा  था  कि  जब  तक  वह
 आयेगा  उस  से  पहले  मैं  हाउस  में  पहुच
 जाऊगा  लेकिन  अ्भाग्यवश  वैसा  न  हो  सका
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 Shri  Nath  Pai:
 atcention

 May  I  invite  your

 Mr  Speaker:  There  are  still  a  large
 number  of  questions  not  disposed  of
 The  question  hour  is  over  What  can
 be  done  now?

 Shri  Nath  Pa:  With  all  the  authori-
 ty  and  solemmty  of  your  office  you
 told  me  that  you  mght  take  up,  on
 my  request

 Mr,  Speaker  The  other  questions
 are  still  there  How  can  I  give  up
 all  of  them  and  take  up  a  particular
 question  which  the  hon  Member
 wants?

 डा०  राम  मनोहर  लोहिया  यह  दक्षिण
 अफ्रीका  का  सवाल  है  ऑ्रध्यक्ष  महोदय

 Mr.  Speaker  If  you  create  a  prece-
 dent  today,  then  everyday  hon  Mem-
 bers  will  say  that  this  question  or
 that  question  ‘may  be  taken  up  and
 that  will  crea  e  terrible  confusion  We
 should  not  add  to  the  confusion

 डा०  राम  ग्रनोहर  लोहिया  गलती
 नहीं  थी  लेकिन  श्रन्दाज़  ज़रा  थोडा  सा
 ग़लत  हो  गया।

 Mr.  Speaker:  Short  notice  question
 Shri  Tiwary

 Suorr  NOTIce  QUESTION
 Postal  Services  in  Nexalbari  Area

 SNQ.  26.  Shri  D.  ्  Tiwary:  Will
 the  Minister  of  Communications  be
 pleased  to  state
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 (a)  whether  it  is  a  fact  that  the
 delivery  of  letters,  telegrams  and
 money  orders  are  being  delayed  in
 the  Naxalbar:  area  of  West  Bengal;
 “(b)  af  so,  the  difficulties  that  the

 employees  of  the  Posts  and  Telegraphs
 Department  have  to  face  in  that  area;
 and

 (c)  the  steps  taken  tg  faciltate
 early  delivery  of  postal  articles  in  the
 area?

 The  Minister  of  Parliamentary
 Affairs  and  Communications  (Dr.  Ram
 Subhag  Singh):  (a)  There  has  been
 some  dislocation  m  the  arrangements
 but  on  a  very  hmuted  scale

 (b)  One  pos  man  of  Naxalbari  Post
 Office  was  not  able  to  visit  5  villages
 fion  i4th  June,  967  to  29th  June,
 967  due  to  disturbed  conditions

 (c)  The  articles  of  the  above  men-
 tioned  5  villages  were  delivered  by
 the  pos‘man  in  the  market  area  at
 Naxalbar:  itself  to  the  villagers  who
 came  there  to  collect  the  articles  No
 telegrams  or  money  orders  for  these
 villages  were  received  The  postman
 has  since  started  visiting  the  villages

 क्रो  gto  ना०  तिवारी  यह  नक्सलबाड़ी
 का  समस्त  एरिया  वडा  अशात  है  और
 उसका  क्षेत्र  बहुत  बडा  है।  मिनिस्टर  साहब
 ने  कहा  कि  बेवल  5गावोंम  गडबड़ी  हुई
 है  तो  क्या  मैं  जान  सकता  ह  कि  जौर  गावों
 में  सुचार  रूप  से  पोस्टभ्राफिसेज़्  का  काम
 डैलीवरी  वगैरह  का  चल  रहा  था  और  क्या

 वहा  के  लोग  पोस्टझफिसेज़  में  अपनी

 चिट्टिया  वगैरह  छोडने  ग्राया  करने  थे  ?

 डा०  शाम  सुभग  सिह  *  वहा  पोस्ट-
 झाफिसैज  में  जो  और  काम  होते  हैं  केश  के,
 मतीआड ंर  भ्रादि  के  उन  सब  में  नकसलबाड़ी
 में  अशाति  के  चलते  थोडी  दिक्कत  हो  गयी
 थी,  कैश  झ्रादि  के  कामों  में  बाधा  हो  गई
 थी।  i4  जून  से  लेकर  29  जून  तक
 नकरालबाडी  डावचर  के क्षेश  में  कठिनाई

 हुई  1
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 sit  gro  Ro  सतिधारी  क्या  यह
 सही  है  कि  कुछ  पोस्टझाफिसैज्  के  कर्मचा-
 रियो  पर  हमला  हुआ  था  और  इस  कारण
 उनके  फुछ  काम  में  गडबड़ी  हुई  थी?  |

 Bo  शाम  सुमग  सिह  हमला  वास्तव  में
 नहीं  हुआ  था  मगर  कर्मचारियों  को  वहा
 पोस्ट  आफिस  मे  हा  रहना  पडा  था  |

 Shri  Hem  Barua:  There  has  been
 dislocation  of  the  postal  system  in
 Naxalbar:  There  are  also  reports  that
 Nepal  is  going  to  protest  to  us  because
 of  the  forced  eviciion  of  Nepalese
 from  Naxalbar:  All  these  things
 show  that  there  As  dislocation  in  that
 particular  area  |  want  to  know  from
 the  Prime  Minister  what  steps  she  is
 going  to  take  to  see  that  there  Is  no
 dislocation  either  in  the  postal  system
 or  other  normal  channels  of  communi-
 cation  in  that  particular  strategic  area
 She  has  always  been  silent  about  it

 Mr.  Speaker:  I  do  not  know  if  an
 answer  could  be  given

 Shri  8.  Kothari:  Would  the  Gov-
 ernment  consider  providing  armed
 escorts  to  postmen  0३  Naxalbari  area?

 Dr.  Ram  Subhag  Singh:  If  there  is
 danger  to  their  lives,  then  naturally
 we  will  request  the  State  Govern-
 ment  to  provide  armed  escorts

 Shri  P,  Venkatasubbaiah:  May  I
 know  whether  the  Government  has
 taken  up  this  matter  with  the  Chief
 Minster  of  West  Bengal  when  he  was
 here,  and  when  he  has  also  openly
 admitted  that  there  is  lawlessness  pre-
 wailing  in  Naxalbar:  which  is  now  a
 trouble-spot?

 Dr.  Bam  Subhag  Singh:  Not  exactly
 this  matter,  but  we  had  a  talk  with
 the  Chief  Minister  of  West  Bengal
 and  he  said  that  he  would  be  seeing
 that  no  insecurity  is  allowed  to  pre-
 vail  there.

 ली  हुंकम  खण्द  कल्नवाय  यह  जो  डाकिये
 बोप  गांवों  में  डाक  बांटने  जाते  थे  क्या
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 उन  पर  चीन  समर्थक  लोगों  ने  काफ़ी  धौस,
 दबाव  ड  लकर  और  बअत्याचार  कर  के
 डाक  बाटने  से  मना  किया  था  ?

 Sto  राम  सुभग  सिह  किसी  भी
 डाक  बाटने  वाले  पर  यदि  चीनी  प्राक्रमण
 होगा  तो  उसका  मुकाबला  होगा।

 श्री  हुकम  श्चन्द  कछवाय  चीन  समर्थक
 लोगों  बे  लिये  मैं  ने  पूछा  था

 डा०  राम  सुभग  सिह  पोस्टआ  फिसंज
 के  कर्मंचारियो  के  साथ  ऐसा  कोई  नही
 कर  सका।

 डाल  Chintamani  Panigrahi:  May  I
 know  whether  normalcy  has  now
 returned  to  that  area?

 Dr.  Ram  Subhag  Singh:  I  said  in
 the  main  reply  that  now  the  postman
 has  started  visiting  those  villages

 Mr.  Speaker:
 Chaudhuri

 Shr,  Tridib  Kumar

 Shri  Hem  Barua:  Sir,  on  a  pomt  of
 order  The  hon  Munster  has  admit-
 ted  that  there  38  dislocation  in  the
 postal  services,  there  must  be  some
 reasons  for  this  dislocation,  what  are
 the  Government  doing  about  :t?

 Mr.  Speaker:  I  have  called  Shri
 Tridib  Kumar  Chaudhuri.

 Shri  Tridid  Kumar  Chaudhuri:
 Whatever  dislocations  took  place  in
 the  Naxalbar:  area  with  regard  to  the
 Gelivery  of  postal  articles  to  the
 public,  was  it  ever  of  such  an  order
 or  such  8  nature  that  the  Communi-
 cations  Ministry  felt  umpelled  to  draw
 the  attention  of  the  West  Bengal  Gov-
 ernment  to  this  matter?  Was  the
 safety  of  the  postman  or  the  safety
 of  any  post-offices  affected,  and  were
 any  post-offices  attacked  ar  durnt?
 Did  some  such  thing  happen  during
 the  past  movement  there?  Did  any
 such  thing  take  place?
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 Dr.  Ram  Subhag  Singh.  This  is  a

 long  question  But  it  8  not  exactly
 regarding  this  Naxalbari,  because  we
 always  get  reports  from  our  PMG,
 West  Bengal  Circle  But  in  regard  to
 other  matters,  the  attention  of  the
 Government  was  drawn,  a  big  post-
 office  was  looted  some  two  months
 back,  there  was  disturbance  there,
 and  about  Rs  4i,000  was  taken  away
 from  the  cash  box

 Shri  S.M  Banerjee.  From  the  state-
 ment  of  the  hon  Minister,  2t  appears
 that  there  was  some  disturbance  in
 the  particular  area  for  four  to  five
 days  possibly,  or  whatever  period  I
 do  not  know  But  I  would  like  to
 know  whether  at  present  there  is  no
 dislocation  and  there  is  no  disturbance
 in  that  area  and  whether  all  the  peons,
 postal  and  other  peons  in  that  area
 are  allowed  to  go  freely

 Dr  Ram  Subhag  Singh  Actuall
 what  I  said  was  precisely  regarding
 the  operation  of  the  post  office  १४  that
 Particular  area,  you  might  have  also
 noticed  that  money  orders,  etc  are
 not  being  recetved  at  the  moment  and
 one  can  infer  from  it  why  they  are
 not  being  received  I  also  said  that
 from  the  l4th  to  the  29th  June,  the
 postman  was  not  in  a  position  to  80
 out  Al)  these  are  »ndications  of  some-
 what  insecure  conditions  there

 डा०  राम  सनोहर  लोहिया  एव  दफे
 मंत्री  जी  खुद  जाकर  क्यो  नहीं  वास्तविक

 हालत  देख  बराते ?

 Bo  राम  सुमग  सिह  मैं  जाऊगा।

 डा०  राम  सनोहर  लोहिया  बिता

 पुलिस  के  जाइयेगा।

 Bo  राम  सुभग  सिह  श्रकेले  जाऊगा
 बाफी  डा०  साहब  झ्राप  भी  साथ  में  चले
 तो  आप  को  लेता  चलूगा।

 ी  विभूति मिथ  मती  जी  ने  जवाब
 दिया  कि  कुछ  गांवों  मे ंडाकखाने  का  सामान
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 नहीं  पहुचाया  जा  सका  तो  मेरा  कहना
 हैकि  हमारे  मत्री  जी  बड़े  तगडे  भादमी
 हैं,  लद॒दाज में  घूम कर  आाये हैं  तो  मैं
 चाहूंगा  कि  इसकी  जांच  के  लिये  कि
 उनके  पोस्टभाफिसैज़  वहा  पर  ठीक  से
 काम'  कर  रहे  हैं  प्रथवा नही  क्या  फन्नी  जी
 तुरन्त  वहा  जाकर  वास्तविक  हालत  को
 देख  कर  हम  लोगो  को  रिपोर्ट  देने  के  बारे  मे
 सोच  रहे  हैं  ?

 To  राम  सुभग  सिह  भ्रध्यक्ष  महोदय,
 जब  भी  मैं  इसकी  ज़रूरत  समझूगा,  भाष
 की  इज़ाजत  से  वहा  पर  जाऊगा  बाकी  अभी
 तक  नही  गया  हू  क्योकि  वहा  पर  सारे  डाकिये
 काम  अपना  कर रहे है  |

 Shri  8.  Kundu;  The  hon  Munster
 said  about  dislocation  y  would  lke
 to  know  what  was  the  nature  of  the
 dislocation  which  prevented  the  postal
 peons  from  entering  those  villages
 and  which  prevented  him  from
 delivering  the  daks  May  I  know
 whether  immediately  between  ‘14th
 and  29th  June  the  Minister  sought
 the  assistance  of  the  West  Bengal
 Government  to  give  police  protection
 to  the  postmen,  so  that  they  may  be
 able  to  deliver  the  mail  and  if  30,
 what  was  the  response  of  the  West
 Bengal  Government?

 Dr.  Ram  Subhag  Singh:  Governa-
 ment  are  fully  conversant  with  the
 situation  that  obtains  in  that  parti-
 cular  area  y  also  said  that  from  two
 other  post  offices,  the  entire  cash  was
 removed  to  Naxalbari,  because  it  was
 a  bigger  place  as  compared  to  those
 places  So,  the  insecure  condition  is
 quite  obvious

 Shri  S.  Kundu:  The  second  part  ef
 my  question  hag  not  been  answered

 Mr,  Speaker:
 Shastri

 Shri  Prakash  Vie

 ह ।  प्रकाशबीर  शास्त्री  भी  पीछे
 जैसा  समाचार  झाया  था  कि  झसम  जाने
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 बाली  मुख्य  सड़क  से  सम्बन्धित  जो  छोटी
 सडके  हैं  उनके  पुलों  को  इस  लिए  उडा
 दिया  गया  था  ताकि  पुलिस  उनसे  होकर
 उन  ग्रांवो ंको  न  जा  सके  ।  जब  पुलिस  वहा
 नहीं  जा  सकती  तो  स्वाभाविक है  कि  वहा
 डाक  का  झाना  जाना  रुक  गया  होगा।
 हेसी  परिस्थिति  मे  उनगावों  मे  या  उनसे
 सम्गन्धित  दूसरे  गावों  में  डाक  भेजने  की
 कया  व्यवस्था  इन  दिनो  की  गई  है  ?

 डा०  रास  सुभग  सिह  सारी  व्यवस्था
 टूट  गई  है  लेकिन  चौकीदार  वगैरह  जो  होते
 हैं  उनकी  मार्फत  प्रचार  कराया  जाता
 है  कि  फलाने  की  चिटुठी  है,  फलाने  का

 मनीआार्डर  है  या  तार  है  और  वह  प्राकर
 ले  जाये  ।

 श्री  शिव  नारायण  ड्या  तार  मेटल
 सब्जेक्ट  है  भ्रौर  मिलिटरी  भी  सैटल  सब्जेक्ट
 है।  जब  बगाल  की  सरकार  ने  पुलिस  की
 मदद  देना  'रिफ्यूज  कर  दिया  श्र  पुलिस
 को  निकम्मा  बना  दिया  पब  केन्द्रीय  सरकार
 नया  सटेप  ले  रही  है  ताकि  वहा  डाक  श्रादि
 चहुच  सके ?

 Sto  राम  सुभग  सिह  माननीय
 भदम्य  के  सुझाव  पर  ध्यान  दिया  जायेगा।

 Shri  Nath  Pai:  I  am  a  little  curious
 to  know  if  any  date  has  been  fixed
 for  the  historic  Dr  Lohia—Dr,  Ram
 Subhag  Singh  jomt  mission  to  Naxal-
 bar:  Secondly,  has  he  recerved  any
 complaints  that  some  of  the  stamps
 in  the  mail  delivered  in  Naxalbari  are
 canelled  not  with  the  seal  of  the
 postal  department,  but  with  a  new
 seal  which  bears  the  slogan  “Ja:  Mao”
 and  “Jai  Mao  Tse-tung”  in  some  cases?

 Dr,  Ram  Subbag  Simgh:  About  the
 first  part,  whenever  I  can  find  two
 days,  I  will  go  into  this  area  Dr.
 Lohia  would  be  most  welcome  About
 the  cancellation  of  postal  stamps,  we
 can  never  allow  that  sort  of  thing  to
 happen  in  our  post  offices.
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 ‘Mr,  Speaker:  Has  it  happened’  That is  what  he  wants  to  know,

 Dr.  Ram  Subhag  Singh:  No,  Su;
 nO?  can  it  be  allowed  to  happen.

 af  tre  लाल  गुप्त  ष्या  मत्री
 महोदय  बतलायेगे  कि  जब  वहा  पर  डाक-
 खोने  भे  श्राग  लगाई  गई  धौर  कैश  लूटा  गया
 ौर  भ्रापने  वहा  के  चीफ  मिनिस्टर  से  इसके
 बारे  भे  कहा  शौर  भ्रगर  वहा  के  चीफ  मिनिस्टर
 यो  बेस्ट  बगाल  की  गवर्नमेट  इसका  प्रबन्ध
 नहीं  करना  चाहती  तो  उसकी  सुरक्षा  के  लिये
 आप  क्या  करने  वाले  है  ?  क्या  इस  सम्बन्ध
 में  प्रापकी  वेस्ट  बगाल  यूनिट  ने  कुछ  सजेशन्स

 दिये  हैं  ?  श्रगर  दिये  हैं  तो  क्या  २

 डा०  राम  सुभग  सिह  इसके  बारे  मे
 मैंत्रे  कहा  कि  केवल  नक्सलबाड़ी  के  बारे  में
 मेरी  कुछ  बात  नही  हुई,  लेकिन  जनरल  बातें
 हुई  थी  और  बहू  भी  जो  रोजाना  की  कठि-
 नाइया  थी  उन  के  सम्बन्ध  मे,  भौर  बह  भी  इस
 लूट के  दो  महीने  पहले  की  जब  कि  वहा  पुलिस
 के  ऊपर  प्रौर  रेलवे  प्रोटेक्शन  फोर्स  के  पर्सॉनल
 के  ऊपर  भी  प्राक्रमण  हुभा  था  ।  इन  सारी

 चीजो  के  बारे  में  बाते  हुई  थी  ।

 श्री  कंशर  लाल  गुप्त  मैंने  पूछा  था  कि
 अगर  वह  भ्रापकी  मदद  नही  करते  तो  ाप
 कसा  करेगे  ?

 To  राम  सुभग सिह  मदद  ने  करने
 का  सवाल  ही  नही  उठता  ।  क्योंकि  दोनों  को

 =
 जुल  कर  सारी  स्थिति  को  सभालना

 डा०  राम  मनोहर  लोहिया  :  मैं  यह  समझ
 कर  चलता  हू  कि  डा०  राम  सुभग  सिंह  बिना
 पुलिस  के  जायेंगे  ।  हालाकि  एक  श्रशान्त
 इलाके  में  एक  माननीय  मन्नी  के  साथ  जाना
 बड़ा  ही  खतरनाक  है,  लेकिन  हसमुख  डा०
 राम  सुभग  सिंह  मेरे  लिये  एक  भच्छी  ढाल
 बन  सकते  हैं  ।  भ्रगर  वह  अभी  एक  हफ्ते  के
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 झन्दर  कोई  तारीख  तय  कर  दे  तो  मैं  पहले  से
 उनकी  तारीख  मान  लेता  हु  ।  मगर  पुलिस
 नही  रहेगी  ।

 —
 WRITTEN  ANSWERS  TO

 QUESTIONS
 Agreement  between  India  and  Burma

 91621,  Shri  K.  Narayana  Rao:  Will
 the  Minister  of  External  Affairs  be
 Pleased  to  state

 (a)  whether  any  agreement  have
 been  concluded  be  ween  India  and
 Burma  relating  to  trade,  customs,  cul-
 tural  relations,  communications,  extra-
 dition  of  criminals,  immigration  or  re-
 patriation  and  on  double  national  y
 in  pursuance  of  Article  V  of  the
 India-Buima  Treaty  of  Friendship,
 ‘1951,  and

 (b)  of  so,  a  detailed  account  there-
 of?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla).  (a)  and  (b)
 The  Government  of  India  and  Burma
 signed  an  Agreement  of  Trade  and
 Commerce  on  24h  December,  1962,
 valid  for  a  period  of  three  years  The
 Government  of  Burma  has  agreed  to
 continue  to  apply  in  practice  its  terms
 and  provisions  till  a  fresh  Agreement
 is  concluded  between  the  two  coun-
 tries  As  regards  communications,
 both  Burma  and  India  ate  members
 of  the  Universal  Postal  Umion,  and
 exchange  of  correspondence,  insured
 letter,  etc  us  regulated  by  the  provi-
 sions  of  the  Universal  Postal  Conven-
 tion  While  there  are  no  formal  agree-
 ments  with  Burma  in  respect  of  cus-
 toms,  cultural  relations,  extradition  of
 criminals,  smmigration  or  repatriation
 and  of  double  nationalty,  the  few
 problems  that  arise  in  these  fields  are
 handled  mm  a  spirit  of  friendly  co-
 operation
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 Shri  George  Fernandes;
 Shri  ss.  M.  Joshi;

 ‘Wall  the  Minister  of  External  Affairs.
 be  pleased  to  state

 r0$02.

 (a)  whether  Government|U  NO
 have  made  any  progress  m  obtaining
 justice  for  the  Indian  and  the  coloured
 people  of  South  Africa,  and

 (०)  af  so,  the  details  thereof?

 The  Minister  of  Externa]  Affairs
 (Shri  M.  Cc  Chagia):  (a)  and  (b)  The
 UN  General  Assembly  has  been
 adopting  resolutions  condemning  the
 policies  of  apartheid  of  the  Govern-
 men  of  the  Republic  of  South  Africa
 almost  every  year  since  946  In  49062
 it  adopted  a  resolution  in  which  jt
 declared  that  apartheid  endangered
 international  peace  and  security  and
 requested  the  Member-States  of  the
 United  Nations  to  take  the  following
 measures  to  break  off  diplomatic  rela
 tions  with  the  Government  of  South
 Africa  to  close  their  ports  to  all
 vessels  flying  the  South  African  flag,
 to  boycott  all  trade  with  South  Africa,
 and  to  refuse  landing  and  passage
 facilities  to  all  aircraft  belonging  to
 South  Africa  It  also  requested  the
 Security  Counci!  to  take  appropriate
 measures,  including  sanctions,  to
 secure  South  Africa’s  comphance  with
 the  resolutions  of  the  Assembly  In
 1966,  the  General  Assembly  adopted
 another  resolution  which  ईदा"  ala
 established  a  United  Nations  Trust
 Fund  in  aid  of  the  victims  of  apar-
 theid  and  ther  famihes  <A  simular
 resolution  was  adopted  again  in  1966,
 South  Africa  has  so  far  failed  to  alter
 its  policies  of  racial  discrimination.

 Issue  of  Passporta

 eR.  Shri  Onkar  Lal  Berwa:
 Shri  Onkar  Singh:

 Will  the  Minister  of  Externe’
 Affairs  be  pleased  to  state:

 (a)  whether  there  is  &  proposal  for
 streamlining  the  system  for  the  issue
 of  passports;  and
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 (b)  if  so,  the  salient  features  of  the
 mew  system  and  how  it  is  going  to
 help  the  people  in  obtaming  pass-
 ports?

 The  Minister  of  External  Affairs
 (Shri  M.  0,  Ghagla):  (a)  and  (b)
 There  is  no  immediate  proposal  in
 view  because  Government  had  already
 exammed  the  system  for  issue  of
 Passports  and  simplified  it  in  June,
 1966  The  following  are  some  of  the
 main  points  of  simplification  already
 introduced

 a)  Applicants  proceeding  ubroad
 at  the  invitation  of  relations
 and  friends  or  for  medical  treat-
 ment  are  no  longer  required  to
 furnish  sponsorship  declarations
 and  medical  certificates

 (a)  Persons  proceeding  to  UK,
 Austraha  etc  ११०  no  longer  re-
 quired  to  fuinisn  entry  per-
 mits

 (ii)  Fmancial  guarantee  is  no
 longer  required  when  an  appli-
 cant  pays  income  tax  or  pro-
 perty  tax

 (av)  An  apphcation  accompamed  by
 a  verification  certificate  from  a
 First  Class  Stipendiary  Magis-
 trate  or  an  Officer  of  and  above
 the  rank  of  Deputy  Secretary
 gets  priority  over  all  appli-
 cations,  and  a  passport  75  issued
 promptly

 (v)  When  an  application  is  not  sup-
 ported  by  a  verification  §  certi-
 ficate  but  is  supported  by  a
 sworn  affidavit,  it  also  receives
 due  priority,  and  a  passport  is
 wsued  within  a  few  weeks

 Axti-Indian  Broadcasts  from  Moscow
 Radio

 Shri  Swell:

 gn
 है!

 Patel:
 .  Solanki;

 L,  Seadhi:
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 Shri  Mrityunjay  Prasad;
 Shri  Kartik  Oraon:
 Shri  Sidheshwar  Prasad:
 Shri  Shinkre:
 Shri  Surendranath  Dwivedy:
 Shri  Zulfiquar  Ali  Khan:
 Dr,  Ram  Manohar  Lohia
 Shri  Madhu  Limaye:
 Shri  Piloo  Mody;
 Shri  S,  Kundu:
 Shri  Baidhar  Behera:
 Shri  Sezhiyan:
 Shri  8s.  Kandappan:
 Shri  Nihal  Singh:
 Shri  हू,  P.  Singh  Deo:
 Shri  Sequeira:
 Shri  M.  Amersey:
 Shri  Hukam  Chand

 Kachwai:
 Shri  Shiv  Kumar  Shastri:
 Shri  Ramavatar  Shastri:
 Shri  Arjun  Singh  Bhadoria:
 Shri  Prakash  Vir  Shastri:
 Dr.  Surya  Prakash  Puri:
 Shri  J.  Sundar  Lal:
 Shri  Y.  8,  Kushwah:
 Shri  Yajna  Datt  Sharma:
 Shri  Mahant  Digvijai  Nath:
 Shri  Raghuvir  Singh  Shastri:
 Shri  Ram  Avtar  Sharma:

 Will  the  Munster  of
 Affairs  be  pleased  to  state

 External

 (a)  whether  it  is  a  fact  that  the
 Moscow  Radio  through  its  external
 service  “Radio  Peace  and  Progress”
 has  been  openly  and  increasingly  cri-
 ticising  India,  its  Government  and  its
 political  leaders;

 (b)  whether  Government  do  not
 consider  this  as  an  interference  m  the
 mternal  affairs  of  the  country,  and

 (c)  whether  ary  protest  has  been
 made  to  the  USS.R.  Government?

 The  Minister  ef  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Government
 are  aware  of  the  broadcasts  made  by
 “Radio  Peace  and  Progress”  reported
 to  be  operating  from  the  Soviet  Union,
 which  are  critical  of  some  of  the
 politcal  leaders  of  India

 (b)  and  (०).
 raised  this  matter  with  the  Soviet
 Representatives  in  New  Delhi  as  well
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 as  with  the  Soviet  authorities  in
 Moscow  through  our  Embassy  there.

 Pak  Protest  against  the  search  of  a
 Scooter  Van  of  Pak  High  Commission

 #1030  Shri  Kameshwar  Singh:  Will
 the  Munster  of  External  Affairs  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  Pakis-
 tan  protested  to  India  against  the
 alleged  search  of  a  scooter  van  of  its
 High  Commission  coming  out  of  the
 Chinese  Embassy  on  5th  June,  1967,

 (b)  uf  so  whether  the  Government
 of  India  also  lodged  a  protest  against
 Pakistan  for  assisting  China  at  the
 time  when  the  Chinese  diplomats  were
 expelled  from  India,  and

 (c)  ४  not,  the  reasons  therefor?

 The  Minister  of  External  Affairs
 (Shri  M,  C,  Chagla).  (a)  Yes,  Sir

 (b)  and  (c)  Pakistan  High  Com-
 mission  in  New  Delhi)  was  apprised
 of  the  concern  of  the  Government  of
 India  at  its  demonstration  of  solidarity
 with  the  Chinese  Embassy  in  the  face
 of  latter’s  display  of  disrespect  to  the
 Government  of  India

 Council  of  Asia

 *403l,  Shri  R.  Barua:
 Shri  Kameshwar  Singh:
 Shn  Nitiraj  Simgh

 Chaudhary:
 Shn  A,  Shreedharan:
 Shri  Mangalathumadom:
 Shri  K.  Lakkappa:
 Shr  N.  K,  Sanghi:
 Shri  Bedabrata  Barua:
 Shri  Y.  A.  Prasad:

 Will  the  Minister  of  External
 Affairs  be  pieuscd  to  state

 (a)  whether  Government  have  con-
 ducted  any  detailed  study  of  the  pro-
 posal  for  a  Council  of  Asia  to  promote
 economic  co-operation  among  the
 countries  in  the  South-East  Asia
 region,

 (9)  of  so,  the  result  thereof,
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 (c)  whether  the  countries  in  the

 region  have  given  any  support  to  the
 proposal,  and

 (d)  2f  not  how  long  it  8  likely  te
 take  shape?

 The  Minister  of  External  Affairs
 (Shri  M,  0,  Chagia):  (a)  and  (b)
 On  the  basis  of  a  study  about  the
 scope  for  regional  co-operaton  im
 South-East  Asia,  a  tentative  idea  wae
 put  forward  for  a  Council  of  Asia  te
 promote  economic  co-operation  in  the
 region  A  further  assessment  73  being
 made  taking  into  account  the  reactions
 and  ideas  of  other  countries  mn  the
 region

 (c)  and(d)  There  has  been  some
 response  expressed  through  diplomatic
 channel  to  the  tentative  ideas  we
 have  put  forward,  but  it  would  not
 be  proper  to  disclose  the  nature  of
 these  reactions  at  this  stage  as  they
 are  confidential  The  matter
 under  constant  study  but  it  is  difficult
 to  anticipate  the  tume  required  for  an
 organisation  of  the  nature  envisaged,
 if  found  feasible  to  take  shape  aps
 this  depends  on  the  response  of  other
 countries  of  the  region
 Reorganisation  of  Indian  Statistical

 Institute
 *1032,,  Shri  Samar  Guha:  Will  the

 Prime  Minister  be  pleased  to  state

 (a)  whether  Government  are  con
 templating  a  thorough  reorgamzation
 of  the  Indian  Statistical  Institute  ace-
 cording  to  the  recommendations  of
 the  Review  Committee,

 (b)  if  so,  how  Government  pro-
 pose  to  ensure  the  security,  continuity
 and  service  conditions  of  the  em-
 ployees  of  National  Sample  Survey
 Department  im  particular  and  the
 Indian  Statistical  Institute  in  general;
 and

 (c)  while  undertaking  such  mea-
 sures  of  reorganisation  of  the  Indian
 Statistical  Institute,  whether  Goverm-
 ment  will  give  priority  to  mplement
 the  recommendation  of  the  Review
 Committee  on  ‘Organisation  and
 management’?
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 The  Prime  Minister  and  Minister

 ef  Atemlo  Energy  (Shrimati  Indira
 Gandhi):  (a)  to  (c)  The  recom-
 mendations  of  the  Review  Committee
 are  under  active  consideration  in
 cosultation  with  the  Institute
 Aerodromes  and  Runways  built  by

 India  for  Nepal

 #1033,  Shri  Baburao  Patel  Will  the
 Mansster  of  External  Affairs  be  pleas-
 ed  to  state

 (a)  the  mumber  and  names  of  the
 aerodromes  and  runways  built  so
 far  by  the  Government  of  India  for
 Nepal  and  the  amount  spent  thereon,

 (b)  whether  these  aerodromes  and
 runways  will  be  made  available  to
 the  Government  of  India  for  use  of
 ther  aircrafts,  and

 (c)  the  terms  and  conditions  with
 Nepal  under  which  these  aerodromes
 and  runways  have  been  built?

 The  Minister  of  External  Affairs
 (Shri  M  C  Chagla):  (a)  to  (c)
 Statement  giving  the  required  infor-
 mation  35  laid  on  the  Table  of  the
 House  [Placed  in  Library  See  No
 LT-968  67]

 Demand  for  withdrawal  of  Israeli
 Forces  from  Arab  Territories

 #1034  Shri  छू,  ्  Singh  Deo
 Shri  P  N.  Solanki
 Shri  Marandi

 Will  the  Mhanister  of
 Affairs  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  there
 is  a  move  to  organise  the  mon  aligned
 countries  at  the  UN  for  jolt  initia-
 tive  to  demand  unconditional  with-
 drawal  of  the  Israel:  Forces  from  the
 Arab  terrtories,  and

 (b)  sf  whether  Government
 have  agreed  to  jon  the  non-ahgned
 countries  at  the  UN  for  this  purpose”

 External

 The  Deputy  Minister  in  the  Minis-
 try  of  External  Affairs  (Shri  Surendra
 Pal  Singh):  (a)  and  (b)  India  along
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 With  seventeen  other  countries  tabled 8  draft  resolution  in  the  United
 N&tions  General  Assembly  which  inter
 alty  called  upon  Israel  to  immediately
 Wlndraw  all  her  forces  to  the  poss-
 tioy,  which  were  held  by  them  prior tO  sth  June,  967  This  did  not  ob

 wed
 the  required  two  third  majority

 चौन  तथा  पाकिस्तान  के  विद्रोही  नागाशो  को
 वापसी

 *1035,  ओ  मोलहू  प्रसाद
 श्री  महाराज  सिंह  भारती
 श्री  जे०  एच०  पटेल

 श्रा  राम  सेवक  यादव
 श्री  ऑकार  लाल  बेरवा

 क्या  वेदेशिक-बाय  मत्नी  यह  बताने
 की  क्पा  करेगे  कि

 (क)  क्या  यह  सच  है  कि  कुछ  दिन
 पूर्व  जो  विद्रोही  नागा  चीन  तथा  पाकिस्तान
 भाग  गये  थे  वे  वहा  से  शस्त्र  तथा  गुरिल्ला
 युद्ध  का  प्रशिक्षण  प्राप्त  करने  के  बाद  भारत
 लौट  झाये  है  ,  और

 (ख)  यदि  हा  तो  चीनी  तथा  पाविस्तान
 की  सरकारो  ह्वारा  भारत  के  श्रान्तरिक
 मामलो  मे  इस  प्रकार  हस्तक्षेप  किये  जाने  को
 रोकने  के  लिये  सरकार  ने  क्या  कार्यवाही
 बी  है  ?

 बेदेशिक  कार्य  मनन््त्रो (क्रो  मु-  क०  चागला)
 (%)  जी  हा  ।  भारत  सरकार  के  पास
 सुधन  सूचना  के  भ्रनुसार  कुछ  छिपे  नागा
 जो  बर्मा  होते  हुए  चीन  चले  गये  थे  वापस
 नागालैंड  आ  गए  बताए  जाते  है  ।  हमे  इस
 बारे  मे  कोई  जानवारो  नही  कि  उन्हें  कितनी
 सहायता  मिली  है  ।

 (ख)  जन-धन  के  सुलभ  साधनों  की
 सीमाझो  में  रहते  हुए  सभी  सम्भव  उपाय  किए,
 ज  रहे  हैं  *  \
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 Articles  Published  by  Foreign
 Diplomats

 #1036,  Shri  K.  Lakkappa:
 Shri  A.  Sreedharan:

 Will  the  Munister  of  External
 Affairs  be  pleased  to  state

 (a)  wheth  it  is  a  fact  that  there
 have  been  a  legations  that  the  Diplo-
 matic  repre  ntatives  of  certain  coun-
 tries  are  publishing  articles,  some  of
 which  are  slanderous  and  deterimen-
 tal  to  the  interest  of  India,

 (b)  af  so  wrcther  Government  will
 take  up  the  matter  with  the  concern-
 ed  Diplomatic  missions,  and

 (c)  whether  Government  would
 persuade  the  Diplomatic  missions  to
 adopt  a  code  of  conduct  in  the  matter?

 The  Deputy  Minister  in  the  Munis-
 try  of  External  Affairs  (Shri  Surendra
 Pal  Singh):  (a)  Yes,  there  have
 been  such  allegations

 (b)  Yes,  the  Government  will  take
 up  the  matter  with  the  concerned
 diplomatic  missions

 (९)  The  Government  have  inform-
 ed  all  diplomatic,  consular  and  trade
 mussions  in  India  that  it  is  not  per-
 mussible  to  dissemmate  or  distribute
 publicity  materal  which—

 (a)  8  clearly  m  contravention  of
 the  internal  laws  of  India,

 (b)  ss  hostile  or  unfriendly  to
 India  or  which  has  the  effect  of
 creating  ill-will  against  the
 Government  or  people  of  India,

 (e)  w  likely  to  promote  ill-feeling
 between  different  sections  of
 the  people  in  India;  and

 (a)  is  designed  to  or  may  have  the
 effect  of  creating  ill-feeling
 against  a  third  country,  with
 which  India  has  friendly  rela-
 tions,
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 High  Powered  Transmitters
 #1087,  Shri  D  0,  Sharma:  Will  the

 Minter  of  Information  and  Brosd-
 casting  be  pleased  to  state

 (a)  whether  the  scheme  of  istalla-
 tion  of  high-powered  radio  transmit-
 ters  to  counteract  the  propaganda  by
 China  and  Pakistam  against  India  has
 been  implemented,

 (b)  if  so,  the  details  thereof,  and
 (c)  how  effective  it  hag  proved  in

 its  aim?

 The  Minister  of  Information  and
 Broadcasting  (Shri  है,  K.  Shah):
 (a)  The  scheme  35  being  implemented

 (b)  Transmitters  are  likely  to  be
 received  either  by  the  end  of  ths
 year  or  early  of  next  year

 (c)  Does  not  arise,  but  it  75  bound
 to  be  effective

 उड़ीसा  के  भूतपूर्व  मुख्य  मनन््त्री  श्री  बीज
 पटनायक  का  पासपोर्ट

 *1038.  भी  यदावर्न्तासह  कुशवाह  :
 भी क० क०  प्र०  सह  देव  :

 श्रो  सी०  भुत्तुस्वामी  :
 थ्रो  झजमल  ह  :
 श्यो  सेक्चीरा  :
 श्री  मशझपाल  सिह  :

 श्री  प्र०  के०  देव  :
 थो  Wo  दीपा  :
 शोम wo  माझी  :

 क्या  बैदेशिक-कार्य  मत्रो  यह  बताने  की
 कृपा  करेगे  कि

 (क)  क्या  सरकार  ने  उडीसा  के  भूत-
 पूवे  मुख्य  मत्री  श्री  बीजू  पटनायक  के  पासपोर्ड
 की  झवधि  बढ़ाने  का  निर्णय  किया  है  ;

 (ख)  क्या  यह  भी  सच  है  कि  उड़ीसा
 के  बर्तेमान  मुख्य  मती  तथा  केन्द्रीय  गृह-कार्य
 &. ... ह  ने  वेदेशिक-कार्य  मतालय  से  भनुरोध
 किया  था  कि  उनके  पासपोर्ट  शी  झबधि  यहीं
 बढ़ाई  जाये  b
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 (ग)  पासपोर्ट  की  भ्रवधि  बढ़ाने  के  लिये
 ब्रार्थना  पत्र  कब  दिया  गया  था  भौर  भ्रवधि
 कब  बढ़ाई  गई  ;  शभ्रौर

 (घ)  क्या  उड़ीसा  सरकार  ने  वैदेशिक-
 कार्य  मंत्रालय  से  अवधि  न  बढ़ाने  का  अनुरोध
 किया  था  क्योंकि  उसका  विचार  श्री  पटनायक
 के  विरुद्ध  भ्रष्टाचारके  झ्रारोपों  म ेएक  मुकदमा
 चलाने  का  है  ।

 बेदेशिक-कार्य  भन्त्रो  भी  Ao  क०
 चागला)  (क)  जी  हा,  केन्द्रीय  सरकार  ने

 49  मई,  967  को  श्र  जिययानन्दपटनायक
 के  पासपोर्ट  का  नवीकरण  करने  या  फैसला
 किया  ।

 (ख)  मही  स्थिति  यह  है  कि  उड़ीसा
 को  राज्य  सरकार  की  ओर  से  केन्द्र  सरकार  के
 पास  य  अनुरोध  प्राप्त  हुआ  था  कि  श्री
 पटनायक  के  पासपोर्ट  का  नवीऋरण  ने  किया
 जाए  |

 (ग)  श्री  पटनायक  के  पासपोर्ट  का
 नवीकरण  करने  के  लिए  एक  प्र्जी  क्षेत्रीय
 पासपोर्ट  अधिकारी  के  पास  28  मार्च,  967
 को  गाई  थी  और  उसका  20  मई,  i907
 को  नवीकरण  कर  दिया  गया  था  1

 (ध)  उडीसा  सरकार  ने  केन्द्र  सरकार
 को  सूचना  दी  कि  वे  उस  राज्य  के  मत्ियों  के
 विरुद्ध  कुछ  क्थित  अरोपो  की  जाप  करने  के
 लिए  एक  कमीशत  नियुक्त  करना  चाहते  3
 और  यहू  प्रार्थना  की  कि  उसी  श्राधार  पर
 श्री  पटनायक  के  पासपोर्ट  का  नवीकरण  ने
 किया  जाय  ।

 AVRO-748
 #1089  Shri  C.  C.  Desai:

 Shri  Virendrakumar  Shah:
 Shri  R.  हू,  Amin:

 Will  the  Minister  of
 <pleased  to  state:

 Defence  be

 (a)  whether  the  existing  AVRO-748
 is  already  out  of  date  and  by  the
 “time  the  present  contract  with  the
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 Hindustan  Aircraft  Ltd.,  Kanpur  for
 the  delivery  of  the  9th  aircraft,  which
 should  presumably  take  two  years  is
 completed,  this  particular  type  of
 aircraft  would  be  completely  out  of
 date;

 (9)  af  50,  the  reasons  for  which
 Government  propose  to  purchase  and
 operate  an  aircraft  which  is  out  of
 date  as  regards  speed,  capacity,  cost
 of  flying  and  safety  margins;

 (०)  whether  it  is  a  fact  that  the
 Production  capacity  of  AVRO  aircraft
 1५%  Not  utilised  hundred  per  cent  and
 as  Such  the  operation  will  involve
 commercial  loss,  and

 (d)  af  so,  to  what  extent,  per  AVRO
 per  month?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  BR.  Bhagat):
 (a)  No,  Sir

 (b)  Does  not  arise
 (s)  and  (d)  The  order  on  HAL

 (Kanpur  Division)  for  the  HS  748
 aircraft  is  not  adequate  for  economic
 Production  But  the  IAC  have  to  pay
 to  HAL  only  the  cost  of  import  of  a
 cOmparable  aircraft  On  a  60  per
 cent  load  factor  as  experienced  795
 IAC  on  Fokker  Friendship,  the
 Operating  cost  of  AVRO-748  is  com-
 Parable  to  Fokker  Friendship,

 Return  of  Naga  Delegation  from
 London

 *1040,  ह.  Hem  Barua:
 Shri  Yashpal  Singh:
 Shri  Hem  Raj;
 Shri  Sradhakar  Supakar:
 Shrimati  Jyotsna  Chanda:

 hri  D.  C.  Sharma:
 Shri  Atam  Das;

 Will  the  Mimster  of  External
 Affairs  be  pleased  to  state:

 ta)  whether  it  is  a  fact  that  the
 two-man  delegation  of  Nagas  has  al-
 re§dy  returned  to  India  after  meeting
 the  Naga  rebel  leader,  Mr.  Phizo,  in
 London;
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 (b)  if  so,  whether  the  delegation

 has  conveyed  any  message  from  Mr
 Phizo  to  our  Government  or  has  com-
 municated  the  nature  of  the  discus-
 sons  and  conclusions,  if  any,  arriv-
 ed  at,  to  Government;  and

 (९)  ४  so,  the  broad  details  thereof?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  Yes,  Sir

 (b)  No,  Sw  The  underground  re-
 presentatives  explained  thit  they  had
 been  sent  by  the  Underground  Nagas
 and  would  :eport  to  them  on  reaching
 Wagaland

 (c)  Does  not  arise

 Short-Term  Military  Training  in
 Border  Areag

 *04l.  Shri  6.  S.  Dhillon,  Will  the
 Monster  of  Defence  be  pleased  to
 state

 (a)  whether  Government  are  consi-
 dering  any  plans  to  meet  the  popular
 demand  of  the  border  Districts  of
 Punjab  for  a_  shori  term  military
 training  for  all  able-bodied  persons
 within  5  miles  of  the  Indo-Pakistan
 border  9  the  Districts  of  Gurdaspur,
 Ferozepur  and  Amritsar,  and

 (9)  7  so,  whether  there  is  any
 scheme  under  the  consideration  of
 Government  to  provide  arms  to  these
 short-term  mulitary  trainees  living  in
 the  border  areas  at  the  time  of  any
 Emergency?

 The  Minister  of  Defence  (Shri
 SWaran  Singh):  (a)  and  (b)  A  varie-
 ty  of  schemes  is  available  to  provide
 military  traming  or  training  involving
 the  use  of  fire-arms  to  the  people  at
 farge  These  include—

 Q)  The  N.CC  for  students
 (a)  Territorial  Army

 Qu)  The  civilian  rifle  training
 scheme  of  the  Mimstry  of  Home
 Affairs,  and

 (av)  The  Home  Guards,
 In  addition,  the  Ministry  of  Home

 Affairs  have  under  consideration
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 scheme  for  a  special  porder  wing  of
 the  Home  Guards  designed  particular-
 ly  to  assist  m  providing  local  security
 to  border  villages

 The  Districts  of  Gurdaspur,  Feroze-
 Pur  and  Amritsar  are  covered  by  the
 four  existing  schemes  mentioned
 above  and  would  be  covered  more
 particularly  by  the  schcme  for  a  spe-
 cial  border  wing  of  the  Home  Guards

 China’s  Reinforcement  of  Army
 along  Indo-China  Border

 "102  Shri  S.  8.  Basi:
 Shri  Yashpal  Singh.

 Will  the  Minister  of  Defence  be
 pleased  to  state

 (a)  whether  Government’s  attention
 has  been  invited  to  the  Press  Reports
 that  China  ts  re-nforeing  its  army  all
 along  the  Indo  China  border,

 (b)  whether  it  is  also  a  fact  that
 China  is  amassing  its  Red  Guards  on
 the  Nefa-Tibet  bo-du,  and

 (c)  if  so,  what  is  Government's
 assessment  in  this  regard  and  what
 steps  have  been  taken  to  mect  the
 situation?

 The  Manister  of  Defence
 Swaran  Singh).  (a)  Yes  Sir

 (Shri

 (b)  Government  have  seen  reports
 tm  the  Press  that  the  Chinese  Red
 Guards  along  the  NEFA  border  with
 Tibet  have  become  active  im  recent
 months

 (c)  The  reports  received  indicate
 that  the  Red  Guards  have  been  haras-
 ing  Tibetans  and  committing  various
 atrocities  im  the  monastries  etc
 Though  this  does  not  have  a  direct
 bearing  on  our  security,  these  develop-
 ments  which  are  indicative  of  troubl-
 @d  conditions  across  our  border  are
 being  watched  along  with  other  fac-
 tors  such  as  disposition  of  troops
 which  have  a  direct  bearing  on  our
 security  Appropriate  counter  mea-
 sures  to  safeguard  our  security  and
 territorial  integrity  are  bemg  taken.
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 Investigation  in  the  Death  of  Indian
 Soldiers  in  Gaza

 91043,  Shri  Surendranath  Dwivedy:
 Shri  Sequeira:
 Shri  Kanwar  Lal  Gupta:

 hri  George  Fernandes:
 Shri  Madhu  Limaye:

 hri  J.  H.  Patel:
 Shri  S.  M.  Banerjee;

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 (a)  whether  Government  have  an-
 vestigated  into  the  rea)  circumstances
 under  which  our  Officers  and  soldiers
 were  killed  m  the  Gaza  area,

 (b)  wicther  it  is  a  fact  that  Cap-
 tain  Viyay  Sacha,  a  victim  in  this
 area  was  killed  while  evacuating,
 when  his  jeep  struck  a  mine,  and

 (९)  77  so,  whether  it  was  UAR  or
 Israel  mine  and  the  number  of  per-
 sons  who  were  killed  along  with  Cap-
 tain  Sachar?

 The  Deputy  Minister  in  the  Minis-
 try  of  External  Affairs  (Shri  Surendra
 Pal  Singh);  (a)  Investigation  328  in
 progress

 (b)  and  (¢)  Two  Indian  other
 ranks  were  kuled  along  with  Captain
 Sachar  The  investigation  into  this
 and  other  incidents  has  as  yet  not
 been  finalised

 Indo-Pak  Talks
 *1044,  Shri  Atam  Das:

 Shrimati  Sharda  Mukerjee:
 Shri  Madhu  Limaye:
 Shri  Rabi  Ray:
 Shri  Virendrakumar  Shah:
 Shri  D.  com  Sharma:
 Shri  Prakash  Vir  Shastri:
 Shri  Raghuvir  Singh  Shastri:
 Shri  Shiv  Kumar  Shastri:
 Shri  Y.  8.  Kushwah:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 (a)  whether  the  reply  of  the  Pak
 Foreign  Munister  about  the  proposal
 of  comprehensive  talks  on  all  out-
 standing  issues  including  Kashmir  has
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 been  receved,  and

 (b)  if  so,  the  details  thereof  and
 the  action  Government  propose  to
 take  in  this  regard?

 The  Minister  of  External  Affairs
 (Shri  M.  C,  Chagla):  (a)  Yes  Sir.

 (a)  A  copy  of  Pak  Foreign  Munis-
 ter’s  reply  to  my  letter  of  6th  May,
 1967,  5  laid  on  the  Table  of  the
 House  [Placed  in  Lebrary.  See  No.
 LT-969|67]  The  Government  are
 giving  careful  consideration  to  this
 letter  On  the  question  of  arms  re-
 duction,  our  attitude  has  been  very
 clearly  explained  to  the  Government
 of  Pakistan  in  my  letter  of  6th  May,
 967  As  for  the  proposal  to  have
 talks  on  the  resumption  of  civil  air
 flights  and  telecommunication  facilities
 between  the  two  countries  we  had
 suggested  to  the  Governinent  of
 Pakistan  that  the  scope  of  the  talks
 should  be  widened  so  as_  to  include
 other  closely  related  matters  as  well
 Pakistan  Foreign  Miunuister’s  letter
 does  mot  contain  any  definite  reply
 to  our  suggestion  However,  diplo-
 matic  efforts  continue

 Rehabibilitation  Centres  for  Disabled
 Ex-Servicemen

 *1015.  Shri  George  Fernandes:
 hri  Madhu  Limaye:

 Shri  J.  H.  Patel:
 Will  the  Minister  of  Defence  be

 pleased  to  state
 (a)  how  many  rehabilitation  centres

 are  there  in  the  country  for  ex-
 Servicemen  who  were  injured  or  dis-
 abled  during  the  war;

 (b)  how  many  of  these  are  looked
 after  by  the  Red  Cross  Society;

 (c)  what  छ  the  training  given  to
 the  disabled  soldiers,  and

 (d)  what  pension  andjor  allow-
 ances  are  available  for  these  ex-
 Servicemen?

 The  Minister  in  the  Ministry  of
 Defence  (Shri  8,  R.  Bhagat):  (a)
 to  (c)  There  are  two  Army  Medical
 Rehabilitation  Units—one  at  Kirkee
 (Poona)  and  the  other  at  Lucknow—
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 where  War  Disabled  Service  Person-
 nel,  after  completing  their  treatment
 in  Military  Hospitals,  are  admitted
 and  given  such  remedial  exercises  and
 games  and  such  vocational  training
 in  trades  hke  Carpentry,  Weaving
 ete.  under  parrack-room  conditions  as
 are  specially  suitable  for  them  depend-
 ing  on  their  degree  of  disablement
 Other  rehabilita‘ion  training  centres
 which  aie  being  made  use  of  for
 providing  irdustrial  or  vocational
 training  are  the  following

 QQ)  Queen  Mary’s  Techrical  School
 Kurkee  (Poona)

 mm)  Training  Centre  for
 Blind,  Dehra  Dun

 the  Adult

 (in)  Training  Centre  for  the  Adult
 Deaf  Hyderabad

 (av)  Industrial  T  aining  Institutes  in
 the  various  States

 Traiming  is  given  to  dic  abled  soldiers
 depending  on  their  educational  quali
 fication  and  residual  capacity,  in
 Tailoring  Carpentry  Welding  Elec
 trician’s  Course  etc  There  is  one
 Institution  wz  Red  Cross  Home  at
 Bangalore  which  is  run  by  the  Indian
 Red  Cross  Society  where  ex  Service
 men  who  have  become  _  paraplegic
 cases  are  accommodated  and  looked
 after

 (d)  Disabihty  pension  at  rates
 higher  than  the  normal  rates  is  ad
 missible  to  c«-servicemen  ihvalidcd
 out  of  service  0n  account  of  mjuries
 sustained  in  action  in  the  recent
 Operations  against  Pakistan  In  addi
 tion,  constat  attendance  allowance
 will  be  paid  at  the  normal  rates  to
 those  with  300  per  cent  disability  if
 the  prescribed  conditions  are  fulfilled

 रेडियो  पाकिस्तान  से  श्री  टेगोर  के  गोतो  के
 प्रसारण  पर  प्रतिबन्ध

 046  शो  प्रकाशवोर  शास्त्री
 शी  शिव  कुमार  शास्त्री
 श्री  रघुबीर  सिह  शास्त्री
 थ्बी  यत्ावग्त  सिह  कुशवाह
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 श्री  भ्रात्म  दास  :
 थी  ०  ला०  सोचो  :

 क्या  वेरेशिक-कार्य  मत्री  यह  बताने  की
 कृपा  करेगे  कि

 (क)  क्या  यह  सच  है  कि  रेडियो
 पाकिस्तान ने  श्रपने  यहा  से  श्री  टैगोर  के  गीतो
 के  प्रतरण  पर  प्रबन्ध  दिया  हैँ  जौर

 (ख)  यदि  हा,  तो  इस  बारे  में  भारत
 सरकार  की  क्या  प्रतिक्रिया  है  ?

 वेरेशिक-कार्य  मन्त्री  (श्री  मु०  Fo
 श्ॉगला)  (क)  जी  हा  t  सरकार  ने
 ्खबारों  मे  रिपार्ट  दखी  है  कि  पाकिस्तान  के
 केन्द्रीय  सूचना  एवं  प्रसारण  मती  ख्वाजा
 शाहबद्दीन  ने  22  जून  को  राष्ट्रीय  प्रसेम्बली
 मं  कहा  थ  +  7  भविष्य  में  रबीन्द्र  नाथ  टैगोर
 के  वे  गीत  रिया  पाकिस्तान  में  प्रसारित  नही
 किए  जाएगे  जा  पाकिस्तान  के  सास्कृतिक
 भ  यो  के  विरुद्ध  प८त  है  आर  अन्य  गीतो  का
 उपयोग  भी  कम  कर  दिया  जाएगा  na  इस
 बयान  से  पाकिस्तान  में  विवाद  उठ  खडा  हुआ
 हैं  -  पाकिस्तानी  ऋष्रदारों  मे  इस  निर्णय  के
 विरुद्ध  नाराजगी  जाहिर  करते  हुए  लेख
 जौर  सस्पादक्रीय  निकले  हैं  ।  पाकिस्तान
 के  वर्ी  सास्त्रतिक  संगठनों,  कवियों  चिन्न-
 कारों  शिक्षाविदों  और  लेखों  ने  इस
 निर्णय  के  विरुद्ध  कडा  विरोध  प्रकट  किया

 है  1  नेशनल  झावामी  पार्टी  के  लेता  मौलाना
 जा्शानी  सहित  पाकिस्तान  के  कई  नेताओो
 में  भी  इस  कार्यवाही  पर  भ्रापसि  की  है  ।

 (ख)  इसमे  सन्देह  नहीं  कि  पाकिस्तान
 ध्रवार  के  इस  फंसले  से  दुनिया  भर  मे  रबीन्द्र
 नाथ  टेगोर  के  बहुत  से  प्रशसको  को  अपचय

 हीगा  श्रौर  आघात  पहुचेगा  t  टैगोर  विय
 मानव  के  निकटतम  थे  झौर  उनकी  भ्याति
 भारतीय  उप-महाद्वीप  के  बंगाली  भाषी  लोगो
 तक  ही  सीमित  नहीं  है  बल्कि  विभिन्न  देशों
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 में  रहने  वाले  हजारों-लाखों  बुद्धिजीवियों  तक

 फली  हुई  है  शर  इसवें  शक  नहीं  कि  पाकिस्तान
 ह  के  निर्णय  से  उन्हें  आधात  पहुंचेगा  ।  चूंकि

 «  इस  निर्णय  का  सम्बन्ध  मुख्यतया  पाकिस्तान
 के  लोगों  और  हां  की  सरकार  से  है  इसलिए

 थह  श्रशा  क़ी  जाती  हैं  कि  वहां  सद्बुद्धि
 जागेगी  t

 Chinese  Embassy’s  dues  to  a
 Construction  Firm

 #1047,  Shri  Yashpal  Singh:
 Shri  Ram  Gopal  Shalwale:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:
 =

 9 (a)  whether 8  construction  firm  has
 reques

 ip
 the  Government  not  to

 allow  the  personnel  of  the  Chinese
 Embassy  to  leave  Delhi  unless  its  dues
 are  cleared  by  them;  and

 (b)  if  so,  Government’s  reaction
 thereon?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir.

 (b)  The  matter  is  being  considered
 by  the  Government  in  the  light  of
 international  law  and  practice.

 Strengthening  of  Defence  by  Pakistan

 #1048.  Shri  Maranii:
 Shri  Yajna  Datt  Sharma:

 Will  the  Minister  of
 pleased  to  state:

 Defence  be

 _  (a)  whether  attention  of  Govern-
 >  ment  has  been  drawn  to  the  fact  that

 '  Pakistan  is  strengthening  its  defence
 across  the  West  Punjab  border  .in

 _  Fazilka  area  and  is  building  bunkers;

 {b)  whether  it  is  not  in  violation  of
 the  terms  of  the  Tashkent  declaration;

 80,  whether  the  attention  of

 ntries  has  been  drawn  to  the
 repeated  violation  of  the

 agreement;
 80.  their  reaction;  and

 fe)  the  steps  being  taken  to  meet
 ‘the  threat  from  Pakistan?
 3259  (Ai)  LS—3,
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 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  Yes,  Sir.

 (b)  to  (da).  Pakistan’s  military
 build  up,  obviously  directed  against
 India,  is  not  in  accord  with  the  spirit
 of  the  Tashkent  Declaration.  Pakis-
 tan’s  repeated  violatons  of  that  de-
 claration  have  been  brought  to  the
 notice  of  all  friendly  countries  and
 our  point  of  view  in  this  regard  has
 been  generally  appreciated,

 (e)  Adequate  steps  to  protect  our
 security  and  territorial  jntegrity  are
 being  taken.

 Manufacture  of  Passenger  Planes  hy
 H.A.L,  (Kanpur  Divisfon)

 *1949.  Shri  Shiva  Chandra  Jha:
 Will  the  Minister  of  Defence  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 Kanpur  Division  of  the  Hindustan
 Aercnautics  Limited  has  started
 manufacturing  passenger  plane.  HS-
 748:

 (b)  if  so,  its  capacity,
 altitude  of  flight;

 speed  and

 (c)  the  difference  in  its  quality  and
 art  of  production  from  Avro-748;  and

 (a)  the  number  of  such  passenger
 planes  to  be  produced  in  the  Kanpur
 Factory  and  in  the  country  as  a  whole
 annually?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  Yes,  Sir.

 (b)  HS-748  aircraft  has  a  capacity
 to  seat  40  passepgers  and  a  speed  of
 230  knots  at  25,000  ft.  altitude.

 (c)  HS-748  is  not  different  from
 Avro-748.  In  U.K.  this  aircraft  was
 manufactured  by  A.V.  Roe  &  Co.,  on
 its  merger  with  Hawker  Siddeley
 Aviation  Limited,  the  aircraft  was
 renamed  HS-748  with  effect  from
 i-7-963.

 (d)  This  aircraft  is  produced  only
 in  HAL  (Kanpur  Division).  The  pre-
 sent  order  for  passenger  aircraft  is
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 i,  which  is  planned  to  be  delivered
 follows:

 झस्लील  फिल्मों  का  चामाथ

 *1050.  |  विभूति मिथ
 at Wo  Ato  तिवारी  .

 बी  रामगोपाल  झाखयाररे
 थो  Blo  प्र०  त्यागी *

 क्या  सूचना  भोर  प्रतारण  मत्री  यह
 बताने  की  कृपा  करेंगे  कि

 (क)  क्या  सरकार  को  मालूम  है  कि
 अश्सील  सिनेमा  फिलमो  का  निर्माण  बढ़
 खाते  से  देश  के  बच्चो  शौर  युवकों  का  तेतिक
 war  सामाजिक  स्तर  गिर  रहा  है  प्र

 (ल)  यदि  हा  तो  इसने  सुधार  करने
 के  लिए  सरकार  का  विचार  कया  कार्य-
 याही  करने  का  है

 सूचना  पौर  प्रतारण मस्त्री  (थो के० Ko  के  ०
 आह)  (क)  भौर  (ल)  यह  ठीक  नहीं  हे
 कि  भश्लील  सिनेसा  फिल्मों  का  निर्माण  बड़
 गया  है  ।

 Water  Supply  in  Civil  Areas  in
 Delhi  Cantonment

 5052  Shn  Kanwar  Lal  Gupta
 Shri  B.  S.  Vidyarthi,

 Will  the  Minster  of  Defence  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 civil  areas  in  Delh:  Cantonment  are
 not  getting  regular  supply  of  drink-
 ing  water  and  the  pressure  of  water
 supply  is  also  not  adequate,

 (b).  af  so,  the  reasons  therefor,
 (९)  whether  the  MES,  Della  Can-

 tonment  is  getting  full  quote  of  water
 from  the  Delhi  Municipal  Corporation
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 for  meeting  the  full  requirements  of
 the  Military  as  well  as  Civil  areas  @
 Delh  Cantonment;  and

 (d)  the  steps  Government  propose
 to  take  to  ensure  adequate  and  con-
 stant  supply  of  water  in  the  civ:
 aress?

 The  Minister  of  Defeneo  (Shti
 Swaran  Singh):  (a)  The  supply  of
 drinking  water  by  the  MES,  to  the
 Cantonment  Board  for  distribution  te
 the  civi]  areas  is  regular,  though  the
 Pressure  is  not  adequate  in  certain
 areas

 (b)  and  (d)  The  Cantonment
 Board  29  constructing  one  overheat
 tank  and  one  sump  of  25000  gallon
 capacity  each  in  Gopi  Nath  Bazar  and
 one  overhead  tank  of  25000  gallons
 capacity  in  Sadar  Bazar  These  are
 expected  to  be  commissioned  ghortly
 In  addition,  the  Cantonment  Boars
 has  under  consideration  a  proposal  t
 construct  one  more  overhead  tana
 of  50000  gallons  capacity  for  the
 Sadar  Bazar  area,  and  also  a  propoas
 to  dig  some  shallow  wells  equipped
 with  dieseljelectric  pumps  and  over
 head  tanks  to  cater  principally  to  the
 villages  not  served  with  piped  wate
 supply  The  position  will  consider
 ably  improve  with  the  above  measures

 (९)  Yes,  Sar

 Thuggies  and  Jhopries  in  Delhi
 Cantonment

 5053.  Shri  Kanwar  Lal  Gupta
 Shri  BR.  5.  Vidyarthi;

 Will  the  Ministe:  of  Defenee  be
 pleased  to  state

 (a)  the  number  of  jshuggies
 jhopries  in  Delhi  Cantonment;

 aad

 (b)  whethe:  Government
 to  include  the  inhabitants  of  the
 yhuggies  in  the  Delhi  Jhugg-jhopr:
 scheme,

 (ec)  if  so,  whether  Government  pro-
 pose  to  give  some  cash  gubsidy  to
 these  persons  in  addition  to  the  allot-
 ment  o¢  80  square  yards  plots,  and
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 (d)  if  the  answers  to  parts  (b)  and

 (c)  be  in  the  negative,  the  reasons
 for  discrimination  between  the
 Shuggi-jhopri  dwellers  of  the  different
 localities  of  the  Union  Territory  of
 Delhi?

 The  Minister  of  State  in  the  Minis-
 tey  of  Defence  (Shri  B.  ER.  Bhagat):
 (a)  1,000  approxmately

 (b)  There  3  mo  proposal  at  pre-
 gent  under  the  consideration  of  Gov-
 ernment  to  extend  the  Jhuggi-Jhopr:
 Removal  Scheme  to  the  Cantonment
 area

 (९)  Does  not  arise
 (d)  The  limited  availability  of  land

 and  finances  are  the  main  reasons  for
 mot  extending  the  scheme  to  the
 Delhi  Cantonment  area

 Proposed  visit  by  Madhya  Pradesh
 Ohkief  Minister  to  the  Soviet  Union  &

 Hungary
 ‘5054,  Shri  Baburao  Patel  Will  the

 Minister  of  External  Affairs  be  pleas-
 ed  to  state

 (a)  whether  it  is  a  fact  that  the
 Chief  Minister  of  Madhya  Pradesh,
 proposes  to  visit  the  Soviet  Union  ard
 Hunga,  to  negofiate  and  obtain
 forengn  aid  for  Narmada  Valley  Pro
 ject

 (b)  whether  the  individual  States
 are  now  directly  negotiating  with
 foreign  powers,

 (९)  whether  the  State  of  Gujarat
 obtained  American  aid  directly,  with-
 out  reference  to  the  Central  Govern
 ment,  for  completing  their  end  of  the
 Narmada  Valley  Project,  and

 (d)  af  so,  the  reaction  of  Govern-
 ment  to  this  direct  negotiations  by
 the  State,  with  foreign  countries’

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagia):  (a)  The  Chief
 Minister  of  Madhya  Pradesh  was  in-
 vited  by  the  Government  of  Hungary
 ¢hrough  the  Minstry  of  External
 Affairs,  to  visit  that  country  to  enable
 him  to  have  a  glimpse  of  life  and

 technical  skill  of  that  country,  The
 invitation  could  not  be  availed  of
 due  to  the  inability  of  the  Minister
 to  leave  his  State.  Visit  to  Soviet
 Unon  was  never  contemplated

 (b)  No,  Sir  Discussions,  however,
 have  taken  place  between  the  State
 Governments  and  the  Soviet  experts
 in  regard  to  foreign  aid  for  the  Nar-
 mada  project,  The  results  of  these
 discussions  have  been  conveyed  to
 the  Government  of  India  for  neces
 sary  action

 (९)  The  State  Government  of  Guja-
 rat  has  not  obtained  any  American
 assistance  for  the  Narmada  Project
 either  directly  or  indirectly

 (d)  The  question  of  such  assistance
 having  been  obtaified  without  refer-
 ence  to  the  Central  Government  doe<
 not  arise.  No  i  mproprieties  have
 been  committed  either  by  the  State
 Governments  or  the  foreign  Missions
 countries,

 Letter  written  by  the  Late  P.M.  to
 Blstz

 5035  Shri  N.  Sreekantan  Nair:  Will
 the  Auruster  of  Information  and  Broad-
 casting  be  pleased  to  state

 (a)  whether  Government's  attention
 has  been  drawr  to  a  report  in  ‘Az
 Zaman’  a  paper  in  Beirut,  which  was
 reproduced  in  March  of  the  Nation’
 In  jts  25th  March,  967  issue  that  a
 letter  written  by  late  Prime  Munster
 Lal  Bahadur  Shastri  to  Bombay  week-
 ly  ‘Bhtz’  appearing  in  its  8th  Janu-
 wy  966  issue  was  a  forgery,  and  —

 (b)  ४  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah)-  (a)
 Yes  Sor

 (b)  Government  have  no  reasons  to
 doubt  the  authenticity  of  the  lette:  m
 question.
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 Issue  of  Passports

 5056.  Shri  C.  C.  Desai:  Will  the
 Minister  of  External  Affairs  be  pleas-
 eq  to  state:

 (a)  whether  it  is  a  fact  that  in  the
 past,  it  has  been  the  practice,  more  or
 igss,  to  refuse  passports  to  people  on
 political  considerations,  and  paeticular-
 ly,  to  members  of  the  Communist  Party
 and  DMK;  and

 (b)  if  so,  whether  Government  will
 give  the  figures  of  the  passports  issued
 and  rejected  for  both  Communists  and
 TMK  separately  during  the  year  1966-
 67?

 The  Minister  of  External]  Affairs
 (Shri  M.  0.  Chagla):  (a)  No,  Sir.  Mere
 Political  affiliation  was  no  ground  for

 srefusal  of  a  passport.

 (b)  Does  not  arise.

 ALR.  Station  in  Andhra  Pradesh

 5057.  Shri  V.  Narasinxyha  Rao:  Will
 the  Minister  of  Information  and
 Hroadcasting  be  pleased  to  state:

 (a)  the  total  number  of  All  India
 Radio  stations  in  Andhra  Pradesh;

 (b)  whether  Government  propose  to
 increase  the  power  of  relay  stations
 of  Visakhapatnam  anq  Kaudapalj  into
 20  KV;  and

 (c)  if  so.  particulars  thereof?

 The  Minister  of  Information  and
 Broadcasting  (Shrj  K.  K.  Shah):  (a)
 The  State  of  Andhra  Pradesh  has  “ur
 All  India  Radio  Centres  at  Hyderabad.
 Vijayawada,  Visakhapatnam  and  Cud-
 dapah.

 (b)  There  is  no  proposal  to  increase
 the  power  of  the  relay  stations  at
 Visakhapatnam  and  Cuddapah  as  the
 existing  power  of  the  transmitters  is
 adequate  to  cover  the  area.

 (c)  Does  not  arise.
 Yonkinivalasa  Airport,  Andhra  Pradesh

 5058.  Shri  ५.  Narasimha  Rao:  Will
 the  Minister  of  Defence  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
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 Donkinivalasa  (Srikakulam  District)
 Airport  in  Andhra  Pradesh  is  not  be-
 ing  used’since  lang;

 (b)  the  money  spent  for  its  construc-
 tion:

 (c)  the  steps  taken  to  improve  the
 airport;  and

 (dy  if  the  reply  to  part  (c)  be  in
 the  negative  the  reasons  therefor?

 The  Minister  ef  State  in  the  Minis-
 try  of  Defence  (Shri  B.  8.  Bhagat):
 (a)  to  (d).  The  airfield  is  known  as
 ‘Bobbili  airfield’  and  is  situateq  near
 Donkinivalasa  Railway  Station.  It  was
 constructeq  during  the  World  War  II.
 Information  regarding  its  cost  of  con-
 struction  is  not  available  at  this  stage.
 It  jg  now  an  abandoned  airfield  and  is
 not,  therefore,  maintained.  The  run-
 ways,  taxi-tracks,  hardstandings  and
 dispersals  at  the  airfielg  are  being
 retained  for  use  in  an  emergency.

 Immovable  Property  acquired  by
 Indian  Ambassadors  abroad

 5059.  Shry  C.  C.  Desai:  Will  the
 Minister  of  External  Affairs  be  pleas-
 ed  to  state:

 (a)  the  number  of  Indian  Ambas-
 sadorg  abroad  who  have  acquireg  im-
 movable  property  either  by  purchase
 Or  by  lease  in  the  areas  uncle;  their
 jurisdiction  while  serving  as  Ambas-
 sadors  or  High  Commissioners  jn  those
 places;

 (b)  whether  it  is  a  faet  that  the  late
 Mr.  Rauf  negotiated  and  acquired  pre-
 perty  in  Canada,  while  he  was  actually
 High  Commissioner  for  India,  and  se-
 condly,  whether  this  fact  was  known
 to  the  Government  of  India  an@  yet
 no  action  was  taken  either  to  discour-
 age  or  to  negative  such  a  transaction;
 and

 (c)  whether  Government  will  issue
 instructions  to  all  the  diplomatic  per-
 sonnel  abroad  to  scrupulously  refrain
 from  acquiring  immovable  property  in
 their  jurisdiction  while  serving  abroad?
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 The  Minister  of  External  Affaire
 (Shey  M.  C.  Chagia):  (a)  The  wife  of

 Yate  Dr.  M.  A.  Rauf,  former  High  Com-
 missioner  to  Canada,  did  acquire  im-
 movable  property  from  the  earnings
 of  her  sons  who  were  working  in
 Canada  during  the  High  Comimission-
 हड  tenure  in  Canada.

 (b)  When  Government  became  aware
 of  this  incident,  appropriate  steps  were
 teken  Ultimately,  the  property  was
 transfer.ed  to  the  two  song  of  the  late
 Ambassador,  who  are  resident  in
 Canada

 (९)  Under  the  provisions  of  rules  in
 force,  it  is  incumbent  on  all  Govern-
 ment  servants,  including  diplomatic
 personne]  serving  abroad,  to  obtain
 Government’s  prior  permission  for  the
 acquisition  of  immovable  property.

 Marriages  of  Indian  Diplomats  with
 Foreign  Wives

 gece.  Shri  C.  0.  Desai;
 Shri  Ram  Charan:
 Shri  Molahn  Prasad:
 Shri  Maharaj  Singh  Bharati:
 Shrj  Nihal  Singh:
 Shri  Sheopujan  Shastri:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  &  fact  that  there
 ts  No  hard  and  fast  rule  governing  the
 marriages  of  Indian  Diplomatic  per-
 sonnel  abroad  with  foreign  wives  and
 that  the  practice  varies  from  individu-
 al  to  individual,  cuusing  feeling  of
 discrimination;  ang

 (b)  whether  Government  will  for-
 mulate  a  firm  policy  which  would  be
 made  applicable  to  all  cases  and  which
 would  not  admit  of  exceptions  at  the
 discretion  of  Government?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagia):  (a)  No,  Sir.

 There  are  clear  rules  in  the  matter.

 (b)  Since  November  ‘1964,  it  has  been
 @ecided  not  to  approve  of  any  marriage
 with  aliens  by  membery  of  the  Indian
 Foreign  Service.  Government  adhere

 to  the  view  that  no  IFS  officer  who

 marries  an  alien  will  be  permitted  to
 remain  in  the  Indian  Foreign  Service.
 Exceptions  may  be  made  only  jn  cases
 where  the  wife  is  of  Indian  ongn
 though  technically  an  ahen.

 सेल्स  भरिस्टेट

 ‘3061.  श्रो  रासचरण  कया  सूचना
 झऔर  प्रप्तारण  मत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  उनके  मत्रालय  उससे  सम्बन्ध
 तथा  उनके  अ्रधीनस्थ  कार्यालयों  में  कितने
 सेल्स  ग्रसिस्टेंट  काउटर  चला  रहे  हैं  ;

 (ख)  इन  बिक्री  काउध्रो  पर  966—
 67  में  कुल  कितनी  बिक्री  हुई  ;

 (ग)  'उस  बिक्री  से  कुल  कितवा  मुनाफ़ा
 हुभा,

 (3)  क्या  सरकार  का  विचार  ऐपे
 काउटरो  को  बन्द  करने  का  है  जो  घाटे  पर
 अल  रहे  हैं  ,  भौर

 (३)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं

 ?

 सूचना  और  प्रसारण  मन्त्री  (भी  So
 Fo  शाह)  (क)  छः  t

 (ख)  25732.2  रुपये  ।

 (ग)  से  (25).  इन  काउंटरों  से  कोई
 मुताफा  नही  हो  रहा  है।  ये  बिक्री  काउंटर
 इसलिए  स्थापित  किए  हैं  ताकि  जनता  को
 सरकारी  प्रकाशन  खरीदने  की  सुविधा  मिल
 सके  ।  ये  मुख्य  रूप  से  प्रतार  कः  ध्यान  में
 रखते  हुए  चलाने  जाते  हैं  म  कि  मुनाफे  के
 लिये  ।  इसलिये  इनको  बन्द  करने  का  कोई
 प्रस्ताव  नही  हैं  ।

 Cease-fire  Violations  by  Pakistan

 5062.  Shri  Shiva  Chandra  Fha:  Will
 the  Minister  of  Defemwe  be  pleased  to
 state:

 (a)  how  many  times  ang  at  what
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 places  Pakistan  has  violated  the  cease-
 fire  agreement  mace  at  Tashkent;

 (b)  what  had  been  the  reaction  of
 India  thereto;  and

 (c)  how  many  times  India  has  pro-
 tested  against  suc,  Pakistanj  viola-
 tions  jin  the  UNO?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  to  (c).  After  the
 Indo-Pak  hostilities  of  1965.  the  cease-
 fire  between  Indian  and  .  Pakistani
 forces  came  into  effect  on  23-9-1965.
 pefore  the  Tashkent  Declaration.  There
 is  also  a  subsisting  Kurachj  Cease  Fire
 Agreement  off!  949  with  respect  to  the
 cessation  of  hostilities  subsequent  to
 the  earlier  Pakistani  aggression  on
 J&K.  We  have  brought  to  the  notice
 of  the  U.N.  Observers  2082  instances
 of  violation  of  the  9849  Karachi  Agree-
 ment  by  Pakistan  since  the  date  of
 the  Tashkent  Declaration.  These  viola-
 tions  have  taken  place  at  various
 points  along  the  cease-fire  line  in  J&K.
 Appropriate  action  has  also  been  taken,
 wherever  necessary,  to  reinforce  our
 security  measures.

 Persons  of  Goa,  Daman  and  Diu  having
 Portugnese  Passports

 5064.  Shrjy  Shinkre:  Wil!  the  Minis-
 ter  of  External  Affairs  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 of  the  fact  that  there  are  scvera]  hund-
 red  persons  in  Goa,  Daman  and  Diu
 still  holding  Portuguese  passports  and
 consequently  Portuguese  nationality:

 (b)  whether  Government  are  also
 aware  that  there  are  thousands  of  per-
 gong  from  Goa,  Daman  and  Diu  set
 tled  in  Africa  and  Europe  still  hold-
 ing  Portuguese  nationality  and  at  the
 same  time  having  properties  in  India;

 (c)  how  long  this  anomalous  situa-
 tion  in  which  most  of  them  enjoy  the
 dual  benefits  ang  safeguards  wil)  con-
 tinue;  and

 (d)  whether  Government  proposes  to
 fix  some  deadline  for  them  to  opt  for
 one  of  the  two  nationalities  and  apply
 vigorously,  to  those  who  opt  for  Por-
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 tuguese  nationality.  all  the  rules  ana
 regula.ions  regarding  foreigners  in
 respect  of  their  properties?

 Yhe  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  Ae  far  as  the

 Government  are  aware  the  number  of
 such  persons  is  564.

 ६0)  and  (c).  Relevant  information  is
 being  collected  and  will  be  laid  on
 the  Table  of  the  House  in  due  course.

 (d)  ‘line  deadline  was  fixed  for
 $9--i863  Other  relevant  information

 is  being  collected  and  will  be  laid  on
 the  Table  of  the  House  in  que  course.

 सन्त्रियों  को  सम्पत्तियां

 5067.  श्री  सिद्धेश्वर  Bi tre  :

 श्री  हुक्म  ययन्द  कु शय  :

 श्री  ग्रोंका  र  सिह  :

 क्या  प्रथान  मंत्री  यह  बताने  की  कृपा

 करेंगे  कि  :

 (क)  क्या  मंत्रि-परिषद्  के  सती  सदस्यों
 ने  अपती  ग्पती  सम्पत्ति  के  बारे  में  विवरण
 दे  दिया  है  ;  और

 (ख)  यदि  हां  तो  क्या  वह  विवरण

 सभा  पटल  पर  रखा  जायेगा  ?

 प्रधान  भन्त्री  तथा  चणु  शक्ति  मन्त्री

 (श्रीमती  इन्दिश  गांधों)  (क)  केवल

 दी  मंत्रियों  क्रो  छोड़  कर  जिन  से  उनकी

 सम्पत्ति  इत्यादि  के  विवरण  शीघ्र  ही  प्राप्त

 होने  को  आशा  है  शेष  सब  मंत्री  अपने  विवरण

 भेज  चके  हैं  ।

 (ख)  जी  नहीं।  क्योंकि  ये  विवरण

 निजी  श्रौर  देयक्तिक  प्रकार  के  होते  हैं  शौर

 आचार  संहिता  के  ग्रतुसार  केवल  प्रधान  मंत्री

 की  सूचना  के  ्य  गोपनीय  ढुंग  से  भेजे

 जाते  हैं  |
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 Manafacture  of  X-Ray  Tubes

 Will  the  Minister  of  Defemee  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  34  on  the  7th
 April,  967  and  state:

 (a)  whether  Government  have  con-
 sidered  the  proPosal  of  foreign  col-
 laboration  for  the  manufacture  of  X-
 ‘ay  tubes  in  the  public  sector;  and

 (b)  if  so,  the  result  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  EB  R.  Bhagat):
 fa)  Yes,  Sir.

 (b)  A  Collaboration  Agreement  has
 Seen  concluded  between  Bharat  Elec-
 ironics  Limited  and  M/s  Siemens,  West
 Germany

 दिल्ली  में  सेनिक  स्कूल

 5069.  श्री  हुक्म  चन्द  कछवाय  :
 थ्  कार  सिह  :

 क्या  रक्षा  मत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्या  सरकार  का  विचार  दिल्ली
 में  एक  सैनिक  रकूल  खोलने  का  है  ;

 (ख)  यदि  हा,  तो  तत्सम्बन्धी  ब्यौरा
 क्या  है  ;  और

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैँ?

 प्रतिरक्षा  मरज्ालय  में  राज्य  सग्यो
 (भी  बलो  राम  भगत)  :  (क)  से  (ग).

 इस  समय  भारत  सरकार  दिल्ली  मे  कोई
 सैनिक  स्कूल  खोलन ेका  कोई  विचार  नहीं
 है।  वर्तेमाद  सैनिक  स्कूलों  पढ़  रहे  संचीय
 क्षेत्रों  के  लड़कों  को  छातवृत्तिएं  देने  की
 एक  योजना  उन्होंने  पहले से  पुरःस्थापित  कर
 रखी  है,  जो  वर्तमान  ग्रावश्यकताधों  को

 यूरा  करने  के  लए  काफी  समझी  गई  है  ।

 ब्रयान  लग्दी  का  सहायता  फोन

 5070.  थो हुकम  यन्द  कछवाय  :
 को  ऑॉकार  तह  :
 थ्गी  राम  िह  भ्रायरवास्त  :
 श्री  यशवन्त  त्तिह्  कुशवाह  :

 क्या  ब्यान  मन्त्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  9  झल,  1967  को  दिल्ली  मे

 हुए  समारोह  में,  जिसमे  फिल्म  अभिनेताशों  ने
 भाम  तिया  थः  भ्गान  मंत्री  रे  सहायता  कोष
 के  लिये  कितनी  राशि  इकठ्ठी  हुई  ;

 (ख)  इस  समारोह  के  झायोजन  पर
 क्तिनी  राशि  खर्च  2५  और

 (ग।  1 ल  निकाल  कर  कुल  कितनी
 राति  बची  ?

 क्रचान  मन्त्री  तथा  णु  शक्ति  मन्त्री
 (  छ्लीमतो  इन्दिरा  जाबी)  )  :  (क)  से  (ग)-
 प्रबन्धक  समिति  के  भ्ान्तरिक  लेखा  के  ग्रतुसार
 9  श्रेप्रेल,  ‘1967  को  दिल्ली  में  हुए  समारोह में
 प्रनुमानित  एकत्नित कुल  धन  राशि  2,57,329
 रु०  हुई  है।  इसमे  से  दो  लाख  रुपये  प्रधान
 मंत्री  के  सूखा  सहायता  कोष  में  शब  तक
 भेजें  जा  चुके  हैं  -  समारोह  के  आयोजन  में
 4344620  4०  खर्च  हुए  जिन्हें  निकाल

 कर  शष  शुद्ध  एकतित  धन  राशि  (2413,87180 80
 रुपये  हुई  है

 Indian  News  Review

 gil.  Shri  Yashpal  Singh:
 Shr  S.  C.  Samanta:
 Shri  Rabi  Ray:
 Shri  Ramachandra  Veerappa:

 Will  the  Minister  of  Information  and
 Rrosdcasting  be  pleased  to  state:

 (a)  whether  Government  Offices
 have  been  requested  not  to  insist  on
 the  coverage  of  such  events  for  Indian
 Nev's  Review  as  give  publicity  to
 Ministers  alone;
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 (b)  If  so,  whether  a  copy  of  the

 instructions  would  be  laid  on  the  Table,
 and

 {c)  whether  these  have  been  imple-
 mented  by  his  Ministry?

 Tre  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Having  regard  to  the  fact  that  the
 “INDIAN  NEWS  REVIEW”  ie.  the
 Weekly  Film  Newsreel,  releaseq  by
 the  Films  Division,  is  primarily  a  me-
 dium  of  news,  instructons  have  been
 issued  to  the  various  Departments  of
 the  Government  to  avoid,  as  far  as
 possible,  coverage  of  meetings  and  ce-
 remonial  functions  like  opening,  laying
 foundation-stone  and  inauguration  un-
 less  they  have  specific  news  value  and
 come  within  the  ambit  of  objective
 coverage

 (b)  It  ys  not  necessary.
 (९)  Yes,  Sur.

 Written  Answers

 भारत-चोन  सम्बन्ध

 5072.  शी  सिद्धेवर  प्रताव  :
 झरी  हरदयाल  देवगुग  :
 शो  यलदत  शर्मा:
 शो  जगन्नाधराव  जोशी  :

 क्या  बेदेशिक-कार्य  मंत्री  यह  बताने  को
 कृपा  करेंगे  कि

 (क)  क्या  सश्शार  ने  इस  बात  का
 चता  लगाने  का  प्रयत्त  किया  है  कि  चीन  की
 नवीनतम  राजनीति  में  चीनी  नेताभों  में
 आपस  में  मतभेद  है  ;  शौर

 ख)  यदि  हां,  तो  चोन-भ  रत  सभ्वस्धों
 र इसका  क्या  प्रभाव  पड़ेगा  ?

 बैदेदिक-कार्य  सन्त्रो  (श्री  Yo  Ko

 खागला)  :  (6)  सरकार  चीन  कौ  राजु-
 नीतिक  स्थिति  से  सम्बद्ध  विभिन्न  रिपोर्टों

 का  सावधानीपूर्वक  झध्ययन  करती  रही
 है

 (ख)  यह  बुनियादी  तौर  पर  शक्तत
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 के  लिए  भ्ाभ्तरिक  शंभर्ष  है  जिसका  विदेश
 नीति  के  मामलों  से  ज्यादा  सरोकार  नहीं  |

 India’s  support  for  he  Rights  of
 Palestinian  ang  South  Arabian

 People

 8073.  Shrimati  Tarkeshwari  Sinha:
 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  India  hag  declared  full
 support  for  the  rights  of  Palestinian
 and  South  Arabian  people  to  ther
 struggle  for  independence;  and

 (b)  whether  this  declaration  bv
 India  is  in  accordance  with  the  past
 Policies  of  the  Indian  Government?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  The  Govern-
 ment  of  India  has  expressed  support
 for  the  rights  of  the  Palestinian  re-
 fugees  wishing  to  return  to  ther
 homes.  Government  have  consistently
 supported  the  rights  of  the  people  of
 South  Arabia  to  independence.

 (b)  Yes,  Sir.

 fara  दुर्घटना  में  भारतोय  बाय  सेनाके  दो
 अधिकारियों  को  मृत्यु

 5074.  थी  हुकम  शन्द  कछुवाय  :
 को  भारत  सिह  चोहान  :
 श्री  राम  सिह  भ्रयरषाल  :
 श्री  झालम  दास  :

 क्या  का  मंत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्या  यह  सच  है  कि  32  भप्रैल,
 4967  को  पठानकोट  के  निकट  एक  विमान

 इसा  कैं. .अरतीय  वायु  सेना  के  दो  झपि-
 कारियों  ककी  सत्यु  हो  गई  थी  ;

 [ल्)  यदि  हां,  तो  इस  दु्षटना  के

 हवा  कारण वे  /  ग्रे.

 कायुः  पना:  Ew,  eet  1... उ  हुई.  ?
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 प्रतिरणा मात्रालय  में  राज्य  ससत्रो  (थी
 Wo  Wo  war)  :  (क)  जी  हां  ny

 (ल)  दुर्घटडा  प्रन्तरिक्ष  मे  दो  विमानों
 को  शिडन्त  के  कारण  हुई  थी,  ओ  संक्तिपात्मक
 प्रशिक्षण  उदान  पर  थे  |

 (प्र)  लगभग  29  19  लाख  रुपये  t

 सैनिकों  के  लिये  पेंशन

 5075.  थी  हुकम  चन्द  कछवाय  :
 शी  जगना  राय  जोशी

 क्या  रहा  मंत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्या  यह  सच  हैं  दि  Ff
 सैनिक  को  रिज  है  में  रखा  जाता,  ता  उसे
 दस  रुपये  मासिक  पेशन  दी  जाती  हैं,

 ख)  क्या  यह  भी  सच  है  कि  जब  काई
 सैनिक  is  वर्ष  की  सेदा  के  बाद  सेवा  मुक्त
 होता  हैँ,  ता  उस्ते  20  न्यय  मालिक  पेंशन
 दी  जाती  है,

 (ग)  यदि  1  ता  i5  वर्ष  की  सेवा
 के  बाद  अथवा  5  ये  की  सेवा  पूरो  करने
 बाले  जिन  सैनिकों  को  रिजयं  रखा  जाता  है
 उन्हें  20  रुपये  मासिक  पेशन  न  देने  के  क्या
 कारण  हैं;  शौर

 (घ)  इस  समय  ऐसे  कितने  रिजब
 सैनिक  हैं  जिन्होंने  6  वर्ष  की  सेवा  पूरी  कर
 भी  हैं  भौर  उन्हे  कितती  मासिक  पेरन  दी
 जाती  है  ?

 प्रतिरक्षा  मस्तों  (शी  स्वर्ण  तिह)
 (क)  रिज ें  में  रखे  कए  सिपाही  को  20
 रुपये  मासिक  की  रिटेनिंग  फी  दी  जाती  है
 जो  सेवा  कि  किसो  पेशन  के  प्रतिरिक्त  होती
 है,  जो  झपनी  सक्रिय  सेवा  के  लिए  उसे  प्राप्त
 हो।

 (ख)  जिस  सैनिक  को  कम  से  फम
 15  बर्णष  को  सक्तिय  सेवा  के  पश्चात्  सेवा  से

 मुक्त  किया  जाए  या  रिजर्व  में  रखा  जाए,

 उसे  झपने  पद  भ्रोर  ब्रुप  के  शाधार  पर  सेवा की
 फेशशन  दी  जाती  है  1  जो  सदय  बढ़ौतरी  समेत
 कम से  कम  25  पये  म.लिफ होती  है  |  श्रगर
 सेवा  पेन्शन  के  भ्रनधिकारी  सैनिक को  15 वर्ष
 की  पंशत  सक्रिय  शौर  धशत,  रिज  सेवा  के

 पश्चात  सेवा  से  भुक्त  किया  जाये,  तो  उसे
 'रिजबिस्ट  पेल्शन दी जाती दी  जाती  है  को10  से  |  2  रुपये
 प्रतिमास  तथा  5  रुपये  मासिक  तद  बढ़ोतरी
 पर  सम्मिलित  होती  है  (या  उस  के  चयन
 पर  उसके  बदले  उपदान  जो 750  रुपये
 से  000  रुपये  तक  विभिन्न  होता  है,  शर्त
 बहू  है  कि  उसे  निर्धारित  सम्मिलित  सक्तिय
 शर  रिजव  सेवा  पूरी  कर  सी  हो  t

 (ग)  उपरोक्त  भाग  (कं)  तथा
 (ख्र)  >  उत्तर  ऊ।  सामने  रखते  हुए  प्रश्न
 नही  उठता  |

 (घ)  रिजये  भें  सेनिकों  को  सब्या  के
 सबंध  में  सूचना  देता  लाक  हिंत  में  नही  है  ।

 परमाण,  बिजलोधर,  तारापुर

 5076.  शी  जगन्नाथ  राव  जोशी  :
 शी  हंसम  ह... उ  कल्ृशाय  :

 क्या  प्राय  फ्स्बं  20  बाच,  1967
 के  ताराकित  प्रश्त  सख्या  16  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेगे  कि
 मरकार  ने  पडा  मागला  के  00  परिवारों
 को  अन्यत्र  बसाने  के  हेतु  मकान  बनाने  के
 लिये  उन्हें  कितनी  राशि  दी  है  क्योकि  उनको
 भूमि  तार  पुर  (महाराष्ट्र)  में  परमाणु  बिजली-
 चर  के  निर्माण  के  लिये  भजित  कर  ली  गई
 दी  9

 अयान  नस्त्री  तथा  झज  ६... उ  सस्ती
 (झीसती  हग्दिरा  गांधी )  जमीन  का
 मुश्रावजा  भ्रभी  तक  नहीं  दिया  गया  है  ।
 तथापि,  देलोवदी  पड़ा  (न  कि  पढ़ा.  नागला,
 जैसा  कि  माननीय  सदस्यों  ने  रन  मे  कहा
 है)  से  विस्थापित  परिवारों  के  लिए  एवड़ी
 मकान  बनाने  शौर  उन्हें  नागरिक  सुविधाय
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 प्रदान  करने  के  हेतु  महाराष्ट्र  सरकार  ने  8लाख...  diy  Basic
 ney

 bet.

 2  हजार  रुपये  की  धनराशि  स्पीकृद  की  है  ।  ना"
 ue

 and  Re.  49  Re
 इस  धनराशि  में  से  |  लाख  60  हजार  रुपये  (iil)  Basic  pay  bet-

 =

 भारत  सरकार  फो  खे  करने  हांगे  t  ween  Rs,  180
 and  Rs.  300  ,.  Rs.  6.00  pm

 DA,  for  Employees  of  H.AL.,  Kanpur

 ‘BOTT.  Shry  8.  M.  Banerjee:
 Shri  Madhu  Limaye:

 Wii  the  Minister  of  Defence  be
 pleased  to  state

 (a)  whvther  it  ig  a  fact  that  interim
 ‘eport  o,  Dearness  Allowance  Com-
 mission,  headed  by  Mr  Gayjendra-
 gadkar  has  been  ymplemented  by  the
 Hundusta  Aeronautics  Ltd,  Kanpur;
 and

 (b)  if  not,  the  reasons  for  the  same
 ang  the  steps  taken  by  Government
 to  get  the  report  implemented”

 The  Minister  of  State  in  the  Minis-
 try  of  D  fence  (Shn  BR.  Bhagat):
 (a)  No,  Sir

 (b)  The  interim  report  of  the  D  A
 Commussiun  headed  by  Mr  Gajendra-
 gadkar  35  applicable  to  only  Central
 Government  employees  A  Wage  Board
 for  Engineering  Industnes,  which  in
 cludes  tne  Arrciaft  Industry,  has  been
 constituteq  by  the  Government  to
 examine  ‘he  issues  reiatmg  to  the  Te-
 vision  of  their  Wage  Structure,  Dear-
 nes  Allowance  etc  The  Wage  Board
 report  १5  awaited  The  grant  of  DA
 to  HAL  employees  will  be  regulated
 by  the  Government  decisions  on  the
 recommendations  of  the  Wage  Board.
 Pending  receipt  of  their  final  report
 and  having  regard  to  an  interim
 award  given  by  the  Wage  Board,  HAL
 reache’  or  ggrceement  with  the  repre-
 sentatives  of  Hindustan  Aeronautics
 Employees’  Association  for  an  ad-hoc
 increase  in  DA.  with  effect  from
 i-4-966  us  under:

 (i)  Basic  pay  up  to
 and  including

 Rs,  .09  .  Re.  9.00  pm.

 HAL,  Kanpur  hag  already  unple-
 mented  this  agreement.
 Production  of  Tractors  at  Bharat

 .  Earth  Movers  Ltd,

 ‘S018,  Shri  Sharda  Nand,
 Shri  J.  8,  Singh:
 Shri  Ranjit  Singh:

 Will  the  Minster
 pleased  to  state

 of  Defence  be

 (a)  whether  the  producton  of  trac-
 tors  hag  started  in  Bharat  Earth  Mo-
 vers  Ltd,

 (b)  if  so,  the  number  of  tractors  to
 be  manufactured  in  a  year;

 (०)  whether  the  plant  to  manu-
 facture  tractors  78  to  be  expanded  fur-
 ther,  and

 (a)  if  so,  the  capacity  of  the  plant
 after  expansion?

 Tho  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  8,  RB.  Bhagat).
 (a)  The  Kolar  Factory  of  Bharat  Ear-
 thmoverg  Ltd  for  the  manufacture  of
 Crawler  Tractors  38  under  construc-
 tion  In  anticipation  of  regular  pro-
 ducton,  assembly  of  Crawler  Tractors
 with  increased  indigenous  content  is
 being  undertaken  from  1967-68  witb
 the  facilities  that  have  become  avail-
 able.

 (b)  About  200—220  tractors  would
 be  assembled  during  1967-68  The
 planned  praduction  programme  of
 Kolar  Factory  is  of  500  tractors  per
 annum.

 (e)  There  is  9०  ह...  in  this
 regard  at  present.

 (a)  Does  not  arise.
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 Conferenee  of  General  Manayers  of
 Grdnance  Factories

 5878.  Shri  S.  M.  Banerjee:
 Shr;  Madhu  Limaye:

 Will  the  Minisier  of  Defence  be
 pleased  to  state:

 (a)  whether  a  Conference  of  Gene-
 ral  Managers  of  the  Ordnance  Facto-
 ries  was  held  at  Ararankadu  (Nil-
 girs)  in  April  1967;

 (9)  if  so,  the  decision  taken  therein;

 (e)  whether  the  question  of  more
 production  in  Ordnance  factories  was
 also  discussed;  and

 (d)  if  so,  the  number  of  new  items
 to  be  manufactured?

 The  Minister  of  State  im  the  Aiinis-
 try  of  Defence  (Shri  B.  BR.  Shagat):
 fa)  and  (b).  This  year’s  Annual  Con-
 ference  was  held  at  Ootacamund.  The
 annual  conferences  discuss  subjects
 concerned  with  production,  coordina-
 tion,  recruitment,  training,  storex
 provisioning,  engineering,  iainten-
 ance  and  administration.

 (c)  Yes.

 (d)  Froduction  of  additional  new
 -items  was  not  discussed,

 श्ाकादाचाणी  से  सप्ताजार  सेवायें

 5080.  श्री  विद्वलेंत्र  व्रधाव  @  क्या

 सूचना  ओर  प्रव्ारण  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  कुछ  ब

 पूर्वे  आकाशवाणी  ने  हिन्दुस्तात  प्तमाचार

 की  समाचार  सेवादं  का  प्रयोग  के  तौर  पर

 उपयोग  किया  था;

 (@)  यदि  ot  तो  क्या  समाचार  सेवा

 नसं  षणन  /  प.ई  गई  थ  और
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 (a)  यदि  हाँ,  तो  इस  संबंध  में  ह: 1
 तक  अन्तिम  निर्णय  न  किये  जाने  के  क्या
 कारण  हैं!  ?

 सुचना  शौर  wares  मस्चो  (६. अ  Fo

 जे  शाह)  :  (क)  ग्राकाशवाणी  के  उन

 छः  केन्द्रों  में  से,  जिनमें  समाचार  दिये  गये
 श्र,  तीन  केन्द्रों  ने  47  से  30  अ्ग्रेल  963

 तक  एक  पखवाड़े  के  लिये  बहुत  थोड़े  समाचार

 का  उपग्रोग  किया  था  |

 (ख)  जो,  नहीं  ।

 (ग)  ड्  प्रयोग  के  उपरान्त  श्राकाश-
 याणी  ने  इस  समाचार  एजेंसी  का  उपयोस
 करना  aero  दिया  ।  एवेन्सी  हारा  हाल
 ही  में  निवेदन  किये  जाते  पर  इसे  दुबारा
 परीक्षण  का  अवसर  देने  पर  विचार  किया  जा

 स्ड्डाहै।

 A.LR.  Station,  Agartala

 ‘S081,  Shri  Baburao  Patel:  Will  the
 Minister  of  information  and  Broad-
 easting  be  pleased  to  state:

 (a)  the  reasons  for  the  constant
 breakdown  of  the  Agartala  Station  of
 the  All  India  Radio;

 (a)  how  long  are  these  breakdowns
 likely  to  continue;

 {c)  whether  the  Agartala  Station
 does  not  reertiit  local  talent  for  its
 programmes;

 ६96)  the  reasons  for  playing  only  old
 records  apart  from  the  programmes
 relayed  from  Calcutta;

 {e)  whether  the  listeners  of  Tri-
 pura  have  made  several  complaints
 against  the  Agartala  A.I.R.  Station
 in  this  regard;

 (f)  if  so,  the  steps  Government  pro-"
 pose  to  take  in  this  connection;  and

 (8)  if  not,  the  reasons  therefor?

 The  Minister  of  Information  and
 Broadcasting  (Shri  है.  K.  Shak):  (a)
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 Frequent  breakdowns  of  the  Agartala
 Aunibary  Centre  of  All  India  Radio
 are  ‘mainly  due  0  tailure  of  Electric
 power  supply

 (b)  These  breakdowns  are  likely  to
 continue  so  long  as  there  is  no  Im-
 provement  im  the  electric  Supply  ४५  »-
 tem  of  the  State  Electricity  Board

 (c)  As  Agartala  i5  only  an  Auxiliary
 Cerfre,  7  does  not  originate  pro-
 grammes  The  quesion  of  employ
 ment  of  local  talent  by  the  Centre
 therefore,  docs  not  arise

 (d)  Being  a  new  Centre,  latest
 gramophone  records  are  played  but
 on  hsteners  denand,  old  records  are
 also  played

 (९)  No  complaints  have  been  re-
 ceived  from  the  listeners  of  Tripura

 (f)  and  (g)  Do  nog  arise

 Government  Advertisement  in  Kerala
 Regional  Daily  Papers

 5082.  Shri  E,  K.  Nayanar:  Will  the
 Minister  of  Information  and  Broad-
 easting  be  pleased  to  state  the  amoun‘
 of  money  paid  to  the  Kerala  Regional
 Daily  papers  for  the  Central  Govern-
 ment’s  advertisements  in  1965-667

 The  Minister  of  Information  and
 (Shri  K.  K  Shah):  The

 total  value  of  advertisements  released
 by  the  Directorate  of  Advertismg  and
 Visual  Publicity  to  Kerala  regional
 (Malayalam)  dailies  during  the  year
 1965-66  was  Rs  8,06,917

 Nuclear  Power  Piants
 5088.  Shri  Vasudevan  Nair:

 Shri  C.  Janardhanan:
 Shri  P.  C.  Adichan:

 Will  the  Prime  Minister  be  pleased
 to  state

 fa)  whether  Government  propose  to
 start  some  nuclear  power  plants  dur-

 ng  the  Fourth  Five  Yeer  Plan;  and

 (b)  if  so,  how  many  such  p’ants  are
 Proposed  during  the  Fourth  Plan
 period  and  their  possible  locations?
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 The  Priree  Minister  ang  Minister  of

 Atomic  Energy  (Shrimati  Indira  Gan-
 dai):  (a)  Yes,  Sir

 (b)  During  the  Fourth  Pian  period
 20  as  proposed  to  add  a  second  206
 MWe  unit  to  the  Rajasthan  Atomic
 Power  Station  which  is  under  cons-
 truction  and  to  sel  up  an  atomic  powe:
 Station  of  400  MWe  capacity  at  Ka)
 pakkam  in  Madras  The  establishmen-
 of  further  plants  is  under  considera-
 tion

 Indians  in  Bhutan
 508  Shri  Vishwa  Nath  Pandey

 Will  the  Min  der  of  Ex  ernal  Affairs
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  749  on  the
 29th  May,  ‘1967  and  state

 (a)  whether  the  enquiry  in  the  mat-
 ter  of  ¢reatment  of  Indians  .n  Bhutar
 has  since  been  completed  and

 (b)  if  so,  the  result  thereof?

 The  Minister  og  External  Affairs
 (Shri  M.  C.  Chagla)  (a)  Yes,  Sir

 (b)  It  has  been  ascertained  that  the
 incident  wag  caused  by  the  unfortu-
 Nate  acceptance  on  a  wide  scale  of  &
 supers  itious  rumour  which  provoked
 some  labourers  into  attacking  and  kul-
 ling  one  soldier  of  the  Bhutan  Army
 who  along  with  Ins  other  colleagues
 happened  to  pass  near  the  habitation
 of  the  labourers  Some  Bhutanese
 servicemen  who  were  understandably
 excited  over  the  killing  of  one  of
 their  colleagues,  happened  to  take  the
 law  into  their  own  hands  and  =  mal
 treated  one  or  two  Indian  officials  on
 deputation  who  were  mn  charge  of  the
 labourers  The  Bhutanese  servicemen
 apparently  thought  that  the  Irdian
 officials  were  hampering  the  expulsion
 of  +he  labourers  which  had  been  or-
 dered  by  the  Bhutanese  Government
 Under  the  lega)  nrncess  it  appears  that
 there  is  some  difficu’ty  in  processing
 the  matter  as  the  comolaint  hed
 left  Bhutan  and  it  was  not  possible,
 therefore  either  to  quection  him  or
 to  obtain  hie  detailed  «tatement  It  is
 understood  however,  that  the  Trtm-
 pon  (District  Magistrate)  of  Thim-
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 mhu,  which  is  the  royal  capital  and
 the  place  where  the  incident  occurred,
 was  a  witness  to  the  sane  and  he  had
 axeported  seeing  an  Indian  official  being
 eaten  up  by  the  soldier  with  the  butt
 20d  of  the  rifle,  and  subsequently  had
 also  seen  the  hands  of  the  Indian  offi-
 cial  being  tied.  The  Bhutan  Govern-
 “ment  are  considering  whether  on  the
 *asis  of  the  Trimpon’s  statement  and
 evidence,  action  could  be  taken  against

 _  the  guilty  Army  officer.  Our  Politi-
 cal  Officer  for  Sikkim  and  Bhutan  has
 een  assured  by  the  Government  of
 Bhutan  that  the  guilty  officer  or  offi-
 cers  would  be  punished  within  the
 limits  of  the  law  and  only  then  would
 the  case  be  closed.

 Negotiations  with  Burmese  Govern-
 ment

 5085.  Shri  Vishwa  Nath  Pandey:
 Shri  Liladhar  Kotoki:
 Shri  Hukam  Chand  Kachwai:
 Shri  Jagannath  Rao  Joshi:
 Shri  S.  Kundu:
 Dr.  Surya  Prakash  Puri:
 Shri  MC,  Majhi:

 Will  the  Minister  of  External
 -Affairs  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No,  747  on
 the  29th  May,  1967  and  state:

 e  of  assets  of  the  Indian

 ईट

 the  Burmese  Govern-
 since  been  completed;

 the
 result  thereaf;  and

 .  the  reasons  for  the  de-

 of  External  Affairs

 gla):  (a)  No,  Sir.

 ie  at  a  delicate
 not  be  in  the  pub-

 the  points
 consideration  of

 ,
 Vishwa  Nath.  Pandey:

 nister  of  Information  and
 ting  be  pleased  to  refer  to

 reply  given  to  Unstarred  Ques-
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 tion  No.  39807
 and  state:

 (a)  whether  the  feasibility  of  a
 pilot  project  for  educational  itelevi-
 sion  through  satelite  has  been  under
 discussion  between  the  Government
 of  India  and  UNESCO;

 (9)  if  so,  the  outcome  thereof;  and
 (९)  the  stage  at  which  this  matter

 stands  at  present?
 The  Minister  of  Information  and

 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir.

 726  on  the  28th  May,

 (b)  and  (c)  The  matter  is  stil!  under
 consideration  of  UNESCO.

 Theft  of  Tyres  and  Tubes  from  Palam
 Airport

 ‘5687.  Shri  Vishwa  Nath  Pandey:
 Will  the  Minister  of  Deicnce  be
 pleased  te  refer  to  the  reply  given  to
 Unstarred  Question  No.  732  on  the
 29th  March,  i967  and  ‘state:

 (a)  whether  the  investigation  into
 the  theft  of  tyres  and  tubes  has  since
 been  completed

 (b)  if  so,  the  details  therec?;  and

 (c)  if  not,  the  reasons  for  the  delay?

 The  Minister  of  State  in  the  Minis-
 try  eof  Defence  (Shri  B.  zB  Bhagat):
 (a)  and  (b).  The  case  is  stil!  under
 investigation.

 (c)  An  Ex-airman  was  arrested  by
 the  Civil  Folice  on  3-6-1967  and  later
 released  on  bail.  Checking  ef  a  large
 number  of  vouchers|documents  in-
 volved  on  receipt,  issue  and  balance,
 date-wise,  is  taking  a  considerabie
 time.

 Quasi-permanency  of  Employees  of
 Bombay  Engineering  Group  and  Cen-

 tre,  Kirkee,  Poona
 5088.  Shri  C.  K.  Chakrapani:

 Shri  P.  P.  Esthose:
 Shri  Umanath:
 Shri  K,  M.  Abraham:
 Shri  Vishwanatha  Menon:
 Shri  K.  Anivudhan:
 Shri  Jyotirmoy  Basu:

 Will  the  Minister  of  Defemee  be
 pleased  to  state:
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 (a)  whether  the  authorities  of  the
 Bombay  Engineering  Group  and  Cen-
 tre  Kirkee,  Poona  have  been  instruct-
 ed  to  dechare  all  their  employees  hay-
 tng  colourful  service  for  more  than
 three  years  as  quasi-permanent;

 (b)  if  so,  the  number  out  of  them
 79806  quasi-permanent.

 (c)  the  reasons  for  not  declaring
 the  rest  as  Quasi-permanent;  and

 (d)  the  action  proposed  to  be  taken
 in  this  regard?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  RB.  Bhagat):
 (a)  It  is  presumed  that  by  ‘colourful
 wervice’  ig  meant  ‘qualifying  service’
 In  accordance  with  the  ovilians  in
 Defence  Services  (Temporary  Ser-
 vice)  Rules,  1949,  civilians  who  have
 more  than  three  years’  temporary
 service  on  the  crucial  date,  i.e.,  Ist
 July  of  each  year,  are  eligible  for  the
 grant  of  quasi-permanency,  provided
 they  fulfill  the  prescribed  conditions
 The  authorities  of  the  Bombay  Engi-
 neer  Group  and  Centre  are  required
 to  implement  these  provisions

 (9)  to  (d)  Out  of  736  civilian  em-
 ployees  of  the  Bombay  Zngineer
 Group  and  Centre,  333  have  been
 made  quasi-permanent.  The  casts  of
 i65]  employees  are  under  considera-
 tion  The  remaining  252  employees
 have  either  less  than  three  years’  ser-
 vice  or  are  not  eligible  for  quasi-per-
 Taanency  under  the  rules

 Service  records  of  employees  of  Bom-
 Day  Eugineering  Group  and  Centre,

 Kirkee,  Poona
 5988  Shri  P.  Ramamuarti:

 Shri  Vishwanatha  Menon:
 Shri  A.  K.  Gopalan:
 Shri  Jyotirmoy  Basu:
 Shri  E.  K.  Nayanar:
 Shri  Bhagaban  Das:
 Shri  a  K.  Chakrapani:

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  the  authorities  of
 Bombay  Bngineering  Group  and  Cen-
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 ‘tre,  Kirkee,  Poona-3  have  despatched
 the  service  records  of  those  emplo-
 yees  who  have  been  posted  away  Of
 surplus  adjustment  to  their  respective
 units,

 (b)  af  not,  the  reasons  for  the  de-

 lay;  and
 (c)  the  action  propoged  to  be  taken

 w  this  regard?

 The  Minister  ह अ  State  in  the  Mink-
 try  ef  Defence  (Shri  B.  BR.  Bhagat):
 (a)  and  (b).  Some  of  the  service  re-
 cords  37  question  are  held  by  the  unit
 Pending  audit  check,  finalisation  oo
 Periodical  increment,  and  settlemen:
 of  accoun's

 we)  The  Commandant,  Bombay  En-
 gineering  Group  and  Centre,  is  ex-
 Pedhting  the  finalisation  of  these  ser-
 vice  records  prior  to  their  despate:
 to  the  units  concerned

 Shri  P.  Gopalan:
 Shr:  Mohammad  Ismail:
 Shri  BE.  हू,  Nayanar:
 Shri  C  K.  Chakrapan:

 Wail  the  Ministe:  of  External  Affuirs
 be  pleased  to  state

 (a)  whether  the  attention  of  Gor-
 ernment  has  been  drawn  to  the  preee
 reports  that  an  Indian  Gynaecologias
 wae  dismissed  by  the  Ghana  Healtr
 Ministry:

 (b)  if  so,  the  reasons  fo,  the  die-
 missal  and

 (c)  the  steps  taken  by  Government
 in  the  matter’

 The  Minister  of  External  Affairs
 (Shri  M.  C  Chagia):  (a)  Yes.  Sir

 4)  ‘The  Ghana  Munistry  of  Health
 su:vended  an  Indian  Gynaecologiet
 following  a  complaint  from  a  patient
 A  Commission  of  Enquiry  was  estab-
 lished  ang  the  charges  were  not  sube-
 tantiated  The  order  suspending  the
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 ainded  and  he  hes  been  sanctioned  his
 Mall  salary  for  the  period  of  suspen-
 sion  as  ter-

 accordance  with  the  provisions  of  the
 eontract  between  him  and  the  Ghana
 Government  Ar  passages  have  been
 given  to  hrm  and  hig  wife  and  they
 will  be  leaving  Accra  shortly

 (c)  All  possible  assistance  has  been
 sendered  by  our  High  Commission  in
 Accra  to  safeguard  the  interests  of  our
 national

 Breadcaxt  of  speech  of  the  President
 o@  The  Institution  of  Engineers  (India)

 Shri  George  Fernandes
 Shri  Madhu  Limaye
 Shri  Rabi  Ray:

 Will  the  Minster  of  Information
 ané  Broadcasting  be  pleased  to,  tate

 (a)  whether  the  Station  Director  of
 the  All  India  Radio,  Bombay  cut  por-
 tions  out  of  the  speech  delivered  by
 @be  President  of  the  Institution  of
 Mngineers  (India)  broadcast  on  the
 eve  of  the  47th  Aunual  Convent:  .  of
 the  Institution  on  the  2th  February
 4067,  and

 (b)  af  so  under  what  ruk.,  were
 these  parts  of  the  speech  expunged?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K  K  Shah)  (a)
 Yes,  Sir

 (७)  In  order  to  fit  the  programme
 within  the  scheduled  time,  his  script
 had  to  be  abridged  through  editing
 because  the  symposium,  as  recorded
 by  the  participants  exceeded  the  al-
 lotted  time

 Promotion  of  N.CC  Officers
 Lecturers

 Shri  Kameshwar  Singh
 Shri  Madbu  Limaye:
 Dr.  Karni  Singh:

 Will  the  Minister  of  Defence  be
 pleased  to  state’

 (a)  whether  it  ts  q  fact  that  Govern.
 ment  have  not  given  incentive  to
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 those  Lecturers  who  are  N  C.C.  Ofn-
 cers  regarding  their  deaccelerated  pro-
 motion  scheme,

 (b)  af  so,  the  procedure  followed
 for  their  promotion  as  NCC  Off-
 (tre,  and

 (९)  the  %  ps  taken  by  Government
 lo  give  then:  incentives  for  promotion
 and  for  the  betterment  of  NC  C  ?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B  R,  Bhagat)
 (a)  to  (०)  Rules  for  promotion  of
 NCC  Officers  of  the  Sentor  Divi-
 sion  NCC  are  given  in  the  state
 ment  laid  on  the  Table  of  the  House
 [Placed  in  Library  See  No  LT-970/
 67)  Under  these  rules  Lecturers  who
 are  NCC  Officers  would  qualify  for
 promotion  as  they  tulfil  the  required
 qualification,

 Purchase  of  Wheeled  Tractors

 5098  Shri  Baburac  Patel.  Will  the
 Minister  of  Defence  be  pleased  to
 state

 t)  Whether  it  is  ua  fact  that  Gov-
 ernment  are  negotiating  for  80]00
 wheeled  tractors  worth  rupees  ¢wo
 and  a  half  crores  through  one  Mr
 Jiodii  the  very  man  who  ३5  Alleged
 to  have  supplied  defective  tyres  ा
 the  Defence  Ministry,

 (b)  worther  it  is  al  a  fact  that  on
 spte  of  he  strong  recommendation
 made  by  EME  authorities  to  pur-
 chase  FIAT  wheej  ioaders  after  taking
 their  exhaustive  tests  at  Poona,  lus
 Munistry  prefers  to  purchase  the  Mon-
 ealvi  wheeled  tractors  sold  by  Mb
 Jajodia  even  though  these  tructors
 were  rejected  by  M  E  of  Poona  after
 tests,  and

 (c)  ४  so  the  action  which  Govern-
 ment  propose  to  take  before  the  deal
 ts  finalised?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  8.  B.  Bhagat):
 (a)  No  such  negotiations  are  being
 held

 (b)  No
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 {c)  Trials  on  different  makes  of
 wheeled  tractors  are  being  carried  out
 and  decision  will  be  taken  after  the
 results  are  in  hand.

 Suicide  by  an  Atomic  Scientist

 5094.  Shri  Baburao  Patel:
 Shrimatj  Suseela  Gopalan:
 Shri  P.  Gopalan:
 Shri  Umanath:
 Shri  C.  K.  Chakrapani:

 Will  the  Primé&  Minister  be  pleased
 to  state:

 (a)  the  reasons  that  led  Shri  R.  Ke-
 thandar?:nan,  the  28-year  old  Scien-
 tifle  Otficer  of  the  Atomic  Minerals
 Division  Chemical  Laboratory  at  Sun-
 darnagar,  isar,  to  commit  suicide  in
 early  May.  1967;

 (o)  whether  Government  intend  to
 hold  a  judicial  enquiry  into  the  mys-
 terious  circumstances  surrounding  the
 death  og  this  young  scientist;

 (c)  if  so,  when;  and

 (d)  if  not  the  reasons  therefor?
 The  Prime  Minister  and  Ministers  vi

 Atomic  Energy  (Shrimati  Indira  Gan-
 ahi):  (a)  The  circumstances  of  the
 case  are  still  under  investigation  by
 the  Chief  Vigilance  Officer  of  the  De-
 partment,

 (b),  (०)  and  (d).  The  question  whe-
 ther  a  judicial  enquiry  is  called  for
 or  not  will  arise  only  after  the  Chief
 Vigilance  Officer’s  investigation  is
 Sver.

 Purchase  3f  Wooden  Tent  Mallets  far
 Defence  Purposes

 5095.  Shri  8.  N.  Shukla:  Will  the
 Minister  of  Defence  be  p’eased  to
 state:

 (a)  whether  Government  have  re-
 ceived  any  reprsentationjcomplaint  or
 information  to  the  effect  that  the
 Exchequer  hag  suffered  a  heavy  fin-
 ancial  loss  amounting  to  several  lakhs
 of  Rupees  in  the  purchase  of  wooden
 tent  mallets  medium  for  Defence  ser-
 vices  at  more  than  200  per  cent  above
 normal  rates  and  in  accepting  the  sub-
 ‘standard  quality  store  by  the  inspec-
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 ting  authorities  of  IGS  North  India,
 New  Delhi  under  instructions  from
 the  Director  (D.R.  &  D.  General}
 Defence  Inspection  Organisation,  New
 Delhi:

 (b)  if  so,  the  details  of  the
 representation|complaint;  and

 said

 (c)  the  action  taken  by  Govern-
 ment  thereon?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  and  (b).  Some  _  representations
 have  been  received  by  Government.
 The  main  points  of  the  representa-
 tions  are  that  of  the  two  contracts
 entered  into  for  the  purpose,  the  rate
 of  supply  in  one  contract  is  very
 much  higher  than  that  of  the  other,
 that  the  supplies  made  at  the  higher
 rate  were  not  according  to  specifica-
 tions  ang  that  the  inspection  work  was
 not  satisfactory.  One  of  the  com-
 piaints  also  stated  that  the  higher
 rate  was  300  per  cent  above’  the
 normal  rates;

 (c)  The  matter  is  under  investiga-
 tion.

 AIR,  Panaji,  Goa

 5096.  Shri  Shinkre:  Will  the  Minis-
 ter  of  Information  and  Broadcasting
 be  pleased  to  state:

 (a)  whether  there  are  complaints
 from  the  singers,  writers,  musicians
 ang  other  artistes  against  some  of  the
 loreal  employees  of  A.I.R.  Panaji,  Goa
 on  account  of  discriminatory  treat-
 ment  meted  cut  to  them  by  showing
 favour  to  the  protagonists  or  sympa-
 thisers  of  Konkani  in  allocating
 programsnes:

 (b)  whether  because  of  this  discri-
 minatory  treatment  meted  out  to
 these  local  employees,  many  a  talents
 who  consider  Konkani  as  a  dialect  of
 Marathi  and  not  a  distinct  language,
 are  not  given  jobs  or  programmes  in
 that  Station;  and

 (c)  whether  Government  pro-

 pose  to  order  an  inquiry  in  this  res-

 pect?
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 The  of  information  and
 (shet  K.  है,  Shah):  (a)

 to  (c),  There  are  no  complaints  about
 the  alleged  discriminatory  treatment,
 but  Government  is  prepared  to  look
 into  this  matter  if  some  specific  cases
 are  brought  to  their  notice

 ara  सम्बन्धी  बुलेटित

 5097.  भी  निहाल  सिह  :
 श्री  हुकम  शन्द  कछुवाय  :

 क्या  सूचना  शौर  प्रतारण  मत्री  i2

 जून,  i967  %  भ्रताराकित  प्रश्न  सब्यां
 239  के  उत्तर  के  सम्बन्ध  में  यह  बताने

 की  कृपा  करेगे  कि

 (क)  आकाशवाणी  द्वारा  भावों  के
 बारे  में  बुलेंटिनों  के  प्रसारण  में  सुधार
 करने  के  प्रश्न  पर  किस  तारीख  तक  अन्तिम
 निर्णय  कर  लिया  जायेगा,  और

 (ख)  वे  कठिनाइया  क्या  हैं  जिनके
 कारण  सरकार  इन  प्रसारणों  में  श्रभी  तक
 सुधार  नही  कर  सकी  हूं  ?

 सूचता  शौर  प्रसारण  मन््त्री  (भी  के०
 के०  शाह)  (क)  और  (ख)  पूरा  मामला
 झभी  विचारधीन  है  ।

 वादिगटन  तथा  प्रन्य  बेशों  में  हिन्दी  पढ़ाने  वाले
 भारतोय  झष्यापक

 5098  श्री  हुकम  गद  कछुवाय  :  क्या
 बेदद्षिक-कार्य  मती  यह  बताने  की  कृपा
 करेगे  कि

 (क)  वाशिंगटन,  दक्षिण  एशिया  तथा
 दक्षिण-पूर्व  एशियाई  देशो  के  स्कूलों  में  हिन्दी
 पढ़ाने  वाले  भारतीय  भ्रध्यापफो  की  सब्या
 कितनी  है,

 (छ)  क्या  पे  प्रध्यापक  सरकार  द्वारा
 प्रतिनियुकक्त  किये  गये  हैं,  झोर
 43838  (Ai)  LS—4,
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 (7)  उनसे  पर  वाधिक  कितनी  विदेशी
 qe  ere  होती  है  ?

 बैदेशिक-कार्य  मनग्यी  (भी  qo  Fo
 बागला)  (क)  से  (7).  सूचना  इकट्ठी
 की  जा  रही  है  +

 प्रविवाहित  सेनिक  क्झधिकारियों  के  माता-पिता
 को  पेंशन

 5099.  शी  राम  सिह  झ्रायरवाल  :
 शो  हुकम  खन्द  कछवाय  :
 शोदी०  Wo  शर्मा!

 क्या  प्रति-रक्षा  मती  यह  बताने  की
 कृपा  करेगे  कि

 (क)  क्या  यह  सच  हैँ  कि  सरकार  ने
 उन  अविवाहित  सैनिक  अधिकारियों  के
 माता-पिता  को  पेशन  देने  का  निर्णय  किया
 है  जो  युद्ध  में  मारे  जाते  हैं  3

 (ख)  यदि  हा,  तो  कितने  ऐसे  अ्रधि-
 कारियों  के  माता-पिता  पेशन  पा  रहे  हैं,

 (ग)  क्या  सरकार  का  विचार  भूत
 सैनिको  के  परिवारों  को  भी  पेंशन  देने  का  है;
 भौर

 ;
 (घ)  यदि  नहीं,  तो  इसके  क्या  कारण

 है

 प्रतिरक्षा  मश्त्री  ह  ह्वण  सिह)  :  (क)
 कई  शर्तों  के  प्रधीव  सैनिक  पेन्शन
 रेगुलेशन्ज  में  सक्रिया  में  मारे  गए  भविवाहित
 सैनिक  भ्रफसरो  के  माता-पिता  को  डिपेडेंट
 पेन्शन  देने  का  उपबध  पहले  से  है  962
 के  चीनी  झाक्रमण,  i965  के  पाकिस्तान
 के  विरुद्ध  सप्राम  शर  16-9-66  या  उसके
 पश्चात्  होने  वाली  भ्रन्य  कई  सक्तियाओं  में
 मारे  गए  शभ्रविवाहित  सैनिक  अफसरों  के
 भाता-पिता  को  दी  जाने  वाली  अ्धिकाधिक
 डिपेंडेंट  पेंजन  की  दर  में  सरकार  ने  हाल  ही
 में  बृढ्धि  की  है  1
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 (जल)  सूचना  इकट्ठी  की  जा  रही  है
 झौर  सभा  के  पटल  पर  रख  दी  जाएयी  ।

 (ग)  भ्रफसर  रैक  से  नीचे  सैनिकों
 और  अन्य  सैनिक  सेविवर्ग  के  मामले  में,
 निम्नलिखित  कुटुम्ब  के  किसी  सदस्य  को  सैनिक
 पेन्शन  रेगुलेशन्ज  के  श्रतगंत  विशेष  कुटुम्ब
 पेन्शन  पहले  से  देय है  (a)  विधवा,  (2)

 पिता,  (3)  माता,  (4)  पुत्र,  (5)  पुषी ।
 उनके  संबंध  में  विशेष  कुटुम्ब  पेन्शन  चाहे

 किसी  के  नाम  हो,  कुटुम्ब  के  उपरोक्त  सदस्यों

 को  भ्राश्रय  देने  के  लिए  उद्दिष्ट  हूँ  ।

 (घ)  प्रश्त  नहीं  उठता  ।

 Committees  and  Commissions  of
 Enquiry  appointed  since  950

 5100,  Shri  ह  R.  Yhakur:  Will  the
 Prime  Minister  be  pleased  to  Jay  on
 the  Table  a  list  of  the  Committees
 and  Commissiong  of  enqury  into  social
 and  economic  matters,  including  pay,
 appointed  since  1950,  giving  in  each
 ease  the  name  of  the  Chairman  of
 each  Committee/Commission,  the  time
 taken  to  submit  its  report,  the  total
 number  of  members,  the  number  of
 Members  of  Parliament  and  _  the
 strength  of  the  Secretariat  staff  in-
 cluding  the  technica)  hands?

 Gandhi):  The  necessary  information
 fa  being  collected  and  will  be  placed
 on  the  Table  of  the  House.

 Atemic  Scientists

 Si@l.  Shri  Samar  Guha:  च्  the
 Prime  Minister  be  pleased  to  state
 whether  the  Indian  scientists  connect-
 ed  with  nuclear  works  of  the  Atomic
 Energy  Commission  are  acquainted
 with  the  know-how  of:

 (i)  fission  technique  of  purified
 nuclear  fuel  amountng  to  its
 critical  size;

 (i)  mechanics  of  assembling  fis-
 sionable  fuel  into  its  critical
 znass;  and

 (iii)  preparing  50०  print  neces
 wary  for  fission  of  nuclear  fuel
 to  an  amount  equal  to  is
 limiting  quantity?

 Gandhi):  (i)  to  (iii)  Yes,  Sir.

 Plutonium
 5102,  Shri  Samar  Guha:  Will  the

 Prirfie  Minister  be  pleased  to  state:

 (a)  whether  Plutonium  is  obtained
 as  2  by-product  from  the  Indian
 Reartors;

 we)  whether  such  Plutonium  is  se-
 parated  and  stock-piled;  and

 (c)  %  so,  for  what  purpose  and
 if  not,  why  such  a  valuable  nuclear
 fue]  is  wasted?

 he  Prime  Minister  and  Minister
 of  Atomic  Energy  (Shrimati  Indira
 Gandhi):  (a)  Yes,  Sir.

 (छ)  and  (९).  Plutonium  is  not  wast-
 ed;  it  is  needed  for  a  variety  of
 peaceful  uses  of  atomic  energy.

 Nyom-Indians  employed  in  Indian
 Misnions  abroad

 Shri  Onker  Lal  Berwa:  Will
 the  Minister  of  External  Affaira  be
 pleased  to  etate:

 (a)  the  number  of  non-Indiang  em-
 ployed  by  our  Missions  abroad;  and

 (b)  whether  Government  are  think-
 ing  of  replacing  them  by  Indian  em-
 ployees?

 pe  Minister  of  External  Affairs
 (Shyi  M.  C.  Chagla):  (a)  The  infor-
 mation  is  being  collected  and  will  be
 placed  on  the  Table  of  the  House.

 (oy)  Except  for  the  High  Commis-
 sion  of  India,  London,  which  was  in
 existence  before  Independence,  only
 minor  posts  such  as  Chauffeurs,  Gard-
 eners,  Messengers  and  posts  like  Reee-
 ptionists,  Translatora|Interpreters,
 Clerks\Typiste  etc.  in  Missions  abroad,

 knowledge  of  local  languages
 are  filled  by  non-Indians.  This  ®
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 primarily  to  meet  the  requirement  of
 imowledge  of  local  languages  and
 conditions  ang  secondly  for  reasons  of
 economy.  The  Government  have,
 however,  started  sending  India-based
 Interpreters/Translators  wherever
 feasible.  The  High  Commission  of
 India,  London  have  on  their  strength
 @ome  non-Indian  officers  and  staff  but
 the  Government's  policy  is  to  fill  these
 posts  by  Indians  ag  and  when  they  are
 vacated  by  these  non-Indians

 ऋषिकेव-बद्दीनारायण  सड़क

 5104.  श्री  ओऑकार  साल  बेरथा:  क्या
 ऋ्लिरवदए  मंदी  यह  बताने  को  कृपए  करेगे
 कि

 (क)  क्या  यह  सच  &  कि  सरकार  ने
 शीन  के  साथ  पिछले  सध  के  बाद  तिब्बत  के
 लिकट  ऋषिकेष  तथा  बढ्ीनारायण  को
 मिलाने  वाली  कोई  सडक  बनाई  हैं;

 (@)  यदि  हा,  तो  यह  सम्पूर्ण  कार्य

 जूल  प्रावकलन  के  श्रनुसार  किया  गया  था,

 (ग)  यदि  हा,  तो  इस  पर  कितना
 धन  ब्यय  हुआ,  भौर

 (4)  इस  कार्य  का  ठेका  किस  करमें
 को  दिया  गया  था  ?

 प्रतिरला  भन्त्रालय  सें  राज्य-मस्त्री  दी
 Wo  रा०  भगत)  (क)  से  (7).  जोशीमठ
 झौर  बद्रीनाथ  के  रास्ते  ऋषिकेष  से  मना
 की  सड़क  का  विकास  बोर्ड के  फोरी  कार्यक्रम
 में  शमिल  है  ।  बद्रीनाथ  तक  विरचना  कटाई
 सम्पूर्ण  हो  चुकी  है।  तल  निर्माण  शोर  रक्षा-
 श््म्फ  कार्य  प्रगतिशील  हैं  ।  बद्रीनाथ  तक  की
 सड़के  3  टन  यातायात  के  लिए  थुली  हे  ।
 भई  960  से  मार्च  i967  तक  कुल  हुआ
 शर्च,  मूल  प्रनुमानित  कुल  398.91  के
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 कुल  निर्माण  कार्य  के  विरुद्ध  sei.62
 लाख  रुपये  है  ।

 (घ)  मई  i960  से  अगस्त  t963
 तक  निर्माण  कार्य  राज्य  पी०  डब्ल्यु०  डी०  की
 एज्रेंसी  द्वारा  निष्पादित  किए  गए  थे  ।  उसके
 पश्चात्  सड़क  का  विकास  मुख्य  निदेशक
 सीमा  मार्ग  (एक  प्रसेनिक  विभागीय  निर्माण)
 जनरल  रिजर्व  इज़ीनियर  फोर्स  को,  सौंप
 दिया  गया  था  ।  निर्माण  कार्य  विभागीयत.
 किया  जा  रहा  है  परन्तु  कई  रक्षात्मक  कार्य
 उदाहुरणत  वक्ष  दीवारो,  सहारे  के  लिए
 दीवारों,  पुलियों  का  निर्माण,  स्थानीयत:
 प्राप्य  छोटे  ठेकेदारों  द्वारा  निष्पादित  किए
 गए  थे  |  बाहर की  किसी  फम  या  ठेकेदार  को
 कोई  ठेका  नहीं  दिया  गया  था  1

 प्रतिरक्षा  मन््च्नालय  के  झ्थीन  श्रौद्योगिक
 उपक्रम

 5105.  श्री  प०  लाग  बारुपाल  :  क्या
 प्रतिरक्षा  मन्नी  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  उनके  मतालय  के  भधीन  चलने
 बाले  ऐसे  कौन-कौन  से  भौद्योगिक  उपक्रम
 हैं  भौर  उनमे  से  प्रत्येक  पर  कितनी  राशि
 खर्च  की  गई  हे,

 (ल)  चोथी  योजना  की  भ्रवधि  में
 कौन-कौन  से  झौद्योगिक  उपक्रम  आरम्भ
 करने  का  विचार  हे  भौर  उनमें  से  प्रत्येक
 की  प्रस्तावित  लागत  कितनी  है;  भौर

 (ग)  राजस्थान  से  बेर  ज़गारी  & 0
 करने  तथा  उसकी  पिछड़ी  हुईं  अरयव्यवस्था
 को  धन्य  राज्यो  की  थ  व्यवस्था  के  बराबर
 लाने  के  लिये  क्या  सरकार  का  विचार  इनमें
 से  कोई  उपक्रम  बहा  पर  स्थापित  करने  का
 है?

 अ्रतिरक्षा  भख्रालय  में  राज्य  मन्त्री  भो
 Wo  Te  भगत)  :  (क)  रक्षा  मतालय  के
 धीन  6  उपक्षमों  के  नाम और  प्रत्येक  के
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 संबध  में  पेड़  प्रप  शेयर  केपिटल  गीचे  दिया
 गया  हूँ

 ऋम  उपकम  का  नाम  =  3l-3—67
 Te  तक  शेयर

 केपिटल  में
 लगाया  गया
 रुपये  (लाख

 र्पयो  म े)

 i  हिन्दुस्तान  वैभानिकी  लि०  3853  00
 2  भारत बैचयूत  लि०.  62i  25
 ‘a  मजागाडाक  लि०  268  00
 4  गान रीच  वकशाप्प  लिण_  20  00
 5  प्रागा  टूल्ज  लि०  20  54
 6  भारत  प्र्य  मूवर्ज  लि०  83  80

 (छ)  चौथी  यांजना  अवधि  में  रक्षा
 सतालय  के  अघोन,  इस  समय  किसी  नए

 ra  राजकीय  क्षेत्र  के  ग्रौद्यागिक  उपक्रम  की
 स्थापना  करने  का  कोई  विचार  नहीं  है  ।
 तदपि  विद्यमान्  उपञ्रमो  के  प्रसार  की  योजनाएं,
 भारत  बैद्युती  लि०  की  हालत  में  ग्रनुमानित
 कुल  12 करोड को लागत की  लागत  के  माईका बेव  तथा
 रडार  साज-सामान  के  निर्माण  के  लिए  एक  नया
 विद्युती  कारखाना  स्थापित  करता  ,  गार्डन  रीच
 बर्कशाप्त  लि०  की  हालत  में  3  63  करोड़  के
 सरमाये  से  मै  रीन  डीजल  इजनों  के  निर्माझ  के
 लिए  एक  यूनिट  स्थापित  करना  और  हिन्दुस्तान

 बैमानिकी  लि  की  हालत  में  भ्नुमानित
 4  6  कराड़  के  सरमाये  से  वैमानिकी  सेस

 रीज  के  निर्माण  शामिल  हे  ।

 (ग)  इस  समय  राजस्थान  में  रक्षा
 मत्रालय  के  अतर्गत  कोई  उपक्रम  स्थापित
 करने  का  कोई  प्रस्ताव  नहीं  है  ny

 Indian  Cooperation  in  rationalismg
 Zambian  Defence  Forces

 ‘5106,  Shri  KEK,  P,  Singh  Deo,
 Shri  PF.  N.  Solanki:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 (a)  whether  it  us  a  fact  that  the
 Zaman  Government  have  asked
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 the  Indian  Government  for  co-opera-
 tion  in  rationalising  her  Defence
 Forces;

 (४)  if  so,  the  details  thereof,  and

 (c)  whether  Government  have  ac-
 cepted  the  request  made  by  the
 Zambian  Government,

 The  Minister  of  External  Affairs
 (Shri  M.  ©.  Chagia):  (a)  to  (c)  The
 Government  of  Zambia  have  approa-
 ched  us  for  sssistance  in  this  regard
 and  the  matter  w  under  negotiation
 between  the  two  Governments  at  the
 present  time

 Manufacture  of  AVRO  Aircraft
 5807  हाल  D  N  Patodin-

 Shri  BR.  Barna
 Will  the  Mimster  of  Defence  be

 pleased  to  state

 (a)  whether  Government  have
 worked  out  the  schedule  of  manu-
 facture  of  AVRO  aurcraft  in  the  coun-
 try  during  the  current  year,  and

 (७)  xf  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B  BR.  Bhagat):
 (a)  Yes,  Sir

 (b)  §  aircraft  have  been  planned  for
 production  in  HAL  (Kanpur  Division)
 during  1967-68

 Diplomatic  relations  With  China

 ‘sles,  Shri  Eam  Kishan  Gupta,  W:'l
 the  Minister  of  External  Affzirs  be
 pleased  to  state

 (a)  whether  Government  have  stud-
 ied  the  hkely  reasons  for  the  recent
 steps  of  the  Chinese  Government
 caumng  strain  in  the  diplomatic  Te
 lations  with  India,  in  view  of  the
 latest  note  received  from  Chinese  Gov-
 ernment  explaining  reasons  for  the
 Peking  siege  of  the  Indian  Embassy
 there,  and

 (9)  if  so,  the  conclusions  Govern-
 ment  have  arrived  at  in  this  regard?
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 The  Minister  of  External  Agairs

 (Shei  M.  0,  Ctmgia):  (a)  Yes,  Sir,  the
 Government  are  carefully
 the  possible  motivations  of  Chinese  in
 delibersitely  causing  a  crisis  with
 India  at  this  time.

 (b)  It  would  be  premature  to  form
 any  firm  conclusions  on  this.  The
 current  crisis  marks  only  another
 stage  in  China’s  consistently  anti-
 Indian  policies  in  recent  years.

 Manufacture  of  Warships  and
 Submarines

 5109.  Shri  Shiva  Chandra  Jha:  Will
 the  Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  India
 has  still  to  be  dependent  on  foreign
 know-how  for  making  war-ships;

 (b)  if  so,  the  names  of  the  coun-
 tries  on  which  India  has  to  depend;

 (c)  if  not,  whether  India  is  in  a
 position  to  manufacture  submarines;
 and

 (d)  if  so,  at  which  dockyards?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  BR.  Bhagat):
 (a)  and  (b).  Yes,  Sir.  Foreign  assist-
 ance  is  necessary  for  the  construc-
 tion  of  sophisticated  warships  in
 India.  At  present,  we  have  a  colla-
 boration  agreement  for  the  construc-
 tion  of  Leander  type  frigates  which
 is  with  two  ship-building  firms  of  the
 UK.

 (९)  and  (d).  At  present,  there  is  no
 project  for  the  construction  of  sub-
 marines  in  India.

 Pak.  Protest  against  P.M.’s  Remarks

 ‘S110.  Shri  KameshWar  Singh:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  Government  have
 received  a  protest  note  from  Pakistan

 against  a  remark  reported  to  have
 been  made  by  the  Prime  Minister  at
 Ambikapur;

 (b)  if  so,  the  contents  of  this  notes and

 (c)  Government’s  reaction  thereto?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagia):  (a)  Yes,  Sir.

 (b)  and  (c).  A  copy  of  Pakistan’s
 Protest  Note  as  well  as  our  reply thereto  is  placed  on  the  Table  of  the
 House,  [Placed  in  Library,  See  No.
 LT-97/67].

 Evacuation  of  Families  of  Indian
 Embassy  Personnel  in  Peking

 Sill.  Shri  D.  0.  Sharma:
 Shri  Molahu  Prasad:
 Shri  Maharaj  Singh  Bharati:
 Shri  J,  H.  Patel:
 Ghri  Ram  Sewak  Yadav:
 Shri  Virendrakumar  Shah:
 Shri  Raghuvir  Singh  Shastri:
 Shri  Prakash  Vir  Shastri:
 Shri  Shiv  Kumar  Shastri:
 Shri  Y.  8.  Kashwah:
 Shri  Atam  Das:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  the  families  of  the
 personnel  of  the  Indian  Embassy  in
 Peking  have  been  evacuated;

 (b)  if  not,  the  stage  at  which  the
 matter  stands  at  present;  and

 (c)  the  steps  taken  or  proposed  to
 be  taken  in  this  direction?

 The  Minister  of  External  Affairs
 (Shri  M.  ९,  Chagia):  (a)  No,  Sir.

 (b)  and  (c).  It  has  been  decided  to
 bring  back  the  families  of  the  Indian
 employees  in  the  Embassy  at  Peking
 in  small  batches;  accordingly  6  mem-
 bers  of  families  including  children
 will  be  returning  to  India  during  this
 month.
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 विदेशों  में  नियुक्त  भारतीय  विदेश  लेया  के
 हथिकारियों  के  बिचद्ध  fore

 5112.  भरी  राम  चरण  :  क्या  @fire
 का  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  गत  पांच  वर्षो  में  केमरा,  हीरे,
 चड़ियां,  टाइपराइटर  भादि  वस्तुएं  मेंट
 स्वरूप  ग्रहण  करने  तथा  धूस  लेने  के  सम्बन्ध
 &  विदेशों  में नियुक्त  भारतीय  विदेश  सेवा  के
 कितने  भ्रधिकारियों  के  विरुद्ध  शिकायते
 बिली  हैं;  धोर

 (ल)  उनमें  से  कितने  भप्रधिकारियों
 के  विरुद्ध  कायंवाही  की  गई  है  भौर  की
 गई  कार्यवाही  का  द्यौरा  क्या  है  ?

 वेदेशिक-कार्य  भन्ती  (शो  सु०  wo
 बागला)  :  (क)  दो  t

 (ख)  दो  भ्रधिकारियों  में  से  एक  की
 भगुचित  आचरण  के  लिए  भत्संना  कर  दी
 नई  है  और  दूसरे  के  बारे  में  विभागीय  पूछ-
 ताछ  हो  रही  है  t  झगर  आवश्यक  हुआ  तो
 जांच  पूरी  होने  पर  उसके  खिलाफ  कार्यवाई
 की  जायगी  ।

 पाकिस्ताती  विसानों  द्वारा  जेसलमेर  पर  से
 नीचो  उड़ाने

 5113.  थ्री  प्रोकार  लाल  बेरवा  :
 श्री  श्रोंकार  सिह  :

 क्या  रक्षा  मत्री  यह  बताने  की  रूपा
 करेगे  कि

 (क)  क्या  यह  सच  हूँ  कि  जब  ज़ैमल-
 पैर  सीमा  क्षेत्र  मे ंसडको  का  निर्माण  आरम्भ
 किया  गया  है  तब  से  पाकिस्तान  इस  क्षेत्र  मे

 बहुत  नीची  हवा  उडाने  कर  रहा  है,  और

 (ख)  यदि  हा,  तो  इसको  रोकने  के
 लिये  सरकार  ने  क्या  कार्यवाही  की  है  ?

 प्रतिरक्षा  भन््त्रालय  में  राज्य  मन््त्री  (भी
 Wo  Mo  भगत)  :  (क)  शौर  (ख).

 Written  Answers  .  ३०56७

 जनवरी  966  के  पश्चात्  जैसलस्रेर  सीधा
 के  ऊपर  भारतीय  झम्तरिक्ष  क्षेत्र  का  केवल
 एक  उल्लंबन  हुमा  था  |  उल्लंघन  6  शप्रैल
 966  को  हमा  था  ।  उल्लंघन  के  विरदध
 पाकिस्तान  सरकार  को  एक  विरोधपत्  भेजा
 गयाया।

 Urde  Dailies  in  the  country
 ‘S1S.  Shri  Ebrahim  Sulaiman  Sait:

 Shri  Abdul  Ghani  Dar:
 Will  the  Minister  of  Information  and

 Broadcasting  be  pleased  to  state  the
 number  of  Urdu  Dailies  in  the  coun-
 try  and  how  many  of  them  have  been
 given  accredition?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  हू,  Shah):  The
 number  of  Urdu  dailies  in  the  country
 aS  on  December  3l,  966  was  76.
 Accreditation  with  the  Press  Informa-
 tion  Bureau  is  confined  to  those  news-
 papers  who  have  _  correspondents
 based  in  the  capital.  Correspondents
 of  5  such  dailies  have  been  given
 accreditation.
 Television  Training  Institute  in  India

 ‘5116,  Shri  Onkar  Lal  Berwa:  Wili
 the  Mhnister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  there  is  any  plan  for
 opening  Television  Training  Institutes
 in  India,  and

 (9)  if  so,  when  and  where  it  will
 be  opened?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 and  (ob)  There  is  no  plan,  at  present,
 for  opening  Television  Training  Insti-
 tutes  This  will  be  considered  when
 Mure  Te'evision  Centres  are  estab-
 lished,
 Air  Space  Violation  by  Pakistan  in

 Barmer  Sector
 ‘S117,  Shri  S.  x  Tapuriah:  Will  the

 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  the  number  of  air  vio-
 lations  by  Pakistan  in  the  Barmer
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 Geetor  of  the  Rajasthan  border  has
 incressed

 (b)  if  80,  the  number  of  such  vio-
 lations  in  79867  month-wise?

 The  Minister  of  State  in  the  Minis-
 tey  ef  Defence  (Shri  B,  R.  Bhagat):
 (a)  and  (b)  There  has  been  one  vio-
 iation  of  Indian  air-space  by  Pakistarr
 tn  the  Barmer  Sector  of  the  Rajasthan
 area  gince  Ist  January,  967  The  vio-
 lation  took  place  on  6th  January,
 1967  A  protest  was  lodged  with  the
 Government  of  Pakistan  in  regard  to
 thug  air  violation
 Galary  Scales  of  Cantonment  Boards’

 Employees  in  U.P,
 5iI6,  Shrimati  Sushila  Rohatgi:

 Will  the  Minster  of  Defense  be
 Pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 basic  salary  of  the  Cantonment
 Boards’  employees  m  UP  has  re-
 mained  more  or  less  the  same  since
 the  last  decade,  and

 (b)  :f  30,  the  steps  taken  by  Gov-
 ernment  to  increase  their  salaries  in
 view  of  the  present  high  prices  of
 essential  commodities?

 The  Minister  of  Defence  (Shri
 Swaran  Singh)  (a)  No,  Sir  The
 emoluments  including  basic  salary  of
 the  Cantonment  Board  employees  all
 over  India  (including  UP)  were
 revived  with  effect  from  lst  April,
 959  in  terms  of  the  Award  given  by
 the  National  Industrial  Tribunal
 Bombay

 In  adaition  the  basic  scales  of  pay
 of  doctors  engineers  and  teachers
 have  been  revised  or  are  under  revi
 sion  effective  from  ist  April  965  on
 the  basis  of  similar  revisions  sanc-
 tioned  by  the  State  Government  to
 the  corresponding  categories  of  ts
 employees

 (b)  Does  not  arise  However,
 increase  in  emoluments  to  Canton-
 ment  Board  employees  has  been  sanc-
 tioned  from  time  to  time  after  taking
 into  account  the  increase  sanctioned
 by  State  Government  and  adjacent
 municipalities  to  their  respective  em-
 ployees  The  said  increases  include—

 70564
 (a)  DA,  at  the  rates  applicable

 to  State  Government  em
 ployees  from  ist  April,  1966.

 (ii)  Interrm  reef  in  D.A.  from
 lst  January,  965  as  granted
 by  U.P  Government  to  its
 own  employees

 (ai)  House  rent  allowance,  city
 compensatory  allowance  and
 high  altitude  allowance  from
 Ist  August,  965  to  the  em-
 ployees  of  eligible  Cantonment
 Boards  in  U.P  at  the  rates
 and  subject  to  the  terms  and
 conditions  prescribed  by  U  ्,
 Government  for  State  Gov-
 ernment  employees

 (iv)  Ad  hoc  relief  of  Rs  5  per
 month  from  ist  June,  2900
 where  similar  increase  has
 been  sanctioned  by  adjacent
 municipalities  to  their  em-
 ployees

 (v)  Revised  DA  from  Ist  August,
 966  at  the  same  rates  and
 subject  to  the  terms  appli-
 cable  to  the  employees  of  the
 State  Government

 (va)  Interim  relief  in  DA  from
 lst  January  967  at  the  same
 rates  and  terms  as  applicable
 to  State  Government  em-
 ployees

 Visit  of  the  Third  Secretary  of
 Chmese  Embassy  to  Calcutta

 5l9  छाल  Hem  Barua:
 Shrimati  Sharda  Mukherjee:
 Shri  Bedabrata  Baru:
 Shrimati  Sushila  Bohatgi:
 Shri  Sradhakar  Supakar:
 Shr,  Samar  Guha
 Shri  Bal  Raj  Madhok:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state

 (a)  whether  it  728  a  fact  that  Mr
 Hseth  Cheng-Ho  the  former  Third
 Secretary  of  the  Chinese  Embassy  in
 New  Delhi  visited  Calcutta  on  the
 22nd  May  and  remained  in  the  city
 upto  the  25th  May,  1967,

 (b)  if  so,  whether  it  is  a  fact  that
 while  79  Calcutta  he  met  leaders  of
 a  certain  political  party  and  educated
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 them  with  the  Chinese  revolutionary
 literature;  and

 (ce)  whether  it  is  a  fact  that  the
 cultural  wing  of  that  Indian  political
 party  held  in  honour  of  the  visiting
 Chinese  comrade,  a  cultural  pro-
 gramme  on  the  23rd  May,  the  main
 attraction  of  which  was  a  play  by
 Utpal  Dutt  called  Ajeya  Vietnam?

 The  Minister  of  External  Affairs
 (Shri  M.  c  Chagla):  (a)  to  (c).  Yes,
 Sir.

 Restriction  on  Indian  Diplomats  in
 Cairo

 5120,  Shri  Marandi:
 Shri  M  L.  Sondhi:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  U.AR.
 has  advised  our  diplomats  in  Cairo
 not  to  move  out  of  the  city  limits
 without  special  permission;

 (b)  if  so,  the  reasons  therefor;
 (c)  the  reaction  of  Government

 thereto;
 (d)  whether  Government  are  also

 considering  such  steps  for  the  U.A.R.
 diplomats  in  India;  and

 (e)  if  not,  the  reasons  therefor?
 The  Minister  of  External  Affairs

 (Shri  M.  C.  Chagia):  (a)  to  (०).
 U.AR.  Government  have  advised
 diplomatic  and  non-diplomatic  staff  of
 all  missions  in  U.A.R.  not  to  move
 out  of  Cairo  city  limits  without  special
 permission.  No  reasons'  have  been

 given  for  this  move,  but  obviously  it
 is  for  security  reasons.  Special  per-
 mits  for  moving  outside  the  city  limits
 are  given  without  difficulty.  U.A.R.
 Government  is  fully  within  its  rights
 to  impose  such  curbs  since  it  con-
 siders  its  security  to  be  threatened.

 (a)  No,  Sir.

 (e)  There  are  no  security  conside-
 rations  for  imposing  such  reciprocal
 destrictions  on  U.A.R.  diplomats  in
 India.

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  the  employees  of  the
 National  Sample  Survey  have  submit-
 ted  a  Charter  of  Demands  to  Govern-
 ment  through  the  National  Sample
 Survey  Employees’  Union,  Patna;

 (b)  if  so,  when;  and

 (c)  the  action  taken  by  Govern-
 ment  thereon?

 The  Prime  Minister  and  Minister  of
 Atomic  Energy  (Shrimati  Indira
 Gandhi):  (a)  and  (b).  The  National
 Sample  Survey  Employees’  Union,
 Patna,  submitted  what  it  called  a
 Charter  of  Demands,  to  the  Chief
 Director,  National  Sample  Survey  in
 May  1966.

 (c)  The  legitimate  grievances,  if
 any,  of  the  employees  are  always
 looked  into.  But  since  this  Union  is
 not  recognised,  no  action  hag  been
 taken  on  its  representation.

 ADR.  Station,  Cuddappa
 (Andhra  Pradesh)

 5i22,  Shri  Eswara  Reddy:  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  upgrade  the  ALR,  relaying  Sta-
 tion  at  Cuddappa  (Andhra  Pradesh);

 (b)  if  so,  the  broad  details  thereof,
 (c)  when  the  proposal  is  expected

 to  be  materialised;  and

 (a)  the  steps  taken  to  provide  the
 necessary  buildings  for  the  purpose?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 to  (ad).  In  the  technical  sense  in  which
 it  is  understood  departmentally  there
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 is  mo  proposal  to  upgrade  the  Ali
 India  Radio  station  at  Cuédapah,  but
 there  is  a  proposal  in  the  Fourth  Five
 Year  Plan  to  convert  the  relaying
 station  at  Cuddapah  into  a  relaying
 and  programme  originating  station.

 Mega)  ह... अ  into  Indla  by  Tibetans

 Shri  Raghuvir  Singh  Shastri:
 Shri  Atam  Das:
 Shri  Prakash  Vir  Shastri:
 Shri  Shiv  Kumar  Shastri:
 Shri  Y.  S.  Kushwah;

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  22
 Tibetans  have  fied  from  Tibet  and
 entered  into  Indian  territory  unlaw-
 fully;

 (b)  if  so,  whether  the  causes  of
 their  fleeing  from  Tibet  have  been
 ascertained  from  them;  and

 (९)  if  so,  the  details  thereof  and
 Government’s  reaction  thereto?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir.

 (b)  Not  yet.  This  would  be  estab-
 lished  by  the  interrogation  which  is
 going  on.

 (c)  Does  not  arise  at  present.

 Reorientation  of  Air  Force  Training

 ‘51%,  Shri  K.  ह  Singh  Deo:
 Shri  F.  K.  Deo:
 Shri  M.  6,  Majhi:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  in  view  of  the  experi-
 ences  gained  during  the  last  recent
 India-Pakistan  conflict  Government
 have  planned  reorientation  of  the  Air
 Force  training;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  है,  2  ह... ./ ह
 (a)  Modifications  considered  necessary
 as  a  result  of  the  last  India-Pakistan
 conflict  have  been  carried  out  in.
 LAY,  training.

 (b)  It  is  not  in  the  public  interest
 to  disclose  this  information.

 ALR,  Station,  Aurangabad

 5125,  Shri  Rane:  Will  the  Minister
 of  Information  and  Broadcasting  be
 Pleased  to  state:

 (a)  the  reasons  for  the  closure  of
 the  Aurangabad  Radio  station;

 (be)  whether  after  the  closure  of
 the  Aurangabad  Radio  Station,  there
 was  any  proposal  to  open  a  new  radio
 station  in  Marathwada;

 (c)  if  so,  the  reasons  for  not  open-
 ing  it  so  far;  and

 (d)  whether  Government  propose  to
 reconsider  and  re-open  the  Radio
 Station  at  Aurangabad,  where  a  Uni-
 versity  has  now  been  established?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 The  Radio  Station  at  Aurangabad
 which  was  taken  over  by  ALR.  from
 the  erstwhile  Hyderabad  State  in
 April  950  was  closed  down  in  Novem-
 ber  4953  as  it  was  found  that  the  cost
 of  running  the  station  was  not  com-
 mensurate  with  the  coverage  achieved
 by  the  very  weak  transmitter  operat-
 ing  at  this  station.

 (9)  and  (c).  A  transmitting  centre
 is  being  set  up  at  Parbhani  in  Mara-
 thwada  which  is  scheduled  to  be  com-
 missioned  during  the  current  year.

 (d)  The  Draft  Fourth  Five  Year
 Plan  includes  a  provision  for  setting
 up  a  radio  station  in  Aurangabad|
 Jalgaon  area.  The  project  would  be
 taken  up  for  implementation  subject
 to  the  availability  of  necessary  re-
 sources  and  foreign  exchange.
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 Indian  Photographers  s¢  Kathomadu
 Airport

 Will  the  Minister  of  External  Af-
 द... ह  be  pleased  to  state

 (a)  whether  it  2  a  fact  that  the
 Nepalese  airport  authorities  at  Kath-
 mandu  did  not  allow  Indian  Photo-
 wgraphers  to  go  beyond  the  fencing  to
 take  photographs  of  the  Chinese
 personnel  who  had  left  Inda,

 (b)  whether  it  w  also  a  fact  that
 the  Chinese  who  were  present  at  the
 airport  to  receive  them  prevented  the
 Indian  Photographers  to  take  photo-
 graphs  even  from  fencing  and  the
 Police  authorities  showed  helplessness
 in  the  matter,

 (e)  whether  the  matter  has  been
 taken  up  with  the  Nepalese  Govern-
 ment,  and

 (d)  if  so,  the  outcome  thereof?

 The  Muster  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Photo-
 graphy  without  permission  beyond
 the  fencing  is  not  allowed  at  Gau-
 cher  airport  Kathmandu

 (b)  No  Sir,  the  Chinese  attempted
 to  obstruct  Indian  journalists  in  th
 ing  pho  ographs  but  on  24th  June
 1967,  did  not  succeed  in  their  illegal
 action  as  thc  Nepalese  Police  inter-
 vened  to  prevent  trouble  On  th  t
 dav  Ind.an  you  nilists  took  several
 photorriphs  On  the  next  div  Indian
 journalists  did  not  take  their  came-
 rag  to  the  airport

 (c)  and  (d)  Do  not  arise

 Pablic  School  at  Chail
 5228  Shri  Hem  Raj:  W'l  the  M-

 mister  of  Defence  2  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Public  School  at  Chail  has  been  cater-
 ing  to  the  needs  of  the  Hill  Areas
 and  preparing  youngmen  for  their
 entry  in  the  Armed  Services,
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 (b)  whether  it  is  a  fact  that  it  is
 being  shifted  either  to  the  Punjab  or
 Haryana;  and

 (९)  ४!  80,  the  reasons  therefor?

 The  Minister  of  State  in  the  Mi-
 nistry  of  Defence  (Shri  8,  R.  Bhagat):
 (a)  No,  Sir  Miltary  (formerly
 K.  फ्)  Schools,  including  -the  ane  at
 Chail,  are  meant  mainly  to  provide
 public  school  type  of  education  to  de-
 serving  children  of  JCOs/ORs  for
 whom  60  per  cent  of  the  seats  are
 reserved  Admission  38  not  confined
 to  students  from  any  particular  area,

 (b)  and  (c),  At  the  instance  of  the
 staff  who  have  found  it  difficult  to
 adjust  to  the  conditions  obtaining  70
 Chail  the  question  of  shifting  the
 school  to  a  'ocation  in  the  plains  was
 raised  but  this  has  been  kept  in  abe-
 yance  pending  availability  of  an  al-
 ternative  suntable  location.

 Transmitter  for  Simla

 5129,  Shri  Hem  Raj:  Will  the  Mi-
 mister  of  Information  and  Broadcast-
 ing  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  Gov-
 emment  propose  to  mstal  a  strong
 transmitter  at  Simla  to  cater  for  the
 needs  of  the  Border  Areas  in  the
 North,

 (9)  if  so  why  has  it  not  been  done
 so  far,

 (c)  whether  it  3s  a  fact  that  same
 transmitter  is  now  being  sought  o
 be  installed  in  Haryana,  and

 (d)  ४  १०  the  reasons  therefor?

 The  Minister  of  Information  ar”
 Broadeastmg  (Shri  K.  K.  Shah):  (a)
 and  (b)  The  delay  has  been  cause
 bv  non-availability  of  q  suitable  site
 Even  the  final  selection  of  a  hi'l-top
 has  raised  the  difficulty  of  prohibitive
 cost  Every  effort  is  being  made  to
 stick  to  the  decision  of  installing  a
 transmitter  at  Simla  unless  circums-
 tances  force  us  to  do  otherwise,
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 (c)  and  (4),  No,  Sir.  Haryana  wil!
 Ihave  en  extra  transmitter  in  add-
 tien  to  the  transmitter  that  will  be
 installed  in  Himachal  Pradesh

 Adminteon  of  Children  of  Armed
 Ferces  Personnel

 ‘6130,  Skrimati  Sushila  Robtagi:
 Shri  s.  M.  Banerjee:

 Will  the  Minister  of  Defence  be
 pleased  to  state’

 (a)  whether  it  ais,  a  fact  that  great
 difficulty  is  experienced  by  the  Child-
 ren  of  the  Armed  Personnel  in  get-
 ting  admission  in  schools  in  Delhi,
 New  Delhi  and  elsewhere  que  to  the
 teansfer  of  the  Armed  Forces,  and

 (8)  if  ४०,  whether  Government  pro-
 pose  to  give  priority  to  the  children
 of  शाला  Armed  Personnel  in  the  mat-
 ters  of  admussion”

 The  Minister  of  Defence  (Shri
 Swaran  Singh).  (a)  Difficulty  is  ex-
 perienced  in  cases  where  admission
 is  desired  in  public  schools  and  other
 semilar  institutions  m  which  the
 available  seats  are  limited,  or  in  the
 muddle  of  8  term  in  any  school  when
 vacancies  may  not  be  avazlable

 (b)  Government  have  written  to
 the  State  Governments,  Union  Admi-
 mistrations  and  Public  School  autho-
 rities  to  Zive  preference  to  the  child-
 ren  of  the  Armed  Forces  m  the  mat-
 ter  of  admission  Further  mainly  for
 the  convenience  and  benefit  of  trans-
 ferable  Cental  Government  em
 ployees  live  Armed  Forces  person-
 nel  Government  have  also  establish-
 ed  q  large  number  of  ‘Central  Schools’
 in  different  parts  of  the  country  In
 Centra]  Schools  establish*q  at  Regi-
 mental  Stations  the  children  of  the
 serving  Defence  personnel  are  given
 first  priority  In  Delhi  there  33  one
 Central  School  in  Ramakrishna  Pu-
 ram  and  another  in  Delh:  Cantonment

 Accommodation  for  Defence  Per-
 sonnel  in  Delhi

 5i8l,  Shrimati  SuShila  Rohatsi
 Shri  S  M.  Banerjee:

 Will  the  Minister  of  Defence  be
 pleased  to  state

 (a)  whether  it  is  a  fect  that  the
 Officers  of  the  rank  of  Major  and
 above  in  the  Defence  Forces  find  it
 dificult  to  get  accommodation  in
 Delhi  after  their  posting  here  on
 transfers,

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  B.  Bhagat).
 (a)  On  an  average,  officers  of  the
 ranks  of  Major  to  Brigadier  and
 equivalent,  after  posting  to  Delhi
 have  to  wait  for  period  of  about  nine
 months  before  they  are  allotted  mar~
 ried  accommodation  Married  offi-
 cerg  who  are  not  provided  with  mar-
 med  accommodation  are  entitled  to
 free  single  accommodation  ‘and  free
 light  and  water  facilities

 There  is  no  difficulty  in  the  provi-
 sion  of  accommodation  to  single  offi-
 cers,  a8  well  as  of  married  accommo-
 dation  to  officers  of  the  rank  of  Ma-
 jor  General  and  above  and  equivalent

 (b)  Officers  owning  houses  in  Dell
 are  permitted  to  reside  in  their  houses
 and  claim  re-imbursement  of  rent
 under  the  relevant  rules  A  limited
 number  of  officers  are  also  permitted
 to  hire  private  houses  and  claim  re-
 imbursement  of  rent  in  accordance
 with  the  relevant  rulew  A  certain
 number  of  units  of  accommodation  for
 married  officers  is  also  under  cons-
 truction  Arrangements  have  been
 made  for  provision  of  alternative
 accommodation  to  families  of  officers
 who  are  posted  out  of  Delh:  to  non
 familv  are®s  in  cases  where  the  family
 wishes  to  stay  m  Delhi  thus  releas-
 ine  accommodation  to  be  allotted  to
 serving  officers

 सिगापर  और  सलयेशिया  के  लिये  सदास्त्रं

 सेना  के  कर्मचारियों  का  भारतीयों

 हारा  प्रशिक्षण

 5i32  श्री  रघुत्तर  सिह  शास्त्री
 श्री  प्रकाशवीर  चास्त्री  :
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 it  दिवकुसार  शास्त्री  :

 भो  बरहवस्त  लिह  कु्बाह  :
 भी  झात्म  बास  :

 ष्या  रक्षा  मलरी  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्या  यह  सच  है  कि  भारत  सरकार
 ने  सिंगापुर  तथा  मलयेशिया  को  यह  प्रस्ताव
 भेजा  है  कि  सशस्त्र  सेनाभो  के  कर्मचा  रियो  को
 उनके  सस्थानो  में  प्रशिक्षण  देने  के  लिये
 झपने  प्रशिक्षक  तथा  विशेषज्ञ  भेजने  को
 तैयार  है,  और

 द
 (ख)  यदि  हा,  तो  इसके  क्या  कारण

 तथा  तत्सम्तन्धी  व्यॉरा  क्या  हैं  7

 प्रतिरका  मश्चालय से  राज्य  मत्त्री  (भी
 Wotto  भगत)  (क)  तथा  (ख)  जीहा।
 इन  देशो  के  साथ  मंत्रीपूर्ण  सम्बन्धो  की  सामने
 रखते  हुए  इन  देशो  के  भपने  रक्षा  डेलीगेशन
 के  हाल  के  पअरमण  के  दौरान  मामले  पर
 उदारतापूर्वके  शर्तों  सहित  मलगेशियाई  शौर
 सिंगापुर  भर्चिकरणों  के  साथ  बातचीत  की
 गई  थी।  भभी  तक  कोई  स्पष्ट  प्रस्ताव  व्यक्त
 नही  1.  ।

 भाषातावाणी  का  मधुरा  फेस

 533
 मी  रघुबोर सिह  वास्ती :.

 थनी  शिवकुमार  क्षास्त्री  :

 श्री  रासावतार  शर्मा  :

 भरी  भ्र्जुन  सिह  भदोरिया  *
 Bo  सूर्य  प्रकाश  पुरी  :
 थी  हुकम  म्द  कछवाय  :
 ह ; ड  यदावन्त सिह कुशवाह सिह  कुशवाह  :
 ह... 2. 2 मत  .

 कया  फना  और  प्रसारण  मती  यह
 बताने  की  कृपा  करेगे  कि

 (क)  क्या यह  सच  हूँ  कि  प्राकाशवाणी
 के  सपरा  केन्द्के  सभी  बगयंक्रम  ब्रज  क्षेत्र

 में
 साफ  सुनाई नही  देत ेहे  ,
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 (ल)  यदि  हां,  तो  क्या  भाकाशवाणी
 उक्त  केना  मे  सुधार  करते  के  लिये  कोई

 कार्यवाही  की  जा  रही  है  ;

 (ग)  क्या  यह  भी  सच  है  कि  प्रसारण,
 भारम्भ  करते  समय  प्रात  भक्त-गान  प्रसारित
 नहीं  किये  जाते  हैं,  शौर

 (घ)  क्या  कार्यक्रम  मे  इस  सम्बन्ध  के
 कोई  परिवर्तन  करने  का  सरकार  का  विचार  है
 भौर  यदि  हा,  तो  कब  तक  ?

 सूचना भोर  प्रसारण  सन्त्री  (भी  Howe
 सह)  (क)  जी,  हा  ny  मथुरा  मे  केवल
 कैम  शक्ति  वाला  एक  ट्रासमिटर  है  भौर  इसके

 कॉर्येक्रम  केवल  मथुरा  जिले  से  ही  सुने  जा
 सकते  हैं

 (ख)  फिलहाल  मथुरा  में  भौर  भ्रप्तिक
 शक्तिशाली  ट्रासमिटर  लगाने  का  कोई
 प्रस्ताव  नही  है  ।  ब्रज  के  भ्रधिकाश  क्षेत्र  मे

 के  उच्चशक्ति  के  ट्रासमिटर  से  प्रसारित
 होने  वाले  कार्यक्रम  सुने  जाते  हैं  भौर  इस
 ट्रेसिमिटर  से  ब्रज  भाषा  से  विशेष  कार्यक्रम
 प्रसारित  किये  जाते  हैं।

 (ग|  मथुरा  से  प्रात  काल  प्रसारण  नही
 मथुरा  से  रोज  सायकाल  को  भक्तिगान

 प्रसारित  होता  है  ।

 (घ)  कार्यक्रम  के  वर्तमान  पैटर्न  में
 परिवर्तन  करने  की  झावश्यकता  नहीं

 समझी  गई  है।

 Anti-India  Propagands

 ye  Shti  K.  Lakkappo:  Will  thy Mitister  of  External  Affairs  by bo  state:

 (4)  whether  Gavernment  have  col-
 lecteg  information  in  respect  of  anti-
 India  propaganda  being  varried  on  in
 othe,  coutries;

 (by  yf  80,  the  countries  which  are
 carrying  on  anti-India  propaganda;
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 (¢)  the  action  which  Government

 ह... अ  to  take  in-the  matter?

 The  Minister  of  External  Affairs
 bri  M,  C.  Cuagia):  (a)  Yes,  Sur.

 (b)  Pakistan  and  China

 (०)  As  and  when  necessary  protests
 have  been  lodged  with  Pakistan  and
 the  Chinese  authorities  against  their
 anti-Indian  propaganda,  and  this  will
 continue  to  be  done  Our  Missions
 abroad  have  been  instructed  to  count-
 er  such  anti-Indian  propaganda
 through  the  locally  available  media
 of  mass  communication

 Audio  Visual  Education  Through
 Films

 5135,  Shrimati  Sushila  Rohatgi
 Shri  S.  M  Banerjee:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state

 (a)  whether  it  39  a  fact  that  films
 are  a  good  media  for  furthering  the
 cause  of  audio-visual  education  of  the
 younger  generation,

 (b)  af  so,  whether  Government  pro-
 Pose  to  initiate  and  start  a  series  of
 children’s  films  or  documentaries
 depicting  our  glorious  cultural  past,
 and  lives  of  great  men  of  all  reli-
 @ions  of  the  country?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K,  Shah);  (a)
 Yes,  Sur,

 (b)  The  Films  Division  has  al-
 ready  produced  a  number  of  child-
 ren’s  films  and  documentaries  relating to  India’s  cultural  hentage  and  hves
 of  great  men  Some  more  films  on
 these  subjects  are  on  the  production
 Programme  of  the  Films  Division
 Children’s  Film  Society  is  also  pro-
 dueing  feature  and  short  films  spe-
 cia'ly  for  children.  A  lst  of  the  films
 Produced  is  laid  on  the  Table  of  the
 House  [Placed  in  Library  See  No
 LY.972}67)

 Development  of  Education  Throagh
 Films

 ‘else,  Ghrimati  Sushila  Rohatgi: Shri  8,  M.  Banerjee:
 Will  the  Minister  of  Information

 and  Broadcasting  be  pleased  to  state’
 (a)  whether  it  is  a  fact  that  films

 can  be  a  great  aid  in  furthering  the
 cause  of  development  of  education,
 and

 (b)  if  so,  whether  Government  pro-
 pose  to  produce  films  in  serial  forms
 under  the  captions  like,  Democracy,
 Indian  Independence,  Scientific  Evo-
 lution,  Industriahzation,  Dissemina-
 tion  of  Knowledge  through  the  Press,
 State  as  a  Welfare  Organisation  and
 Nuclear  age?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir

 (०)  The  Films  Division  has  already
 produced  films  on  the  subjects  men-
 tioned  in  the  question  and  some
 more  films  on  most  of  these  subjects
 are  included  in  their  production  pro-
 gramme  for  1967-68  [Lists  placed  in
 Library  See  No  LT-973/67}

 Films  on  Social  Evils

 15,  Shri  8,  M.  Banerjee:
 Shrimatg  Sushila  Rohatgi:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  it  38  a  fact  that  Films
 are  a  good  media  for  moulding  pub-
 lx  opinion,  and

 (०)  ४  so,  whether  Government
 Propose  to  bring  out  films  in  serial
 numbers  regarding  the  social  evils  of
 black-marketing,  drinking  alcohol,
 expensive  living  or  on  good  citizen-
 ship,  prohibition,  austerity,  savings,
 education  and  community  living?

 The  Minister  of  Information  and
 Broadeasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir,

 (9)  The  Films  Division  have  al-
 ready  produced  a  number  of  films  on
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 the  subjects  mentioned  in  the  ques-
 tion,  some  more  films  on  some  of
 these  subjects  aré  on  the  Films  Divi-
 aion’s  production  programme  for  the
 current  year  [lasts  placed  in  Lnd-
 rary  See  No  LT-974/67]

 Newsprint  Quota  of  New  Prabhat
 Publications,  Ahmedabrid

 5138,  Shri  Madhu  Limaye:
 Shri  George  Fernandes,
 Shri  Kanwar  Lal  Gupta:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  fact  that
 the  New  Prabhat  Publications,
 Ahmedabad  have  been  obtaining  large
 newsprint  quotas  by  showing  bogus
 circulation  of  ‘Prabhat’  Daily,  a  bo-
 gus  Janata  edition  of  ‘Prabhat’  Daly
 and  bogus  circulation  of  over  18,000
 copies  of  a  bogus  weekly  ‘“Navarash-
 tra”;

 (b)  whether  Government  have
 mnce  cancelled  the  newsprint  quota
 of  these  pubjications  or  87९  still  con-
 tinuing  3t,

 (e)  if  so,  the  newsprint  quota  given
 to  the  various  newspapers,  weekles
 etc  of  the  New  Prabhat  Publication
 during  the  last  5  years,

 (ad)  whether  any  cases  have  been
 launched  by  Government  against  the
 New  Prabhat  Pubhcations  for  their
 showing  false  circulation,  and  for
 issuing  bogus  editions  to  obtain  news-
 print?

 The  Minister  of  Information  and
 Breadeasting  (Shri  K.  हर,  Shah);  (a)
 Government’s  attention  has  been
 drawn  to  the  allegation  that  the  New
 Prabhat  Publeations,  Ahmedabad,
 had  obtained  newsprint  on  the  bass
 of  exaggerated  circulation  of  their
 ‘Gujarati  Daily  Prabhat’  regular  and
 end  Gujarati  Weekly  ‘Navsaurash-
 tra’,  published  by  them  from
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 (b)  Newsprint  quota  of  the  above
 papers  has  not  been  cancelled  but
 reduced  and  adjusted  on  the  basis  of*
 eirculation  as  determined  by  the  Press
 Registrar,  as  a  result  of  verification

 ee
 Circu'ation  Teams  in  962  and

 (e)  During  the  last  5  years,  the  fol-
 lowing  quantities  of  newsprint  were
 allocated  to  these  papers

 1062-68  8248  metne  tonnes
 204  65  metric  tonnes

 1964-65,  $  3  metric  tonnes
 1985-66  297]  metne  tonnes
 1966-67  34  57  metric  tonnes

 (aneluding  Election  Quota)

 (d)  No,  Sir  Departmental  action
 was  taken  to  adjust  the  excess  news-
 print  allocated  to  these  publications
 ag  is  done  in  other  similar  cases

 Central  Information  Service
 ‘5188,  Shri  8.  Kundu:

 Shri  M  ९0,  Majht-
 Dr.  Surya  Prakash  Puri:

 Will  the  Minister  of  Information.
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  the  Government  has
 taken  any  steps  of  rationalising  dif
 ferent  grade  structures  in  the  Cen-
 tral  Information  Service;

 (b)  ११  so,  what  steps  have  been
 taken  to  improve  the  present  Pay
 Scaleg  and  status  of  grade  IV  em-
 ployees  of  the  Central  Information
 Serviee;

 (९)  when  the  recommendation  of
 the  Chanda  Committee  about  rationa-
 lisation  of  different  grades  in  CIS  28
 going  to  be  implemented,  and

 (a)  whether  the  officers  promoted
 to  grade  YV  and  other  grades  of
 CIS  will  be  given  training  in  the
 Institute  of  Mass  Communications,
 New  Delhi?

 The  Minister  of
 rad  a Breaficasting  (Shri  है,  है,  Shah):  (a

 fo  (९),  ै  small  departmental  com-
 saittee  is  currently  studying  the
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 various  aspects  relating  to  the  pay  and
 grade  structure.of  the  Central  In-
 formation  Service  with  a  view  to  sug-
 gesting  possible  improvements  after
 taking  into  consideration  the  relevant
 recommendations  of  the  Chanda
 Committee

 (d)  Vacancies  of  Grade  IV  of  the
 Central  Information  Service  which  35
 the  lowest  grade  m  the  service  are
 filled  by  direct  recruitment  through
 Union  Public  Service  Commission  and
 not  by  promotion  These  and  other
 officers  of  the  service  are  given  train-
 ing  at  the  Indian  Institute  of  Mass
 Communication,  New  Delhi

 Chinese  Refusal  to  permit  Indian
 Aircraft  to  go  to  Peking

 5140,  Shri  Hem  Barua:  Will  the
 Mainuster  of  Extermil  Affairs  be  p'eas-
 ed  to  state

 (a)  whether  it  is  a  fact  that  China
 has  refused  to  permit  an  Indian  air-
 eraft  to  go  to  Peking  to  bring  back
 to  India  the  wives  and  children  of  our
 diplomatic  personnel  in  China,

 (b)  af  so,  whether  the  Chinese
 authorities  have  advanced  any  rea-
 sons  in  support  of  this  refusal  and
 2f  90,  what  are  they,

 (९)  whether  any  guarantee  for  the
 safety  of  the  aforesaid  personnel  m
 Peking  hag  been  given  to  India,  and

 (d)  Government’s  reaction  to  the
 whole  problem?

 The  Minister  of  External
 (shri  M.  ए,  Chugia):  (a)  Yes  Sir

 (b)  The  reason  given  by  the  Chi-
 nese  for  the  refusal  was  that  none  of
 the  Indian  personnel  in  Peking  had
 deen  wounded  requiring  to  be  brought
 back  to  India  for  medical  treatment.

 (c)  Under  International  Law  the
 Chinese  Government  are  responsible
 for  the  safety  of  the  Indian  Embassy
 Personnel  in  Peking.

 @  In  view  of  the  Chinese  Govern-
 ment’s  attitide  Government  of  Inda
 id  not  permit  landing  of  a  Chinese
 alrereft  to  be  sent  to  India.
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 of  High  Commissdeoners
 in  Ceylon  and  Malaysia

 ‘G12,  Shri  5.  K,  Sambandham:  Will
 the  Minister  of  External  Affairs  be
 pleased  to  state:

 (a)  whether  any  representation
 from  the  Chief  Minister  of  Madras  re-
 garding  the  appomtment  of  High
 Commissioners  in  Ceylon  and  Malay-
 aia  has  been  received,  and

 (b)  if  so,  the  details  thereof  and
 reaction  of  Government  thereto?

 The  Minister  of  External  Affairs
 (Shri  M,  C  Chagla):  (a)  No,  Sir

 (b)  Does  not  arise

 भारतोय  सेना  के  सेनिको  की  वेतन-वढ़ि
 )  (ईक्रीमेट )

 $143.  श्री  यशवन्त सिह  कुषाबाह  :
 शी  राम  गोपाल  शालवाले  :
 थनी  रघुवीर  सिह  शास्त्री  :
 श्यो  प्रकाशवोर  शास्त्री
 शी  राभावतार  शास्त्री

 ी  झात्म  दास  :
 और  मह्त  विग्विलय  ताज  :
 डा०  सूर्य  प्रकाश  पुरी

 :

 क्या  रक्षा  मंत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्या  यह  सच  है  कि  भारतीय

 सेना  के  सँनिको  के  वेतन  में  पांच  वर्ष  का

 सेवाकाल पूरा  हो  जाने  के  बाद  2  रुपये  50 पंसे
 की  वृद्धि  होती  है;

 (ख)  क्या  यह  भी  सच  है  कि  सेना  मे
 झधिकारियो  को  वाषिक  वेतन-युद्धि  (इन्क्री-
 मेट)  मिलती  है,  शौर

 (ग)  यदि  हा,  तो  इस  भेदभाव  के  क्या
 कारण  हैं  ?

 प्रतिरक्षा  भरत्री  ी  स्वर्ण  सिह)  :

 (क)  जवान  की  सेवा  के  प्रति  5  बर्ष  की

 सेना के  पश्चात्  2.  50  रुपये  प्रति  मास  दर  से,

 ह
 08
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 लेना  के  नान  कमीशड  क्झफसर  झौर  सिपाही
 बेतन  में  तरकिकियों  के  प्रप्निकारी  हैं,  इस  शर्ते

 के  साथ  कि  नाने  कमीदंड  झफसरों  को  ऐसी
 दो  तरकिकियां  मिल  सकती  हैं  और  सिपाहियों
 को  जार।  गायब  सूबेदार,  सूबेदार  भौर
 (भर्ती  शुदा)  गैर  लड़ाका  वार्षिक  तरकिकियों

 के  अधिकारी  हैं  v

 (ख)  सेना  में  अफसरों  को  तरक्किए
 बाधिक  या  द्विवाषिक  मिलती  हैं  ।

 (ग)  कमीशन  प्राप्त  भ्रफसरो  से  नीचे
 सेना  के  सेविवर्ग  का  वेतन  ढाचा,  सेवावधि
 सम्बन्धी  तरक्कियो  के  तौर  पर  अपने  आप
 प्राप्य  होने  वाली  प्रावधिक  तरक्कियो  सहित,
 साधारण  समयमानो  पर  सम्मिलित  नही  है,
 परन्तु,  एन०  सी०  झ्ोज०  के  लिए  गुड  सबिस
 के  प्रतिरिक््त,  जिसके  दर  झभी  हाल  ही  में
 बढ़ाये  गये  हैं,  तरक्किए  वर्गीकरण,  पद-आस्पद
 में  उन्नति  पर  भी  दी  जाती  है।  कौशल  तथा
 शिक्षा  योग्यता  में  बढ'तरी  की  प्राप्ति  पर,
 वर्गीकरण  मे  बढोतरी  की  जाती  है,  जिनका
 निर्णय  आवधिक  परीक्षाश्रो  द्वारा  किया
 जाता  है  ।  उदारतापूर्ण  दृष्टिकोण  से  यह
 स्थिति  राज्य  और  व्यक्ति  दोनो  के  लिए
 लाभकर  है  ।  यह  तथ्य  सेना  के  अफसरों  की
 हालत  मे  लागू  नहीं  है।

 पट्ट  पर  दो  गई  प्रतिरक्षा  मन््त्रालय  की  भूसि

 544  को  राम  चरण  :  क्या  रक्षा
 मती  यह  बताने  की  कृपा  करेगे  कि

 (क)  प्रतिरक्षा  मत्नालय  ने  देश  में  भ्पनी
 कितनी  एकड  भूमि  ब  तक  पटे  पर  दी

 हुई  है,  भौर

 (ख)  पुट  पर  दी  गई  इस  भूमि  से
 प्रतिरक्षा  मत्रालय  को  प्रति  वर्ष  कितनी  आाय
 होती  है  ?

 प्रतिरका  म्जालय  में  राज्य  मस्ती  (भी
 Wo  to  भगत)  :  (क)  तथा  (ख).  रक्षा
 चारा  झपनाई  गई  लगभग  12,8 00  एकड़
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 भूमि  ऐसी  है  जो  रक्षा  मजालय  को  लगभच
 i9  लाख  रुपये  बाधिक  किराया  देती  है  ।

 Tenders  for  shipping  of  Indian  Con-
 tingent  from  Gana

 ‘5145,  Shri  George  Fernandes:
 Shri  J.  H.  Patel:
 Shri  Madha  Limaye:
 Shri  8,  M.  Banerjee:

 Will  the  Minister  of  Defemee  be
 pleased  to  state

 (a)  whether  tenders  were  invited
 from  Indian  and/or  foreign  shipping
 lineg  to  transport  the  Indian  army  per-
 sonnel  in  the  Gaza  strip  following
 the  withdrawal  of  the  UN.EF:;

 (b)  the  number  of  tenders  received
 and  the  rates  quoted  therein,

 (c)  whether  it  is  a  fact  that  many
 shipping  companies  refused  to  accept
 the  task  of  transporting  our  troops
 because  of  the  likelihood  of  the  out-
 break  of  war  in  the  region;  and

 (d)  what  were  the  ships  commis-
 stoned  to  bring  back  the  Indian  con-
 tingent?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  8,  R.  Bhagat):
 (a)  to  (c)  Enquiries  were  made
 from  three  Indian  shipping  lines.
 Two  of  these  were  no  made  to  spare
 any  suitable  passenger  ship  during
 June  967  and,  therefore,  did  not  quote
 and  rates  The  rates  quoted  by  the
 third  firm  were  as  under—

 QQ)  Shs  55/-  sterling,  per  dead
 weight  ton  per  month  (30
 days)  in  Indian  currency,  The
 capacity  of  the  ship  charter-
 ed  ig  830  dead  weight  tons,

 (an)  For  messing  cabin  passen~
 gers,  additional  payment  of
 Ra.  650  per  head  per  day

 (in)  Wages  of  passenger  staff  of
 the  shipping  line  carrieq  for
 the  period  of  the  charter.

 (iv)  Cost  of  all  drinks,  medicines
 and  stores  supplied  to  pat  |
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 sengers  by  the  ship  during
 the  currency  of  the  agree-
 ment,

 (v)  Miscellaneous  charges  on  ac-
 count  of  chartering  the  ves-
 sel,  eg.  fuel  oil,  Suez  Canal
 dues,  hiring  of  tugs  etc,

 (d)  The  ship  chartered  to  bring
 back  the  Indian  contingent  was  SS
 ‘MOHAMMED!’

 Air-Lifting  of  Indian  Contingent
 from  Gaza

 5146,  Shri  George  Fernandes:
 Shri  J.  H.  Patel:
 Shri  M,  Batterjee:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  Government  had  made
 a  written  request  to  the  U.N  Secre-
 tary-General  to  airlift  the  Indian
 troops  in  the  Gaza  strip  afte:  the
 UN.EF.  was  officially  withdrawn  at
 the  instance  of  U.A.R;

 (b)  if  so,  when  the  request  was
 made  and  what  was  the  reply  from
 the  U.N  Secretary-General;

 (c)  whether  Government  had  offe:
 ed  to  airlift  the  Indian  troops  at  its
 own  cost;

 (d)  af  not,  the  reasong  therefor;  and

 (e)  who  paid  for  the  final  airlift-
 ing  of  the  Indian  troops  to  India;  and
 the  cost  thereof?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  to  (e).
 The  Secretary-General  was  asked  on
 May  30th  if  airlift  could  be  provid-
 ed  for  Indian  troops  in  Gaza  area.
 The  Secretary-General,  however,  ex-
 pressed  his  inability  to  agree  to  eva-
 cuation  by  air.  He  referred  to  the
 schedule  of  evacuation  submitted  by
 the  United  Nations  Emergency  Force
 Commander  which  could  not  be  chang-
 ed  by  unilateral  arrangements  and
 without  prior  approval  of  the  Sec-
 retary-General,  As  the  Indian  Con-
 tingent  to  the  U.N.EF.  was  entirely
 252  (al)  s—5.

 in  talks  on  Naga
 Problem  (C.A.)

 under  the  command  of  the  United
 Nations,  Government  of  India  was
 not  in  a  position  to  do  more  than
 make  suggestions  for  urgent  evacua-
 tion  which  was  done.

 Financial  responsibility  for  air-
 lifting  Indian  troops  was  that  of  the
 United  Nations  and  hence  cost  of  ope-
 ration  is  not  availab'e.  Information
 is,  however,  being  obtained,

 q211  hrs,
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 Reporren  sTATEMENT  BY  SHRI  PxHIzO  IN

 LONDON  REGARDING  TALKS  WITH  THE
 Government  oF  INDIA  oa
 PROBLEMS
 Shri  K.  ह  Singh  Deo  (Dhenkanal):

 Sir,  I  calj  the  attention  of  the  Minis-
 ter  of  External  Affairs  to  the  follow~-
 ing  matter  of  urgent  public  impor-
 tance  and  request  that  he  may  kindly
 make  a  statement  thereon:

 “Reported  statement  made  by
 Shri  Phizo  in  London  about
 his  intention  to  participate
 in  talks  with  the  Government
 of  India  on  the  Naga  prob-
 lems  on  certain  conditions.”

 The  Minister  of  External  Affairs
 (Shri  M.  c,  Chagia):  Mr.  Speaker,
 Sir,  attention  of  the  Government  of
 India  has  been  drawn  to  press  reé-
 ports  emanating  from  London  that
 Mr  Phizo,  in  an  interview  with  a
 Press  correspondent,  has  indicated
 his  desire  to  return  to  India  for  ne-
 gotiations  with  the  Government  of
 India  provided  his  presence  is  re-
 quired  by  the  Underground  Nagas
 and  a  ‘safe  conduct’  is  assured  by  the
 Government  of  India.

 ‘The  Government  of  India  has  not
 been  approached  for  ‘safe  conduct’
 for  Phizo  either  by  him  or  by  the
 Underground  Nagas.

 As  the  House  is  aware  the  Gov-
 ernment’s  stand  has  always  been  to
 geek  g  peaceful  solution  within  the
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 {Shri  M.  C.  Chagia.}
 ework  of  the  Indian  Union.  It  is

 this  reason  thet  we  accepted  on
 6th  September,  1964,  an  agreement  on
 the  suspension  of  operations  and
 have  been  continuing  talks  with  the
 Underground  leaders.  It  is  in  pursu-
 ance  of  this  policy  that,  on  a  request
 by  the  Underground  leaders,  we  had
 allowed  the  Underground  represen-
 tatives  to  visit  London  for  consulta-
 tions  with  Mr.  Phizo.

 Th  views  expressed  by  Mr.  Phizo
 to  the  Underground  representatives
 have  not  been  communicated  to  the
 Government  of  India  either  by  the
 Nsherygroant  ७६  ७३  Sehr  septesen-
 tatives  who  visited  London.  Recent
 statements  made  by  Mr.  Phizo  which
 have  appeared  in  the  press  cannot  be
 treated  as  authoritative  and  Gov-
 ernment  have  no  intention  of  pro-
 ceeding  to  act  on  them

 Mr.  Phizo  who  is  now  a__—iBritish
 Citizen  and  therefore  able  to  visit
 India  without  a  visa,  would  never-
 theless  need  to  be  granted  a  ‘safe
 conduct’  by  Government  if  he  did  not
 wish  to  be  subjected  ¢o  the  due  pro-
 cess  of  law  under  a  warrant  of  arrest
 pending  against  him  since  956  Gov
 ernment  of  India  would  consider  an}
 such  request,  if  made,  in  consultation
 with  the  Government  of  Nagaland
 State  and  others  concerned  I  should
 like  to  take  this  opportunitv  of  ex-
 pressing  our  deep  appreciation  of  the
 efforts  made  bv  the  Nagaland  Gov-
 ernment  in  maintainine  law  and  order
 in-the  Sate  in  very  difficult  cirrumst-
 ances  and  further  progress  achieved
 by  them  in  develovine  Naealend  eco-
 nomically.  ‘The  peovle  of  Nagaland
 want  peace  and  securitv.  progress  and
 develonment  and  Government  of  'ndia
 are  giving  every  sunnot  to  the  State
 Gavernment  for  achieving  these
 objects.

 Shei  K,  P.  Sineh  Nea  tr  view  of  the
 fact  that  the  Chief  Minteter  of  Naca-
 fand  has  बल  thet  since  सतिक  was  a
 foreien  citizen  he  shold  not  be
 brought  in  the  context  of  the  Naga

 t
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 problem,  is  the  Government  going  to
 held  any  talks  with  Phizo  clandes-
 tipely  behind  the  back  of  the  Gov-
 er™ment  of  Nagaland?

 Shri  M.  C.  Chagia.  We  do  not  pro-
 se  to  do  anything  behind  the  back

 of  the  constituted  Government  of
 negaland.  If  Mr.  Phizo  wants  to  come
 nere  we  will  first  consult  the  State
 Government  before  we  take  any  deci-
 sie3

 Shri  K.  P.  Singh  Deo.  In  view  of
 tne  fact  that  the  House  is  aware  that
 the  Government  stand  has  always
 peen  to  seek  a  peaceful  solution
 wittiin'tne“rramework  6r  the  “Iridtan
 yrion,  may  I  know....

 An  hon,  Member:  Sir,  only  one
 gestion  is  allowed  on  a  Calling  At-

 tention  Notice

 Mr.  Speaker:  I  shall  not  repeat  it.
 qt  is  only  a  mistake.  I  have  called

 ym  todav  But  it  cannot  be  a  pre-
 c¢dent  If  he  does  not  insist  on  his
 asking  the  second  question,  I  will  be
 néPPy.

 Shri  K.  P.  Singh  Deo:  All  right,  I
 will  not  insist  on  it

 aft  stare  are  गव्त  (दिल्ली  सदर  :
 ६स  बात  का  खयाल  करते  हुए  कि  फिजी

 क  ब्रिटिश  नागरिक  है  भौर  इस  बात  का  भी
 #याल  करते  हुए  कि  फिजी  दनिया  के  देशों  में
 आरत  के  खिलाफ  प्रचार  करता  रहा  हे  झगर

 उसको  यहाँ  बुला  कर  उसके  साथ  बातचीत
 ह  गईं  तो  उसका  मतलब  यह  होगा कि
 सरकार  इस  देश  के  साथ  गहारी  को  प्रीमियम
 श््ती  है  भौर  इसके  साथ  ही  किसी  विदेशी
 तागरिक  को  हमारे  पह्न्दरूमी  मामलों  में
 दखल  देने  की  इजाजत  देती  है।  मैं  यह
 आनना  चाहता  हुँ  कि  क्या  यह  सही  है  कि
 थीफ  मिनिस्टर्श  की  कॉफ़रेंस  में  मागालेंड  के
 dives  मिनिस्टर  ते  भारत  सरकार  को  1
 हौर  पर  यह  बता  दिया है  कि  fovr er fetr को  कसी
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 सृत्त  में  भी  इस  बातचीत  में  सामिन्त  नहीं
 करना  चाहिए  भौर  यह  भी  कि  भारत  सरकार
 को  विद्रोही  तागाओों  के  साथ  इनडेफ़िनट्ली
 बातचीत  नहीं  करते  रहता  चाहिए। उस
 बातचीत  को  जल्दी  ख़त्म  करना  जाहिए  भौर
 Oe

 यह  तमाशा  बन्द  होता  चाहिए  |

 Shri  M,  0,  Chagia:  The  first  part  of
 the  ques.ion  is  based  on  the  assump- tion  that  we  are  going  to  permit  Shri
 Phizo  to  come  here.  As  I  said,  no  de-
 cision  has  been  taken  on  it  and  no
 decision  will  be  taken  without  con-
 sulting  the  Nagaland  Government.

 ty  कंबर  लान  गुप्त  :  क्या  चीफ़  मिनिस्टर
 ने  भारत  सरकार  को  यह  कहा  है  या  नहीं  ?

 Shri  M.  6,  Chagla:  I  cannot  =  dis-
 close  any  correspondence  of  any  talks
 that  take  place  between  the  Central
 Government  and  the  Chief  Minister.
 But  I  want  to  assure  the  House  that
 we  will  not  go  contrary  to  the  advice
 of  the  State  Government  of  Naga-
 land.

 ft  कंबर लाल  गप्त  :  मेरे  दूसरे  सवाल  का
 जवाब  नहीं  दिया  गया  है  |  क्या  नागालेंड
 के  बीफ़  मिनिस्टर  ने  यह  भी  कहा  है  कि
 विद्रोही  नागाधों  के  साथ  इनईफ़िनद्ली
 बातचीत  नहीं  की  जानी  भाहिए  ?

 Shri  M.  0.  Chagla:  Well,  the  same
 answer  applies.

 Shri  Bal  Raj  Madhok  (South  Delhi):
 It  wag  in  the  press  and  people  talk
 about  .  Still,  you  do  not  know
 about  it.

 32.23  hrs.
 RE:  QUESTION  OF  PRIVILEGE

 Musatrortmra  or  Lox  SABHA  PROCEED-
 mtd  sy  UNI  ann  InpiAn  Express
 Mr.  Speaker:  On  the  6th  July,  967

 Shri  0,  K.  Bhattacharyya  raised  a
 Question  of  privilege  against  the  UNI

 Privifies  r0988

 and  the  Indien  Express  for  misreport-
 ing  of  his  speech  in  the  House  on
 the  4th  July,  967  and  I  had  then  said
 that  the  UNI  and  the  Indian  Express
 wauld  be  asked  in  the  first  instance
 to  state  what  they  had  to  say  in  the
 matter.  I  have  since  received  replies
 from  both  the  parties.

 The  General  Manager  and  Editor  of
 the  UNI  in  his  letter  dated  the  7th
 July,  967  has  stated  “that  there  was
 no  error  in  reporting  nor  any  refer-
 ence  to  gherao  attributed  to  Mr.
 Bhat'echaryya”  in  the  news  agency
 report  circulated  by  UNI.

 The  Editor  of  the  Indian  Express,  in
 his  letter  dated  the  7th  July,  ‘1967,  has
 stated  as  follows:

 “I  have  gone  through  the  origi-
 nal  copy  of  the  UNI  Parliament-
 ary  repoit  and  of  the  report  pub-
 lished  by  us  in  our  issue  of  July
 5,  1967.  Let  me  say  at  once  that
 the  mistake  is  ours.  I  find  that
 one  of  our  Sub-Editors,  while
 trying  to  compress  the  copy  for
 reasons  of  space,  cut  out  a  para-
 graph  and  in  doing  so  created  the
 erroneous  impresaf6n  that  what
 Mr.  Dange  said  had  been  said  by
 Mr.  Bhattacharyya.  We  ere  genu-
 inely  sorry  about  this  mistake.
 The  Sub-Editor  concerned  has
 been  taken  to  task.”
 Shri  Nath  Pai  (Rajapur):  No,  Sir.

 He  ought  not  to  have  been  taken  to
 task.

 Mr.  Speaker:  I  am  reading  that
 letter.  It  says:

 “The  Sub-Editor  concerned  had
 been  taken  to  task.  Moreover,  we
 made  it  a  point  to  publish  in  our
 issue  of  July  7  the  PTI  report  of
 Mr.  Bhattacharyya’s  complaint
 which  makes  it  clear  that  he  had
 not  said  what  had  been  attributed
 to  him  mistakenly  in  the  Indian
 Express.”

 Shri  Nath  Pai:  Tie  mistake  could

 a
 rectified  without  taking  him
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 Mr  Speaker:  It  goes  on

 ef  convey  my  apologies
 both  to  the  Speaker  and  to  the
 honourable  Member  concerned”

 Ig  the  House,  agrees,  the  Editor  of  the
 newspaper  may  be  asked  to  publish
 the  correction  and  his  regret  in  the
 next  issue  of  the  paper  and  the  matter
 be  treated  as  closed  thereafter

 ome  hon.  Members:  Yes

 Bo  राम  मनोहर  लोहिय।/  (कन्नौज)
 भट्टाचार्य  साहब  और  डागे  साहब  मे  फर्क  ही
 कया  है?
 Shri  S.  M.  Banerjee  (Kanpur)

 I  have  a  submission
 Mr.  Speaker.  You  should  not  go  on

 raising  issues  which  arc  not  onthe
 agenda  like  this?

 Sir,

 Shri  5,  M.  Banerjee  I  am  not  re-
 ferring  to  this  case

 Mr.  Speaker:  Even  if  it  is  about
 something  else,  without  informing  me
 in  advance,  you  raise  something  every
 day  I  will  not  allow  it  It  is  no
 proper  You  should  inform  me  in  ad-
 vance  what  you  want  to  raise

 Shri  N  Sreekantan  Najr  (Quilon)
 During  the  zero  hour  we  can  raise
 questions  which  are  not  on  the  agenda

 Mr.  Speaker:  Change  the  rules  if
 you  want,  I  do  not  mmd  it  But,
 under  the  rules  as  they  are,  nobody
 can  raise  a  subject  in  this  way  with-
 out  mforming  me  It  is  a  misnomer  to
 call  xt  the  zero  hour

 Shri  N.  Sreekantan  Nair  I  want  to
 submit  something

 Mr.  Speaker:  Come  to  my  cham-
 ber  We  shall  certainly  discuss  it
 Now,  papers  to  be  laid  on  the  Table

 2.25  hrs.
 PAPERS  LAID  ON  THE  TABLE

 Review  or  rae  Activities  oF  THE  Foop
 CORPORATION  OF  INDIA

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community

 JULY  10,  4987  EC.  Minutes  r0$90

 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  I  beg  to  lay  on
 the  Table—  4

 (l)  A  copy  of  the  Review  of
 Activties  of  the  Food  Cor-
 poration  of  India  since  ;ts  in-
 ception  {Placed  wn  Library
 See  No  LT-966/67]

 (2)  A  copv  of  the  Review  of  the
 Food  and  Scarcit;  Situation
 mn  India  (July  967)  [Placed
 wn  Library  See  No  LT-967/
 67)

 22254  hres

 ESTIMATES  COMMITTEE
 MInuTES

 Shr  P.  Venkatasubbaiah  (Nandyal)
 Sir,  I  beg  to  lay  on  the  Table  a  copy
 each  of  the  following

 (i)  Minutes  of  the  gittings  of  the
 Estrmates  Committee  relating
 to  their  First  and  Second  Re-
 ports  on  the  Ministry  of  Infor-
 mation  and  _  Broadcasting—(2)
 Film  Institute  of  India,  Poona,
 and  (a)  Board  of  Film  Censors,
 Bombay

 (2)  Minutes  of  the  sittings  of  the
 BDstimates  Committee  relating  to
 their  Third  Report  on  the  Min-
 istry  of  Works,  Housing  and
 Supply—Rural  Housing

 (3)  Minutes  of  the  sittings  of  the
 Estimates  Committee  relating
 to  their  Fourth,  Fifth  and  Sixth
 Reports  on  the  Ministry  of  Edu-
 cation—(i)  National  Museum,
 New  Delhi,  and  National  Gal-
 lery  of  Modern  Art,  New
 Dejhi,  (ii)  Indian  Museum,  Cal-
 eutta,  and  Victoria  Memorial
 Hall  Museum,  Calcutta;  and
 (ili)  Salar  Jung  Museum,  Hy-
 derabad;  and  Archaeological
 Museums
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 I2.26  hrs,

 STANDARDS  OF  WEIGHTS  AND
 MEASURES  (EXTENSION  TO  KO-
 HIMA  AND  MOKOKCHUNG  DIS-

 TRICTS)  BILL*

 The  Deputy  Minister  in  the  Minis-
 try  of  Commerce  (Shri  Shafi  Qure-
 shi):  Sir,  on  behalf  of  Shr;  Dinesh
 Singh  |  beg  to  move  for  leave  to  in-
 troduce  qa  Bill  to  extend  the  Standards
 of  Weights  and  Measures  Act,  958
 to  the  Kohima  and  Mokokchung  dis-
 State  of  Nagaland.”

 Mr.  Speaker:  The  question  is

 “That  leave  be  granted  to  in-
 troduce  qa  Bull  to  extend  =  the
 Standaids  of  Weights  and  Mea-
 sures  Act,  956  to  the  Kohima
 and  Mokokchung  distric<s  in  the
 State  ot  Nagu.and”

 Tne  motion  was  adopted

 Shri  Shafi  Qureshi  Sn
 the  Bull

 !  introduce

 32.27  his

 DEMANDS**  FOR  GRANTS—~contd

 Ministry  oF  IRRIGATION  AND  POWER—
 Contd

 Mr.  Speaker.  The  House  will  now
 take  up  further  discussion  and  voting
 on  the  Demands  for  Grants  under  the
 control  of  the  Ministry  of  Irrigation
 and  Power  We  have  still  got  about
 one  hour  more  A  large  number  of
 Members  want  to  participate  in  it.  If
 they  take  five  minutes  each  and  ex-
 plain  some  points,  five  or  six  Mem-
 bers  can  really  participate.  Round
 about  2.30  or  3  at  the  latest,  the  Min-
 ister  will  reply

 ASADHA  19,  889  (SAKA)  DG.  (Min.  of  दात,  &  ‘10592,
 Power)

 Shri  M.  ह  Naghnoor
 Sir,  may  I  begin?

 Mr,  Speaker:  Yes
 Shri  ™M  N.  Naghnoor:  Mr.  Speaker,

 Sir,  I  rise  to  support  the  Demands  of
 the  Mims'ry  of  Irrigation  and  Power

 (Belgaum):

 Mr,  Speaker:  Will  you  please  re-
 suine  your  seat?  I  am  sorry;  I  will
 call  you  again  An  hon  Member  had
 begun  his  speech  the  other  day.  The
 time  taken  by  him  398  only  =  one
 minute,  that  means,  he  will  now  take
 another  five  minutes

 श्री  झॉकारलाल  बौहर।  (चित्तौड़गढ़  :
 भ्रेष्यक  महोदय  मैं  सिंचाई  शरीर  बिजली  मंत्री
 का  ध्यान  राजस्थान  की  कुछ  समस्या  की
 और  आकर्षित  करना  चाहता  हू  v  भाजादी  के
 बाद  हमारे  देश  में  नव-निर्माण  और  प्रर्गात  के

 बहुत  बडे-बड़ें  काम  हुए  हैं  खार  तौर  से
 पंचवर्षीय  योजनाओों  के  प्रन्तगंत  हमने  कई
 बड़े-बड़े  काम  हाथ  में  लिए  हैं  जिनमे  से  कुछ
 पूरे  हो  गये  हैं  भौर  कुछ  पूरे  हो  जायेगे।  लेकिन
 बड़े  दुख  के  साथ  हमें  यह  स्वीकार  करना
 चाहिए  कि  देश  मे  जो  सब  से  बडी  समस्या  है
 जिसकी  वजह  से  हम  ससार  भर  में  चर्चा  का
 विषय  बन  रहे  हैं  और  जिसकी
 वजह  से  हम  प्रपमानित  भी  किये
 जा  रहे  हैं,  वह  समस्या  है  खायाप्रों  की
 कमी  भौर  भ्रभी  तक  हम  उस  समस्या  का
 समाधान  नहीं  कर  पाये  है  |  इस  समस्या
 के  कारण  हम  न  केवल  विदेशों  में,  बल्कि
 यहां  पर  भी  बहुत  परेशानी  भ्रनुभव  कर
 रहे  है।

 मैं  स्पष्ट  कहना  चाहता  हू  कि  खद्यान्नों
 की  कमी  का  सब  से  बड़ा  कारण  यह  है  कि
 देश  में  सिंचाई  की  सुविधाशों  भौर  बिजली
 की  व्यवस्था  पर  पर्याप्त  ध्यान  नहीं  दिया  गया
 है।  मैं  इस  झवसर  पर  झाप  का  ध्यान  विशेष

 *Published
 dated  ‘10-7-67

 in  Gazette  of  India  Extraordinary,  है:  II,  Section  2,

 **Mover  with  the  recommendation  of  the  President.
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 ललरीश्यॉकार  साल  बोहरा]
 रूप  से  इस  ओर  झाकबित  करना  चाहता  हूं
 कि  राजस्थान  में,  जो  कि  हिन्दुस्तान  के  तीन

 बड़े  राज्यों  में  से  एक  है  भौर  जिसमें  रेगिस्तान
 का  बहुत  बड़ा  हिस्सा  है,  राजस्थान  नद्र  के
 ताम  से  राज्य  सरकार  की  एक  योजना  है।
 राजस्थान  नहर  कोई  मामूली  यं.जना  नहीं
 है---वहू  500  करोड़  रुपये की  योज  ना  है  भौर
 राजस्थान  सरकार  के  लिए  यह  सम्भव  नहीं
 है  कि  वह  उसको  कार्यान्वित  कर  सके ।
 भारत  सरकार  ने  इस  योजना  को  भपने  हाथ
 में  लेने  का  निश्चय  कर  लिया  था।  मंत्री
 महोदय  ने  भ्रपनी  टिप्पणी  में  इस  बात  को
 स्वीकार  किया  है  कि  यह  एक  राष्ट्रीय  स्तर
 झर  राष्ट्रय  महत्व  की  वोजना  है  भौर  इसे
 भारत  सरकार  शीघ्र  ही  अपने  हाथ  में  ले
 लेगी  1

 मैं  झाप  के  द्वारा  मह  निवेदन  करना
 आहंता  हैं  कि  भारत  सरकार  को  शीघ्र  ही
 साजस्थान  नहर  की  योजना  को  पने  हाथ  में
 ले  सेना  चाहिए  क्योंकि  उस  पर  8  0  करोड़
 श्यो  खर्च  हो  चुका  है  भौर  ATT  उसको

 पूरी  तरह  से  कार्य  न्वित  नहीं  किया  जाता  हैं,
 तो  उसके  जो  लाभ  सोचे  नये  हैं  वे  हमें
 उपलब्ध  नहीं  होंगे।  'राजत्था:  जैसा  भविक-

 सित  प्रान्त  जिस  के  पास  साधनों  की  कमी  है
 बरसों  तक  इस  योजना  को  पूरा  नहीं  कर
 सकेगा  ।  यह  योजना,  उस  जगह  के  लिए  है
 जहां  रेगिस्तान  का  बहुत  बड़ा  इलाका  है  1
 भारतवर्ष  का  एकमात्र  रेगिस्तान  का  इलाका
 जैसलमेर  बाइमेर  शौर  बीकानेर  का  इलाका
 है।  यदि  राजस्यात  नहर  कम्म्लीट  हो  जाती
 है  तो  यह  सारा  इलाका  न  केवल  लहलहा
 आयेवा बा  क  30  ताज  एकड़  बर्ती  उपजाऊ
 भ्रौर  हरीभरी  हो  जायेगी  ry  मैं  दाये  के  साथ
 कह  सकता  हूं  भौर  मोजनाकारों  ने  यह  कहा  है
 कि  झगर  राजस्थान  में  यह  योजना  कम्प्लीट
 हो  बाती  है  तो  हिन्दुस्तान  में  जो  मक्न  की
 कमी  है  वह  इलाका  इतना  क्क  दे  देमा  कि
 जिससे  हमारा  am  का  अभाव  पूरा  हो

 JULY  10,  107  (Min,  of  Irrig.  &  Power)
 .
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 जायेगा  1  मैं  झाप  के  ह्वारा  ag  freer  करना
 भाहता  हूं  कि  राजस्थान  के  भरूर  प्रकेसे
 हिन्दुत्तान  में  कैवल  एक  ही  जगह  हेजर्ट  है
 वह  है  राजस्थान  का  उतरी  पह्िचमी  इलाका  |
 झगर  इस  रेगिस्तान  के  इलाके  को  पाती  मिषे
 हों  पानी  उतार  दें  तो  यह  घरती  सौनां  उगल
 सकती  है  ।  लेकित  यह  तभी  स+्भव  है  जब
 हम  रेगिस्तान  के  इस  इलाके  को  एक  राष्ट्रीय
 विपक्ति  समझें,  एक  दाष्ट्रीय  कार्य  हसे  समझें  |
 रेगिस्तान  के  इतने  बड़े  इलाके  को  सरसब्ज
 करने  के  लिए  भौर  उसे  पाती  देने  के  लिए
 एक  राष्ट्रीय  स्तर  पर  योजना  देनी  होगी
 और  केन्द्र  इस  काम  को  भ्रपने  हाथ  में  लेगा
 तो  *  नचित  बात  है  कि  रेगिस्तान  का  यह
 इलाका  हराभरा  इलाका  हो  जायेगा  शौर
 लाखों  करोड़ों  मन  ae  इस  इलाके  में  पैदा
 होगा  ।

 तो  दो  बीजे  मैं  ऋषके  सामने  पर्षद  रहा
 हैं  एक  तो  यह  तीन  धार  सालों  के  भन््यर
 राजस्थान  नहर  जो  कि  आपूर्ण  है जिसके  लिए
 राजस्थान  सरकार  ने  बार-बःर  केन्द्र  से
 अपील  की  है  यह  योजना  केन्द्रीय  सरकार  भपने
 हाथ  में  ले  भौर  इसे  प्रा  करे  a  gat  मैं
 यह  कहना  चाहूँगा  कि  राजस्थान  नहेर  ही
 काफी  नहीं  है  1  शेजावटी  शौर  उसके
 झास  पास  क।  झौर  भी  जो  इलाका  है  भगर
 यहां  पर  ट्यूबबैल  का  जाल  फैला  दिया  जाये
 झौर  इन  इलाकों  में  भ्ौर  टयूबप्रेल  लगा  दिये
 जये  तो  यह  रेगिस्तानी  इनाका  हराभरा
 हो  सकता  है|  राजस्थान  की  भजीवोग  रीब
 श्रोगोल्रिक  स्थिति  है  |  इसका  वो-तिहाई
 हिस्सा  रेगिस्तान  है।  दक्षिण  पत्चिधमी  हिस्सा
 भ्रादिबासी  इलाका  है,  पहाड़ी  इलाका  है  t
 wet  पर  बड़ीबड़ी  योजनाशों  के  लावा
 छोटी-छोटी  लघु  सिंचाई  योजनाएं,  छोड़े  छोटे
 ara  शौर  तालाबों  का  निर्माण  कर  दें  तो
 राजस्थान  के  भन्दर  जमीन  की  समस्या  नहीं
 है  ।  राजस्थान  की  जनसंभ््या  जमीन  के
 भनुपात  में  कम  है  लैकित  दि  हम  पाती  दें,
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 राजस्थान के  पहाडी  इलाकों मे  छोटे  छोटे
 बाँध  बांध  कर  भौर  मैदानी  इलाके  में  छोटी
 छोटी  सिंचाई  योजनाभो  का  प्रबन्ध  कर  दें  तो

 बह  सरसब्ज  इलाका  हो  सकता  है  भ्रधिक से
 भधिक  झ  दूसरे  प्रान्तो  को  दे  सकता  है  और
 देश  की  खाद्यान्न  की  समस्या  को  हल  करने  में
 अल  प्रदान  कर  सकता  है।

 एक  बात  मैं  भाप  के  द्वारा  विशेष  िवेदन
 करना  चाहता  हू  कि  हम  बडी  बडी  योजनाम्रो
 के  माध्यम  से  बडे  बडे  काम  करे  लेकिन  मेरा
 यह  निवेदन  है  कि  देहातो  के  अन्दर  किसानो
 को  उन  हजारो  लाखो  किसानो  को  हझगर  हम
 थोडा  थोडा  धन  दे  कर्जा  दे  प्रौर  छोटी  छोटी
 सियाई  मोजनाओझो,  पम्प  निर्माण  भादि  में  मदद
 करे  तो  ज्यादा  काम  कर  सकते  हैं  1

 इसी  तरह  दो  बातें  बिजली  के  बारे  मे  भी

 कहना  चाहता  हू  1  पानी  के  बाद  राजस्थान
 झगर  किसी  चीज  के  अभाव  से  पीडित  है  तो

 वह  बिजली  का  प्रभाव  है  |  वहा  सेकडो
 कल  कारखाने  लगा  सकते  है  प्रचुर  धन  सम्पदा

 है  कच्चे  माल  की  दृष्टि  से  पैदावार  की

 दृष्टि  से  बडा  धनी  है  लेकिन  बिजली  के
 झभाव  में  राजस्थान  पिछडा  हुमा है ।  कई
 कल  कारखाने  बन्द  पडे  हैं।  कइयों  की  प्रगति
 रुकी  पडी  है  ।  पानी  भौर  बिजली  इन  दोनो
 का  प्रबन्ध  कर  के  राजस्थान  को  श्रौद्योगिक

 दृष्टि  से  भौर  wer  की  पैदाबार  की  दृष्टि  से
 भी  बहुत  ऊचा  उठाया  जा  सकता  है  t  झाज
 बिजली  के  भ्रभाष  में  जहा  शहरो  का  सपराल  है
 सभी  लोग  चिन्ता  करते  है  कि  शहरों  में
 बिजली  पहुचे  लेकिन  झ्रगर  देहातो  मे  बिजली
 पहुंचायी  जाये  भौर  किसान  लोग  उतसे  पम्प
 लगाकर  उसका  खेतो  में  उपयोग  करे  तो
 ज्यादा  से  ज्यादा  पेदावार  हो  सकती  है  ।
 लेकिन  देहातों  में  बिजली  ले  जाने  के  लिए
 हम  लोगो  के  पास  बहुत  कम  देसा  है  भोर
 राजस्थान  सरकार  की  ऐसी  स्थिति  नहीं  है  कि

 बहू  ज्यादा  पैसा  खर्च  कर  सके  ।  इसलिए
 मैं  झाफके  ढारा  निवेदन  करना  चाहता  हु  कि

 जहां तक  हो  एके  बजाय  इसके  कि  हम  बड़ी-बड़ी

 ASADHA  I9,  3880  (SAKA)  (Min,  of  Irrig  &
 Power)

 थोजनाभों  का  परिणाम  झाये  उसका  इन्तजार
 करे  उसके  पहले  ही  छोटी  छोटी  गोजनाओों
 के  लिए  धन  दें  झौर  बिजली  के  लिए  भी  धन  द
 तो  बहुत  कुछ  राजस्थान  के  लिए  कर  सकते  t
 मैंने  स्पेशली  राजस्थान  के  लिए  इसलिए
 कहा  कि  राजस्थान  पिछडा  हुआ  शान्त  है
 उसकी  शोर  विशेष  ध्यान  होना  चाहिए
 यही  मेरा  निवेदन  है  q

 Shri  M,N.  Naghnoor  (Belgaum):
 At  the  outset,  I  would  submit  that
 there  is  need  to  have  a  uniform  policy
 so  that  we  may  develop  irrigation
 untformly  throughout  the  country  so
 that  there  may  be  no  regional  imbal-
 ance  Unfortunately,  ever  since  wnde-
 pendence,  it  has  been  our  experience
 to  know  that  only  a  few  pockets  of
 our  country  have  had  the  privilege  of
 being  concentrated  upon  for  the  deve-
 lopment  of  irngation.
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 I  may  point  out  here  that  Mysore
 has  had  very  little  irrigation  develop-
 ment  The  irriga‘ion  there  is  of  the
 order  of  about  6  to  7  per  cent  whereas
 Madras  and  Andhra  Pradesh  have  the
 privilege  of  about  30  to  40  per  cent.
 In  the  north  also,  Punyab  and  UP  have
 a  very  high  percentage  of  irrigation
 development  I  may  submit  here  that
 the  development  of  irmgation  in  the
 south  and  particularly  m  Mysore  has
 been  done  in  a  somewhat  indifferent
 manner  Mysore  enjoys  the  advan-
 tage  of  natural  resources  It  hes  in
 the  Krishna  basin  But  with  all  these
 water  resources  at  our  command,
 unfortunately,  all  the  proposals  that
 are  envisaged  for  harnessing  the
 Upper  Krishna  Project  are  not  being
 realised  In  spite  of  our  best  efforts,
 in  spite  of  the  best  efforts  of  the
 Mysore  Government,  im  spite  of  the
 efforts,  two  former  Irrigation  Minis-
 ters,  the  water  dispute  between
 Mysore,  Maharashtra  and  Andhra
 38  sill  unsettled,  This  is  a  very  un-
 fortunate  ang  sad  story  to  speak  about
 the  Government  of  India.  The  Govern-
 ment  of  India  ehould  take  an  early
 decision  in  the  matter  The  Mysoze
 Government  have  already  moved  that
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 (Shri  M.  N  Naghnoor])
 the  matter  be  referred  under  the
 Inter-State  Water  Disputes  Act,  956
 This  was  suggested  as  early  as  96l
 But  no  action  has  been  taken  In
 1963,  the  Minister  of  Irrigation  and
 Power  here  made  a  statement  making
 an  ad  hoe  allotment  of  water  Mysore
 has  been  allotted  600  T.M.  cft  ot
 Water,  while  Andhra  has  been  given
 the  lLons  share  As  it  is,  the  deve-
 lopment  of  Myso.e  35  retarded  by  in
 adequate  supply  of  water  So  x  8  our
 duty  to  harness  the  water  resour-
 ces  at  our  disposal  to  that  end  2
 know,  when  you,  Sir,  were  the
 Chief  Minster  of  Andhra,  you  and
 the  Chief  Minister  of  Mysore  did
 your  best  to  bring  about  a  solution
 Unfortunately,  this  ad  hoc  allotment,
 the  interim  arrangement,  has  ope-
 rated  to  the  detriment  of  Mysore  It
 is  necessary,  therefore,  that  »mmedi-
 ate  action  be  taken  to  refer  the  mat-
 ter  to  the  appropriate  authority  under
 the  Inter-States  Water  Disputes
 Act  for  a  fair  allocation  of  water
 Mysore  deserves  by  virtue  of  its  natu-
 ral  advantages  at  icast  40  per  cent  of
 the  Krishna  basin  watcr  There  are
 normal  convértions  for  allocation  of
 water  We  have  take  into  account
 the  famine  conditions  prevailing  in
 the  respective  States  the  area  shown
 population  the  cultivable  area  and  so
 on  But  unfortunately  I  do  not  kno
 on  what  basis  Mysore  has  been  given
 600  TMcft  ०  water

 Mvsore  has  already  been  utilising
 550  TM  cft  Are  Government  going
 to  give  only  50  TMcf  more  of  water
 for  the  posperity  of  Myso  e?  We  have
 got  irrigation  projects  to  irrigate  25
 lakh  acres  I  shal]  quote  the  figures,
 Works  in  operation  prior  to  947
 92  TMcft  works  already  sanctionea
 after  947  and  which  have  come  into
 operation,  partly  or  fully,  280  TMcft
 Tungabhadra  High  7०२९  Canal  49
 TMC,  Malaprabha  37  TMC,  small  pro-
 jects  under  construction  65  TMcft
 drinking  water  60  TMcft  industrial
 purposes  50  TMcft  For  Madras,  we
 have  reserveg  for  drinking  water  5
 TMcft
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 In  the  light  of  this,  I  ask  are  we  tu
 build  up  the  prosperity  of  Mysore  for
 the  figure  with  only  50  BMcft  of
 water?  I  submit  great  injustice  has
 been  done  to  us  The  time  has  come
 when  we  are  forced  to  doubt  the  bona
 fides  of  the  men  at  the  helm  of  affairs
 because  of  the  treatment  that  is  being
 meted  out  to  Mysore

 I  therefore  submit  that  :mmediate
 reference  be  made  of  the  matter,  to
 the  authority  contemplated  under  the
 Inter-State  River  Disputes  Act  If
 no  immediate  action  ig  taken,  Mysore
 will  have  no  alternative  but  to  ap-
 proach  the  High  Court  under  art  227
 of  the  Constitution  and  get  a  writ  of
 mandamus  calling  upon  the  Govern-
 ment  of  India  to  take  necessary  action
 to  settle  this  dispute  Otherwise,  this
 matter  i8  going  to  bring  disharmony
 and  chaos  between  the  Centre  and  the
 States  It  is  very  unfair  that  the
 matter  should  have  been  allowed  to
 be  prolonged  so  long  In  fact,  when
 Mr  Hafiz  Mohammed  Ibrahim  made
 a  statement  in  the  House  allocating
 600  TMCIT  as  an  ad  hoc  arrangement,
 he  also  made  a  statement  that  there
 will  be  river  boards  constituted  which
 will  go  into  the  question  of  distribu-
 tion  of  water,  but  no  action  has  been
 taken  On  the  other  hand  it  has  been
 shelved

 Secondly,  there  was  also  a  proposal
 to  investigate  the  proposal  of  divert-
 ing  Godavari  water  to  Krishna,
 because  the  Nagarjunasagar  Project
 has  been  already  unauthorisedly  uti-
 lising  the  waters  of  Krishna  without
 being  allotted  by  any  authority  which
 was  competent  to  allot  water

 I  may  submit  here  that  the  Govern-
 ment  of  India  has  also  no  legel
 stand:  to  ‘make  allocation  of  water
 It  is  unfair  that  things  are  dragging  on
 without  any  decision  being  takep
 Therefore,  immediately  an  arbitrator
 should  be  appointed

 According  to  the  report  of  the
 Gulati  Commission,  action  should  be
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 taken  to  divert  the  Godavari  surplus
 to  the  Krishna  basin  Ag  it  ‘18,  the
 Krishna  water  35  being  diverted  to
 non-Krishna  basin  population  Maha-
 rashtra  and  Mysore  are  dying  for
 water  Thcre  are  34  taluks  according
 to  the  report  of  the  Gulat:  Commission
 which  are  suffering  from  famine  con-
 ditions  where  the  rainfall  is  not  more
 than  5  inches  I  will  just  read  a
 couple  of  sentences  of  the  Gulati
 Commission  report

 Shr  Ranga  (Srikakulam)
 drawing  ५  away  in  th

 You  are
 Arabian  sea

 Shri  M  N  Naghnoor  The  Gulati
 Commission  says

 Some  parts  of  Krishna  and
 Godavar:  basin  suffer  very  fre-
 quently  trom  failure  of  rainfall
 during  ciitical  periods  in  agricul-
 tural  rotation  Scarcity  conditions
 then  prevail  land  revenue  ts  sus-
 pended  and  other  relief  measures
 are  taken  On  a  study  of  these
 areas  made  taluk-wise  the  Com-
 mussion  has  found  that  there  are
 34  taluks  in  which  75  per  cent  or
 more  of  the  annual  land  revenue
 was  suspended  twice  in  I0  years
 period
 Mr  speaker  Everybody  has  read

 that  You  are  taking  away  not  only
 time  Maharashtra  water  also!

 Shri  M  N  Naghnoor  I  submit  :
 statement  was  made  by  the  predeces-
 sor  of  the  Irrigation  Minster  to  divert
 Godavar:  waters  to  Krishna  About
 30  TMC  could  be  very  happily  divert-
 ed  That  was  the  report  of  the  Gulati
 Commission  Why  is  it  that  for  the
 past  five  years  no  action  has  been
 taken?  Is  it  because  they  want  to
 complete  the  Nagarjunagar  Sagar
 second  stage  also”  It  is  going  to  be
 unfair

 Shri  M  N  Reddy  (Nizamabad)
 That  is  due  to  the  obstruction  created
 by  the  Maharashtra  Irrigation  Minis-
 ter

 Shri  Sonavame  (Pandharpur)  The  e
 are  very  selfish  people  here

 ASADHA  19,  889  (SAKA)  (Min  of  Irrig
 &  Power)

 Shri  M  N  Naghnoor.  I  go  a  step
 iurther  Unless  immediate  action  38
 taken,  we  members  of  Mysore  will
 not  participate  in  the  next  session  I
 hope  Maharashtra  friends  will  join
 me  And  this  is  the  last  ultimatum
 we  are  giving  you

 40600

 Mr  Speaker  We  have  only  45
 minutes  If  members  are  a  little  short
 and  only  make  their  points,  I  can
 allow  a  few  more  speakers  The  only
 ime  remaining  25  that  of  the  Congress

 Party  All  the  other  parties  have  ex-
 hausted  their  time  The  Marxist-
 Communists  have  sent  a  name_  I  will
 call  one  from  them  Still  if  there  is
 time  I  will  call  one  or  two  others
 also  there  is  no  difficulty  Shr:  Kunte

 Shri  Prakash  Vir  Shastri  (Hapur)
 What  about  ou:  group?

 Shri  Dattatraya  Kunte  (Kolaba)  A
 reference  to  the  seventh  ,chedule,  List
 2  Entry  77  wall  indicate  that  both  the
 questions  of  irrigation  and  power  are
 State  subjects  If  at  all  the  Central
 Government  intervenes  it  ought  to
 ntervene  in  these  matters  and  spend
 national  money  in  national  interest
 If  this  position  is  accepted,  let  us  see
 whether  the  Central  Government  ३4
 doing  that  way  or  not  If  any  state
 government  is  to  be  helped  in  the
 matter  of  irrigation  and  power,  it  must
 first  look  to  the  conditions  in  the
 country  today  The  hon  Food  Mhinis-
 ter  tells  us  that  he  depends  upon  the
 states  to  procure  foodgrains  In  case
 they  do  not  procure  sufficiently  and  do
 not  give  him  foodgrains,  it  is  conven
 ent  to  import  foodgrains  from  the
 Uniteg  States  and  other  countries
 rather  than  procure  foodgrains  in  one
 State  for  another  state  Yesterday  or
 the  day  before  there  was  a  report  in
 the  papers  that  Haryana  had  collected,
 48000  tons  of  wheat  and  if  I  mistake
 not  they  have  stopped  further  procure-
 ment  This  means  that  the  Centre  is
 not  able  to  procure  more  from
 Haryana  even  though  the  agnicuiltur-
 ist  there  seems  to  be  prepared  to  give
 it  We  find  that  the  Food  Corporation
 of  India  is  not  bemg  encouraged  for
 one  reason  or  another  by  the  States,
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 Shri  Ranga:  It  is  a  wasteful  organi
 sation.

 Shri  Dattatraya  Kunte.  Maybe,  at
 a8  ७  wasteful  organisation  but  Shri
 Ranga  also  will  agree  that  the  states
 are  not  giving  all  the  surplus  food-
 grains  to  the  Centre  Whether  it  35
 the  Corporation  or  the  State  govern-
 ment,  the  Central  Government  38  not
 able  to  procure  more  grains  while  at
 the  same  time  al]  the  States  are
 demanding  that  they  be  given  more
 food  Under  these  circumstances  the
 Central  government  should  reorientate
 its  policy  if  it  had  not  already  done  so
 and  should  assist  only  the  deficit
 states  so  that  there  is  no  rivalry  and
 there  8  no  difficulty  That  way  the
 sum  of  Rs  i8  crores  which  are  being
 spent  this  year  on  foodsubsidy  would
 have  been  better  spent

 Coming  to  the  inter-state  water
 disputes,  whether  it  igs  Krishna-
 Godavari  waters  or  Narmada  waters,
 these  disputes  ought  to  be  settled,  not
 on  the  basis  of  the  capacity  of  a  parti-
 cular  state  to  use  the  water  or  on  the
 basis  that  a  state  had  already  started
 a  scheme  What  do  we  find  in  the
 case  of  Nagarjunasagar  dam?  My
 friends  from  Mysore  were  giving  a
 threat,  I  do  not  want  to  do  it  I  learn
 On  80००0  authority  that  they  have  al-
 ready  started  the  second  stage  I  am
 sure  the  Andhra  State  will  utilise  that
 water  usefully  But  then  the  Andhra
 State  will  also  have  to  realise  that
 Maharashtra  is  a  deficit  state  and  sf
 Andhra  wants  to  be  self-reliant  in
 food,  Maharashtra  State  also  wants  to
 be  self-reliant  and  grow  its  own  food
 and  it  should  be  encouraged  to  grow
 more  food  But  we  find  that  a  number
 of  schemes  put  forward  by  Maha-
 rashtra  during  the  Third  and  the
 Fourth  Plans  had  not  been  given
 ciearance  by  the  Centre  under  the
 garb  of  the  Planning  Commission
 Therefore,  I  referred  to  the  7th  sche-
 dule,  list  It

 Shri  Ranga:  Dea)  with  that  guilty
 man  there

 JULY  10,  3967  (Min  of  Irrig.&  Power)  70602

 Shri  Dattatraya  Kunte:  “Hon.  Shri
 Ranga  will  have  his  opportunity  and
 we  can  cross  swords  with  him  if
 necessary  The  Planning  Commission
 wanted  to  come  in  because  the  Gov-
 ernment  of  India  has  the  money  and
 other  resources  What  are  we  finding
 now?  There  are  States  in  this  coun-
 try  where  there  are  non-Congress
 Governments  and  they  want  a  proper
 distribution  of  the  resources  at  the
 disposal  of  the  Government  of  Indla
 The  framers  of  the  Constitution,  in
 framing  the  Constitution,  have  put  the
 best  resources  at  the  disposal  of  the
 Government  of  India,  and  at  becomes
 the  responsibility  of  the  States  to  go
 ahead  without  the  resources!  This  has
 got  to  be  remodelled  and  re-modified
 Therefore,  in  all  these  aspects,  whe-
 ther  it  is  power  or  irrigation,  the
 Central  Government  has  to  reorganise
 their  policy,  modify  it,  so  that  all  the
 Staes  are  helped  according  to  their
 needs  and  not  according  to  their  capa-
 city  only  (Interruption)

 Shri  Sonavane  Shri  Ranga  isin  the
 habit  of  making  a  running  commen-
 tary,  Sir

 Mr  Speaker:  As  long  as  it  does  not
 disturb  the  speech,  it  does  not  matter

 Shri  Dattatray:  Kunte:  I  need  चर
 have  any  protection  from  Shn  Sona-
 vane  I  can  protect  myself

 Now,  Sir,  I  want  to  refer  to  page
 28  para  3l  of  the  Report  of  the  Min-
 istry  of  Irrigation  and  Power  It  is
 about  rural  electrification,  and  it  reads
 thus

 “The  role  of  electricity  in  effect-
 ing  revolutionary  changes  in  the
 socio-economic  pattern  of  rural
 areas  needs  hardly  any  emphasis.
 Concerted  efforts  are  being  made
 to  extend  supply  of  power  to  the
 vast  millions  of  the  rural  popula-
 tion.”

 It  is  such  a  nicely  worded  sentenc®.
 But  what  do  we  find?  This  Central
 Government  which  has  been  running
 these  three  Plans  for  the  lest  38  years,
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 and  is  now  thinking  of  the  fourth
 Plan—how  does  it  behave?  Is  it  be-
 having  judiciously?  We  are  talking
 of  9  per  cént  of  the  villages  having
 got  electricity  But  what  do  we  find?
 Is  there  equitable  distribution?  Almost
 every  village  in  the  Madras  State  is
 electrified  I  am  very  happy  that  that
 State  has  made  that  progress  Next’
 might  be  Maharashtra  But  what  do
 we  fing  elsewhere?  Buhar  does  not
 get  sufficient  electricity,  they  could
 not  put  up  sufficient  pumps

 Shri  D.  N.  Tiwary  (Gopalganj)  It
 है ल  atepmotherly  treatment  for  Bihar

 Shri  Dattatraya  Kunte:  Same  is  the
 condition  in  Uttar  Pradesh  Why  is
 it?  Because  the  Planning  Commission
 of  the  Government  of  India  have  not
 apphed  their  mind,  and  I  am  afra.d
 my  friends  hke  Shn  Tiwary,  when-
 ever  they  got  something  out  of  the
 Government,  they  yielded  to  the  Gov-
 ernment  and  allowed  the  Government
 to  be  injudicious  in  their  distribution
 I  am  not  putting  up  the  case  of  Maha-
 rashtra  or  Andhra  Pradesh  against
 them  I  am  wanting  a  very  real,
 judicious  distribution  and  a  proper
 policy  to  be  adopted  by  this  Central
 Government  Otherwise,  the  Planning
 Commission  ought  to  give  up  its  res-
 ponsibihty  and  the  Central  Govern-
 ment  has  to  hand  over  the  resources
 at  its  disposal  to  the  States  so  that
 they  will  behave  judiciously  On  the
 other  hand,  the  Home  Minister  thinks
 of  bringing  a  87]  here,  of  putting  down
 those  people  who  want  to  secede  from
 this  country  Who  would  like  to
 secede  from  the  Centre,  af  the  Centre
 will  help  honey  and  milk  flow  in  each
 State?  But  if  the  Centre  is  going  to
 be  stepmotherly,  as  my  friends  Shri
 Tiwary  from  Bihar  is  telling  us,
 naturally,  the  first  thought  would  be
 self-help  Therefore,  without  going
 into  the  details  of  the  report  which  is
 there,  which  says  in  a  roundabout  way
 that  9  per  cent  of  the  villages  have
 been  electrified  so  far,—rural  electri-
 fication  is  said  to  be  such  a  nice  boon—
 let  me  emphasise  this:  let  the  rivor
 waters  be  distributed  properly;  Jet

 ASADHA  19,  889  (SAKA)  +  (Min  of  Irrig  —  10604
 &  Power)

 there  be  judicious  distribution.  Juch-
 c.ous  distribution  could  be  said  to  have
 been  done  at  that  etage  when  the
 Government  which  has  found  that
 States  qo  not  co-operate  in  giving  the
 people  sufficient  food,  that  some  States
 are  deficit  in  food,  enables  the  States
 to  produce  ther  food  in  larger  quan-
 taties  by  giving  them  power  facilities
 and  irrigation  facilities  first,  so  that
 the  other  facilities  may  come  in  later
 on

 hrt  S.  D.  Patil  (Sangh)  Mr
 Speaker,  Sir,  I  rise  to  support  the  De-
 mands  for  Grants  of  the  Ministry  of
 Irrigation  and  Power  ]  do  not  wish  to
 take  the  valuable  time  of  the  House  by
 dealing  with  the  Central  Government's
 role  and  the  efforts  they  have  taken  in
 giving  irrigation  facilities  during  the
 Plan  period  to  our  country  Much  has
 been  said  by  all  the  Members  with
 regard  to  the  necessity  of  irrigation
 20  years  have  passed  since  we
 attained  Independence,  and  we  have
 not  succeeded  in  making  our  country
 self-sufficient  in  respect  of  food  pro-
 duction  In  spite  of  the  concerted
 efforts  during  the  three  plan  periods,
 we  have  not  become  successful  in  this
 Tespect  Still  we  have  to  go  to  various
 countries  abroad  like  America,  Russia
 and  Australia,  spending  mulliong  of
 rupees,  thereby  hampering  our  own
 progress  in  many  other  spheres  In
 order  to  overcome  this  difficulty  and
 make  our  country  self-sufficient  in
 foodgrains,  we  must  provide  all  pos-
 sible  irrigation  facilities  and  increase
 our  food  production  Cultivation  re-
 quires  irrigation  first  and  then  come
 facilities  hike  fertihser,  improved
 seeds,  chemicals,  mechanizeq  methods
 of  agricultural]  operation,  ete  But  in
 spite  of  these  facilities  being  provided,
 uf  there  is  no  irrigation,  there  is  no
 possibihty  of  agricultural  production
 being  increased  ‘Therefore,  under  any
 circumstances  and  at  any  cost,  we
 must  provide  irrigation  facilities  Then
 only  we  can  expect  increased  agricul-
 tural  production  We  cannot  ask  our
 agriculturists  to  wait  for  the  rains
 which  are  very  uncertain,  insufficient
 and  which  are  there  for  a  very  short
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 {Shri  S.  D,  Patil]
 time  in  many  parts  of  the  country.
 Therefore,  irrigation  has  become  the
 essential  thing  if  we  want  to  have
 self-sufficiency  in  foodgrains

 Irrigation  is  of  three  types—mayor,
 medium  and  minor  Major  and  medium
 irrigation  ig  a  multipurpose  project,
 giving  both  water  and  power  facilities
 They  are  heavily  expensive  and  they
 require  longer  time  for  completion
 Therefore,  their  actuai  benefits  are  also
 achieved  late.  Many  of  these  projects
 have  started  at  the  begikning  of  the
 first  plan  and  still  they  remain  incom-
 plete,

 In  this  connection,  I  would  remind
 the  ministel  of  a  project  in  my  con-
 stituency  in  Maharashtra—the  Krishna
 Canal  Extension,  which  has  been  start-
 ed  in  the  beginning  of  the  second  Five
 Year  Plan  It  is  not  a  very  costly
 project  It  costs  only  Res  50  lakhs,
 irrigating  about  50,000  acres  of  fertile
 land  on  the  banks  of  Krishna  river
 Its  execution  was  started,  but  it  is  left
 half-executed.  I  go  not  know  why.
 l  request  the  minster  to  see  that  this
 project  १४  completed  soon

 Similarly  there  is  another  project—-
 Warna  project  It  is  a  major  project
 which  is  going  to  irrigate  2  lakh  acres
 of  very  fertile  land  It  hag  received
 the  sanction  at  all  levels—administra-
 tive  as  well  as  technical  I  do  no’
 know  exactly,  but  I  learn  that  financial
 clearance  has  also  been  given.  So,  I
 request  that  this  project  should  be
 taken  on  hand  and  started  :mmediate-
 ly.
 I3  hrs,

 I  would  like  to  say  a  few  words
 about  the  problem  of  Krishna-Goda-
 vari  waters  The  inter-State  problem
 with  regard  to  distribution  of  water
 between  Krishna  ang  Godavari  rivers
 has  been  awaiting  a  final  decision  for
 the  last  7  years.  But  it  has  not  been
 decided  till  now  and  no  fruits  have
 been  achieved.  The  Union  Minister  in
 963  made  a  categorical  declaration
 that  the  95]  agreement  between  the

 JULY  10,  967  (Min.  of  Irrig.  &  Power)  0606

 three  States  of  Mysore,  Andhra  and
 Maharashtra  is  and  void  and
 therefore  any  arrangement  made  sub-
 sequent  to  that  is  without  any  legal
 validity.  Immediate  steps  were  ex-
 pected  to  be  taken  by  the  Central
 Government  in  this  respect  to  bring
 about  a  fresh  mutual  agreement  or  to
 invoke  the  provisions  of  the  River
 Water  Disputes  Act  of  1956.  But  un-
 fortunately,  the  Central  Government
 did  neither  of  these  two  things  and
 therefoie,  the  situation  has  become
 very  criiical  In  this  context,  I  would
 hke  to  :.emind  Dr.  K  L  Rao  of  the
 commitment  made  by  the  Government
 of  India  solemnly  on  the  floor  of  this
 House  Shri  Hafiz  Mohammad  Ibrahim,
 the  then  Minister  for  Irrigation  and
 Power,  in  his  statement  on  23rd  March
 963  had  categorically  declared,  that
 Nagarjunasagar  Stage  II  will  not  be
 allowed  till  the  question  of  diversion
 of  Godavari  is  finalised  But,  Sir,  to
 my  surprise  and  to  the  surprise  of  the
 House  it  75  now  learnt  that  efforts  are
 being  made  to  install  gates  and  thus
 precipitate  Stage  II  even  without  the
 consent  of  Mysore  and  Maherashtra
 States  I  would,  therefore,  like  to
 impress  upon  Shri  K  L  Rao  that  he
 should  take  a  note  of  the  seriousness
 of  the  situation  and  try  to  avoid  any
 unhappy  turn  being  given  to  it.  In
 order  to  understand  and  realise  the
 seriousness  of  the  situation,  I  will  give
 the  figures  to  show  what  will  be  the
 position  if  the  gates  are  installed.
 Withdrawals  of  water  in  Stage  II  of
 Nagar)unasagar  without  gates  will  be
 264  TMC  (1000  MCFT),  and  with  gates
 there  will  be  more  withdrawal  to  the
 extent  of  60  TMC  making  a  total  of
 424  TMC  Looking  into  these  figures
 the  seriousness  of  the  situation  will  be
 seen  and  what  injustice  is  going  to  be
 done  to  Mysore  and  Maharashtra.
 Therefore,  I  humbly  request  the  House
 as  well  as  the  Minister  concerned  to
 realise  the  seriousness  of  the  situation
 ang  take  immediate  steps  before  the
 situation  takes  an  unhappy  turn.

 Mr.  Speaker:  The  hon.  Member's
 time  is  up.  He  may  resume  his  seat.
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 Shri  83,  D  Patil:  Sir,  kindly  give  me
 two  more  minutes

 Mr.  Speaker  No  Sir  He  has  coi
 cluded  hig  speech  There  is  no  more
 tame

 Now  before  we  adjourn  for  ltunc’
 IT  want  to  make  one  thing  clear  There
 are  three  more  names  on  the  Congress
 side  and  one  or  two  on  the  Opposition
 side  also  Of  course  after  Maharash-
 tra  naturally  Andhra  would  like  to
 speak  and  I  would  like  to  give  a
 chance  to  Shri  Naravana  Reddy  and
 Shr:  Pur:  also  If  only  these  names
 are  there  they  can  all  be  accommo-
 dated  What  I  would  like  to  suggest
 is  after  these  three  hon  Members  on
 the  Congress  side  speak  and  one  6
 two  from  the  Opposition  I  will  call  the
 hon  Munster  round  about  245  to
 reply

 Shri  Amrit  Nahata  (Barmer)  What
 aie  the  names  of  the  Congress  Mem-~
 bers?

 Mr  Speaker  You  are  there  The
 athers  १76  Shr:  Gajraj  Singh  Rao  and
 Shri  Chandrika  Prasad  We  _  shall
 now  adjourn  for  Lunch  and  meet
 again  at  400  hours

 305  hrs
 The  Lok  Sabha  then  adjourned  for

 Tunch  till  Fourteen  of  the  Clock

 The  Lok  Sabha  re-assembled  after
 Lunch  at  five  minutes  past  Fourteen
 of  the  Clock

 {Surr  0  छू  BwarracnAryya  in  the
 Chair  }

 DEMANDS  FOR  GRANTS  ‘1967-68—
 Contd

 Ministry  OF  IRRIGATION  AND  POWER
 Contd

 Shri  8  छू.  Modak  (Hooghly)  M~
 Chairman,  Sir,  the  problem  of  irriga-
 tion  has  assumed  tremendous  impor-
 tance  in  the  context  of  the  present
 alarming  food  situation  Food  deficits

 ASADHA  19,  4889  (SAKA)  (Min  of  Irrig
 &  Power)

 have  spread  to  most  of  the  States  and
 foog  debates  in  Parliament  and  State
 Assemblies  are  taking  place  frequent-
 ly  We  are  complaining  and  shouting
 against  PL  480  doles  while  the  Gov-
 ernment  has  been  promising  self-
 sufficiency  in  food  in  no  time  But  m
 spite  of  this  the  sense  of  national
 urgency  is  not  reflected  in  the  perfor-
 mances  of  the  Ministry  of  Irrigation
 Had  it  been  so  they  would  have
 allotted  a  far  bigger  sum  on  irrigation
 projects  during  the  Fourth  Plan  period

 १6608

 It  may  be  claimed  that  huge  sums
 have  been  spent  It  is  true  they  have
 spent  Rs  300  crores  in  the  three
 Plan  periods  They  have  set  apart
 Rs  820  crores  for  the  Fourth  Plan
 But  may  I  ask  35  it  sufficrent  to  meet
 the  demands  of  the  situation?  I  want
 to  emphasize  that  this  seemingly  huge
 sum  appears  paltry  when  the  immence
 dimension  of  the  problem  35  set  before
 us  It  is  quite  insignificant  and  mcom-
 mensurate  with  the  requirement  of
 the  times  through  which  we  are
 Passing

 With  our  growing  population  §  the
 created  irrigation  potential  must  in-
 creasé  many  More  times  But  with
 the  vast  sum  spent  in  १5  years  of
 three  Plans  the  irrigation  potential
 stands  at  I9  millon  acres  only  And
 even  this  irrigation  potential  is  nat
 utilised  in  full  At  the  end  of  the
 Thid  Plan  only  25  lakh  acres  of  land
 could  be  irrigated  from  this  potential,
 20  per  cent  of  the  created  potential
 could  not  be  utihsed  In  terms  of
 percentage  it  may  soung  insignificant
 But  this  means  that  40  lakh  acres  of
 land  cannot  be  irrigated,  though  the
 water  is  there  locked  in  dams  In  the
 name  of  paucity  of  funds  the  totality
 of  process  from  headwork  to  field
 channels  could  not  be  synchronised
 Thus  the  water  remains  locked  in
 dams  and  the  farmer  cannot  use  it
 That  is  the  pitiable  picture  of  most
 major  and  minor  irrigation  projects

 The  Government  should  plug  this
 Zap  in  utilisation  of  potential  by  quick
 s\nchronisation  of  totality  of  works  of



 76609  DG

 (Shri  8  K.  Modak)
 @  project  and  for  this  adequate  funds
 are  necessary  So,  if  substantial  funds
 are  provided  for  minor  irrigation  pro-
 jects  it  may  be  possible  to  advance
 towards  increasing  food  production

 Next  I  want  to  point  out  the  whim-
 sical  fashion  with  which  Central  funds
 are  allocated  to  States,  to  vitally
 affected  regions  I  want  to  cite  the
 case  of  my  own  State,  West  Bengal,  in
 this  regard  Allocation  to  West  Ben-
 gal  on  irrigation  projects  during  the
 Third  Plan  was  only  Rs  67  crores
 out  of  a  total  provision  of  Rs  572
 crores  on  major  and  medium  projects
 This  is  3  per  cent  of  the  total  provi-
 sion  All  other  States  get  over  6  to
 77  per  cent  but  West  Bengal  and
 Kerala  remain  lowest  in  the  rung  The
 reasons  are  quite  obvious

 West  Bengal  is  a  vitally  affectcd
 region  Here  the  food  deficit  38  well
 nigh  5  per  cent  and  chronic,  popu-
 lation  Is  dense  and  the  influx  of  new-
 comers  unending  Two  consecutive
 droughts  have  gone  by  This  State
 should  get  at  least  a  serious  attention
 from  the  Ministry  2n  respect  of  funds
 for  the  development  of  irrigation

 I  learn  that  the  West  Bengal  Govern-
 ment  have  sent  an  integrated  plan  of
 irrigation  demanding  Rs  75  crores
 during  the  Fourth  Plan  The  plan  3s
 a  bold  attempt  to  attain  self-suffi-
 ciency  in  no  time  But  this  has  been
 denied  Because  of  this  refusal,  work
 On  Many  major  projects  is  likely  to
 be  stopped  half-way  and  the  potential
 created  would  remain  unutilised

 For  instance,  I  can  cite  the  case  of
 the  Kansabats  project  m  West  Bengal
 Kansabat:  when  completed  will  create
 wrigation  potential  to  the  extent  of
 about  40  Jakh  acres  But  during  the
 long  ten  years  of  the  Second  and
 Third  Plans,  only  one  reservoir  dam
 has  been  completed,  creating  a  poten-
 tial  of  8h  lakh  acres  only  At  pre-
 sent,  just  a  little  over  one  lakh  acres
 of  land  is  being  irrigated,  ang  this  is
 because  distributory  channels  could

 1०1) 4  10,  067  (Min.  of  Irrig  &  Power)  ४6670

 not  be  extended  due  to  paucity  of
 funds  During  a  period  of  ten  years,
 just  a  little  over  one  lakh  acres  could
 be  irrigated  I  submit  that  this  is
 a  serious  indictment  on  this  Ministry
 Ang  you  must  know  that  because  of
 this  delay,  famine  is  now  raging  in
 Puruha  and  Bankura,  the  command
 area  of  Kansabati  project

 The  second  dam  will  create  another
 6  lakh  acres  potential  and  the  Wust
 Bengal  Government  have  asked  for
 Rs  9  crores  for  this  But  thig  has
 been  callously  denied  to  them  by  the
 Central  Government

 The  Central  Irrigation  Ministry  had
 included  this  scheme  as  one  of  the
 tour  priority  schemes  in  the  whole
 of  India  and  had  recommended  an
 additional  sum  of  Rs  2  crores  during
 the  current  financial  year  But  the
 2ianning  Commission  has  curtailed  it

 to  Rs  l  crore  only  Can  we  ever  call
 2  a  serious  approach  towards  the
 burning  issues  of  the  people?  It  75
 quite  well  known  that  West  Bengal
 gives  enough  in  foreign  exchange  by
 turning  0  per  cent  of  its  land  unde.
 paddy  to  jute  cultivation  This  is
 done  under  the  policy  of  the  Govern-
 ment  of  India  for  the  cultivation  of
 jute  But  can  we  not  demand  that  this
 loss  of  land  due  to  the  Central  neces-
 sity  be  compensated  by  the  Govern-
 ment  of  India  by  giving  us  more  funds
 for  srrigation  purposes  to  wipe  out  the
 food  deficit  by  intensive  cultivation?

 Coming  to  the  question  of  mingr
 irrigation  projects  I  admit  that  Gov-
 ernment  have  given  some  funds  but
 thev  are  only  doing  hp  service  Let
 me  cite  the  case  of  deep  tube  wells
 The  performance  of  this  Ministry  in
 regard  to  supply  of  electricity  to  these
 tube-wells  is  a  dismal  failure

 In  west  Bengal,  543  deep  tube~
 welle  have  been  sunk  during  the  Third
 Plan  Out  of  them  703  are  not  work-
 ing  because  they  could  not  be  ener-
 gised  due  to  lack  of  electric  connec-
 tion  Out  of  the  remaining  840  tube-
 wells  which  are  in  working  order,  (331
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 can  irtigate  about  85  to  50  acres,  the
 maximum  capacity,  and  489  can  cover
 only  35  acres  on  an  average.  An
 amount  so  big  as  Rs.  20  crores  has
 been  spent  to  irrigate  only  66,000
 acres  of  land  This  is  due  to  bad
 planning  and  also  due  to  lack  of  any
 coordination  between  the  Department
 of  Irrigation  and  the  Department  of
 Vood.  There  seems  to  be  no  sense  0.
 urgency  in  the  matter  of  planning
 and  spending  money.  So,  there  is  no
 co-ordination  in  this  regard  between
 two  Departments.  What  is  needed  is
 Greater  coordination  between  them.

 Another  question  that  I  would  ask
 is  this.  Why  is  this  Ministry  so  much
 allergic  to  ithe  recommendations  of
 the  non-Congress  West  Bengal  Gov-
 ernment  regarding  the  appointment  of
 the  chairman  of  the  DVC,  which  post
 35  going  to  be  filled  up  soon?  A  major
 vortion  of  the  amount  contributed  to
 the  DVC  is  given  by  West  Bengal
 Mav  I  ask  why  the  name  of  Shri  R  B
 Chakravarty,  a  great  engineer  whose
 name  has  been  recommended  by  the
 West  Bengal  Government  could  not
 be  accepted?  Is  there  any  reason  for
 it?  I  would  request  the  hon.  Minister
 w  answer  this  question

 Lastly.  I  would  point  out  the  ques-
 tion  of  the  protection  of  the  Chander-
 nagore  town  from  the  erosion  of  the
 Ganges.  May  I  remind  you  that  a
 solemn  promise  was  made  by  the
 Government  of  India  to  take  up  the
 work  at  the  time  of  the  merger  of
 Chandernagore  with  the  Indian
 Union?  I  hope  that  this  time  the
 promise  will  be  kept  up  by  this  Minis-
 try.

 Shri  Gajraj  Singh  Rao  (Mahendra-
 gerh):  It  is  admitted  on  all  hands  that
 irvigation  is  the  lifeline  for  all  pur-
 poses,  specially  at  this  juncture  of
 the  country's  circumstances.  I  would
 further  say  that  our  national  curvival
 and  honour  are  in  the  hands  of  Dr.
 K  L.  Rao.  Efficient  Minister  that  he
 is,  why  has  so  much  been  said  and
 complained  about  that  this  project  is
 not  comovleted,  or  that  scheme  has  not
 been  finished  and  so  on?  He  may

 ASADHA  I9,  3889  (SAKA)  (Min.  of  ह
 &  Power)

 not  say  it  perhaps  out  of  courtesy,  but
 T  would  say  that  the  reason  is  the
 non-co-operation  between  the  various
 States  and  regions.  This  is  respon-
 sible  for  the  delay  and  non-execution
 of  essential  projects.  States  and  re-
 gions  consider  themselves  as  if  they
 are  separate  countries,  not  part  and
 parce]  of  and  as  constituent  units  of
 one  State  of  India.  That  is  the  whole
 trouble.

 J}  have  got  concrete  cases  before  me
 which  are  hanging  fire  for  the  last
 twenty  years.  They  are  not  com-
 pleted  or  settled  because  of  this  trou-
 ble.  This  was  the  reason  why  the
 vlan«  could  not  be  executed  and  have
 not  been  executed;  otherwise,  these
 could  have  been  done  very  easily.
 What  it  cost  one  paisa  to  do  it  before,
 it  now  costs  50  paise  to  do  the  very
 same  thing.  Still  we  are  not  think-
 ing  about  these  things.  On  the  other
 hand,  we  choose  to  be  beggars  ask-
 ing  for  foodgrains  from  abroad.  If  we
 are  serious  and  help  our  friend,  the
 Minister  of  Irrigation  and  Power,  and
 he  is  in  his  turn  helps  the  people  of
 India,  the  farmers  of  India,  we  would
 cease  to  be  beggars  This  I  can  say
 with  confidence  and  experience.

 As  I  said,  food  production  is  inti-
 mately  connected  with  irrigation.  I
 would  urge  only  a  few  points  Take
 the  case  of  Haryana.  Some  places
 are  floodeg  and  they  cry  there  is  that
 there  should  be  drains  while  at  other
 places  there  is  drought  and  there  is
 बत  irrigation  available,  and  they  are
 starving.  I  would  mention  about  two
 places,  the  Rewari  area  and  Mahen-
 dragarh  or  Narnaul  district.  They  are
 the  worst  sufferers.  Why?  Because
 in  857,  in  the  Gadr,  the  first  war  of
 inéependence,  they  wanted  to  turn
 out  the  Britishers  I  have  shown
 documents  to  al]  the  politicians  to
 show  and  prove  that  there  were  posi-
 tive  orders  of  the  British  authorities
 that  people  of  these  areas  should  be
 punished  and  victimised  for  this
 ‘crime’  and  they  should  not  be  allow-
 ed  to  develop.

 As  Chairman  of  the  District  Board,
 T  helped  the  Gurgaon  district  to  have

 २2008  2
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 small  irrigation  schemes,  bunds  and
 pucca  works.  This  was  done  without
 and  out  self-help  by  people  themselv-
 es  and  money  was  provided  by  the
 Punjab  Government  for  Pucca  works
 enly  I  say  this  to  show  that  if  we
 Afe  serious,  we  can  get  the  things
 done,

 Now  take  the  case  of  Bhakra.  A
 cry  has  been  raised  But  the  papers
 are  there  The  persons  concerned  are
 living  It  was  we  who  stood  up  and
 said  im  the  Punjab  that  this  scheme
 should  be  there  Why  should  the  peo-
 Ple  of  Haryana  be  now  victimised?
 And  bow  long  should  this  victimisa-
 tion  continue?  After  much  of  our
 efforts,  the  Government  conceded  that
 Khakra  38  meant  for  Haryana  and  the
 Bhakra  dam  would  supply  water  and
 the  Nangal  subsidiary  scheme  would
 rrovide  electricity  to  Haryana  Now
 like  two  separate  nations,  Punjab  and
 Haryana  are  quarrelling  over  this
 matrer  Whatever  it  .s,  the  fact  is
 that  Bhakra  is  meant  for  Haryana
 Tle  argument  they  advance  5  strange
 that  because  Bhakra  is  situated  in
 Tun,ab,  therefore,  it  should  belong  to
 them  The  headworks  of  the  Agra
 Canal  is  in  Okhla  situated  in  Delhi,
 it  passes  through  Punjab  and  then  to
 UF  It  is,  and  is  called  UP  Canal  all
 the  same  Why?  Also  double  the
 rate  is  charged  when  it  passes  through
 the  unfortunate  Gurgaon  district
 This  ie  on  record  Further,  when  it
 gres  to  UP  the  rate  is  halved

 DG.

 I  vould  only  submit  that  as  far  as
 the  Gurgaon  Canal  is  concerned,  the
 highkest-level  engineers,  Kanwar  Sain,
 Khosla  etc.,  approved  it,  but  for  20
 vears  it  has  been  lying  there,  because
 as  true  successors  of  the  Britishers,
 they  must  also  punish  these  people  of
 Mahendragarh  and  Gurgaon'  That
 ean  be  the  only  answer;  otherwise,  for
 20  years  why  should  that  grought-
 affected  area  be  left  like  that  with  no
 water  being  supplied  to  it?

 There  was  a  scheme  of  Sahibi  Nadi,
 the  stream  which  floods  Najafgarh
 and  other  big  places  in  the  Delhi

 JULY  10,  967  (Min,  of  Irrig.  &  Power)  »+70674

 area.  Breaches  are  made  every  year
 in  the  metre  gauge  line  at  20  or  80
 places.  Crores  and  crores  have  been
 spent;  according  to  my  estimate,  more
 than  Rs,  50  crores  have  been  spent  in
 these  30  years  on  repairing  these
 breaches  reclaiming  damages  to  Najaf-
 garh  and  other  areas,  but  Rs.  2  lakhs
 could  not  be  sanctioned  for  the  scheme.
 the  trouble  is  that  some  of  the  affect-
 breaches  reclaimmg  damages  to  Najaf-
 than,  some  area  is  in  Punjab,  some
 area  iS  in  Delhi  and  U.P.  So,  it
 eould  not  be  done.  I  need  not  dilate
 on  this.  Mr.  Rao  saw  all  the  papers.

 Shri  Ranbir  Singh,  the  Irrigation
 and  Power  Minister  of  Punjab,  wrote
 to  me  on  January  8,  963  as  under

 “In  response  to  a  representa-
 toon  regarding  sweetening  the
 brackish  underground  of  the  tract
 of  Gurgaon  and  Rewari  area,  I
 enclose  herewith  a  copy  of  a  letter
 under  reply  upporting  this
 scheme  to  the  Union  Irrigation  &
 Power  Minister,  Hafiz  Mohd  Ibra-
 him  I  hope  the  scheme  will  be
 materialised  before  long.  provided
 the  funds  are  available”

 And  then  in  his  letter  of  27th  Nov
 ember  1964,  Dr  Rao  wrote  to  me:

 “J  am  returning  herewith  the
 papers  you  had  given  to  me,  re-
 garding  qisposa)  of  flood  waters
 from  Sahibi  Nadi  I  made  use  of
 them  during  today’s  discussions
 on  inter-State  floods  with  the
 Chief  Ministers  of  Punjab  and
 Rajasthan  and  the  representatives
 of  U.P  and  Delhi  Administration
 The  papers  were  very  useful  and
 I  thank  you  for  the  -ame.”

 Director  of  Irrigation  and  Power,
 Punjab,  Dr.  M.  L  Uppal  wrote  to  me
 on  1-6-1962  You  have  a  lot  of  valu-
 able  data  regarding  Sahtbi  Nadi.
 Send  those  data  to  me  for  analysis  and
 study  I  shall  do  my  best  to  carry
 water  of  Sahibi  to  Rewari  area  for
 changing  brakish  water  during  this
 season.
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 Mr.  Chairman:  The  hon  member's
 tume  is  up.

 Ghri  Gajraj  Bingh  Rao;  Only  two
 minutes.

 Mz,  Obalrman:  Those  two  minutes
 wil)  have  to  be  taken  frem  somebody
 elas.

 Shri  Gajraj  Singh  Rao:  These
 schemges  have  been  pending  for  long

 Haryana  has  been  pumshed,  espe-
 cially  the  distmcts  of  Mahendragarh
 and  Narnav]  While  the  rate  of  in-
 terest  of  wors'  usere;  is  6  per  cent
 they  have  deen  charged  0  per  cent
 as  victimisation  and  punishment
 \]857—867)  For  770  to  20  years
 this  has  gone  on  When  would  this
 punishment  end,  or  would  this  go  on
 in  the  same  way,  and  they  would  say
 no  irmgation  for  these  areas

 I  am  afraid  Bhakra  and  Nangal
 may  not  benefit  Haryana  as  conceived
 and  meant  for

 Mr,  Chairman:  The  hon  member
 must  close  now

 Shri  Gajraj  Singh  Rao:  Even  foi
 the  fertulser  factory  at  Nangal,  you
 would  be  surprised  to  know,  they  re-
 fused  to  supply  electricity  Is  it  in
 the  national  imterest  or  not,  that
 karya  kartas  do  like  that?

 I  would  say  that  of  we  have  to  save
 our  honour,  respect  and  prestige  in
 the  world,  we  should  all  combine  as
 Indians,  and  the  necessary  schemes
 should  be  taken  up  rmmethately  We
 should  not  think  in  terms  of  this
 State  being  superior  and  that  State
 being  inferier  Unless  we  co-operate
 we  cannot  get  md  of  these  difficulties,
 and  we  would  be  beggars  as  we  are

 Bo  सुर्प  है... ६... ६  पुरी  (नवादा)
 सभापति  महोदय,  किसी  भी  देश  के  भाथिक
 विकास  के  झन्दर  सिचाई  शौर  बिजली  का
 फितना  महत्व  है  इस  को  हमारे  मंत्री  महोदव
 अच्छी  तरह  से  जानते है  जे  किन  क्या  वे  झपती
 282  (Ai)  LSD-6

 ASADHA  i9,  000  (SAKA)  (Men.  of  Irng.
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 सरकार को  यह  नहीं  बतला  शकते कि जो उ  जो
 सरकार  बिजली  का  73  अ्रतिशल  अनझोगों
 को  विकास  की  शोर  भौर  महज  sa

 7  प्रतिशत  कृषि  के  विकास  के  लिये  लगाती है
 वह  कैसे  इस  देश  को  बाथ  के  मामले  मे
 में  आत्म  निर्भर  बना  सकती  है  ।  थे  ऋपनी
 रिपोर्ट मे  जतलाते  है  कि  भारत  कृषि  रकन
 देश  है  |  क्या  भाप  के  पाध्यम  से  मे  मज्ी
 महोदय  से  पूछ  सकता  हूं  कि  क्या  तृतीम  बचन
 वर्षीय  योजना  सें  उन  का  लक्ष्य  412.  5  जिलिक्म
 एकड  भूमि  में  सिचाई  करने  का  तहीं  जा  ?

 उन्होंने  भपनी  ही  रिपोर्ट  में  अतलाया है  कि
 महज  8  5  मिलियन एकड  भूमि की  सियाई
 हो  सकी  है  7  उन  का  लक्ष्य  तो  बहुत  कक्षा
 होता है  लेकिन  उस  की  प्राप्ति  कहा  तक  हो
 पाती  है  यह  देखने  की  चीज  है  |  इत  सब  के
 लिये  जिम्मेदार  केन्द्र  है  |  ह्  किसानों के
 प्रतिनिधि  जो  यहा  कायें है हैं  वह  उस  की  हुआ
 दर्द  ब्रौर मा  की  बातो  को  मत्री  अहोदन
 के  सामने  रखते  है,  लेकिन  उस  पर  कि
 ह  तक  बह  ध्यान  देते है  ?

 झाज  राज्यों  के  पारस्परिक  झगड़े,
 आध्,  मध्य  प्रदेश,  महाराष्ट्र,  कूए,
 केरल,  गुजरात  आदि  नेको  झगड़े  बहुत
 दिनो  से  बले  प्रा  रहे  हैं  1  ये  कोई  बाज  के  बनती
 झगड़े  नहीं  है  .  फिर  भी  कभी  मुक्तय  मक्तोग्रो
 के  साथ  कोई  मीटिंग  नहीं  होती है  ्लौर  कभी
 मुख्य  मत्री  किसी  खास  निश्चय  पर  नहीं
 पहुच  सके  है  ,  इस  बातों को  ले  कर  बाते

 बब्ती  चली  जा  रही  है  ।  इसे  क्यू  ह...
 नहीं  सुलझा  रहे  है?  मैं  भाप  के
 माध्यम  ले  यह  चाहूगा  कि  मती
 महोदव  एक  लक्ष्य  निर्धास्ति  करे
 कि  967  के  अन्त  तक  हमाम  रराक्यीं  के
 प्राप्सी  झगडों  को  ने  जरूर  समाप्त  कर
 देंगे  ।  इस  लिये  भी  कि  यम  उन  के  पल
 मो  लोग  भी,  सिर्फ  इस  तरफ  के  ही  नही,
 झापस  उलझन  पड़ा  करते  है।  यही  महीं
 यह  बात  यहां  से  राज्य में  फैल  जाती
 है  ।  एक  तरफ  तो  आप  |... अ  इंटेग्रेशन
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 की  बात  करते  हैं  भौर  दूसरी  तरफ  इन  झगड़ों
 को  फाइलों  में  रख  रहे  हैं।  इस  को  यही  लोग
 बढ़ावा  देते  है  ।

 भें  बिहार के  एक  चुनाव  क्षेत्र से  भाता
 हैं।  ाज  बिहार  जनसंख्या  के  दृष्टिकोण
 से  दूसरा  राज्य  है।  वहां  म्रभी  52.  7  मिलियन
 जनसंस्या है  जिसको  झगर  देश  की  कुल
 जनसंख्या  के  हिसाब  से  देखा  जाये  तो  भ्रभी
 40  भ्रतिशन  झावादी  बिहार  में  रहती  है  ।
 हमारे  विकास  के  लिये  जो  उत्तर  बिहार
 की  योजनाये  हैं  उस  में  गंडक  योजना  की
 केन्द्रीय  सरकार  लेना  चाहती  थी  ।  जब
 बहां  पर  कांग्रेसी  सरकार  थी  तब  केन्द्रीय
 सरकार  ने  उस  से  कहा  कि  वह  इस  योजना
 को  केन्द्र  को  दे  दें  ।  मगर  राज्य  सरकार  ने
 उसे  देने  से  इन्कार  कर  दिया  ।  श्राज  वहां  पर
 शैरकांग्रती  सरकार  है  शोर  वह  केन्द्र  से
 पनुरोध कर  रही  है  कि  इस  योजना को  केन्द्रीय
 थोजना  मान  लिया  जाय,  लेकिन  केन्द्र  कहता
 है  कि  नही,  यह  सम्भव नही  है।  मैं  समझता
 हूं  कि  यह  इसी  वजह  से  है  कि  वहां  पर  गैर-
 कांग्रेसी  सरकार  है  |  भ्रगर  नही,  तो  मैं  मांग
 करता  हूँ  कि  इस  गंडक  योजना को  जिस
 से  उत्तर  बिहार  के  बहुत  सारे  क्षेत्र  की सिचाई
 हो  सकती  है  ,  केन्द्रीय  योजनाझों  में  शामिल
 कर  लिया  जाये।

 में  भपने  क्षेत्र  के  कुछ  मामलों  की  भोर
 ली  मंत्री  महोदय  का  ध्यान  दिलाना  चाहता
 हूं।  पिछली  बार  जब  मंत्री  महोदय
 हमारे  क्षेत्र में  गये  थे  तब  उन्होंने देखा  था
 कि  किस  प्रकार  सुखाड़ ने  हमारे  क्षेत्र  को
 ग्रसित कर  लिया  है  t  हम  पानी  के  लिये  तरस
 रहे  है  ।  भभी  थोड़ी  वर्षा  हुई  है  लेकिन  सुखी
 धरती  ने  पानी  की  बूंदों  को  इस  प्रकार  सोख
 लिया है  कि  खेती  का  काम  प्रभी  भी  सम्भव
 नहीं है  |  उन्होंने  भूगर्भशास्त्रियों को  वहां
 चेजा था. था  1  उन्होंने उस  का  भ्रध्ययन  किया
 सर्वेक्षण  किया  भौर  स्वयम  डा०  राव  ने  गया

 JULY  10,  967  (Min,  of  Irrig.  &  Power)  7०678

 सकिट  हाउस  में  यह  कहा  था  कि  नवादा
 सब  डिबीजन  में  करीब  800  ट्यूब  वेल  लगाये
 जाये  तो  वहां  बहुत  भ्च्छी  सिंचाई  की  व्यवस्था
 प्रच्छे इंग  से  हो  सकती  है।  मै  भाप  के  माध्यम
 से  we  राव  से  पूछना  चाहता  हूं  कि
 वह  800  ट्यूबबेलों  की  याजना,  जो
 उन्होंने  बनाई  थी,  बहू  कब  कार्यान्वित  होगी,
 उस  काम  को  वे  कब  करने जा  रहे  है  ?

 हमारे  यहां  बिहार  मे  जून  तक  के  करीब
 30,000  पश्पिंग  सेट्स  के  परमिद्स
 दैयार  हैं,  लकिन  पसम्पिग  सेटस  न  होने  की
 बजह  से  सिर्फ  परमिटस  बन  कर  तैयार  हो
 गई  है।  झाप  कहते  है  कि  2,  000  रु०  प्रत्येक
 पश्पिंग  सेट  के  लिये  दिया  जाता  है।
 लेकिन  वह  कैश  नही  दिया  जाता  है।  उसके
 परमिट  बी०  डी०  झ्ो०  देते  है  ।  नतीजा  यह
 है  कि  30,000  एप्लिकेशन्स  पड़ी  हुई  हैं  मगर
 उन  के  लिये  पम्पिग  सेट  वहा  नही  हैं  >  हम
 44  करोड़  श्पये  की  माग  की  जिस
 से  हमारे  यहा  करोब  30,000  पम्पिग
 सेट  लग  सकते  है  ।  लेकिन  इस  की  तरफ
 कोई  ध्यान  नहीं  दिया  गया  हमारे  सिंचाई
 मत्री  ने  बार  बार  केन्द्रीय  सिंचाई  मंत्रालय
 का  ध्यान  इस  ओर  आधित  किया  है  लकिन
 फिर  भी  इस  बोर  ध्यान  नही  दिया  जाता  है  1
 आप  जानते  हैं  कि  बिहार  किस  प्रकार  सुखाड़
 की  चपेट  में  पड़ा  हुआ  है  ।  मैं  मंत्री  महोदय
 का  ध्यान  उस  शोर  दिलाना  चाहता  हूं  कि
 जिस  क्षेत्र  को  उन्होने  देखा  है,  उत्तरी
 बिहार  में  उस  मे  कभी  कभी  जब  बाढ़  भ्राती
 है  तो  उस  को  देखने  के  लिये  वे  हवाओं  में
 (वायुयान  से  )  उड़ते  चले  जाते  है  परन्तु

 इस  से  तो  समस्या  का  समाधान  नहीं  होता
 2)

 मेरे  जिले  में  एक  मोहाने  की  स्कीम  है
 जिस  से  ‘1527,50  लाख  एकड़  भूमि  की
 सिचाई  होगी  लेकिन  उसका  काम  इस  लिए
 रुका  हुआ  है  कि  कन्द्रीय  सरकार  की  भोर
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 से  द  के  लिए  पैसा  नहीं  दिया  गया  है  ।
 मैं  मंत्री  महोदय  से  निवेदन  करूंगा  कि  वह
 इस  तरफ  ध्यान  दे  t

 सोन  हाई  लेवल  कैनाल  कोयल  नदी
 स्कीम  और  पुनपुन  नदी  स्कीम  की  शर  मैंने
 बार  वार  मी  महोदय  का  ध्यान  दिलाया
 है  ।  मैं  पुन:  उनका  ध्यान  भ्राकषित  करते
 हुए  उन  से  प्रा्थेता  करना  चाहता  हूं  कि  वह
 इन  योजनाओं  को  शोघ्रातिशीघ्र  ले  ny

 तिलैया  रेजरवायर  से  गया  जिले  में
 सिचाईं  के  लिए  काफी  मात्रा  में  पानी  दिया
 जा  सकता  है।  लेकिन  प्रभी  तक  केवल  ये
 योजनायें  बन  रही  है  कि  किस  रास्ते  से  पानी
 ला  कर  मोरहर  नदी  में  गिराया  जाये  श्रौर
 किस  प्रकार  गया  जिले  को  पानी  दिया  ज़ाये
 लेकिन  अभी  तक  कोई  काम  शुरू  नहीं  हो
 सका  है  .

 एक  अप्पर  सकरी  स्कीम  है  जिस  से
 १2३  हजार  एकड  खरीफ  की  श्रौर  seh
 wale  एकड  रबी  की  खेती  गोविन्दपुर
 नवादा,  पकरि,  बरावा  और  वारिसलीगज
 के  क्षेत्रों  में  हो सकती  है  ।  लेकिस  जो  रिपोर्ट
 तैथार  करवाई  गई  है  उस  में  आखिरी  सेन््टेन्स

 यह  है  कि  चूकि  यह  स्कीम  सम्भव  नहीं  है
 इस  लिए  इस  को  नहीं  लिया  जायेगा  T  लेकिन
 इस  सम्बन्ध  में  कोई  कारण  नहीं  दिया
 गया  है  ।

 बैकटरमण  कमेंदी  ने  यह  सिफारिश
 की  थी  कि  पावर  श्ौर  इरिगेशन  के  विकास
 के  लिये  एल०  आई०  सी०  या  रिजवें  बैक
 से  पैसा  दिया  जाय  ।  मैं  उस  रीकमेंडशन  की
 शोर  मत्नी  महोदय  का  ध्यान  दिलाते  हुए
 यह  जानना  चाहता  हूं  कि  इस  दिशा  में  वह
 कौन-सा  कदम  उठा  रहे  है  ?

 मैं  चाहता  हूं  कि  जिस  तरह  भप्रमरीका
 में  रूल  इलेक्ट्रिक  एडमिनिस्ट्रेशन  ने
 रूरल  इलैक्ट्रिफिफेशन  के  लिए  ढाई  हजार

 ASADHA  ‘18,  889  (SAKA)  (Min.  of  Irrig.
 &  Power)

 करोड़  रुपया  दो  परसेंट  पर  दिया  है
 उसी  तरह  यहां  भी  कोई  कैपिटल  सबसिडी
 या  लोन  फार  रूरल  इलैक्ट्रिफिकेशन  दिया
 जाय  t
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 में  यह  भी  चाहता  हूं  कि  जिस  तरह  से
 वाटर  यूटिलाइजेशन  यूनिट  बना  हुभा
 है  उसी  तरह  से  राष्ट्रीय  स्तर  पर  एक
 पावर  यूटिलाइजेशन  यूनिट  का  भी  गठन
 किया  जाये  |

 राज्यों  में  जो  स्टेट  इलैक्ट्रिसिटी  बोर्ड
 है  उन  के  चेयरमैन  प्राय  नान-टैबिनिकल
 आदमी  होते  हे  ।  मत्नी  महोदय  को  इस  व्यवस्था
 को  खत्म  करने  की  दिशा  में  अवश्य  कोई
 कदम  उठाना  चाहिए  क्योकि  इस  प्रकार  के
 नान-टैक्निकल  चेयरमैनों  के  अधीन  जो
 टेक्निकल  आदमी  काम  करते  है  वे  उनसे
 कोई  टेक्निकल  उडवाइस  नहीं  लेते  है  भौर
 वे  दे  भी  नहीं  सकते  है  ।  इस  लिए  मेरी  प्रार्थना

 है  कि  इस  बात  को  दृष्टि  में  रखकर  स्टेटस
 फे  इलेक्ट्रिसिटी  बोडर्ज  के  पुनस्संगठन  की
 दिशा  में  कार्यवाही  की  जाये।  धन्यवाद

 Shri  M,N.  Reddy  (Nizamabad):
 Mr.  Chairman,  Sir,  I  support  the
 Demands  of  this  Ministry,  because
 this  Ministry  fortunately  is  headed  by
 an  internationally  reputed  engineer,
 Dr  K.  L.  Rao,  who  has  been  very  well
 looking  after  the  affairs  of  this  Minis-
 try.  But  unfortunately  I  may  also
 mention  that  in  spite  of  our  three
 Plans  and  so  many  projects  running
 into  about  250  in  number  which  have
 been  completed,  we  were  unable  to
 bring  a  large  area  of  land  under  eulti-
 vation.  You  will  be  surprised  to
 know,  Sir,  that  in  all,  about  eight  per
 cent,  that  is,  only  two-crore  acres  of
 lends  is  now  under  assured  water-
 supply,  whereas  we  have  about  27
 crores  acres  of  land  under  foodcrops
 all  over  the  country.  That  is  the  state
 of  affairs  during  the  last  several  years.
 In  spite  of  our  best  efforts  and  large
 amounts  spent  on  various  projects  and
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 Plans,  we  were  unable  to  increase  the
 area  under  irrigation  by  more  than  8
 Per  cent  as  a  whole  This  is  perhaps
 because  our  Government,  particularly
 some  munisters  and  members  of  the
 Plagning  Commission  have  given  un-
 due  weight  and  regard  to  the  use  of
 fertilisers  mn  increasing  food  produc
 tion  They  imagine  that  if  we  use
 fertilisers  in  a  Jarge  measure  that  will
 augment  food  production  without  hav
 ing  to  give  much  regard  to  irrigation
 But  as  you  know’  Sir  without  the
 basic  input  of  irrigation,  fertilisers
 cannot  be  used

 The  second  fallacy  of  our  Govern-
 ment  33  that  one  dose  fertilisers  can
 produce  7  times  more  or  rice  and
 other  foodgrains  It  may  be  possible
 on  paper  in  the  calculations  of  thos
 who  have  no  practical  experience  of
 ggriculture  But  I  come  from  a
 femily  twhich  358  agricultural  \and  I
 know  that  one  cannot  produce  more
 than  3  times  by  using  fertilisers  ३39  the
 Cresent  cifcumstances  As  a  result  of
 the  land  ceilings  Acts  and  other  Land
 Reforms  Acts,  the  fragmentation  of
 {and  is  SO  much  that  we  do  not  hive
 large  holdings  The  poor  farmers
 cannot  get  as  much  fertilisers  as  they
 require  It  is  very  costly  and  is  being
 sold  in  black  market  Therefore  tne
 prmary  necd  for  them  is  irrigation
 rather  than  fertilisers  Fertilisers  no
 doubt  help  but  irrigation  is  more  im-
 portant  So  I  request  the  minister  to
 give  more  attention  to  irmpation  and
 mot  depend  on  fertilser;  which  are
 mot  available  in  sufficient  measure  in
 our  country

 Much  has  been  said  about  the  con-
 troversy  created  by  polticians  for
 their  own  ends  regarding  the  Nagar-
 funacagar  and  other  projects  I  would
 Bay  that  we  should  take  up  all  those
 projects  which  are  in  an  advance  stage
 frrespective  of  the  region  or  the  State
 This  parochiahsm,  chauvinism  and
 fiarrow  mentality  of  the  polit:cians  is
 farming  national  interests.  That  ts
 why  we  are  not  able  to  produce
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 enough  food  or  good  people,  but  we
 produce  only  petty  politicians  all  over
 the  country  Therefore,  al]  these
 Projects  whether  in  Bihar,  Andhra
 Maharashtra  or  any  other  State,  urres-
 pective  of  the  region  which  are  in  an
 advanced  stage  must  be  taken  up  ana
 completed  with  utmost  expedition,
 vithin  a  year  or  two  so  that  we  can
 make  the  country  self-sufficient  We
 can  defer  all  those  projects  which  are
 १९६  to  be  started  or  which  are  m  a
 very  initial  stage  We  must  bring  to
 hear  some  practical  wisdom  on  our
 plans  and  2n  our  approach  and  not
 merely  tom  tom  about  the  physical
 targets  only  to  say  at  the  end  of  five
 years  that  we  could  not  achieve  the
 target  which  we  never  meant  to
 achieve  in  the  beginning  Let  us  be
 pragmatic  m  our  approach  to  this  pro
 blem  of  irrigation  and  food  production

 Some  fricnds  from  Maharashtra  ana
 Mscore  ywere  rather  emotional  about
 the  Nararjunasagar  project  There  is
 absolutely  no  second  stage  It  was
 never  envisaged  in  the  plan  Putting
 up  gates  2s  part  and  parcel  of  the  first
 stage  itself  If  there  i5  any  euch  con-
 treversy  thit  can  be  easily  resolved
 bs  the  machinery  that  35  mentioned  in
 tle  Inter-State  River  Water  Disputes
 Act  There  can  be  an  arbitrator  for
 resolving  it

 I  would  like  to  ask  Mr  Chairman
 as  to  who  obstructed  the  plan  to  divert
 ६१६  so  called  surplus  waters  of  Goda
 war:  into  Krishna  When  the  central
 tcam  for  investigation  and  survey  of
 the  quantity  of  surplus  water  in  Goda-
 ६  am  went  to  Maharashtra  it  was  the
 Maharashtra  Irngation  Ministry,  parti-
 culatly  the  Mimster  of  Maherashtra—
 I  have  great  respect  for  him  because
 he  originally  belonged  to  Hyderabad—
 who  obstructed  the  survey  and  investt.
 gution  They  did  not  allow  the  cen-
 tral  team  to  do  its  work  These  facts
 can  be  verified  from  the  Ministry
 Sir  this  should  not  be  our  approach

 Mr  Chairman.  The  hon  Member
 should  conclude  now
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 Shri  M.  N,  Reddy:  I  want  to  say  a
 word  about  munor  irrigation  We
 must  give  mofe  priority,  more  promi-
 nence  to  minor  irrigation  and  the  pro-
 vision  thst  could  not  be  made  in  the
 State  budgets—they  could  only  make
 provision  for  Rs  80  crores  whereas
 the  actual  requirement  is  something
 luke  Rs  20  crores  as  suggested  by  the
 expert  team  on  agriculture—should  be
 given  by  the  Centre  The  shortfall  on
 provision  for  minor  irrigation  should
 be  provided  by  the  Centre  as  central
 as*istance  whether  within  the  Plan  or
 outside  the  Plan

 Andhra  though  it  produces,  in  terms
 of  rice  production,  little  less  and  it
 {is  only  the  third  largest  rice-producing
 State  after  West  Bengal  and  Bihar,
 exports  more  than  six  lakh  tons  of
 rice  to  deficit  States

 Therefore,  having  regard  to  the
 fact  that

 Mr  Chairman:  Please  resume  your
 seat  now  Your  time  is  up

 Shri  जा,  N.  Reddy  Let  me  com
 plete  my  sentence  Therefore,  having
 regard  to  the  fuct  that  Andhra  ex-
 ported  so  much  rice  I  would  submit
 that  Andhra  should  be  provided  with
 more  central  assistance  because  des-
 pite  Andhra  Pradesh  producing  less
 nice  it  is  exporting  more  because  the
 people  there  have  changed  their  food
 habits  and  that  is  how  they  are  able
 to  export  to  West  Bengal  which  is
 the  largest  surplus  State  in  the
 country

 ft  aye  नाहाटा  (वाडमेर)  सभापति
 महोदय,  मानव  प्रगति  का  इतिहास  प्रश्न॑ति
 पर  मनुष्य  की  विजय  का  इतिहास  है  श्रौर
 मानवीय  सम्बन्धो  का  बदलने  का  इतिहास  है  1
 जहां  तक  मानवीय  सम्बन्धों  का  प्रश्न  है  वह
 बात  मैं  मी  नही  करूँगा  ।  जहा  तक  प्रकृति  पर
 विजय का  प्रश्न  है,  भारतवर्ष  मे  हमारे  देश  मे
 प्रकृति  पर  विजय  प्राप्त  करने  का  जो  विभाग
 है  उसका  सभापतित्व  के०  एल०  राव  साहव
 करते  हैं  शौर  मुस्ते  यह  कहते  हुए  जरा  भ्रफप्तोस
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 होता  &  कि  हमारे  देश  मे  प्रकृति  की  जो  चुनौती
 है  उसको  स्वीकार  करने  में  हम  बहुत  वीछे
 रहे  हैं  1  मैं  किसो  क्षेत्र  की  बात  नहीं  करमा
 यद्यपि  मागो  का  जघ  सवाल  आशा  है  तो  उससे
 हर  क्षेत्र  की  बात  होना  स्वाभाविक  है  1  में

 विशुद्ध  राष्ट्रीय  हित  की  बात  करना  चाहता
 हू  ।  मैं  भारतवर्ष  के  उस  so  हआर  वर्गमील
 क्षेत्र  की  बात  बर  रहा  हू  जहा  इन्सान  नही
 रहते  1  कम  से  कम  रहते  हैं  ।  एक  वर्गेमील  में
 पाच  आदमी  रहते  हैं  श्रौर  उन  को  कोई  तकलीफ
 नही  है  साल  मे  दो  इच  भी  बरसात  हो  जाये
 तो  वे  राजा  भोज  है।  इसलिए  उनको  उतनी
 फिक्र  नही  है  |  लेक्नि  राष्ट्रीय  स्वावलम्बन  के

 दृष्टिकीण  से,  राष्ट्रीय  आत्म  सम्मान  के  दृष्टि-
 काण  से,  राष्ट्र  में  खाद्यान्न  को  पूरा  पूरा  पैदा
 करने  के  लिए  और  राष्ट्र  की  सुरक्षा  के  दृष्टि-
 कोण  से  मैं  कहना  चाहता  हु  कि  यदि  इस
 रगिस्तान  को  लहजहाते  खेतो  भे  नहीं  बदला
 गया  जो  कि  बदला  जा  सकता  है  तो  हम  कभी
 स्वावलम्बी  नही  होगे  ।  यह  चुनौती  है  श्रीमन
 जिसका  हमे  सामना  करना  है  t  इसफे  लिए
 वल्पना  चाहिए,  इसके  लिए  साहस  चाहिए  t
 हमे  आगे  बढ  कर  इस  चुनौती  का  सामना
 करनी  होगा  ।  दुनिया  के  रेगिस्तान-कीलि-
 फोर्निया  झाज  दुनिया  का  सबसे  भागे  बढ़ा  हुआ
 देश  है,  इसरायल,  मिश्र,  मध्य  भास्ट्रेलिमा,
 उजबे  किस्तान  इन  रेगिस्तानी  इलाको  में  प्राज

 दुनिया  में  इतनी  जबर्देरत  तरबकी  की  है  लेकिन
 20  वर्ष  बाद  भी  भ्राज  भाजाद  हिन्दुस्तान  भे

 कुछ  विशेष  नहीं  क्या  जा  सका  श्रीमन,
 बहा  केवल  पानी  चाहिए  और  कुछ  नही
 चाहिए  ।  और  पानी  है  हमारे  देश  में,  कोई
 भागीरथ  की  जरूरत  नही  है  जो  भ्रासमान  से
 गगा  लाये  पानी  हमारे  देश  मे  मौजूद  है।  यहा
 की  नदियों  का  पानी  समुद्र  में  जाता  है।  हमारे
 उधर  ही  पजाब  में  घग्धर  का  पानी  जहा  बाढ़
 झाती  है,  तबाही  हो  जाती  है  इस  तरह  बैकार
 जाता  है।  यह  ऐसा  क्षेत्र  है  श्रीमन,  कि  इसने
 साबित  किया  है  कि  इसकी  तरक्की  की  झसीम
 सम्भावनाएं  है  एक  छोटे  से  इलाके  में  गंगा

 नहर  भाई,  उसके  बाद  झाज  वह  देश  का  सबसे
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 पश्ी  मृत  नाहाटा]
 समृद्ध  भौर  सम्पन्न  इलाका  है  तो  यदि  पानी
 इस  क्षेत्र  सें  भ्राता  है  तो  अकेला  यह  क्षेत्र  सारे
 हिन्दुस्तान  को  खिला  सकता  है  1  मैं  आापके
 सामने  झभाकड़े  देता  हू  ।  इस  क्षेत्र  मे  6  करोड़
 एकड  जमीन  है  जो  कृषि  योग्य  है  ग्रौर इस  जमीन
 पर  दस  करोड  आदमी  बसाये  जा  सकते  हैं  ।
 इन  दस  करोड  झादमियों  में  से  5  करोड  झाद॑-
 सियो  को  यूज़कुल  एम्प्लायमेट  दिया  जा  सकता
 है  भौर  यह  पाच  करोड़  झादमी  30  करोड़
 आादमियों  को  खिलाने  का  घान  हिन्दुस्तान  मे
 पैदा  कर  सकते  है।  हम  करोड़ो  रुपया  बाहर  से
 झनाज  मगाने  मे  खर्च  करते  हैं।  करोडों  दपया
 परिवार  नियोजन  पर  छर्च  करते  हैं।  देश  के
 झात्म  सम्मान  को  हेप  पहुचाते  है  क्या  हम  में
 इतना  साहस  नहीं,  क्या  हम  में  इतनी  कल्पना
 नही  कि  हम  इस  क्षेत्र  को  परिवर्तित  करे,  इस
 क्षेत्र  को  ट्रासफार्म  करे  और  लहलहाते  हुए  खेतो
 में  बदल  कर  करोडो  ग्रादमी  वहा  बसाये,  नये
 शहर  बसायें  ?  एक  तया  राज्य  वहा  बसा
 सकते  हैं,  एक  नया  झाधिक  राज्य  बसा  सकते
 हैं।  एक  प्रौर  कैलिफोनिया  वहा  खडा  कियाजा
 सकता  है  यदि  सिर्फ  तीन  योजनाए  पूरी  की  जाये,
 कोई  बहुत  अधिक  योजनागो  को  झ्रावश्यकता
 नही  है  |  केवल  तीन  योजनाए  यदि  पूरी  की
 जाय  और  दस  पन्दह  वर्ष  में  प्री  की  जा  सकतो
 हैं  तो  एक  नया  कैलिफोनिया  हिन्दुस्तान  मे
 साडा  हो  सकता  है  |  बाहर  से  झनाज  मगाने
 के  बजाय  हम  बाहर  झनाज  भेज  सकते  हैं,
 इतना  प्रनाज  बहा  पैदा  किया  जा  सकता  है  t
 ag  तीन  योजनाएं  कौन  हैं  यह  में  बताना
 भादृता  हू  1

 पहली  है  राजस्थान  नहर  1  मन््त्री  महोदय
 जानते  हैं  कैवर  सेन  को  बह  एक  बहुत  ही
 कल्पनाशोल  इजीनियर  थे  ।  भाजादी  के  पहले
 उन्होंने  योजना  बनाई  थी  राजस्थान  नहर  की
 लेकिन  प्रग्रेजों  ने  उसको  मंजूर  नहीं  किया,
 उस  वक्त  को  पजाब  को  सरकार  ने  भी  मजूर
 नहीं  किग्रा  ।  भ्राजादी  के  बाद  वह  मजूर  हुई  ।
 बह  योजना  यह  थी  कि  दुनिया  की  सब  से
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 लम्बी  पक्की  नहर  बनाई  जाय  जिस  में  50
 मील  नैविगेवल  हो  शौर  600  मील  लम्बी
 वह  नहर  हो  ॥  कल्परा  यह
 थी  कि  ललूनौ  नदी  से  मिलावर  बच्छ  के  रत

 [  मे  उसे  मिलाया  जाय।  यानी  मनुष्य  की  बनाई
 हुई  कृतिम  नदी  बनाने  की  योजना  थी  जो
 करोब  70  लाख  एकड  जमीन  को  सीच
 सकती  थी।  झाज  दस  साल  बीते  चके  हैं।
 70  लाख  एकड  की  जगह  सिफ  एवं  लाख

 एकड  जमीन  सीचो  गई  है।  कहा  तो  70
 लाख  एकड  शौर  कहा  एक  लाख  एकड *
 झाज  स्थिति  यह  है  कि  वहे  जो  नहर  है
 इस  हिसाब  से  पूरी  की  गई  तो  20  साल  भौर
 लगेगे  भौर  उस  के  बाद  भी  पता  नहीं  वह
 पूरी  होगी  या  नहीं?  राजस्थान  सरकार
 ने  अपने  हितो  को  कुचलकर  यह  मजूर  क्या
 था  कि  एक  एयारिटी  बनाई  जाय  राजस्थान
 नहर  को  पूरा  करने  के  लिए  n  केन्द्रीय  सरकार
 ने  झ्राश्वासन  दिया  था  कि  इसे  मजूर  किया
 जायेगा।  जब  फाइनेंस  कमीशन  गया  था
 तो  राजस्थान  सरकार  को  कहा  गया  कि
 क्योकि  एयारिटी  बन  गई  है  इसलिए  भाप
 को  पैसा  खर्च  करने  की  जरूरत  नही  है।  उस
 में  करीब  is  करोड  का  बाबिव  नुकसान
 राजस्थान  सरकार  को  हुआ।  इधर  केन्द्रीय
 सरकार  अपने  आश्वासन  से  मुकर  गई।
 बहू  एथारिटी  नहीं  बनी।  3  करोड  रुपये
 ब्याज  के  देने  पड  रहे  हैं  राजसस्थान  सरकार
 को  |  तो  मैं  पहली  बात  यह  निवेदन
 कह्या  कि  जो  भ्राश्वा सन  है  उस  को  पूरा  किया
 जाय,  राजस्थान  नहर  एथारिटी  बनाई  जाय
 शौर  उस  नहर  को  जल्द  से  जल्द  पूरा  किया
 जाय।  दूसरी  योजना  है  श्रीमन,  नर्मदा
 नहर  की  और  तीसरी  योजना  है  जो  इसरायल
 ते  बनाकर  दी  थी--एक  नल  योजना  जिससे
 गंगा,  जमुना  और  अह्मपुत  का  पानी  इस
 रेगिस्तान  मे  ला  सकते  है  और  करोडो,  लाखो
 एकड  जमीन  को  सीचा  जा  सकता  है।  इन
 तीनों  योजनाधो  को  पूरा  करने  के  लिए  मैं
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 यह  कहना  चाहूंगा  कि  सिर्फ  राजस्थान  नहर
 एथारिटो  नहीं  राजस्थान  के  इस  रेगिस्तान
 को  बदलते  के  लिए,  द्रांसफार्भ  करने  के  लिए
 एक  इंडिवन  बर्ड  इरेडिकेशन  एथारिटी
 बनाई  जाये।  आप  हजारों  करोड़ों  रुपया
 खर्चे  कर  रहे  हैं  इस  एयारिटी  के  लिए  चार
 पांच  सौ  करोड़  दझपया  दीजिए,  दस  साल
 के  भन्दर  यहां  की  धरतो  सोना  उगलेगी।

 इसलिए  मैं  आप  से  निवेदन  करना  चाहता
 कि  देश  के  स्वावलम्बन  का  तकाजा  है,
 लायान  में  प्रात्म-नर्भवा  का  तकाजः  है,  देश
 के  विकास  का  प्रांर  देश  की  सुरक्षा  का  तकाजा
 हूँ  कि  इस  क्षेत्र का विकास  करने  के  लिए
 एक  डेज  इरैडिकेशन  एथारिटी  स्थापित
 की  जाय।  धन्यवाद।

 Shri  N.  Shivappa  (Hassan):  Mr.
 Chairman,  at  the  very  outset  I  want
 to  speak  a  few  words  about  the  mis-
 ery  handed  over  to  us  by  this  Gov-
 ernment  all  these  years,  The  repre-
 sentatives  of  our  government  have
 been  visiting  so  many  countries  like
 Japan  and  Germany  and  other  agri-
 culturally  advanced  countries.  What
 ig  it  that  they  have  learnt  and
 brought  from  those  countries?  They
 have  brought  us  nothing  but  misery.
 Some  years  back,  in  944  or  there-
 about  when  the  war  was  in  full
 swing,  a  thickly  populated  country
 like  Japan  was  short  of  food  and  the
 people  there  were  eating  dogs  as
 food.

 But  what  is  Japan  today?  They
 are  telling  something  about  popula-
 tion  ang  family  planning.  They  are
 spending  a  lot  of  money  on  that.
 That  apart,  what  is  it  that  Japan  has
 achieved  in  agriculture?  It  is  such
 a  hilly  country  that  it  has  no  comp-
 arison  to  our  golden  lands  of  the
 motherland.  Unfortunately,  there  is
 maladministration  in  our  schemes.
 The  heads  of  the  taluka  boards,  dis-
 trict  boards  and  all  the  persons  who
 are  the  heads  of  these  particular
 organisations  give  the  pump  sets
 under  minor  irrigation  schemes  to
 their  relatives,  With  regard  to  the
 major  projects  there  will  be  a  contract
 between  the  Chief  Minister  or  other
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 ministers  of  the  States  ang  the  con-
 tractors  and  others,  Thus,  the  money is  going  to  dogs  and  to  water.  What.
 project  have  they  brought  up?  Have
 they  turned  out  any  solid  work?  All
 these  are  the  questiong  that  are  be-
 fore  us.  If  ordinary  things  are  start-
 ध्प  with  proper  administration  by
 which  the  common  man’s  grievances
 are  removed,  I  will  thank  this  Gov-
 ernment,
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 I  am  not  expected  to  consume  a
 lot  of  time  of  the  House  because
 there  is  no  time  to  make  my  humble
 submission  with  regard  to  the  vari-
 ous  problems  which  are  haunting  me
 and  other  hon.  Members  of  this
 House,  but  so  far  as  my  State  is  con-
 cerned,  I  am  very  regretful  to  say
 that  all  the  hon.  Members  from
 Andhra  and  others  have  taken  a  very
 vehement  stand  while  commenting
 about  Andhra,  Mysore,  Krishna  waters
 Nagarjunasagar  waters  and  all  those
 things.  How  is  it  that  this  problem
 has  been  created  by  the  Centre
 or  that  such  aq  thing  has  been
 allowed?  When  the  Centre  is  ad-
 vancing  money  and  has  got  direct
 control  over  this  major  irrigation  pro-
 ject,  why  should  it  not  directly  deal
 with  it?  Where  is  the  question  for
 Andhra  or  any  other  man  to  ask  for
 and  question  certain  papers?  Why
 should  these  papers  be  tossed  about
 this  way  and  that?  I  do  not  know
 why  this  procedure  is  adopted  and
 why  this  problem  is  pending,  This
 is  a  question  which  the  common  man
 or  his  representative  can  ask,  I  am
 sorry  to  say  that  local  patriotism  has
 been  lost  by  this  Government  be-
 cause  people  who  have  got  their  own
 problems  have  not  seen  the  faces  of
 these  ministers  in  that  area,

 Now  I  point  out  a  particular  in-
 stance  from  my  area.  I  come,  from
 a  place  called  Hassan  which  is  a  pro-
 minent  place  of  pilgrimage.  SBelur,
 Sravanbelagola  and  Halebed  are
 known  worldwide.  There  as  long
 back  gs  924  Sir  M.  Visweavarayya,
 one  of  the  distinguished  engineers  and
 statesmen  of  this  country,  had  drawn
 up  a  project  at  Gerur  which  was
 estimated  to  cost  Rs.  20  crgres.  That
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 matter  ig  pending  for  all  these  four
 Plans  ami  hes  not  seen  the  face  of
 cértain  papers  for  clearance  It  ३38
 Yegretful  thet  that  paper  has  again
 been  toned,  even  after  the  oepmion
 fernished  by  the  ह: ह  Cormmis-
 s20n  the  Water  and  Power  Com-
 mission  giving  its  consent  §  When
 the  matter  hae  reached  the  stage  of
 acceptance,  it  is  regretful  for  me  to
 say  that  the  Government  has  not
 agreed  to  take  the  matter  directly
 Though  the  matter  28  pending  since
 as  long  as  924  with  the  agreement
 with  Madras,  again  the  matter  has
 been  referred  to  Madrag  What  as
 the  fate  of  those  people  who  stress
 the  point  about  the  umportance  of
 such  a  project?  ॥  humbly  submit  and
 appea]  to  the  Government  about  this

 The  Mysore  central  area,  except
 for  the  western  coast  where  only
 coffee  amd  cardamom  is  grown  and
 the  foreet  area  is  jocated,  the  rest  35
 a  drought  area  and  not  even  four
 mehes  of  rain  is  there  The  rain  is5
 not  sufficient  for  an  ordinary  dry  rice
 crop  This  area  covers  about  5  lakh
 acres.  Fortunately,  the  late  Sir  M
 Visweeverayya  planned  to  see  that
 thig  drought  area  was  given  relief  by
 the  construction  of  this  beautiful  pro-
 ject  which  will  cover  up  not  less
 than  2  lakh  acres  at  the  cost  of
 Rs  20  crores  This  neglhgence  on
 the  part  of  this  Government  is  a
 matter  which  is  gong  to  be  question-
 ed  by  the  masses  of  the  whole  coun-
 fry  Assurances  are  therc  but  they
 are  all  false  assurances

 I  am  not  going  to  take  any  partial
 view  with  regard  to  Mysore  and

 JULY  18,  969  (Mun  of  Irrig  &  Power)  १6660

 -ess  to  other  States,  want  pro-
 vincial  contro]  to  be  ae  Why
 should  they  get  more  finances  and
 funds  for  that  when  their  brothers
 and  &isters  are  suffering  in  other
 States?  Why  should  the  Andhra  peo-
 ple  say,  when  they  have  got  endugh
 food  eupply,  that  they  would  not
 offer  it  to  Mysore  and  other  States?
 I  would  submat  that  uf  they  are  ready
 to  release  the  foodgrains  to  other
 needy  and  drought-affected  areas,
 they  could  be  given  financial  assist-
 ance,  if  they  are  prepared  to  hand
 over  their  foodgrains  to  other  States
 then  we  shal]  thank  them  and  we
 shal]  say  all  nght,  let  their  projects
 also  get  some  money  But  when
 others  aie  suffering  when  others  are
 hungry,  why  should  these  people  who
 have  eaten  wel]  and  developed  their
 belly  well  be  given  mole  and  more
 money  for  the  Nagarjunasagar  and
 Krishna  and  other  projects?  I  just
 cannot  understand  this  This  may
 gound  somewhat  parochial,  but  I
 would  submit  that  I  have  no  attatude
 of  parochialism  towards  our  broth-
 ers  We  all  belong  to  one  country,
 and  we  thank  them  for  what  they
 are  doing  and  let  them  take  whatever
 essistance  they  want  But  I  would
 lke  to  invite  the  attention  of  the
 Government  even  at  this  late  hour
 to  look  into  the  particular  problems
 which  I  am  going  to  mention  pre-
 sently  in  the  interests  of  a  national
 outlook  as  well  as  for  the  solution
 of  the  food  problem  that  we  are  fac-
 ing  mM  our  country

 First  I  would  mention  the  case  of
 the  Narmada  valley  project.  There
 is  an  inter-State  problem  stuli  with
 regard  to  this  beautiful  project.  Why
 should  there  be  such  inter-State  pro-
 blems  and  why  shouki  the  papets  be
 todsed  here  and  there?  Is  it  a  paper
 project  that  we  have  been  expecting
 all  these  years’

 Mr.  Chairman:  The  hon.  Member
 should  be  very  brief  and  he  should
 conclude  now

 Shri  N.  Shtvappa:
 brief

 I  stall  be  very
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 Then,  take  the  case  of  the  Indravati
 projet,  Rs,  40  crores  were  expected
 te  be  given  for  that  project,  but  that
 teas  not  been  given.  I  think  that  it
 ह .....ठ  have  solved  so  many  problems

 Our  problem  now  8  8  problem  of
 better  administration  with  regard  to
 wrigation  The  present  malpractices
 and  perochial  views  must  come  to  an

 taluk  boards  and  others  give  all  the
 minor  irngation  schemes  for  their
 Tetatives,  if  an  MLA.  or  an  MP  or
 anybody  else  asks  for  such  facilities
 we  dd  not  get  them  This  के  how
 they  are  utilising  or  musappropriat~-
 ing  their  privileges.  I  regret  I  have
 to  say  all  this  But  I  am  mentioning
 this  m  order  to  point  out  the  neces-
 sty  for  setting  mght  the  admunistra-
 tion  so  that  several  projects  could  h-
 brought  to  frution  and  the  food  pro-
 blems  of  this  country  could  be  solved

 The  Minister  of  Irrigation  and
 Power  (Dr  K.  L.  Rao):  I  am  thank-
 ful  to  the  hon,  Members  who  have
 particrpated  in  this  discussion,  for
 their  useful  and  constructive  sugges-
 tions.  I  shall  try  to  answer  as  many
 points  as  I  can,  but  in  respect  of
 those  pots  as  are  not  answered,  I
 shall  communicate  the  answers  to
 the  hon.  Members  concerned  in  writ-
 ing

 First,  I  must  thank  the  House  for
 its  unanimous  support  for  urigation

 the  House  must  bear  in  mind  because

 Many  hon,  Members  have  drawn
 parallela  from  Japan,  United  States
 and  other  countries.  But  it  is  very

 ABADHA  i,  4860  (SAKA)  (Mia.  of  Irng
 &  Power)

 centrated  n  a  few  months  and  that
 too  in  a  varying  degree  Under  these
 conditions  India  should  have  been
 barren  and  desolate  had  it  not  been
 for  the  fact  that  it  is  favoured  by
 numerous  useful  rivers  In  fact,  it
 is  the  services  rendered  by  these  riv-
 ers  ध्0  our  ancestors  that  have  made
 this  nation  prosperous,  That  is  why
 we  hold  our  rivers  in  great  rever-
 ence  The  early  snake-worshi  78
 ascribed  to  this

 76632

 Shri  Sonavane:
 the  subject  proper

 Let  us  come  to

 Dr  K.  L.  Rao:  I  am  only  trying
 to  point  out  that  irrigation  has  receiv-
 ed  great  attention  from  the  early
 times  and  :t  has  to  receive  such  at-
 tention  in  the  future  as  well  In
 other  words,  I  want  to  emphasise  that
 the  fertilising  waters  of  our  mvers
 are  India’s  greatest  treasure  During
 the  last  century,  the  urmgation  waters
 were  used  to  break  the  chronic  and
 very  frequent  ang  devasta'  fam-
 ines  That  is  an  important  lesson  that
 we  have  got  to  bear  in  mind.  We
 have  got  to  adopt  the  same  attitude
 and  the  same  diserphne  now  sf  we
 want  to  eradicate  the  farmnes  that
 oc~-ur  chronically  and  also  the  other
 famines,  though  not  severe,  that  visit
 this  country  now  and  then

 In  thw  connection,  I  would  like  *
 refer  to  the  great  saying  of  Sir
 Arthur  Cotton  He  was  a  great  en-
 gineer  who  dtd  yeoman  service  |
 India  by  constructing  projects  all
 over  the  country  and  was  responsi-
 ble  for  the  banishment  of  famine
 from  this  country  during  the  last  cen-
 tury  He  said  ‘Let  us  not  abuse  God
 that  He  is  causing  these  famines  by
 not  giving  the  rams,  ag  a  matter  of
 fact,  God  has  given  us  sufficient  rains
 What  we  want  is  storage  of  these
 rain  water  ang  then  utilising  it  when
 at  55  needed’.  This  is  a  very  impor-
 tant  observation  Even  this  year,
 take  Bihar,  for  example.  There  has
 been  sufficient  rain  to  grow  our  corps
 The  only  mistake  we  Made  was  that
 we  did  not  have  storage  revervoirs,
 with  the  result  that  the  water  ran
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 waste  and  we  could  not  have  it  when  For  example,  between  956  and
 we  wanted  it

 38  bra.

 That  is  why  my  hon.  fnend  Dr
 Pur,  complained  that  the  Mohane
 project  and  so  many  other  reservoir
 projects  should  be  built  I  entirely
 agree  That  is  the  only  way  out  of
 our  difficulty  Shri  Mudnka  Sinha
 also  said  that  if  we  had  North  Koil
 Project  with  storage  capacity,  we
 could  have  23  lakh  acres  in  Gaya
 district  under  irngation

 Therefore,  it  35  very  essential  that
 we  should  have  storage  reservoirs
 They  «re  very  important  If  the
 waters  are  allowed  to  go  waste,  they
 represent  not  only  waste  of  watci
 but  also  an  increase  in  the  sacrifices
 and  sufferings  of  the  people  who  are
 Subjected  to  the  effects  of  famine  li-
 rigation  thus  helps  us  not  only  to
 grow  food  but  also  to  overcome  the
 effects  of  these  famine  conditiuns

 Hon,  Members  have  said  that  we
 have  not  gone  enough  in  this  regard
 I  wish  to  say  one  or  two  words  in
 this  connection  Before  independence,
 just  at  the  tume  of  the  inauguration
 of  the  plan  period,  we  had  56  million
 acres  under  irrigation  Today  we
 have  88  million  acres  under  irriga-
 tion  In  the  course  of  5  years,  we
 have  increased  irrigation  to  cover
 nearly  32  milhon  additiona]  acres
 which  ८5  really  a  very  creditable  ach-
 vevement  The  effect  of  this  is  that
 while  we  were  producing  at  that  time
 about  55  million  tonnes  of  foodgrains
 today  our  average  production  एछ  80
 mulhon  tonnes,  an  increase  of  25  mil-
 hon  tonnes—merely  because  we  have
 ancreased  our  irrigation  I  entirely
 agree  with  hon  Members  if  they  say
 that  this  3  not  enough  Having  re-
 gard  to  the  increase  in  our  population,
 we  should  have  had  more  irrigation
 projects,  keeping  in  view  our  popu-
 lataon  increase  we  should  have  pro~
 grammed  accordingly  Quite  so  If
 we  had  done  that,  probably  we  would
 not  have  had  this  trouble

 1965,  a  period  of  ten  years,  we  have
 imported  40  million  tonnes  of  food-
 grams  We  produced  in  the  courftry in  this  period  780  million  tonnes  That
 75  to  say,  we  have  had  to  import  only
 about  5  per  cent  of  our  production
 Nevertheless,  37  terms  of  cost,  these
 40  million  tonnes  of  :mport  nave  cost
 us  more  than  the  cost  on  all  the
 irrigation  projects  during  the  same
 Period  All  the  irrigation  projects,
 minor  medium  and  major  put  toge-
 ther  have  cost  us  Rs  460  crores
 whereas  the  cost  of  the  40  million
 tonnes  of  foodgrains  we  have  import-
 ed  is  of  the  order  of  Rs  680  crores
 This  is  qa  very  wmportant  factor  we
 have  to  bear  in  mind,  that  we  can-
 not  afford  any  more  to  depend  on  im-
 ported  foodgrains  Therefore  it  1s
 necessary  for  us  to  make  up  this  de-
 ficiency  within  the  country  as  early
 as  possible

 Then  comes  the  question  what
 should  be  our  minimum  requirement
 for  irrigation?  What  should  be  the
 aiea?  We  have  88  million  acres
 under  irrigation  now—Why  I  am
 saying  this  is  that  many  times  there
 appear  in  the  press  the  views  of
 some  people  specially  from  foreign
 countries  coming  to  this  country
 that  irrigation  is  not  necessary
 Thus  they  try  to  deflect  the  correct
 thinking  in  this  country  That  is
 why  I  am  going  just  a  httle  into
 detail]  in  this  respect

 How  much  35  the  area  really  ne-
 cessary  for  us  37  order  to  ensure  that
 there  33  no  food  shortage  m  the  coun-
 try?  From  my  calculations  I  find
 that  if  we  have  |5th  of  an  acre  जहापन
 gation  for  every  person  in  this  coun-
 try,  then  sufficient  food  can  be  pro-
 duced  irrespective  of  any  other  input.
 That  ३38  to  say,  for  our  population  of
 50  million  today,  if  we  have  02
 million  acres  under  irrigation,  instead
 of  86  million  now,  we  can  bring  about
 self-sufficiency  in  food,  There  can
 be  no  doubt  about  this.
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 Therefore,  it  38  necessary  for  us  to
 mexe  up  that  backlog  of  4  million
 acres  at  the  earhest  opportunity.

 In  addition  to  that,  we  must  also
 keep  m  mind  that  our  population  is
 increasing  by  10]12  muilion  every
 year,  which  means  again  that  we  have
 to  add  every  year  2  million  acres  by
 way  of  irrigation  We  are  set  for  that,
 and  we  are  going  to  add  that  2  million
 every  year  by  way  of  major  and
 mec  um  irrigation.  What  we  have  to
 do  .s  to  ensure  that  the  backlog  of  4
 milton  acres  38  also  made  up  This
 meoens  that  we  have  to  accelerate  the
 projects  we  have  undertaken,  and  take
 up  new  projects  where  necessary.

 Shr:  Chiranjit  Rai  made  a  very  use-
 ful  contribution.  He  asked  why  have
 you  taken  500  projects?  Why  don’t
 you  confine  yourself  to  a  few?  Why
 do  }ou  want  to  take  up  new  projects?”
 As  J  have  shown  you  just  now,  what
 we  have  taken  up  till  now  33  not
 suffcient  Out  of  500  projects,  428  are
 Medium  costing  on  an  average  only
 one  cTore  and  so  on,  and  they  will
 yield  only  9  milhon  acres  benefit  when
 completed  We  are  going  to  have
 them  all  completed  in  a  short  while
 Put  from  72  major  projects  which  cost
 quite  a  lot,  we  will  get  a  benefit  of
 35  million  acres  That  is  a  very  large
 irciyation  potential  Therefore,  it  is
 that  we  have  got  to  take  up  major
 pro;€cts  as  well

 These  major,  minor  and  medium
 schemes  are  all  complementary  to  one
 anvther  The  hon.  member  adovocat-
 ed  preference  being  given  to  minor
 schemes,  and  not  to  me“ium  and
 major  schemes,  but  at  the  same  time
 quoted  a  number  of  projects,  he
 wanted  the  Rajasthan  Canal,  Sarada,
 Vamsadara  ete  to  be  proceeded  with.
 Every  one  of  them  is  a  manor,  not
 even  a  medium,  project.  We  must
 unde’stand  what  exactly  is  meant  by
 major,  medium  and  minor  projects.
 Many  members  may  be  new  and  they
 may  not  know  what  we  mean  by  them,
 so  I  will  explain  A  minor  project  is
 Teally  an  artificial  distinction,  costing

 ASADBA  ‘19,  889  (SAKA)  (Min  of  Irng  70636
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 less  than  Rs  5  lakhs  each.  That  is
 the  only  definition,  and  nothing  more.
 Otherwise  every  project  costing  more
 is  formed  either  medium  or  major.
 The  minor  irmgation  projects  are  con-
 troiled  by  the  Agriculture  Minustry.
 There  ate  two  classes  in  it.  One  is
 uncerground  water  utilisation  and  lift
 wr.igation  schemes,  which  are  extre-
 mely  good  ones  Utulisation  of  ground
 water  ig  not  a  new  idea,  because  we
 have  got  60  lakh  wells  supplying
 weter  for  irmgation.  Nearly  one-
 third  of  our  irrigation  source  33  due
 to  these  small  wells  supplying  under-
 giound  water  The  only  thing  that  is
 new  5  the  invention  of  these  mechani-
 cal  rgs  because  of  which  tubewells
 also  go  further  deep  and  take  out
 water  from  great  depths  We  are
 using  that  also  We  have  got  12,000,
 tubewells  in  the  Gangetic  plain,  and
 ore  lakh  tubewells,  of  not  so  great
 depth,  owned  by  private  people  All
 fiese  together  give  5  million  acres.
 Tubewells  are  quite  good,  because
 they  supply  assured  water  and  can  be
 located  :n  areas  hike  Gangetic  plain,
 ia  areas  like  Narmada  and  some  few
 places  in  the  coastal  areas,  and  they
 wive  water  all  round  the  year  But
 we  kave  to  remember  that  there  32
 no  cempafison  between  them  and  sur-
 fare  water  Each  35  complementary
 tc  the  other  It  is  not  correct  to  say
 that  minor  irmgation  costs  less  than
 te  cther  On  the  other,  hand,  :f  you
 go  ito  very  mathematical  calcula-
 tions,  you  find  that  tubewells  will  cost
 more  than  surface  .rmgation,  for  a
 tubewell  has  to  be  repeated  every  49
 veurs,  its  life  73  5  to  20  years,  after
 trat  ४  goes  out  Already  tubewells
 that  were  put  m  the  first  plan  are  go-
 irg  out,  we  have  to  replace  them  by
 new  ones  Therefore,  it  is  not  really
 @  question  of  cost  or  anything  like
 that  What  is  portant  to  remember
 ig  that  this  irmgation  water,  whatever
 may  be  the  source  from  which  it
 comes  from  surface  water  or  under-
 groune  water,  from  medium  or  major
 or  minor  project,  should  flow  into  our
 fields.  Our  fields  must  be  watered;
 they  must  be  given  adequate  water
 so  as  to  grow  more  crops.  We  have
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 teken  a  large  number  of  projects  with
 tis  end  in  view  and  as  I  already  sub-
 mitsed  we  are  mm  the  process  of  com-
 Piction  of  some  of  them  and  we  want
 te  see  that  most  of  them  are  complet-
 ei  early.  <A  few  of  them  will  re-
 main  for  the  Fifth  plan.  We  thought
 that  we  should  assess  the  impact  of
 irrigation  to  have  a  complete  fre-
 wew  of  the  whole  problem  That  35
 Why  we  are  trying  to  set  up  an  All
 India  Irmgation  Commussion  which
 will  go  and  further  problem  of
 irmgation  and  further  planning  of
 irrigation  in  this  country

 I  shall  now  briefly  reviwe  some  of
 the  points  that  had  been  raised  by, the  various  hon.  Members.  Shr
 Charanjit  Ra,  Shri  Onkarlal  Berwa
 and  many  others  talked  about  the
 Gandak  project,  taking  over  the  Rayas-
 than  canals,  etc.  These  projects  are
 under  very  good  engineering  manage-
 ment,  the  engineers  in  the  respective
 states  are  doing  very  well,  there  is  no
 Question  of  any  engineering  defects
 Then,  what  is  meant  by  ‘taking  over’?
 What  the  states  mean  is  the  financing
 of  these  projects  should  come  from
 the  central  budget,  they  should  not
 be  tied  up  to  the  state  budgets  That
 has  got  some  force  in  it.  We  have
 been  trying  to  look  into  this  matter,
 it  is  only  the  question  of  finances
 The  tight  financial  position  us  commng
 m  the  way  But  then  it  is  very  im-
 portant  that  when  we  have  taken  a
 project  uke  the  Gandak  project  which
 irtigates  thirty-six  lakhs  of  acres,  7९
 should  be  our  endeavour  to  complete
 it  an  the  shortest  possible  tume  That
 is  recognised  on  all  hands  The  only
 question  is.  how  to  achieve  it  in  the
 present  financial  stringency?  We  have
 tc  see  how  much  more  money  should
 be  allotted.  That  35  the  main  prob-
 lem  connected  with  that.  Otherwise,
 there  can  be  no  two  opinions  about  the
 Gandak  project  and  its  ufhty.  The
 effort  should  fbe  to  complete  it  as
 early  ag  possible.

 Ghri  D.  N,  Tiwary;  Is  it  a  fact  that
 the  Bihar  Government  had  asked  the
 oentre  to  take  it  over?
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 Dr.  K.  L.  Rae:  Yes,  the  Governor  of
 Bihar  has  requested  the  centre;  the
 Bihar  Minister  33  earnest  that  the  pro-
 कल्टा,  should  be  taken  over  J  have  al-
 ready  explained  what  is  meant  by
 taking  over’  It  ig  not  physical  tak-
 rg  over  The  engineering  staff,
 everybody  35  doling  well  It  is  a
 questron  of  financing  I  cannot  be
 very  plain  on  this  subyect  Suppose
 this  project  involves  an  expenditure
 of  Rs  20  crores  this  year,  it  should  be
 »  ade  available  so  that  the  project  may
 be  got  through  On  account  of  the  pre-
 sent  financial  conditions  in  our  coun-
 try  at  the  moment  3९  may  not  be  pos-
 sible  to  grve  all  that  money  To  that
 exlent  the  project  will  be  retarded
 Perhaps  what  people  connected  with
 it  feel  is  that  if  this  project  goes  into
 tne  hands  of  the  Government  of  India
 then  the  work  will  proceed  quicker
 at  any  rate  then  they  will  be  held
 responsible  and  one  can  criticise  them
 more  That  75  the  main  advantage  m
 tr  it

 Shri  Hem  Raj  (Kangra)
 about  the  Nepah  aspect  of  it?

 Dr,  K.  L  Rao.  That  ७  not  difficult
 we  have  got  very  good  understanding
 sith  them  There  is  no  difficulty

 cbout  that
 Shri  E.  K.  Nayapar  (Paighat)

 What  about  the  Idik:  project?
 Dr.  K.  L.  Rao.  I  will  finish  this  and

 tuen  take  it  up  I  shall  refer  to  the
 Ruasthan  canal  I  should  not  exceed
 the  time-limit  I  shall  talk  about  :t
 later

 With  regard  to  Rajasthan  canal,
 there  has  been  a  persistent  demand
 from  many  friends,  from  Dr  Karn
 Singh  and  many  others,  that  the
 Rajasthan  canal  should  be  completed
 a>  early  as  posstble.  It  is  one  of  our
 very  good  projects,  there  is  no  ques-
 tion  about  it,  because  it  ४७  going  to
 ecnvert  a  desert  ito  a  flourishing
 field  I  do  not  know  whether  hen.
 Members  have  seen  it,  but  those  who
 have  seen  it  will  feel  that  the  project
 should  really  be  completed  immediate-
 jy  The  desire  would  be  ao  itching.

 What
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 especially  when  one  sees,  for  instance,
 the  Ganganagar  district,  how  wonder-
 fully  that  district  has  been  convert-
 ed—a  big  desert  going  to  be  convert-
 ed—  into  flourishing,  smiling  fields
 Bveryone  would  naturally  feel  that
 the  project  should  be  finished  as
 quickly  as  possible  Fortunately,  we
 have  done  most  of  it,  On  the  Rajas
 than  canal,  we  have  done  85  miles
 out  of  250  mules  in  the  first  phase
 That  we  have  to  do  only  70  miles
 The  money  that  we  have  to  spend
 still  is  only  Rs  28  crores  Therefore,
 it  is  really  not  very  much  out  of  our
 possibility  of  completing  it  as  early
 as  possible  If  we  spend  every  year
 at  the  rate  of  Rs  6  crores  to  Rs  7
 eteres,  we  can  try  to  complete  it  in
 the  feurth  Plan  itself  which  75  very
 recessary  in  order  to  utilise  the  waters
 to  the  fullest  extent  possible

 Again,  as  I  said  there  are  two  diffi
 culties  m  this  matter  Firstly  to  find
 the  money  from  the  Centre  and  the
 seconde  is  to  adjust  it  under  the  State
 ceuing  It  has  to  come  into  the  State
 ceiling  Here  is  an  instance  where
 the  Centre  is  prepared  to  give  the
 money  but  the  State  is  not  able  to
 adjust  with  regard  to  the  ceiling  We
 ate  trying  to  solve  some  of  these
 problems  the  matter  is  still  under
 discussion  I  think  it  1s  important  for
 us  to  see  that  this  project  is  complet-
 ed  as  quickly  as  passible

 Shri  Amrit  Nahata.  Two-thirds  of
 the  staff  are  facing  unemployment
 there

 Dr.  K.  L,  Bao:  The  hon  Member  is
 correct,  because,  at  the  moment,  the
 money  that  the  Rajasthan  Govern-
 ment  is  able  at  adjust  35  only  Rs  3
 crores,  and  so,  while  the  Central  Gov-
 ernment  has  allotted  something  hke
 Rs  7  crores,  it  is  a  question  of  their
 trying  to  find  out  how  best  to  get
 over  this  problem,  whether  the  State
 Government  can  adysust  a  little  more,
 or—(Interruption)—I  know  the  whole
 difficulty

 ASADHA  19,  869  (SAKA)  (Men  of  Irng  I0640
 &  Power)  ०८4

 Shri  Bal  Raj  Madhok  (South
 Dejn)  Even  if  it  is  completed,  as
 you  said,  it  will  touch  only  the  fringe
 ef  the  problem.  Rajasthan  is  a  very
 rromising  State  in  the  sense  that  you
 can  convert  all  its  deserts  into  grow
 wg  fields  Then,  as  my  friend  Shr
 Na]  ata  had  said,  there  ts  the  ques-
 tion  cf  making  use  of  foreign  experts,
 pavticularly  from  Israel  who  have
 much  experience  in  this  field  Are
 you  considering  that  aspect  also”

 Dr,  K.  L,  Rao  There  AS.  nothing  to
 consult  anybody  Indian  irrigation
 engineers  are  the  best  in  the  world
 If  one  rays  that  Israel  knows  more
 on  this  then  it  Is  entirely  a  incorrect
 Wnat  I  should  luke  to  submit  to  the
 Touse  is  that  in  the  matter  of  irnga-
 tion  engineering,  Indian  engineers  are
 the  best  All  that  is  done  in  Israel  छ
 thie  The  amount  of  water  that  is
 available  if  I  remember  aright,  3s
 about  6  TMC,  it  1s  a  very  small
 amount  and  they  have  got  only
 a  small  area  to  deal  with
 What  they  are  trying  to  do  is,
 thev  are  domg  sprinkler  irmgation,
 an  ingation  technique  which  rs  a  cost-
 ly  one  they  just  sprinkle  water  on  the
 lands,  there  is  nothing  mysterious
 about  it,  there  is  no  speciality  about
 m  what  Israe]  is  domg  What  I  am
 submitting  2  that  there  38  nothmg
 tor  us  to  learn  from  anybody  on  this
 score,  the  only  thing  that  we  must
 learn  75  how  to  get  the  money

 Shri  Piloo  Mody  (Godhra)  Then,
 how  do  you  explain  the  wastage  of
 money  that  goes  on  in  this  country’

 Dr.  K.  L.  Rao’  That  is  for  the  hon
 Member  to  find  out  What  I  was
 trying  to  say  a  hittle  moer  in  detail
 was  this  but  some  hon,  Members  drew
 my  attention  tothe  other  points
 which  drew  me  away  a  bit  Now,  if
 once  we  are  convinced,  if  once  the
 Houce  is  convinced  that  irrigation
 should  have  over-riding  rmportance
 then  you  will  find  the  money  But
 then  when  the  Demands  for  Grants
 relating  to,  say,  communications,  come
 up  my  hon  friends  want  more  of
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 [Dr  K  L  Rao]
 telephones  Then,  another  hon.  Mem-
 ber  says  he  wants  more  hospitals
 That  is  the  whole  trouble,  If  only
 the  hon  Members  stick  to  the  con-
 viction  that  irrigation  is  the  most  im-
 portant  and  that  irrigation  should
 have  the  highest  priority,  then,  :t  will
 be  very  easy  I  was  only  trying  to
 convirce  the  House  on  that  point

 Shri  Piloo  Mody:  We
 that

 Shr  §  Kundu.  That  is  making  the
 matter  simple  ‘The  question  is  this
 About  50  per  cent  of  the  money  given
 to  you  75  wasted,  we  said  so  How
 are  you  going  to  remedy  these  affairs?

 Dr  K  L  Rao  You  mean  in  the
 irrigation  sector?  I  do  not  know
 wheth*r  the  hon  Member  refers  to
 the  Government  as  a  whole  or  to  :rT-
 gation  particularly

 Shn  S  Kundu  (Balasore)  In  the
 irrigation  department  crores  of  rupees
 are  spent  What  the  Members  alleg-
 ed  was  that  the  waste  is  due  to  cor
 ruption  owing  to  corruption  large
 sums  are  wasted  and  sometimes  it  38
 done  with  connivance  of  the  officers
 Ministers  and  the  contractors  and
 nothing  is  done  to  catch  them  Some
 projects  are  lingering  for  5  years  and
 corruption  perpetuates  a  case  in  point
 is  salandi  irrigation  project  in  Orissa

 Dr  K  L  Rao  You  are  privileged
 to  say  all  that  You  must  provide
 the  money  to  cover  up  all  these  things
 and  to  achieve  finally  the  object  of
 providing  necessary  irrigation  faci-
 hties

 Dr  Karm  Singh  referred  to  hift
 irrigation  He  is  not  present  but  I
 must  answer  his  point,  because  he  has
 been  taking  a  lot  of  interest  in  this
 particular  project  He  will  be  the
 happiest  man—and  so  also  myself—if
 luft  irrigation  is  brought  into  actual
 umplementation  He  has  been  plead-
 ing  for  it  for  a  long  time  and  Tt  have
 been  accepting  it  for  a  long  time,  but
 still  the  lift  irrigation  canal  has  not
 come  up  so  far  because  there  have
 been  80  many  opinions  There  is  an

 approve  of

 JULY  10,  967  (Min.  of  Irrig  &  Power)  0642

 area  called  Lunkaransar,  where  there
 75  no  water  even  for  drinking,  it  is
 completely  saline  The  drinking
 water  for  that  area  is  brought  from
 Bikaner  and  given  to  the  people
 Such  an  area  must  receive  our  atten-
 tion  first  There  are  an  excellent  a
 lakh  acres  there  Earlier  there  were
 Some  complications  about  hght  irriga-
 tion  scheme,  whether  pumping  should
 be  to  this  height  or  that  heght  and
 so  on  We  have  simplified  all  that
 now  and  decided  that  we  will  take  up
 a  limited  amount  of  lhght  irrigation.
 We  will  take  water  up  to  Lunkaran-
 sar  We  will  take  qa  canal  of  a  thou-
 sand  cusecs  ypto  Lunkaransar  ang  we
 wil]  take  a  small  canal  of  i00  cusecs
 unto  the  Maharaja's  place  :e.  Bikaner
 to  supply  water  and  also  for  the  in-
 dustrial  development  of  that  area
 We  have  called  for  the  estimates  I
 am  sure  the  estimates  must  be  com
 in  in  the  next  few  months  I
 sincerely  hope  that  my  officers  would
 assist  me  by  seeing  that  this  project
 is  started  soon  and  when  I  come  be-
 fore  the  House  next  I  shall  be  able  to
 say  that  this  cana]  has  been  started

 Mr  Onkarlal  Berwa  said  that  we
 are  not  proceeding  with  the  Rajasthan
 Canal  because  of  pressure  from  Pakis-
 tan  Actually  there  as  pressure  about
 the  Farrakka  Barrage  not  about  this
 one  because  if  we  grow  more  food
 there  they  can  smuggle  it  into  their
 territory  But  actually  there  is  no
 such  pressure  about  Rajasthan  Canal
 We  are  not  wormed  about  what  Pakis-
 tan  says  so  far  as  the  development  of
 our  country  goes

 Shri  Ganga  Reddy  referred  to  silt-
 ing  of  Nizamsagar  This  has  come  to
 My  notice  Actually  I  was  trying  to
 go  there  and  see  because  I  myself
 was  not  quite  clear  how  it  can  get
 silted  so  much  upto  50  per  cent  It
 is  qa  problem  which  has  to  be  looked
 into  and  the  necessary  precautions
 wil]  be  taken

 Mr  Eswara  Reddy  was  talking  about
 the  Famine  Eradication  Board  and  the
 Pullvendla  project  Famine  Eradi-
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 cation  Board  is  a  subject  dealt  with
 by  the  Agriculture  Ministry.  He  must
 find  some  member  to  take  up  dur-
 ing  the  discussion  on  the  Agriculture
 Ministry's  demands  With  regard  to
 the  Pulivendla  channel,  I  entirely
 agree  with  him  that  is  a  very  good
 one  It  goes  right  into  the  heart  of
 Cuddapah  district  It  costs  Rs  i
 crores  He  should  persuade  the
 Andhra  Government  to  make  some
 beginning  somewhere  I  will  also
 join  him  and  assist  in  that

 Mr  Kotok:  from  Assam  mentioned
 about  hft  irrigation  scheme  In  fact,
 it  is  a  very  good  project  I  am  thank-
 ful  to  him  for  making  that  suggestion
 for  raising  a  second  crop  Assam  has
 got  plenty  of  rainfall,  more  than  00
 inches,  but  the  whole  occurrence  as,
 over  in  4  months  and  afterwards  it  35
 dry  The  land  is  very  good  and
 there  is  plenty  of  water  in  all  the
 rivers  Lift  irrigation  will  be  really
 valuable  there  I  am  sending  one  of
 my  enior  officers  to  that  area  mme-
 diately  to  find  out  what  can  be  done
 We  are  very  anxious  about  it  and  we
 want  to  see  that  something  is  brought
 about  even  within  the  coming  rabi
 period

 The  hon  Member,  Shri  Lakkappa
 has  found  fault  with  me  I  am  sure
 he  would  not  have  done  it  if  he  knew
 the  real  facts  about  the  various  points
 that  he  mentioned  He  said  that  none
 of  the  projects  m  the  Mysore  territory
 has  been  sanctioned  He  must  have
 known-—I  do  not  know  how  that  es-
 caped  his  notice—that  Ghataprabha
 project  that  he  mentioned  was  sanc-
 tioned  in  4959  34959  :s  pretty  far
 away  We  are  today  in  967  Eight
 years  back  this  project  was  sanction-
 ed  How  is  it  that  the  hon  Member
 does  not  know  about  ait?

 Shri  हू,  Lakkappa  (Tumkur):  Finan-
 cial  assistance  has  not  been  made  and
 the  work  has  not  been  completed.

 Dr  x.  L.  Rao:  I  am  talking  of  the
 sanction  about  which  the  hon  Mem-
 ber  mentioned  in  his  speech  Sim!-

 ASADHA  19,  3889  (SAKA)  (Min,  of  Irrig.  70644 &  Power)
 larly,  the  Malaprabha  project  was
 sanctioned  m  1963  Another  hon
 Member,  Shr:  Naghnoor,  this  mormng
 mentioned  that  the  Upper  Krishna
 pnoject  has  not  been  sanctioned  I
 &m  surprised.  This  has  been  cleared
 four  years  back  All  these  projects
 have  been  cleared  a  long  time  back
 Asking  for  funds  is  a  different  affair
 Saying  that  all  these  projects  have  not
 been  sanctioned  and  there  has  been  a
 certain  amount  of  partisan  attitude  2s
 something  different

 Shri  M.  N.  Naghnoor.  You  have
 sanctioned  it,  but  where  is  the  water
 for  the  project?  What  is  the  water
 required  for  the  Upper  Krishna  first
 stage  and  Upper  Krishna  second
 stage?  Where  is  the  water  left  for
 Mysore?  J  gave  an  analytical  position
 of  the  project  You  have  allotted  600
 TMC  out  of  which  550  TMC  has  al-
 ready  been  utilised  Only  50  TMC  ft
 is  left

 Dr.  K.  L.  Rao.  I  am  coming  to  that
 Without  water  Government  does  not
 sanction  a  project  (Interrupteons)

 Mr.  Chairman.  Order,  order  Please
 allow  the  hon  Munster  to  proceed.

 Dr  K.L  Rao:  I  can  assure  the  hon
 Member  Shri  Naghnoor  that  Govern-
 ment  does  not  sanction  a_  project
 without  water  (Interruptions)  The
 hon  Member,  Shri  Lakkappa  found
 fault  with  me  for  not  sanctioning
 Kambadaguda  and  Bheema  projects
 Where  are  they”?  They  are  not  even
 investigated,  not  even  sent  to  the  Cen-
 tre  How  can  we  sanction  a  project
 before  we  have  seen  it  (Interrup
 tions)  I  am  on  my  legs  now  The
 hon  Member  has  given  his  view
 points  I  am  only  replying  to  those
 points  If  hon  Members  could  come
 and  discuss  things  with  me  J  will  only
 be  too  happy  to  discuss  with  them
 and  at  least  correct  these  facts  which
 would  only  kill  down  emotion  in  the
 House  The  hon  Member  said  that
 Hemavati  28  a  non-scheduled  river
 and  asked  why  should  this  project  be
 not  sanctioned.  The  fact  is,  *  is  a
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 scheduled  river  Just  the  opposite  is
 correct.  Agein,  the  hon.  Member  said
 that  the  fiood  problems  of  Mysore  are
 not  being  looked  into  at  all  and  it  as
 receiving  a  stepmotherly  attztude  The
 real  fact  of  it  i8,  the  areqg  that  w
 affected  by  floods  in  Assam  १४  70  to  80
 lakhs,  mn  Bzhar  it  i8  a  simular  extent
 and  m  Mysore  it  one-third  of  a
 lakh  Even  80  we  have  constituted  a
 Flood  Control  Board  and  a  State
 Technical  Committee  and  every  pro-
 ject  has  been  sanctioned  There  35
 only  one  project  which  is  a  multi-
 purpose  project,  the  Manchanabele
 project  for  which  Shri  Hanumanthalya
 and  Shn  Nijalngapps  have  been  re-
 peatedly  agitating  very  much.
 Thet  .  a  project  for  irrigation
 combined  with  protection  of
 Ram  Nagar  That  project  is  costing
 too  much  I  therefore  suggested  that
 I  will  go  there  personally  myself  and
 see  how  to  reduce  its  cost  and  bring
 xt  into  fruition  Therefore  to  what
 ever  part  of  India  the  project  belongs
 the  soil  of  the  whole  of  India  is  sacr
 ed  to  us  and  it  35  our  inten‘ion  to  see
 thet  whatever  happens  to  the  utmost
 extent  possible,  all  the  projects  are
 taken  up  and  executed

 Sbr:  Maharaj  Singh  Bharati,  I  must
 eubmi#t  made  the  best  contribution
 He  has  studied  the  subject  thoroughly
 Qne  of  the  steps  that  he  has  suggested
 is  the  Ghaggar  river  Project  He  is
 mmpatient  with  us  He  5  correct  in
 saying  that  it  45  one  of  the  best  rivers
 aa  the  country  He  said  that  40  lakhs
 of  acres  can  be  irrigated  by  lift  wri
 gation  dam  But  there  33  no  necessity
 for  pumping  We  can  get  it  by
 gtavity  stself.  This  scheme  is  under
 serious  consideration  and  investiga-
 taon,  preparation  and  I  hope  that  a
 beginning  of  that  project  will  be
 made  very  soon  It  ४8  a  very  magni-
 ficrent  project  which  will  irrigate  40
 iskh  acres  of  land  between  Ganga  and
 Ghaggar,  which  2s  the  best  fertile  land
 in  our  country  in  the  Gangetic  basin.
 Its  area  is  equal  to  the  whole  of
 Madras  State  and  it  will  be  brought
 under  irrigation

 JULY  10,  1087  (Mm  of  lrg  &  Power)  ebas

 Shri  Rajaram  (@alem).  What  about
 Pele  hving  there  in  the  South?

 Dr.  हू.  L.  Rao:  It  is  not  a  dam,  it  2
 a  diversion,  because  the  river  is  peren-
 mal  Unlike  the  rivers  in  the  South,
 the  tivers  here  are  perennial

 aft  महाराज  सिह  भारती  (मेरठ)  :  गगा
 चाटी  योजना  का  केन्द्रीय  सरकार  ने  सर्र
 जवा  नहीं  किया  ।

 Dr  K.  L.  Bao.  I  am  only  taking
 Just  one  pont  from  the  speeches  of
 each  Member  so  that  I  may  try  to
 cover  the  points  raised  by  all  the
 Members  who  have  spoken  THen,  J
 have  got  to  deal  with  flood,  power  and
 30  04  4

 Shri  Rajaram  The  hon  “Mimster
 has  का  along  been  speaking  about  the
 rivers  yn  the  North  Now  may  I
 invite  him  to  the  South?

 Shri  P  हू,  Deo  (Kalahandi)  Before
 he  goes  to  another  subject,  may  I
 know  whether  he  will  throw  some
 light  on  Upper  Indravath:  project?

 Dr  K.L  Rao  The  hon  Member  has
 not  Participated  in  this  debate,  other-
 wise  I  would  have  dealt  with  it
 Nevertheless,  as  the  hon  Member  33
 a  distinguished  friend  of  mine,  I
 wouly  say  that  the  Upper  Indravathi
 Project  35  one  of  our  very  g00d  pro-
 jects  which  will  supply  water  to  2)
 lakh  acres  of  land  in  an  area  which  is
 subject  to  famme  condstions  very
 often  The  hon  Member  33  taking  a
 lot  of  interest  in  that  project  y  have
 myseif  gone  over  there  and  seen  that
 area  The  whole  trouble  is  about
 money  {J  have  discussed  the  matter
 with  the  Chief  Minnster  of  Oriasa  and
 he  has  agreed  that  the  project  should
 be  taken  up  and  it  ws  only  a  question
 of  trying  to  get  some  finance  This
 matter  is  receiving  serious  attention
 along  with  other  small  projects

 The  hon  Member,  Shri  Naghnoor,
 has  raised  the  Krishna-Gotlavari  ques-
 ‘tion  will  couple  with  thet  the
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 names  of  Shri  Patil  and  so  many
 others  who  have  spoken  on  this
 First  of  all,  I  must  remove  the  appre-
 hensions  of  the  hon  Member,  Shri
 Naghnoor,  about  water  The  whole
 Krishna-Godavar:  discussions,  I  will
 briefly  state,  started  in  95]  Until
 then  nobody  thought  about  either
 Krishna  or  Godavar:  First  there  was
 a  discussion  when  everybody  was
 liberal  m  trying  to  adjust  with  each
 other  Madras  wanted  something  and
 Mysore  said  “all  right,  have  ७
 Maharashtra  said  (Interruptions)
 I  am  giving  the  history  in  95]  No-
 body  knew  the  extent  of  utihsation  of
 the  waters  in  their  respective  States
 It  went  on  til]  4960  By  that  time
 various  States  were  formed  and,  for
 the  first  time,  in  September  960  came
 the  controversy  Since  then  it  has
 been  there  in  various  intensities  As
 a  result  of  that  the  Government  of
 India  took  some  steps  and,  finally,  my
 predecessor,  Shri  Hafizj:  laid  a  state-
 ment  on  the  Table  of  the  House  in
 March  4963

 Now  we  aie  going  strictly  according
 to  that  plan  Ever  since  the  contro-
 versy  arose  and  eve:  since  I  came  into
 the  picture  the  amount  of  water  sanc-
 tioned  for  Viharashtra  ४  १6  TMC
 (thousand  million  cubic  feet),  for
 Mysore  30  TMC  and  for  Andhra  Pra-
 desh  only  7  TMC

 Shri  K  Lakkappa  Before  integra-
 tion  or  afte:  integiation?

 Dr.  K  L  Rao  I  would  humbly  re-
 quest  th.  hon  Member  to  hear  what
 Isay  Its  very  simple  to  understand
 that  the  amount  of  water  sanctioned
 after  the  controversy  started  was  6l
 TMC  for  Maharashtra  430  TMC  for
 Mysore  and  7  TMC  for  Andhra  Pra-
 desh  Out  of  the  allotments,  the
 Projects  submitted  by  each  State
 have  been  completely  sanctioned  sub-
 Ject  to  the  limitation  of  our  finances
 In  the  case  of  Mysore  there  was  no
 such  limitation  also  For  the  sanc-
 tioned  projects,  the  total  amount  of
 ‘water  now  allotted  so  far,  being  used

 49802  (A)  LSD—?

 ASADHA  19,  889  (SAKA)  (Min  of  Irng  0648
 Power)

 in  the  projects  in  Mysore  State,  8
 450  TMC  and  they  have  still  got  50
 TMC  for  which  they  can  produce  any
 number  of  projects  (Interruption).

 Shri  K  Lakkappa:  More  than  600
 TMC

 Dr.  K.  L.  Rao:  When  the  hon  Mem-
 ber  was  speaking,  I  never  even  rose
 and  said  anything

 All  that  I  can  say  at  this  stage  35
 that  the  matter  38  receiving  our  ut-
 most  attention  It  is  under  discussion.
 I  do  not  want  to  say  very  much  on
 the  subject  I  can  only  make  two
 statements  Firstly,  Nagarjunasagar,
 second  stage,  will  not  be  sanctioned
 except  in  accordance  with  that  state-
 ment  and  that  does  not  arise  now,
 Secondly,  we  have  now  come  to  the
 stage  of  adjustments  We  have  gone
 on  talking,  all  that  पड  over  and  now
 We  878  in  discussions  at  the  very  high
 level  m  regard  to  this  matter  I
 only  hope  that  in  the  best  interests  of
 the  country,  a  solution  for  this  will
 be  ere  long  found

 Shri  Sonavane:  Is  it  true  that  the
 gates  have  been  ordered?

 Dr.  K.  L.  Rao:  I  will  request  the
 hon  Member

 Mr  Chairman:  Let  it  not  be  expect-
 ed  that  the  Minister  can  reply  to  all
 the  questions  of  all  the  Members  dur-
 ing  his  speech

 Dr  K.L  Rao:  I  have  said  very
 clearly  and  distinictly  that  the  second
 stage  of  Nagarjunasagar  is  not  going
 to  be  sanctioned  and  approved

 Shri  Sonavane:  Does  :t  fall  under
 the  first  stage  or  the  second  stage?

 Dr.  K,  L.  Rao  The  hon  Member
 may  come  to  me  and  I  will  explain
 the  whole  thing  to  him  Gates  also
 have  not  yet  been  approved

 Shri  Chengalaraya  Naidu  (Chittor):
 Without  the  gates  how  can  the  pro-
 ject  function?
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 Dr.  K.  L  Rao:  I  said,  not  yet  ap-
 proved

 The  hon.  Member,  Rao  Gajra)  Singh,
 has  very  rightly  pointed  out  the  2m-
 Portance  of  expanding  irrigation  faci-
 lities  to  Mohindergarh  and  of  seeing
 that  Sab:  Nadi  and  Gurgaon  Canal
 Projects  are  taken  up  as  early  as
 possible  I  entirely  agree  with,  hm
 in  that  respect

 The  hon  Member  Shri  Pur  talked
 of  Navadha  tubewells  At  Navadha
 which  is  one  of  our  worst  famine
 areas  there  725  a  very  good  layer  of
 sand  at  a  depth  of  about  50  feet  and
 if  we  drill  holes  up  to  that  depth  we
 can  find  water  which  will  be  sufficient
 for  a  lakh  acres  That  is  one  of  the
 discoveries  of  oun  talented  Geological
 Survcy  of  India  —_—  By  using  the  tube
 wells  we  can  exploit  that  area  very
 well  and  ihe  lamine  conditions  there
 can  be  banished  I  hope  and  I  am
 sure  the  hon  Food  Minister  will  see  to
 at

 Shri  Mudrika  Singh  (Aurangabad)
 What  about  the  high  level  Son»  canal
 and  North  Koil  Canal?

 The  bon  Member
 had

 Dr  K  L  Rao
 was  not  here  at  thit  time  I
 dealt  with  tha  already

 I  am  5079  {  cannot  spend  more
 time  on  this  because  there  are  other
 subjects  that  I  have  got  to  touch  upon
 The  next  pomt  that  I  would  lke  to
 deal  with  is  about  flood  control  Many
 hon  Members  have  not  touched  on
 this  except  perhaps  just  one  or  two
 Members  It  has  got  to  be  remember-
 ed  that  in  regard  to  flood  control
 there  has  been  a  very  great  advance
 from  954  up  t>  date  and  we  have
 done  aq  lot  of  work  in  this  field

 Shr:  Rameshwar  Rao  (Mahbub
 nagar)  The  hon  Munster  has  not  told
 us  anything  about  the  Narmada  Valley
 Project  We  are  all  anxious  to  know
 what  has  happened  to  it

 Mr  Chairman  It  should  not  be  ex-
 pected  that  the  hon  Munster  would
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 reply  to  every  point  being  raised  by
 every  Member  He  is  only  replying
 to  the  debate

 Dr  K.L  Rao  As  regards  the
 Narmada  Valley  project,  I  would  sub-
 mit  that  that  is  again  subject  to  a
 discussion  between  the  Chief  Minister
 of  Gujarat  and  the  Chief  Minister  of
 Madhya  Pradesh  and  at  the  present
 Stage,  I  undeistand  that  talks  aie
 going  on  very  well  between  them,  and
 it  35  expected

 Shri  Piloo  Mody  They  will  neve:
 come  to  an  agreement

 Dr  K  L.  Rao  that  in  the
 course  of  the  next  few  months  it  will
 be  possible  to  finalise  something  on
 this  subject

 Shri  N  Shivappa  What  about  the
 Hemavati  project? vr

 Dr  K  L  Rao  Before  the  flood
 control  plans  staited  we  ५८०९  >sily
 having  some  very  little  emban  mci4
 here  and  there  in  the  country  frum
 the  river  Cauveri  right  up  to  Giidak
 we  hil  only  some  simple  flood  banks
 here  and  there  But  now  we  have
 taken  up  a  scientific  treatment  of  the
 flood  control  works  ing  an  enormous
 amount  of  work  has  been  done  in
 this  direction  and  it  has  been  OSS1-
 ble  for  us  to  free  one  third  of  the
 arca  which  was  subject  to  flood  con-
 ditions  from  such  flood  onditions
 now  Anybody  who  sees  the  Kasi
 project  at  the  present  time  and  who
 has  seen  thesc  areas  during  previous
 years  would  be  convinced  of  this  I
 have  visited  these  greas  myself  and
 I  am  sure  several  of  my  friends  from
 Bihar  also  would  have  visited  them
 and  they  would  b  out  what  I  am
 saying  namely  that  there  is  2  ३०१००
 lute  change  of  life  in  those  areas  and
 great  prosperity  has  come  im  there
 Similarly,  we  have  yet  to  treat  the
 other  areas  So  far  as  floods  are
 concerned,  at  present,  Assam  is  in  a
 very  difficult  position,  because  we
 have  not  been  able  to  do  much  for
 Assam.  In  the  case  of  North  Bihar
 also,  we  are  having  similar  problems
 still
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 But  there  is  one  point  that  I  would
 like  to  submit  in  this  connection  and
 it  is  this,  We  have  been  constructing
 so  many  embankments  and  essential
 embankments  and  erosion  protection
 works,  but  the  stage  has  come  when
 it  is  very  necessary  for  us  to  realise
 that  the  maintenance  of  these  em-
 bankments  is  also  very  important.
 Without  the  embankments,  the  banks
 are  no  good,  and  they  are  as  good  as
 not  having  been  constructed  at  all.

 I  was  very  distressed  to  find  this
 morning  that  there  were  2  breaches
 in  the  Brahmaputra  valley  on  the
 Brahmaputra  and  its  tributaries.  We
 had  spent  crore  and  more.  of
 rupees  last  year  on  the  construction
 of  the  banks  and  on  the  repair  of  the
 banks,  but  again  the  whole  thing  is
 gone  now.  It  is  due  to  want  of  pro-
 per  maintenance.  People  must  rush
 in  there  and  see  that  they  are  main-
 tained  properly.  But.  unfortunately,
 some  people  came  over  here  for  some
 political  settlement.

 Shri  S.  Kundu:  Let  him  fix  res-
 ponsibility  on  the  officers  concerned.

 What  I  must  sub-
 embank-~

 i  Dr.  K.  L,  Rao:

 |
 mit  is  that  wherever  the

 |
 ments  or  banks  may  be  lacated,  they

 must  be  protected  and  taken  care  oi.
 i  It  is  only  when  we  guard  them  pro-

 ;

 perly  that  we  can  have  protection
 from  floods.  That  is  happening  in  the

 The case  of  the  Kosi  embankment.
 |  Kosi  embankment  has  been  guar-led

 very  well;  the  river  attacks  it  very
 violently  at  some  places,  but  we  find
 that  it  is  able  to  hold  on.  I  hope
 that  will  hold  on  for  many  years  to
 come.  But  in  the  case  of  the  cther
 banks  what  is  happening  is  that  the
 moment  the  water  comes  even  though

 it  does  not  reach  any  appreciable
 eight,  breaches  occur  I  am  emphasis-

 “this  point  here  so  that  hon.  Mem
 impress  upon  the  State

 nts  ang  the  State  Depart-
 concerned  that  the  mainten-

 these  banks  has  become  neces-
 It  is  no  use  constructing  4500

 miles  of  new  embankments  if  they
 are  not  going  to  be  maintained  and
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 guarded.  It  is  no  use  if  starting  with
 some  simple  breach  here  and  there,
 the  whole  embankment  gives  way
 and  year  after  year  we  go  on  spend-
 ing  money  on  them,  This  is  one
 lesson  that  we  have  got  to  learn.

 I0652

 Now,  I  come  to  the  subject  of
 power.

 Shri  Mudrika  Singh:  What  about
 the  North  Koil  Canal  and  the  Sone
 high-level  canal?

 Dr.  K.  L.  Rao:  I  had  already  dealt
 with  it.  The  hon.  Member  was  not
 here  at  that  time.

 With  regard  to  power,  hon.  Mem-
 bers  have  said  that  we  should  have
 perspective  planning,  That  is  quite
 true.  In  fact,  we  have  got  a  very
 clear  perspective  planning  on  power
 development.  In  regard  to  power
 development  we  have  done  very  well.
 Before  the  plans  we  had  only  2.2
 million  k.w.,  but  now  we  have  multi-
 plied  it  by  five  times.  We  are  today
 having  about  I.5  million  k.w.  But
 I  know  for  a  country  of  this  size  and
 for  our  wants  and  needs,  this  is  not
 sufficient  and  we  should  have  much
 more.  In  the  Fourth  Plan,  we  hope
 to  taken  it  up  to  20  million  k.w.  or
 so.  We  have  also  planned  that  by
 i980  we  shall  reach  at  least  60  mil-
 lion  k.w.  of  installed  capacity.  That
 is  the  absolute  minimum  required  to
 sustain  a  modern  civilisation  and
 modern  needs  for  our  country.  There-
 fore,  we  have  this  perspective  plan-
 ning.

 Unfortunately,  in  the  case  of  power,
 there  are  some  States—nearly  seven
 of  them—where  there  is  a  heavy  im-
 balance,  where  the  availability  of
 power  is  much  less  than  the  average
 of  the  country.  It  is  very  necessary
 to  bring  this  up  to  the  average  levei
 of  the  country;  otherwise,  when  we
 are  in  the  higher  reaches  of  the  power
 limit,  it  becomes  very  difficult  to  rer-
 tify  the  imbalance.  Therefore,  it  is
 necessary  to  rectify  it  in  stages  now.
 We  are  taking  steps  for  that,  to  see
 if  some  industries  and  some  loads  can
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 be  built  up  in  those  areas  and  we
 can  develop  power  in  those  particular
 areas

 Shri  P.  हू,  Deo  Which  are  those
 States?

 Dr  K  L  Rao  Giving  the  names
 will  give  rise  to  a  lot  of  heart-ourn-
 ing

 Mr,  Chairman  Let  the  hon  Muin-
 ister  proceed

 Dr.  हू,  L.  Rao.  I  must  accept  that
 an  the  power  sector,  we  have  not  been
 able  to  hit  the  target  we  had  set  For
 example,  this  year  we  had  a  target
 of  2  millon  kw  whereas  actually  we
 could  achieve  only  l3  millon  kw.
 This  kind  of  going  back  38  not  good.
 We  had  appointed  a  committee  to
 look  into  this  and  they  have  submit-
 ted  a  very  valuable  report  Also  I
 have  asked  each  member  of  the  Cen-
 tral  Water  and  Power  Commission  to
 look  after  this  matter  on  the  spot
 look  into  the  prob!em  that  arises  then
 and  there  and  attend  to  it  so  that  the
 projects  get  along  on  time  and  on
 target  Otherwise,  we  are  losing  a
 valuable  amount  of  power  in  this
 respect

 One  of  the  important  aspects  that
 come  to  the  forefront  in  recent  days
 is  this  In  many  States  we  find  that
 on  arcount  of  lack  or  insufficiency  of
 inter-connections,  there  has  been  a
 very  acute  shortage  Wherever  tnere
 are  imter-connections  we  have  been
 able  to  avoid  this  Madras  for  ex-
 ample,  has  drawn  as  much  as  800  mil-
 lion  kw  hours  from  Mysore—a  very
 big  amount  of  power  It  is  as  much
 ag  the  amount  consumed  by  Rajas-
 than  in  a  whole  year  That  much
 has  been  drawn  by  Madras  from
 Mysore  Similarly  from  DVC  we  are
 giving  to  UP  for  the  last  two  years
 at  the  rate  of  5  lakh  units  per  day
 Unfortunately,  m  the  case  of  ‘Orissa,
 ths  was  not  possible,  uf  there  had
 been  more  transmission  lines,  there
 would  have  been  no  necessity  for  even
 the  eut  that  was  imposed  If  we  had
 the  requisite  lane,  we  could  pump
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 about  7-8  lakh  umits  per  day  to  the
 Orissa  grid

 In  the  case  of  Rajasthan,  it  stands
 isolated  It  hag  no  connection  with
 any  important  place  with  the  result
 that  there  has  been  heavy  suffering
 this  year  having  to  bear  a  cut  of  65
 per  cent  on  the  industries  for  want
 of  electricity  This  is  a  very  unfor-
 tunate  thing  We  are  trying  to  take
 steps  to  avoid  this  situation  For  this
 suitable  inter-state  hnks  have  got  to
 be  established  as  early  as  possible

 What  happened  wag  that  we  had  to
 function  under  the  mutation  of  funds
 In  any  plan  the  cost  of  transmission
 lines  must  be  equal  to  the  cost  of  gene-
 ration  That  is  the  general  rule,
 whereas  we  spent  more  on  generation
 and  only  half  of  that  on  the  transmis-
 sion  lines  With  the  result  that  this
 kind  of  trouble  has  come  about  But
 in  order  to  build  up  the  regional
 grides  and  then  an  all-India  grid,  it
 is  very  necessaty  to  have  these  trans-
 mission  nes  We  are  trying  to  see
 how  best  we  can  meet  the  situation

 There  have  often  been  complaints
 about  power  failures  voltage  drops
 ang  excessive  losses  in  transmissI0n
 In  the  Indian  system,  the  loss  m
 transmission  is  about  20  per  cent
 That  is  to  say  20  per  cent
 of  our  power  33  lost  in  the  course  of
 transmission  whereas  it  should  not
 exceed  as  m  a  developed  country
 anything  more  than  0  per  cent.

 In  order  to  look  into  these  three
 aspects  n  detail  and  in  depth  and
 suggest  remedial  measures  suitable
 for  particular  localities  I  am  appoint-
 ing  a  committee  I  hope  ४४  will  give
 Ug  a  very  valuable  report

 Now  I  come  to  the  question  of  rural
 electrification  Hon  members  were
 very  definite  that  it  should  be  more
 Quite  agreed  The  number  of  villa-
 ges  that  have  been  electrified  80
 far  :s  about  63,000  I  have  been
 reminded  hy  Mr  Charanjit  Rai  that
 we  shoulg  have  one  lakh  villages
 by  Gandhiji’s  Centenary  I  strll  hope
 that  that  idea  will  be  reached,  but
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 due  to  force  of  circumstances  we  are
 now  giving  more  priority  to  tke
 pumping  sets  avoiding  the  villages.
 We  have  added  nearly  if  ‘akh
 pumping  sets  this  year,  which  is  tke
 largest  for  any  one  year.  So,  while
 we  are  happy  that  pumping  _  sets
 are  coming  up,  I  should  also  be  very
 glad  if  it  is  possible  to  see  tnat  the
 target  of  00.000  villages  is  reached
 by  1969.  We  have  to  add  only  37,000.

 Some  hon.  members  say  that  the
 number  of  villages  is  53  lakhs,  and
 we  have  electrified  only  9°3  per  cent,
 it  is  very  discouraging  and  so  on,  It
 is  not  so  bad  as  that,  because  we
 have  electrified  villages  with  the
 largest  amount,  of  population.  If  we
 calcuiate  the  population,  it  is  32
 crores,  or  one-third  of  the  rural  po-
 pulation;  it  is  not  9  or  40  per  cent
 of  the  population,  All  the  villages
 with  a  population  of  more  than
 2,000  have  been  electrified,  maybe
 there  is  some  exception  here  and
 there  which  can  be  brought  to  my
 notice,

 The  pumps  and  electric  connec-
 tions  in  the  pumping  sets  get  out  of
 order,  they  require  servicing,  and
 because  of  this  very  often  they  are
 laid  aside.  I  have  addressed  the
 State  Electricity  Boards  to  take  up

 this  work  on  a_  no  profit-no-loss
 basis, to  organise  some  units  so  that

 they  may  do  the  servicing  and  be  of
 help  to  the  rural  people  in  repairing
 these  things  quickly.

 The  hon.  Members  of  the  previous
 Lok  Sabha  were  pressing  for  a  Cen-
 tral  Electricity  Council,  that  Mem-
 bers  of  Parliament  may  be  there  so
 as  to  advise  on  generation  and  other

 pects  of  power  development.  Ac-

 ng  to  their  wishes,  I  have  consti-

 a  Central  Electricity  Council.
 that  will  be  formed,  That

 nm.  members  can  give

 gh  has  again  men-
 abot  e  Palana  project.  Un-

 fortunately,  he  is  not  here.  It  is  esti-
 mated  that  there  will  be  20  million
 tonnes  of  lignite  available  there,  of
 which  the  minable  portion  will  be  0
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 million  tons.  We  are  not  sure  about
 it.  We  have  requested  the  Mines
 Ministry  to  do  more  borings  to  estab-
 lish  it  before  taking  up  any  thermal
 power  station.  Shri  Maharaj  Singh
 Bharati  has  pointed  out  that  from
 Obra  project,  coal  is  being  fetched
 from  distant  Raniganj  instead  of  from
 Singrauli.  I  fing  that  the  reason  is
 because  of  the  differences  betv;cen
 the  NCDC  and  the  electricity  depart-
 ment  in  fixing  the  rate  of  coal  sup-
 plied.  I  am  taking  steps  to  see  that
 this  is  settled.  It  should  not  stund

 I0656

 in  the  way  of  utilisation  of  ccai
 which  is  available  nearby.  The  hei:
 Member  Mr.  Mayavan  has  _  talked
 about  Hogenakkal  project  in  Madras.
 There  are  two  types  of  projects—
 Hogenakkal  project  suggested  by
 Madras  and  another  one  suggested  by
 Mysore;  one  of  this  has  1,000  7.9.
 and  the  other  500  mw,  It  it  under
 discussion  and  investigation.  It  is  a
 project  which  has  got  to  be  dealt
 with  carefully  because  it  has  to  cater
 to  the  requirements  of  the  Cauvery
 delta  and  one  has  to  be  careful  about
 calculations  about  the  availability  of
 water  for  irrigation  and  simultaneous-
 ly  for  power  also.  This  is  a  hydro-
 electric  project  on  the  border  which
 will  be  useful  to  both  the  States.
 We  are  going  into  it  and  I  hope  we
 will  make  some  progress.

 I  am  sorry  Sir,  I  am  taking  more  time.

 Mr,  Chairman:  The  hon.  Minis-
 ter  should  try  to  conclude  now.

 Dr,  K.  L.  Rao:  I  was  warning  my-
 self  regarding  time.  I  2m  thankful
 to  the  hon.  Members  for  their  con-
 crete  suggestions.  There  are  a  num-
 ber  of  eminent  engineers  who  are  re-
 tiring,  who  have  got  experience  of
 the  whole  developmental  work  for  a
 number  of  years.  We  are  thinking
 whether  the  services  of  these  people
 could  be  given  to  the  other  countries
 which  are  in  need  of  them  it  will  be
 a  valuable  service  to  our  brotherly
 nations.  If  there  is  any  single  re-
 medy  to  arrest  the  cost  spiral  and
 carry  forward  our  economy,  it  is
 through  irrigation  and  rural  electri-
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 fication,  Both  these  aim  at  energis- ing  the  eighty  per  cent  of  our  rural!
 public  and  make  the  best  use  of  our
 Jang  and  water  I  was  happy  that
 hon.  Members  were  one  with  me  and
 all  are  agreed  that  these  two  aspects must  be  given  the  utmost  attention.
 1  wish  to  express  my  admiration  and
 My  appreuation  for  the  excellent
 hard  and  devoted  work  put  in  by  the
 Secretary  of  the  Ministry  and  Pye  the
 other  officers  of  the  Ministry  ard  the
 Central  Water  Power  Comm  ,  ion.
 Thank  you...  (Interruptions.)

 श्री  तुलसीदास  जाधव  (बारामती)  :
 चेयरमेन  साहब-  म॑  एक  महत्वपूर्ण  बेपस्चन
 पृछना  चाहता  हु  जिस  के  बारे  में  डिस्पूट  है  ।
 आप  उस  का  खला  वरने  दीजिए  t

 Mr.  Chairman:  So  many  questions
 have  been  answered  J  seo  th  it  mary
 Members  rise  in  then  seats  Piewe
 allow  me  to  piocced  I  <snall  now
 put  ull  the  cut  mutions  to  the  vote
 of  the  House

 All  the  cut  motions  were  put  and
 negatrved

 Mr,  Chairman:
 “That  the  respective  sums  not

 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  3ist
 day  of  March,  1988,  in  respect  of
 the  heads  of  demands  entered  in
 the  second  column  thereof  against
 demands  Nos,  63  to  65,  728  and
 29  relating  to  the  Mimstry  of
 Irrigation  and  Power.”

 The  question  is:

 The  motion  was  adopted.

 [The  motions  for  Demande  for
 Grants  which  were  adopted  by  the
 Lok  Sabha,  are  reproduced  below—
 है 3
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 DEMAND  No,  68—Munistry  0७  Inriaa- TION  &  PowER
 “That  a  sum  not  exceeding Rs,  21.88,000  be  granted  to  the

 President  to  complete  the  stn
 necessary  to  defray  the  charges which  will  come  in  course  of  pay- Ment  duling  the  year  ending  the
 3lst  day  of  March,  1968,  in  ce.-
 pect  of  ‘Ministry  of  Irrigation and  Power’”

 Demand  No  64—Muttr-purrose  Rrver
 ScHEMES

 “That  a  sum  not  exccediny Rs  -1,45,06,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  w2ll  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  04६  of  March,  1968,  in  res-
 pect  of  ‘  Multi-purpose  River
 Schemes’.”

 Dewrann  No,  65—Otnre  Rrvenur  Ex-
 PENDITULE  OF  THE  MINISTIy  00  Tarte

 GATION  AND  POWER
 “That  a  sum  not  exceeding

 Rs  6.0i,7,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil]  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1968,  in  res-
 pect  of  ‘Other  Revenue  Expendi-
 ture  of  the  Ministry  of  Irrigation
 and  Power’.”

 *
 Demanp  No.  28—Carrrat  OuTLAY  on

 Muttr-purrpose  River  ScHEMES
 “That  a  sum  not  exceeding

 Rs,  -16,33,45,000,  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  9  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1968,  in  res-
 pect  of  ‘Capital  Outlay  on  Multi-
 purpose  River  Schemes’.”

 Demanp  No,  29—Orngr  Carrrau  Out~
 LAY  OF  THE  MINISTRY  OF  IRRIGATION

 ANp  PowrER
 “That  a  sum  not  exceeding

 Res,  -11,40,87,000°  be  granted  o  the
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 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1968,  in  res-
 pect  of  ‘Other  Capital  Outlay  of
 the  Ministry  of  Irrigation  and
 Power’”

 6  hrs.

 DEPARTMENT  OF  COMMUNICATIONS

 Mr.  Chaitman:  The  House  will
 now  take  up  discussion  and  voting  on
 Demand  Nos  93  to  97,  42  and  43
 relating  to  the  Department  of  Com-
 munications  for  which  3}  hours  have
 becn  allotted

 Hon  Members  present  in  the  House
 who  are  desiious  of  moving  their  cut
 motions  may  send  shps  to  the  Table
 within  5  minutes  indicating  tne
 seiial  numbers  of  the  cut  motions
 they  would  like  to  move

 Demand  No  93--DerPaRTMENT  OF
 COMMUNICATIONS

 Mr.  Chairman:

 “That  a  sum  not  exceeding
 Rs  8,34,000  be  granted  to  the
 President  to  complete  .the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1968,  mn  res-
 pect  of  ‘Department  of  Commu-
 mications’.”

 Motion  moved:

 Demanp  No.  94—Ovarstas  COMMUNI-
 CATIONS  SERVICE

 Mr.  Chairman:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  1,55,68,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Bist  day  of  March,  1968,  ह! ल  res-
 pect  of  ‘Overseas  Communica-
 tions  Service’.”

 ASADHA  1,  889  (SAKA)  (Deptt.  of
 Communications)

 Demann  No.  95—Posts  anD  T2ELE-
 GRAPHS  (WORKING  EXPENSES)

 Mr,  Chairman:

 70660

 Motion  moved:
 “That  a  sum  not  exceeding Rs.  -1,17,09,67,000  be  granted  to  the

 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  vay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1968,  in  res-
 pect  of  ‘Posts  and  Telegraphs
 (Working  Expenses)’.”

 Demanp  No,  96—Posrs  saNnD  TELE-
 GRAPHS  DIVIDEND  TO  GENERAL  REVENUE
 AND  APPROPRIATIONS  TO  RESERVE  FuNDS

 Mr,  Chairman:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs  +13,61,86,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil]  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  968  in  res-
 pect  of  Posts  and  Telegraphs  Di-
 videng  to  General  Revenue  and
 Appropiiations  to  Reserve
 Funds’.”

 Demanp  No,  97~OtTHER  REVENUE  Ex-
 PENDITURE  OF  THE  DEPARTMENT  OF

 CoMMUNICATIONS
 Mr,  Chairman;  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  2i,80,000  be  granted  to  che
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1968,  in  res-
 pect  of  ‘Other  Revenue  Expendi-
 ture  of  the  Department  of  Com-
 munications’.

 Damanp  No.  42—~Caprrat  OUTLAY  ON
 (Nor  Mert

 Mr,  Chairman;  Motion  moved;

 “That  a  sum  not  exceeding
 Rs.  96,42,00,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
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 {Mr  Chairman]
 ment  during  the  year  ending  the
 3lst  day  of  March,  1968,  in  res-
 pect  of  ‘Capital  Outlay  on  Posts
 and  Telegraphs  (Not  met  from
 Revenue)  oe

 Demand  No  =  43—Orer  Caprran
 OvutLay  OF  THE  DEPARTMENT  OF  ComM-

 MUNICATIONS
 Mr.  Chairman  Motion  moved

 “That  a  sum  not  exceeding
 Rs  +1,15,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1968,  in  res-
 pect  of  ‘Other  Capital  Outlay  of
 the  Department  of  Communica-
 tuons’”

 Shri  K.  P.  Singh  Deo  (Dhenkenal)
 Mr  Chairman,  87,  within  the  limited
 time  at  my  disposal,  it  will  not  be
 possible  to  go  into  the  details  and  a
 lot  of  things  which  I  would  have
 hked  to  point  out  But  I  should  hke
 to  refer  to  some  of  the  crying  needs
 which  require  a  rational  change  in  the
 PewI  departent.  First  and  foremost,
 before  we  sanction  this  huge  amount
 ot  Rs  256  crores  to  the  P&T  depart-
 ment  I  would  bke  to  point  out  the
 working  of  the  P&T  Board.  In  the
 report  of  the  Department,  it  38  said
 that  the  P&T  Board  and  the  Direc-
 tor-General,  between  themselves,  are
 wesponsible  for  the  development,
 maintenance  and  expansion  of  the
 posts  and  telegraphs  throughout  the
 country  as  also  in  administrative  mat-
 ters  When  the  P&T  Board  was  first
 set  “up,  it  was  with  a  view  that  it
 would  function  like  the  Railway
 Board,  as  an  autosomous  body  But
 now  we  find  that  the  Secretary  of  the
 Communications  Department  is  the
 Director-General,  who  is  a  civil  ser-
 vant,  devoid  of  technical  knowledge  of
 the  department,  who  is  a  rank  outsi-
 der,  and  who  is  placed  above  the
 seniar  engineer  and  the  postal  officials
 who  had  for  the  best  part  of  their

 JULY  10,  967  (Deptt  of  70662
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 lives  spent  their  time  in  this  depart-
 ment  Without  any  previous  know-
 ledge  about  the  department,  this  Sec-
 retary  is  placed  above  them.

 I  would  now  hke  to  quote  from  the
 report  of  the  Estimates  Committee—
 report  for  the  year  960-6l—which
 Says

 “It  is  Ingh  time  that  consistent
 with  the  responsibility  and  the
 social  Obligation  of  the  depart-
 ment,  due  recognition  was  given
 to  its  commercial  character  by
 conferring  on  the  P&T  Board
 powers  similar  to  those  enjoyed
 by  the  Railway  Board  or  at  any
 rate  the  substance  of  powcrs  en-
 jJoyed  by  public  undertakings
 which  may  enable  it  to  approach
 the  problems  of  management  and
 organisation  with  a  more  business-
 like  mind  and  a  greater  sense  of
 enterprise  ”

 Till  today,  we  are  far  from  that  objec-
 tive  It  was  also  pointed  out  that
 unequal  status  of  the  members  was
 not  conducive  to  efficiency  The  in-
 equality  was  fTremoved  1961,  but
 unfortunately,  it  was  reintroduced  in
 966  The  Committee  also  said  that
 in  course  of  time  the  functioning  of
 the  Board  would  have  to  be  so  ar-
 ranged  as  to  provide  the  service  chiefs
 to  become  the  rea]  functional  heads
 and  the  Chairman’  exercising  only
 powerg  of  co-ordination  and  polcy-
 making  So,  comparing  this  with  the
 Railway  Board,  we  find  that  the  Board
 consists  of  seven  members,  there  is
 One  senior  member  of  the  Finance
 Ministry  who  has  got  the  authonty
 without  any  responsiblity  And
 whenever  there  is  any  matter  of
 Pohcy,  this  brings  in  bottlenecks  and
 red-tapism  There  are  a  lot  of  diffil-
 culties  in  expansion  and  other  pro-
 gtessive  work  im  the  department  I
 would  submit  that  the  present  ‘board
 be  reduced  to  members  of  equal  sta-
 tus  The  Secretary  should  cease  to
 function  as  the  Director  General  and
 the  member  from  Finance  Mimstry
 should  find  no  place  in  the  Board.
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 The  members  of  banking  and  insur-
 ance,  who  have  background  of  finance,
 should  act  in  his  place  The  Chair-
 man  should  be  the  senmior-most  among
 the  5,  having  a  definite  portfolio

 The  reorganisation  of  the  P&T
 Board  has  been  promised  by  such
 eminent  predecessors  of  our  present
 munister  hike  Shri  Lal  Bahadur
 Shastri:  and  Shn  8  K  Patil,  but  till
 now  it  has  not  been  done  If  the
 present  membership  of  7  38  reduced
 to  5,  this  would  lead  to  economy,
 better  coordination,  better  working
 and  more  efficiency

 Since  P&T  is  considered  a  commer-
 cial  organisation,  having  social  obh-
 gations  too,  it  ais.  expected  that  its
 revenues  should  exceed  its  expendi-
 ture,  its  projects  should  be  remunera-
 tive  and  the  overall]  capital  loaned  by
 the  Government  of  India  from  its
 general  reserves  should  pay  a  divi-
 dend  If  we  look  at  the  difference
 between  the  postal  branch  and  the
 telecommunication  branch,  we  see  that
 the  postal  branch  is  a  labour  inten-
 39९  organisation,  havmg  about  4  Jakh
 workers  and  a  capital  of  Rs  5  crores
 It  needs  labour-saving  devices  to  in-
 crease  productivity  and  stop  losses
 But  the  telecommunication  branch  is
 capital-intensive  They  have  a  capi-
 tal  of  about  Rs  350  lakhs,  but  it  is
 not  so  labour-intensive  It  needs  its
 capital  utilisation  to  have  more  pro-
 ductivity  and  better  technology

 In  a  Welfare  State,  health  and  edu-
 cation  are  considered  basic  and  social
 necessities  So  is  the  postal  service
 In  India  during  the  successive  plans,
 the  limit  of  permissible  loss  on  open-
 ing  post  offices  in  rural  areas  was
 raised  because  of  the  objective  of  pro-
 viding  even  the  remotest  parts  of  India
 with  post  offices  Today  few  people
 realise  that  whenever  one  makes  a
 telephone  call  or  books  a  telegram  or
 hires  a  teleprinter,  he  is  being  indi-
 rectly  taxed  exclusively  for  the  run-
 Ning  of  the  postal  department,  which
 as  runmng  at  a  loss  From  7950  till
 today  the  postal  department  has  jn-
 curred  a  loss  9  times  to  the  extent  of

 ASADHA  19,  888  (SAKA)  (Deptt  of  70664
 Communications)

 even  Rs  20  million  per  year,  but
 since  both  these  branches  are  treated
 as  one  entity,  the  losses  are  made
 good  by  the  telecommunication  branch
 On  the  other  hand,  telecommunica-
 tion  has  steadily  increased  from  165,000
 lines  m  95l  to  965,000  in  967  Tele-
 printer  exchanges  and  _  subscriber
 trunk  dialling  for  long  distance  have
 also  increased  the  general  growth  by
 64  times,  which  is  greater  than  the
 postal  increase  Now  in  spite  of  the
 rapid  advance  that  telecommunication
 has  made  in  manufacturing  equipment,
 etc,  still  there  qs.  a  waiting  list  for
 telephones  to  the  tune  of  350000
 against  50000  in  95l  Is  it  logical
 or  in  accotdance  with  any  law  or  prin-
 ciple  that  to  subsidise  the  losses  on
 the  postal  services  the  telephone  users
 should  be  asked  to  pay  an  indirect
 tax?  The  first  step  to  avoid  it  will
 be  the  separation  of  the  postal  depart-
 ment  from  the  telecommunication
 department

 If  we  go  into  the  workings  of  the
 portal  and  tele-communications  in  ad-
 vanced  countries  lke  Japan,  Bntain
 and  Sweden  we  see  that  they  have
 also  thought  of  rationalising  this  In
 Japan  in  1943,  after  84  years  of  tele-
 phone  service,  they  had  about  08000
 subscribing  lines  By  th  end  of  the
 wai,  near  about  1952,  half  of  it  had
 been  destroyed  So  Japan  im  its  way
 to  rehabilitate  the  telephone  services
 floated  government  loans  for  telephon-
 es  and  telegraphs  It  was  not  suffi-
 cient  and,  therefore,  they  thought  of
 having  a  Corporation  which  was  fin-
 anced  by  the  Government  This  cor-
 Poration  was  exempted  from
 coporation  taxes  and  it  was  free
 to  subserve  its  own  finances
 without  getting  on  to  the  red-tapism
 and  other  bottle-necks  that  exist  in
 our  present  structure  of  the  P  &  T
 Board  In  Britain,  in  96]  they  came
 up  with  a  new  Act  by  which  the  Poste
 and  Telegraphs  Corporation  was  en-
 unciated  and  even  till  now  it  has  re-
 mained  as  a  new  form  of  State  enter-
 prise  different  both  from  the  normal
 government  department  or  the  normal
 nationalised  undertaking.
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 (Shr  K  P  Singh  Deo]
 Coming  back  to  the  difference  bet-

 ween  postal  and  telecommunication
 services  nm  our  country,  we  see  that
 the  losses  suffered  by  the  postal  depart-
 ment  are  like  a  mull-stone  round  the
 nech  of  the  expansion  scheme  of  the
 Telecommunication  Department  which,
 if  sepirated  could  give  at  the  dis-
 posal  of  the  Telecommunication
 Branch  additional  funds  to  expand
 and  to  make  available  to  the  public
 telephones  and  other  facilities  at  a
 quicke:  and  much  cheaper  rate

 I  would  Itke  to  say  something  about
 the  Delh:  Telephones  which  we  have
 in  out  capital  today  First  of  all  I
 must  say,  a  large  precentage  of  tele-
 f@  ams  ite  being  sent  as  ordinary  maul
 thereby  decciving  the  public  Even
 if  a  telegram  worth  Rs  00  is  sent  it
 goc,  at  the  slow-coach  speed  of  six
 Pai  0  nost  card  sa  that  the  puhlr  ५
 crated  to  2  great  cxtcnt  although
 the  Mniste  categor:  ally  denud  ५
 me  a  Calling  Attention  some  months
 back  and  said  that  it  was  not  a  case
 of  misappropriation  of  funds  nor  was
 3  8  case  of  cheating

 I  now  come  to  the  question  of  tele-
 phone  bills  in  Delhi  In  case  of  non-
 payment  of  telephone  bills  a  call]  ॥%
 given  from  the  Delhi  Telephones  in-
 formsng  the  subscriber,  whether  he  35
 present  or  whether  some  one  else
 lifts  up  the  receiver,  that  hs  976  is
 peng  cut  off  He  is  expected  to  main-
 tain  records  of  bills  which  he  had
 paid  for  the  last  five  or  ten  years  to
 prove  that  he  had  been  paying  the
 bilis  m  full  I  am  glad  to  say  that
 the  department  has  come  out  with  de-
 facing  of  stamps

 Mr,  Chairman:  He  should  conclude
 now

 Shri  K.  P.  Singh  Deo:  Since  the
 time  at  my  disposal  is  very  short,  I
 will  switch  over  from  Delhi  Tele-
 phones  to  my  State  of  Orissa  Al-
 though  the  postal  side  of  my  State
 has  been  given  the  status  of  a  Post-
 Master-General  the  engineering  side
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 of  the  department  is  non-existent.
 For  want  of  time  I  am  not  able  to
 deal  with  it  m  detail  So,  I  would
 request  the  Minister  of  Commun:ca-
 tions  to  go  through  the  cut  motions
 which  I  have  moved  so  that  he  will
 come  to  know  some  of  our  crying
 needs  or  pressing  problems  During
 the  last  March  session  also  I  had
 demanded  certain  facihties  for  the
 Orissa  circle  Dhenkanal  and  Kala-
 hand:  districts  have  been  suffering  a
 lot  due  to  delay  in  the  conveyance  of
 postal  articles  So  I  would  request
 the  Minister  to  introduce  mal  motor
 selvice  and  thereby  incerase  the  effi-
 ciency  The  coal-mining  area  of  Tal-
 chat  and  the  nearby  vast  industrial
 areas  are  put  to  considerable  hard-
 ship  because  of  the  delay  and  shor-
 tagc  of  hands  in  the  postal  department

 Before  concluding  I  would  hke  to
 refer  to  the  work  to  rule’  struggle
 which  the  telegiaphists  have  ‘aunched
 for  86  epic  days  The,  were  assured
 by  the  hon  Munster  that  a  one-man
 arbitrator  would  go  into  their  de-
 mands  That  assurance  is  yet  to  be
 mmplemented  I  hope  he  will  look
 into  it

 Then,  the  houses  of  class  3  and
 class  4  employees  are  in  a  deplorable
 condition  The  hon  Minster  of  State,
 Shr  Gujral  had  gone  and  seen  for
 himself  that  accommodation  meant
 for  400  people  33  used  by  1,400  people
 Though  he  has  promised  to  do  some-
 thirg  in  the  matter,  that  remains  un-
 fulfilled  80  far  In  Orissa  a  lot  of  ex-
 tensions  and  alterations  are  needed  to
 the  existing  post  offices,  because  they
 were  constructed  20  years  ago  or  even
 earher  and  are  paying  rent  to  P  ्.छ.
 Yet,  7  has  not  been  attended  to

 Since  for  want  of  time  I  could  not
 deal  with  all  the  topics  I  wanted  to,
 I  would  request  the  hon  Miruster  to
 go  through  the  cut  motions  which  I
 have  moved  and  do  something  for
 Orissa,  which  is  a  backward  State  I
 also  thank  you,  Sir,  for  giving  me  an
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 opportunity  to  in  this
 debate.

 participate

 Shri  Shashi  Ranjan  (Pupri):  Mr.
 Chairman,  we  all  know  that  P  &  T.
 is  the  biggest  organisation,  next  only
 to  the  railways,  not  only  in  the  matter
 of  its  size  but  also  in  the  service  that
 7  does  to  the  people.  This  depart-
 ment  is  spread  al]  over  the  country
 and  I  think  it  1५  more  widespread
 than  the  railways  It  has  got  greater
 importance  because  it  serves  the  cause
 of  the  poor  in  the  remote  areas  It
 £Ives  employment  to  5  lakhs  of  peo-
 ple  Of  course,  that  should  not  give
 us  ‘ctisfaction  because  if  it  is  more
 well-managed  it  can  give  employment
 to  another  5  lakhs  people  without
 much  difficulty

 The  Postal  department  has  done
 ver,  commendable  work  in  all  spher-
 es  of  work  and  for  that  I  must  con-
 gratulate  that  department.  It  has
 mag  its  contribution  and  impact  felt
 in  administration,  defence,  education,
 ecmn  erce  and  industry,  transportation
 aid  earning  of  foreign  exchange.  It
 has  done  7080)  commendable  work  On
 the  banking  side  also  it  has  a  very
 good  record.  The  percentage  of  de-
 falcation  and  fraud  in  the  banking
 side  of  the  postal  department  is  very
 much  less,  compared  wrth  other  bank-
 ing  corporations,  which  is  praise-
 worthy.  Also,  it  pursues  cases  of  dr-
 faJcation  and  fraud  to  the  maximum
 €xtent  possible  and  ensures  that  the
 Money  is  actually  realised.

 I  will  tell  you  and  the  House  a  very
 interesting  story.  A  defalcation  case
 agamst  a  gentleman  and  his  family,
 ‘who  contested  against  me  in  the  last
 election,  was  going  on  for  the  last  six
 months.  He  had  defrauded  the  de-
 partment  to  the  tune  of  Rs.  25,000.  I
 am  glad  that  Shri  Ranga  is  here.  He
 88४6  a  ticket  to  that  man  who  thought
 that  as  he  defrauded  the  Postal  De-
 partment  he  would  also  defraud  the
 voters  and  would  get  victory  for  them,
 But  the  pedple  realised  it  and  the
 men  forfeited  his  security  in  spite  of
 the  biggest  backing  from  their  end  and
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 the  maximum  amount  of  money  spent
 by  them.  Still,  knowing  full  well
 that  he  is  going  to  be  an  MP,  the
 Postal  Department  did  not  slacken  its
 endeavour  in  realising  the  money  due
 to  them  Ultimately,  only  a  few  days
 back  the  man  has  been  finally  con-
 victed  and  it  has  been  found  that
 neitner  he  could  defraud  the  bank
 Nor  the  voters.
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 Shri  R.  Barua  (Jorhat)  What  about
 tle  money?

 Shri  Shashi  Ranjan:  Moncey  certain-
 Iv  wil,  come

 An  hon.  Member:  He
 know  his  name

 wants  to

 Shri  Shashi  Ranjan:  He  knows  it;
 he  is  hi,  partv-man  He  has  given
 bom  the  ticket  He  contested  against
 me  from  the  Pupri  parliamentary  con-
 Stituency  He  can  find  out  the  name
 Why  should  I  gtve  him  the  name?

 I  must  tell  you  that  the  condition  of
 the  Postal  Department  employees  is
 not  good.  They  nced  more  amenities
 and  more  caie.

 I  quite  agree  with  my  hon.  friend,
 who  has  just  now  spoken  before  me,
 that  the  Board  must  be  further  streng-
 thened  and  must  be  given  more
 pcwers  There  is  no  doubt  about  it.
 But  just  as  in  the  railways  there  is
 the  RPF  for  the  safety  of  stations  and
 other  things,  there  must  also  be  arm-
 ed  persons  to  safeguard  the  post
 offices  where  huge  amounts  of  money
 and  public  property  are  there.  Un-
 fortunately,  there  is  no  such  arrange-
 ment  made  by  the  Postal  Department.
 I  will  request  our  very  efficient  and
 able  Minister  to  take  note  of  it.  In
 many  post  offices  where  I  have  gone
 they  have  personally  told  me  that  this
 is  their  position.

 Their  living  conditions  also  need  a
 little  care.  They  do  not  have  houses.
 They  have  to  live  in  a  very  humble
 way,  much  lower  than  they  need.
 Their  amenities  are  not  there.  So,  £
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 wil,  request  the  Minister  to  look  into
 the  rratter

 There  are  certain  grievances  of  the
 eccounts  branch  of  the  Postal  Depart-
 ment  I  think  I  will  pass  them  on  to
 the  Mims  tr  who  will  give  a  hearing
 to  it  and  see  if  there  is  reason  in  that
 He  must  40०७  into  it

 Then,  I  would  lke  to  say  a  few
 words  regarding  the  increase  in  postal
 ratcs  and  about  services  Every  time
 when  there  has  been  an  increase  in
 postal  rates,  the  ministers,  mght  from
 Shm  Kaidwai,  assure  the  House  and
 tre  people  that  all  the  letters  will  be
 sent  by  air  but  I  think  most  of  the
 letters  are  not  bemg  sent  by  alr
 There  75  delay  in  the  matter  of  dell-
 ver}  of  letters  of  three  to  four  days
 even  from  here  to  Patna,  Muzaffarpur
 ete  which  are  district  headquarters
 With  the  increase  in  the  rate  I  hope
 the  Monster  will  fulfil  that  assurance
 and  he  will  see  to  it  that  letters  reach
 early

 Fxpress  delivery  letters  have  abso-
 lutely  no  meaining  You  will  also
 bear  cut  with  me  that  express  deli-
 very  has  no  meaning  It  takes  more
 of  stamps  but  the  purpose  is  com-
 pletely  lost,  no  special  care  75  peing
 taken

 Many  people  while  speaking  on  the
 Budge’  have  said  about  the  increase
 im  the  postal  rate  for  newspapers
 Rea’)y  it  is  very  pinching  It  must  be
 viewed  with  very  seriousness  that  in
 a  country  which  is  developing  and
 wants  to  develop  its  education  and
 way  of  life  we  should  increase  the
 postal  rate  from  2  pase  to  5  pase  for
 00  grames  and  from  3  pause  to  0
 paise  for  200  or  250  grammes

 These  things  must  be  looked  into

 Mr,  Chairman:  The  hon  Member
 should  try  to  conclude  now

 Shri  Shashi  Ranjan:  I  have  not  yet
 touched  the  other  part  of  the  work
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 of  this  Ministry  I  would  request  you
 oO  give  me  some  more  time

 Mr,  Chairman:  Only  3  hours  have
 been  allotted  for  the  whole  debate

 Shri  Shashi  Ranjan.  I  am  the  first
 speaker  from  my  party  So,  you  may
 kindly  give  me  some  more  time

 I  hope  that  the  hon  Mister  will
 do  something  about  the  posta]  rates
 for  newspapers  There  are  many
 newspapers  which  are  priced  at  only
 3  p  but  we  find  that  they  have  to
 bear  a  postal  rate  of  5p  This  speaks
 vcry  badly  of  our  postal  system  This
 3५  a  matter  which  deserves  considera-
 tion

 I  would  request  him  also  to  see  that
 juvenile  literature  gets  priority

 Mr.  Chairman  I  hope  the  hon
 Minister  will  appreciate  these  things

 The  Minister  of  Parliamentary
 Affairs  and  Communications  (Dr.  Ram
 subhag  Singh).  Yes  juvemle  htera-
 ture  must  get  prionty

 Shri  Shashi  Ranjan  After  having
 spoken  about  the  Postal  Department,
 I  must  say  now  that  the  condition  of
 the  tele  communications  35  very  hope-
 less  Of  course,  the  lines  and  services
 have  increased  enormously,  but  in  the
 same  proportion  efficiency  has  decreas-
 ed  You  will  bear  me  out  when  I  say
 what  at  matters  to  get  a  telephone
 call  matured  and  how  discourteously
 the  subscriber,  be  he  a  Member  of
 Parliament  or  anybody  else,  is  treated  t
 by  the  Telephone  Department  The
 improvement  in  the  tele-communica-
 tion  system  during  the  last  twenty
 years  cannot  be  said  to  be  adequate
 Often,  it  38  a  well  stated  fact  that  &
 letter  reaches  its  destimation  earlier
 than  a  telegram  As  such  the  tele-
 gram  does  not  serve  the  purpose  for
 which  it  is  meant,  even  though  it  is
 a  very  costly  affair  to  book  a  tele-
 gram  Similarly,  the  ixksome  experi-
 ence  of  waiting  for  a  telephone  call

 to  mature  is  also  a  well  known  thing
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 Everybody  knows  it  very  well  Simi-
 larly,  to  have  a  telephone  connection
 as  also  a  very  big  achievement  Every-
 body  knows  that  there  is  a  Jong  queue
 of  persons  waiting  at  several  places
 to  get  telephone  connections  I  feel
 that  if  more  equipment  could  be
 manufactured  at  Bangalore  by  the
 ITI  and  the  BEL  and  more  connec-
 tions  could  be  given,  it  will  certainly
 give  more  employment  to  the  people
 and  it  will  also  bring  in  more  revenue
 to  the  public  exchequer

 I  shall  now  try  to  sum  up.  But  I
 do  not  know  whether  I  shall  be  able
 to  sum  up  because  J  have  many  things
 still  to  say

 The  failure  of  the  communication
 system  in  certain  parts  of  the  country
 8  an  every  day  affair  Our  tele-
 communication  system  8  mostly
 dependent  on  physical  lines,  overhead
 or  underground  Faults  develop  here
 and  there  every  now  and  then  and
 the  whole  communication  system  fails
 in  that  area  for  the  period  till  the
 fault  33  cleared  Also,  there  is  the
 theft  of  wires,  sabotage  and  fractures
 or  breakages  of  lines  due  to  natural
 calamities  etc  thereby  affecting  the
 physical  system  of  communication
 There  may  be  several  carrier  chan-
 nels  on  one  physical  line  be  it  over-
 head  or  underground  coaxial  cable
 If  the  overhead  line  or  coaxial  cable
 fails  along  with  it  fans  the  entire
 system  of  30  or  40  carrier  channels
 that  go  over  it  This  is  happening
 because  the  maintenance  of  such  a
 vast  physical  system  is  very  hard
 indeed  For  example,  the  communi-
 cation  between  Delhi  and  Calcutta  is
 now  dependent  on  the  physical  system
 only

 J  would  submit  that  telecommunica-
 tion  can  be  well  divided  into  the  phy-
 sical  system  and  the  wireless,  and  the
 wireless  system  can  be  further  sub-
 divided  into  high  frequency  and
 ‘microwave  systems  I  can  under-
 Stand  that  the  introduction  of  the
 ‘microwave  system  is  a  costly  affair,
 and  since  the  microwave  equipment
 is  not  being  manufactured  here,  we
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 may  have  to  spend  a  lot  of  foreign
 exchange  on  it  But  since  the  BEL
 78  manufacturing  high  frequency  and
 very  high  frequency  equipment,  I  do
 not  know  why  the  system  cannot  be
 introduced  very  easily  in  our  country
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 I  shall  tell  you  one  very  concrete
 example  about  how  the  v.hf  syster
 is  being  worked  An  estimate  for
 linking  up  Patna  and  Muzaffarpur
 with  a  repeater  station  at  Bhagavan-
 pur  was  sanctioned  in  1964-68  The
 equipment  for  this  was  recerved  more
 than  a  year  back  But  the  system  has
 remained  yncommissioned  as  yet  for
 want  of  masts  I  am  told  that  three
 masts  are  required.  For  want  of
 these  masts,  the  matter  is  being  kept
 in  abeyance  for  the  last  more  than
 two  years  I  had  written  to  the  hon,
 Munster  and  pointed  out  that  these
 masts  did  not  involve  much  of  techni-
 cal  know-how  and  they  could  be
 manufactured  anywhere  But  the  hon.
 Minster  replied  to  me  that  they  had
 ordered  it  through  the  BEL  on  one
 Calcutta  firm  The  Calcutta  firm  had
 manufactured  those  masts  But  since
 they  owed  some  money  to  the  State
 Bank  of  India,  the  State  Bank  for-
 feited  those  masts  and  they  were  not
 made  available  to  us  Then  Govern-
 ment  ordered  another  set  of  masts  I
 could  not  understand  the  logic  behind
 this  action  Where  was  the  need  to
 place  a  fresh  order  for  masts  when
 by  paying  the  money  to  the  State
 Bank  those  masts  under  their  custody
 could  have  been  released  and  the  pro-
 ject  completed  and  commissioned?
 Because  the  money  was  not  paid,  the
 State  Bank  did  not  release  the  masts
 Still  the  matter  is  hanging  fire  because
 they  have  ordered  new  masts  This
 appears  to  be  very  funny

 Our  Munister  comes  from  Buhar
 When  he  comes  to  Patna,  I  will  ask
 him  to  book  a  call  to  Muzaffarpur
 He  will  find  for  days  together,  the
 cal]  does  not  materialise  From  here
 to  Patna,  there  is  a  direct  line  with
 0  channels

 Shri  Rajaram:  Is  it  possible  for  him
 to  book  a  call  from  here  to  Madras?
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 Shri  Shashi  Ranjan:  It  may  not  be.

 From  here  to  Patna  there  is  a  direct
 line  with  l0  channels.  Most  of  the
 time  they  remain  idle.  IT  cannot
 understand  where  is  the  fun  in  having
 0  lines.  The  VHF  is  also  very  impor-
 tant  from  the  point  of  view  of  our
 security  and  defence.  So  there  must
 be  a  duplicate  system  of  VHF  and
 HF  along  with  physical  lines.

 In  these  days  when  other  countries
 are  advancing  at  a  rapid  pace  in  the
 matter  of  tele-communications,  we
 cannot  lag  behind.  Of  course,  on
 record  we  have  increased  our  lines
 enormcusly.  But  along  with  that  the
 services  have  deteriorated  in  the  same
 proportion.  I  would  request  the
 Minister  to  improve  upon  the  service.
 At  least  he  must  see  that  once  a  call
 is  booked,  it  materialises  within
 24  hours.  But  as  it  is,  for  days
 together,  it  does  not.  At  l2  o’clock
 in  the  night,  they  ring  up  the  man
 who  has  booked  the  call  and  say  that
 the  call  is  cancelled  and  he  has  to
 book  a  fresh  call.  I  cannot  under-
 stand  it.  When  it  is  an  ordinary  call,
 you  cannot  get  it  for  days.

 Mr.  Chairman:  He  may  conclude
 now.  The  Minister  has  certainly
 followed  it  with  interest.

 Shri  Shashi  Ranjan:  Then  I  will
 take  some  other  opportunity.  I  will
 also  meet  the  Minister  personally  and
 explain  to  him  what  I  actually  mean.
 I  thought  that  being  the  first  speaker
 from  this  side  I  would  get  at  least
 25-30  minutes,  and  so  I  had  come  pre-
 pared  with  notes.  But  I  am  sorry  I
 am  nipped  in  the  bud  itself.

 Shri  Ss.  Kandappan  (Mettur):  The
 Minister  in  charge  of  this  Ministry,
 Dr.  Ram  Subhag,  as  wWe  all  know,
 is  a  very  able  and  hard-working  man.
 But  however  capable  he  may  be,  I
 think  with  his  preoccupation  with
 multifarious  activities,  he  is  not  able
 to  spare  much  time  for  the  manage-
 ment  of  this  department.  Even  the
 little  time  he  has  is,  I  am  sorry  to

 JULY  10,  967  (Deptt.  of
 Communications)
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 say,  being  mostly  devoted  for  the  pro-
 motion  of  Hindi  in  the  department,
 with  the  result  that  the  management
 of  this  service  has  gone  from  bad  to
 worse.

 Even  a  perusal  of  the  audit  reports
 show  that  the  same  types  of  omissions
 and  same  types  of  negligence  are
 committed  repeatedly  in  spite  of  audit
 objections.  Without  going  into  detail,
 J  would  draw  attention  to  gne  remark
 on  9.  4  of  the  audit  report  for  the
 current  year  where  it  is  stated:

 “The  total  number  of  objections
 raised  upto  1964-65  and  remain-
 ing  unsettled  at  the  end  of  August
 966  was  6I,369  involving  an
 amount  of  Rs.  0.33  crores.”

 Though  to  a  member  of  the  Bhim
 Club,  this  is  a  small  amount,  J  think
 in  reality  this  is  a  very  big  sum.  It
 is  time  that  the  Government  see  that
 these  things  are  rectified  and  the
 record  is  put  straight.

 I  say  this  because  when  this  depart-
 ment  was  handed  down  to  us  by  the
 British,  it  was  quite  a  well-knit  and
 organised  undertaking,  and  _  there
 were  enough  checks  and  counter-
 checks  in  the  department  itself.  So,
 how  do  these  anomalies  occur  in  the
 administration  of  this  department,
 incurring  such  huge  losses?  This
 amount  should  be  made  good,  and  I
 think  the  Minister  should  pay  some
 attention  to  recover  the  losses,

 This  department  deserves  condem-
 nation  in  the  strongest  terms  for
 accumulation  of  arrears  with  regard
 to  telephone  dues.  It  is  really  very
 strange  that  dues  in  respect  of  bills
 issued  up  to  3lst  March,  966  were  in
 arrears  to  the  extent  of  Rs.  6.l]  crores
 on  lst  July,  1966.  How  such  a  huge
 amount  is  being  allowed  to  accumu-
 late  really  I  am  at  a  loss  to  under-
 stand.  Actually,  in  Delhi  alone  a  total
 number  of  55  subscribers  were  allow-
 ed  a  large  amount  of  arrears.  The
 most  interesting  part  is  that  they  have
 not  paid  dues  ranging  from  one  to
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 seven  years,  and  even  after  seven  who  collect  the  money.  If  there  35
 years  their  telephones  were  not  dis-

 be
 This  is  pomted  out  by

 au

 In  my  home  town  of  Tiruchengode,
 every  month,  even  before  the  due
 date,  we  receive  repeated  calls,  insis
 tent  demands  verging  on  harassment,
 that  the  bill  should  be  paid  within
 the  stipulated  time

 Shri  Nambiar  (Tiruchirappall:)
 That  is  Madras  efficiency,  this  is  Delhi
 inefficiency

 Shri  S.  Kandeppan:  I  wish  other
 parts  of  the  country  get  the  Madras
 efficiency  in  this  matter  The  bills
 have  to  be  paid  within  a  month  If
 they  do  not  pay  I  do  not  know  why
 action  is  not  taken  against  them

 Actually,  it  was  brought  to  my
 notice  that  in  one  place  in  Salem  even
 afte:  the  dues  were  paid  the  tele
 phone,  were  discornected  It  was  a
 factory  When  there  were  some  wide
 fluctuvtions  in  the  mathet  and  there
 were  hectic  calls  to  be  put  thiough
 to  sales  managers  etc  at  viui0Us
 places  suddenly  they  found  that  thet
 telephones  were  disconnected  They
 thought  at.  was  out  of  orde:  The
 matter  was  repoited  After  some  time
 they  were  told  that  it  was  dis
 connected  for  not  paying  the  dues
 They  immediately  rushed  to  the
 authorities  with  the  receipt,  but  it
 took  some  time  for  the  authorities  to
 trace  whether  they  had  paid  the  bill
 or  not,  and  the  telephones  were  con-
 nected  only  the  next  day  In  fact,
 damage  to  the  business  was  already
 done,  and  not  even  an  apology  was
 offered  to  that  firm  When  such  35
 the  position  nm  some  cases,  this  kind
 of  ncn-payment  is  allowed  in  Delhi
 and  other  places  I  do  not  want  to
 attribute  any  motives  but  really  this
 is  the  height  of  mefficiency  and  it
 must  be  rectified  wathin  the  shortest
 Posadle  trme,

 The  Minister  should  also  see  whe-
 ther  there  fs  any  liaison  between
 those  who  issue  the  bills  and  those

 no  haison,  ३६  35  high  time  this  is  recti-
 fied  There  is  no  point  in  harassing
 the  man  if  the  bill  has  been  paid  on
 the  one  hand,  while  you  are  allowing,
 on  the  other,  Rs  64  Crores  of  arrears
 m  the  case  of  some  other  people,  the
 privileged  class  Really  I  envy  those
 people  as  a  telephone  user,  but  at
 the  same  time  regret  that  ]  have  to
 foot  their  bill.

 Shri  Nambiar:  There  are  moe
 VIPs  in  Delhi  than  common  citizens.

 Shr  S.  Kandappan:  Let  them  all  be
 ticated  equally

 I  find  at  page  28  in  this  report:
 Telephone  Directories  in

 हत  ginal  Languages—It  has  been
 decaded  to  bring  out  telephone
 dicctomes  in  regional  languages
 (othe:  than  Hind:)  thrvugn  pri-
 vate  publishers  unde:  licence
 sssued  by  the  Devartment  Y

 J  do  not  know  why  it  has  not  ben
 done  ९०  far  and  only  now  the  Govern
 ment  7५  thinking  of  bringing  out  these
 things  It  35  Strange  that  whenevei
 these  are  published  in  the  national
 languages  first  it  is  done  in  Hind:  and
 then  only  it  ss  taken  up  after  a  lapse
 of  somctime  in  other  languages  I  am
 at  a  los  to  understand  why  there
 should  be  ths  time  lag  Perhaps
 they  want  the  olher  languages  to  be
 kept  at  a  respectable  distance  behind
 Hind:  in  orde:  to  enhance  the  pres-
 tige  of  Hind:  It  i5  very  objection-
 able  It  can  be  done  simultaneouslv
 m  all  the  languages  What  harm  is
 there?  How  can  the  department
 afford  to  neglect  basic  things?  I  am
 very  sorry  to  observe  this  Govern-
 ment  should  see  that  as  far  as  possi-
 ble  all  the  languages  should  be  accom.
 modated  and  in  all  the  regions,  the
 directories  should  be  brought  out  m
 the  regional  languages

 There  is  a  provision  to  give  tele-
 grams  in  all  the  languages  in  the
 Devanagari  script  It  is  impossible  as
 far  as  Tamil  is  concerned  to  use  the
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 Devanagar!  script  J  am  a  student  of
 language  And  I  know  what  I  am  talk-
 ang  about  With  a  little  modification
 it  ss  possible  to  introduce  that  script
 for  other  languages  but  not  for  Tamil
 I  would  challenge  the  Minister  to
 show  a  single  instance  where  Tamil
 message  was  transmitted  through  the
 Devanagari  script  At  least  in  Tamil-
 nad  there  should  be  some  provision
 for  people  to  transmit  messages
 through  their  own  language  When
 the  late  lamented  Dr  Subbarayan  was
 the  Minister  of  Communications,  he
 came  down  to  Madras  and  it  was
 demonstrated  to  him  by  an  employee
 ‘of  the  telegraph  department  how  the
 messages  in  Tamil  could  easily  and
 quickly  be  transmitted  and  he  pro-
 mused  to  look  into  the  matter  Un-
 fortunately  he  78  no  more  there  I
 would  request  the  hon  Munister  to

 See  that  this  is  done  Even  conceding
 that  Devanagari  could  be  used  for
 Tamil  messages,  there  will  be  hardly
 a  few  hundred  people  who  are  well
 versed  with  that  script  but  hardly

 any  person  ३8  ignorant  of  the  Roman
 script  Therefore,  I  would  suggest
 meanwhile  that  the  Government  may
 permit  the  use  of  the  Roman  script
 with  necessary  modification  for  trans-
 mutting  messages  m  Tamil.

 A  lot  of  wasteful  and  unnecessary
 expenditure  goes  on  in  the  department
 due  to  duplication  of  work  owing  to
 bilingualism  Government  should
 rectify  this  It  is  a  public  under-
 taking  and  profit  should  be  the
 motive,  or  at  least  no-profit-no-loss
 should  be  the  basis  of  its  working  If
 that  8  so,  Why  should  they  go  on  un-
 necessarily  incurring  this  expendi-
 ture?  They  are  not  doing  anything
 to  rectify  these  losses  They  are
 because  of  this  bilingualism  duplicat-
 ing  all  the  work  and  incurring  a  lot
 of  avoidable  expenditure  I  mean  the
 use  of  Hindi  They  have  got  a  good
 number  of  Hindi  typewriters  but  they
 have  not  discarded  nor  could  they  dis-

 reard  the  English  typewriters  which
 are  already  there  It  is  double  work.
 A  lot  of  accounts  are  maintained
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 simultaneously  im  Hind:  and  English.
 Is  there  any  sense  in  putting  up  some
 sign  boards  in  a  remote  corner  of
 Tamiunad  m  Hindi?  Is  it  not  an
 insult  and  a  humiliation  to  the  Tamil-
 ians  to  put  up  huge  signboards  in
 Hindi  in  the  heart  of  Tamiulnad?  If
 at  all,  the  Government  can  argue  that
 they  want  to  run  this  department  in
 the  language  of  the  people,  then  it
 must  be  run  really  mn  the  language  of
 the  people  ‘You  cannot  equate  Hindi
 with  the  language  of  the  people  It
 would  be  a  travesty  of  truth  to  say
 that  Hind:  ig  the  language  of  the
 people  of  this  country  Even  fanatic
 protagonists  who  plead  the  cause  of
 Hindi  will  concede  the  point  that
 more  than  half  the  population  of  India
 if  not  two-thirds  is  alien  to  Hindi.
 So,  what  is  the  purpose  in  saying  that
 they  are  running  the  department  in
 the  language  of  the  people?  If  this
 is  the  case  I  would  insist  that  bilin-
 guism  should  be  English  and  the
 regional  language  of  the  particular
 region  and  not  English  and  Hindi
 everywhere  We  cannot  accept
 English  and  Hind:  everywhere  The
 Government  should  really  give  serious
 thought  to  this  basic  proposition
 There  is  no  meaning  in  brushing  aside
 my  argument  as  very  unpatriotic  or
 that  it  is  the  DMK  way

 Cees
 at

 things  I  am  sgeaking  at  I  feel
 from  the  bottom  of  my  heart  Unless
 you  make  us  feel  that  we  belong  to
 this  country,  really  there  cannot  be
 any  real  unity  in  this  country  So,
 I  would  urge  upon  the  Minister  to
 make  a  beginning  in  this  matter,  if
 they  want  to  keep  bilinguism  in  this
 department,  let  it  be  English  and  the
 regional  language  of  that  particular
 region  Otherwise,  there  28  no  mean-
 ing  in  claiming  that  they  are  support-
 ing  the  popular  languages  and  giving
 scope  for  the  language  of  the  people
 in  the  particular  regions

 Before  I  conclude,  ]  would  like  the
 hon  Munster  to  let  me  know  one
 thing  If  not  exactly,  at  least  tenta-
 tively,  let  him  make  a  calculation  and
 say  what  is  the  total  amount  of  money
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 that  is  being  spent  for  the  purpose
 of  propagation  of  Hindi  in  this  depart.
 ment,  which  is  not  the  business  of
 this  department,

 With  these  words,  I  conclude.

 47  hes.

 att  ato  fro  पढेल  (बलसार)  :
 सभापति  महोदय,  कम्यूनिकेशंस  मिनिस्ट्री
 की  मांगों  का  मैं  समर्यन  करता  हु  भौर  कुछ
 थोडे  सुझाव  रखना  चाहता  हूं  ।  यहां  सब
 लोग  बातें  करते  हैं  कि  काम  पभ्रच्छा  नही  चल
 हा  है,  चिटिठयां  मिलती  नही  है  ठीक  से  ।
 डीक  बात  है  ।  मगर  उस  की  वजह  क्या  है  वह
 भी  तो  कुछ  सोचना  चाहिए  ;  केन्द्रीय  सरकार
 के  झन्दर  तीन  डिपार्टमेंट  ऐसे  हैं  कि  जिनका
 अनता  से  जनरल  पब्लिक  से  गाढ़ा  संबंध  है  t
 बह  हूं  पोस्ट,  पुलिस  भौर  रेलवे  ।  वह  तीनों
 के  झन्दर  प्राय  देखे  तो  पोस्ट  से  ज्यादा  लोगों

 का  सबध  है।  पोस्ट  मैन  जब  तक  नहीं  प्राता
 हरएक  इन्तजार  करता  हैकि  कब  चिट्ठी
 झायेगी  ।  बहुत  से  बिजनेस  मेन  तो  डाकघर
 में  झपने  प्रादमी  भेजते  हैं  ।  पोस्टमैन  प्राता
 है  दरवाजे  प्र  तो  खुशी  हं.ती  है।  भगर

 युलिस  डंडा  लेकर  खडी  हुईं  दरवाजे  पर  तो
 दिखता  है  क्या  बला  झा  गई  ।  रेलवे  में  भी
 ऐसा  है  मंगर  पास्टेमेनों  को  केसे  काम
 करना  पढता  है  वह  कोई  नही  देखता  |  पोस्ट-
 मैन  की  यूनिफार्म  श्राप  देंके,  पुलिस  वाले
 की  यूनिफामें  देखें  शौर  रेलवे  वाले  की  यूनि
 फार्म  देखें  ।  उस  बेचारे  को  मेरा  ख्याल  है  दो
 जोडी  कपडे  मिलते  होगे  ।  बगल  में  और
 हाथ  में  मिला  कर  सात  झाठ  कि  लोका  वजन
 लेकर  उस  को  घूमना  पडता  है।  ठड  में,
 गर्मी  में,  बारिश  में  पाव्रो  से  ही चलना  पडता
 है  ।  उस  के  कपड़े  पर  पसीने  का  नमक  बन
 जाता  है।  हर एक  घर  में  उसे  जाना  पडता है
 और  झाजकल  तो  देखिये  बम्बई  जैसे  शहर
 हें  पह,  परद्रह,  बीस-बीस  मजिलों  की  बिल्डिंगे

 डोती  हैं  1  ध्रगर  लिफ्ट  मे  जाये  पोस्ट  मैन  तो
 लिफ्ट  वाला  कहेगा  कि  नहीं,  लिफ्ट  तुम्हारे
 लिए  नहीं  है  ।  i5-5  झौर  20-20

 252  (Ai)  LS  (D)—8.

 ASADHA  1,  889  (SAKA)  (Deptt.  of
 Communications

 मजिल  उत  को  बगैर  लिफ्ट  के  भ्रीढ़ियां  से
 चढ़ना  पढ़ता  है  शौर  उत  में  जाकर  डाक
 डैलीवर  करनी  पड़ती  है  इस  के  लिए  उस
 को  क्या  मिलता  है  ?  उस  का  वतन  बहुत
 थोड़ा  व  भ्रपर्याप्त  है  ।  बाकी  दीवाली  व
 होली  भाषदि  स्याहारों  पर  किसी  ने  भपनी
 खुशी  से  2  रुपया  बतौर  इनाम
 के  वे  दिया  तो  दे  दिया  v  भ्रगर  कही  मनी-
 झार्डर  गूम  हां  गया  तो  पोस्टमैन  बचारा

 मुसीबत  में  शा  जाता  है  भर  उस  को  उसे
 भरना  पडता  है  4  देहातों  में  भी  यही  हालत
 है  और  वहां  एक,  एक  पोस्टमैन  को  बारिश  में
 गर्मी  में  और  जाड़े  में  r0-.0  धौर  5-  5
 मील  से  कम  पैदल  नहीं  चलना  पड़ता  है  1
 पुलिसवालों  के  लिए  भौर  रेलवे  वालों  के  लिये
 रहने  को  सहलियत  है  लेकिन  पोस्टमेंनों  के
 रहने  के  वास्ते  कोई  सहूलियत  नही  है  ।  यहां
 दिल्ली  में  क्या  हालत  है  मुझे  मालूम  नहीं  ल ेकिन
 जो  मेरा  अभ्रपना  चुनाव  क्षेत्र  है  वहा  पर  पोस्ट-
 मैंनों के  रहने  के  लिए  कोई  सहूलियत  नही  है  ।
 हमारे  यहा  के  पोस्टप्राफिसज्ष  की  हालत
 खराब  है  |  पहले  बलसार  सूरत  के  साथ  था
 लेकिन  झन  बलसार  डिस्ट्रिक्ट  अलग  हो
 गया  है।  बलसार  के  पोस्ट  भाफिस  को  बिल्डिंग
 बिलकुल  नाकाफी  है  और  वहां  पर  जो

 चिट्ठियो  शौर  प्रखबार  भ्रादि  की  सौटिंग
 करते  हैं  तो  उनको  खडे  होने  की  जगह  तक
 नहीं  &  हमे  शिकायत  होती  है  कि  चिट्ठिया
 टाइम  से  नहीं  मिलती,  एक्सप्रेस  डैलीवरी
 ठीक  से  टाइम  पर  नहीं  मिलती  लेकिन  वह
 बेचारा  पोस्टमैन  करे  तो  क्या  करे  ?

 १0680
 )

 जब  श्री  जगजीवन  'राम  इस  मंत्रालय
 के  इनचार्ज  ये  तो  मैंने  कसल्टेटिव  कमेटी  में

 यह  माग  की  थी  कि  बलसार  में  पोस्ट  झाफिस
 के  लिए  एक  भल्टीस्टोरीड  बिल्डिंग  बनाई
 जाम  जिसमे  कि  पोस्टभाफिस  झौर  टेलीग्राफ
 आफिस  दोनों  लोकैट  कर  दिये  जायें।  लेकिन

 हम  ने  देखा  कि  टेलीफोन  एक्सचेंज  के  लिए
 बिल्डिंग  बन  गयी  लेकिन  पोस्टभाफिस  की
 बिल्डिंग  के  लिए  अभी  खाली  प्लाट  पड़ा
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 [=f  ato  fro  पढ़ेल]
 हमा  है।  जैसा  कि  मैंने  सुझाव  दिया  था  अगर
 भल्टीस्टोरीड  बिल्डिग  बना  दी  ज़ाती  तो
 पोस्ट  झाफिस  झौर  टेलीग्राफ  झाफिस  दोनो
 उसी  में  हो!  सकते  थे  ।  झाजकल  बलसार
 हेड  पोस्ट  आफिस  दो  झगल  प्रलग  बिल्डिगों
 में  है।  इन  दोनों  भाफिसेज  के  झलग  प्रलय
 स्थित होने  से  जहा  स्टाफ  को  एक  जगह  से
 दूसरी  जगह  जाने  में  दिक्कत  ,होती  है  भोर
 समय  खर्च  होता  है  वहा  पब्लिक  को  भी
 इस  से  दिक्कत  होती  है।  इसलिए  इस  झोर
 सत्रालय  को  ध्यान  देना  चाहिए  और  खास
 तौर  पर  जो  पोस्टमैनो  की  हालत  है  भौर  जो
 उनके  कपड़े  और  रहने  की  समस्या  है  उस
 के  ऊपर  पूरा  ध्यान  देना  चाहिए  ।

 मुझे  मालूम  है  कि  रूल  के  मुतांबक
 जिस  गाव  की  झ्ाबादी  5,000  हो  वहा  पर
 टेलीग्राफ  अाफिस  होना  जरूरी  है  1  लेकिन
 हमारे  चुनाव  क्षेत्र  मे  ऐसे  गाव  हैं  जिनकी  कि
 भाबादी  7-8  हजार  हैं  श्रौर  वहा  पर  कोई
 टेलीग्राफ  आफिस  नही  है।  मिसाल  के  लिए
 हमारे  फन्मामरोली,  नारगोल  और  खटलवाड
 गावों  में  टेलीग्राफ  आफिस  की  कोई  सुविधा
 नही  है  ।

 अब  मैं  टेलीफोस  के  बारे  में  कुछ  कहूगा  |
 आज  के  युग  में  टेलीफोन  की  माग  दिन  प्रति-
 दिन  बढ़ती  जा  रही  है  क्योकि  उस  से  जनता
 को  बडी  सुविधा  होती  है  ।  लेकिन  हमे  यह
 भी  ध्यान  रखना  चाहिए  कि  हमारे  बौश्डर
 पर  यह  टेलीफोस  की  सुविधा  की  खास
 झावश्यकता  है  1  टेलीफोन  ही  एक  ऐसी
 चीज़  है  जिससे  हम  भ्रासानी  से  और  शी  घ्रता
 से  सम्पर्क  स्थापित  कर  सकते  हैं  इसलिए
 बौरडर  पर  टेलीफोन  की  सुविधा  पहले  देनी
 चाहिए  ny  अगर  हम  वहा  पर  यह  सुविधा
 नही  देते  हैं  तो  हमारा  काम  चलने  वाला
 नही  है  agate  का  विषय  है  कि
 टेलीफीन  लाइन  दिन  पर  दिन  ज्यादा  दी
 जा  रही  हैं  ।

 JULY  10,  907  (Deptt  of
 Communications)
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 de  ate  के  बारे  में  भेरा  खुद  का
 झनुभव  हे  भौर  मैं  कह  सकता  हूं  कि  वहा  जो
 काम  चलता  हैं  वहू  थोडा  मुश्किल  से  भरा
 अवश्य  हैं  7  पहले  एक  शिकायत  थी  कि  i80
 या  8i  बुकिंग  या  प्रसिस्टैस  के  लिए  दो
 नम्बर  लगाये  हुए  थे  शौर  लोग  उन्हें  रिंग
 करते  थे  तो  उन  पर  कोई  उंठाता  नहीं  था
 झभी  दो  दिन  पहले  की  बात  है  कि  हमारे
 मैसूर  के  माननीय  सदस्य  श्री  अगाड़ी
 साथ  में  मैंने  एक  ट्रंककाल  गुलबर्गों  किया
 था  सुबह  6  बजे  हम  ने  पहले  पहले  ट्रंक  के
 लिए  कहा  ।  भाध  घटे  के  बाद  हमने  उस  को
 बाबत  पूछा तो  कहने  लगे  कि  क्या  भाष॑  को  गुल
 मर्गें  टैलीफोन  करना  है  जिस  पर  मैंने  उन्हें
 बतलाया  कि  साहब  गुलमर्ग  नहीं  बल्कि

 गुँलबर्गा  जो  कि  मैसूर  स्टेट  में  है  वहा  को  हमें
 टेलीफोन  करना  है  ।  इस  पर  वह  हम  से  ही
 सवाल  करने  लगे  कि  यह  तो  आप  ने  बतला

 दिया  कि  गुलबर्गा  मैस्र  मे  है  लेकिन  उस  के  लिए
 कहा  से  जाते  हैं  ?  हम  ने  कह  दिया  कि  यह
 सब  जानकारी  हमारे  पास  नहीं  है  वह  तो
 ाप  का  काम  हैं  शौर  श्राप  का  वह  सब

 मालूम  हाना  चाहिए  ।  अब  सबसक्राइबस
 को  क्या  पता  कि  कहा  से  जाता  है  ?  किस्सा

 मुख्तसर  यह  कि  सुबह  6  बज़े  हमने  ट्राइ
 किया  भौर  पौने  झाठ  तक  हमे  नहीं  मिला  यही
 कौल  रात  को  श्ाठ  बज़े  तक  पेडिंग  रखा  t
 8  बज़े  रिंग  आई  कि  गुलबर्गा  लाइन  अभी
 चलती  नहीं  है,  दूसरी कोई  जगह  से  जाता
 हो  तो  करो  ।  उस  के  भ्राधे  घटे  के  बाद  फिर
 हमने  कोशिश  की  i80  को  रिंग  किया
 बहू  इन्गेज्ड  मिला  ।  i8:  पर  रिंग  किया
 तो  बतलाया  गया  कि  आप  यु  में  हे  हृपया
 बैट  करें  |  वेट  करते  करते  5  मिनट  श्रौर
 हो  गये  |  4008]  पर  सुपरवाइजर  को
 पूछा  तो  वह  भी  इन्पेजिड  मिला  ।  मेरा  कहना
 है  कि  ऐसी  बातों  के  लिए  एक  या  दो  खास
 ऐसे  नम्बर  रखने  चाहिए  ताकि  झगर  यहं
 i80-8]  या  4008  जैसे  महत्वपूर्ण

 नम्बर  विज्ञी  मिले  तो  सब्सक्राइबर  उन्हें
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 for  करके  अपनी  पोजीशन  को  जान  सके  ।

 टेल्लीफोन  एडवाइजरी  कमेटी  मे  मेम्बर
 पालियार्मंट  को  रखते  हैं  1  मैं  टेनीफोन  एड-
 बाइजरी  कमेटी  का  मैम्बर  रहा  हूँ।  इस  वक्त
 जो  डाइरेक्टर  श्राफ  टेलोग्राफ  होते  थे  उस
 को  मैंने  कहा  कि  भभी  हमारी  डिस्ट्रिक्ट  का
 को  सवाल  हैं  वहा  उसे  डिस्क्स  किया  जायें।

 उन्होंने,  जवाब,  दिया  कि  वह  बातें  यहा
 डिस्कस  नहीं  कर  सकते  |  रोजनल  कमेटी
 इस  के  लिए  बनाई  गई  हैं  वहा  डिस्कस  करना
 मैंने  कहा  कि  में  रोजनल  कमेटी  का  मैम्बर
 नहीं  हूं  तो  उन्होंने  कहा  कि  झाप  लिख  कर
 भेज  दीजिये  ऐसी  सब  वाते  लिख  कर  भेजना
 बह  दिक्कत  होती  हैं  ।  अगर  रूरल  एरिया
 की  बात  हो  शौर  वह  इस  कमेटी  मे  न  आये
 तो  फिर  कैसे  काम  चलेगा  ?  रूरल  एरियाज
 सिटीज  से  ज्यादा  डेंवेलप  हो  रहे  हैं  प्रौर  वहा  की
 भी  टेलीफोन  की  प्रावलम्स  होती  है  ।  मेरा  यह
 सुझाव  हैं  कि  झाप  को  यहा  से  इस  के  लिए
 डाइरेकशस  देने  चाहिए  कि  ज्ञो  टेलीफोन
 एऐडवाइजरी  कमेटी  है  उस  के  अन्दर  डिस्ट्रिक्ट
 रूरल  ऐगिया  की  देलोफोन  सम्बन्धी  जितनी
 बातें  ग्र्क्खी  जाये  तो  उन  पर  वहा  डिस्कशन
 होना  चाहिए  ।

 हमारा  गुजरात  का  राज्य  जो  लग
 हुआ  उस  वक्त  पोस्टमास्टर  जनरल  श्री
 स्वामीनाथन  होते  थे  और  चह  हर  2  महीने
 के  बाद  ढूरिंग  पर  जाया  करते  थे  और  वह
 यह  टूरिंग  कोई  टी०  To  या  डी०  To  लेने
 के  लिए  नहीं  करते  ये  बल्कि  अपने  सकिल
 के  एम०  पीज०,  एम०  एल०  एज०,  म्युनिसपल
 कौंसिलर्स  भौर  म्ेट  चेम्बर  आफ  कामसे
 के  लोगो  से  मिलते  थे  ।  उत  को  मीटिंग  बुलाते
 ये  शौर  इस  तरह  और  हर  दूसरे  भौर  तीपरे
 महीने  उन  सब  लोगों  के  साथ  उस  इलाके  की
 समस्याझ्रों  को  डिस्कस  करते  थे  ।  लेकिन
 अभी  जो  हमारे  पोस्टमास्टर  जनरल  हैं  खाली
 एक  मर्तबा  भे  छास  तौर  से  उन  से  मिलने
 गया  था  बाकी  उसके  पहने  मैंने  उनका  मुह

 ASADHA  19,  889  (SAKA)  (Deptt  of
 Communications)

 तक  नहीं  देखा  था  a  मेरा  सुझाव  हैं  कि  जो
 भी  पोस्ट  मास्टर  जनरल  हो  उन  को  यहाँ
 से  कहा  जाना  चाहिए  कि  वे  लोग  अपने
 सकिल  के  अन्दर  बक््तन  फवक्तन  एम०  flo,
 एम०  एल०  एज,  म्यनिसपल  कॉौंसिलसे
 झादि  लोगों  से  मिलते  रहे  न  की  मीटिंग
 बुलाते  रहें  ताकि  ज्ञो  भी  उस  इलाके  को
 तकलीफ  व  कठिनाइया  हों  उन  की  तरफ
 ध्यान  दिया  जा  सके  |  जब  उनका  द्वान्सफर
 हुआ  तो  हमारे  गुजरात  के  एम०  पीयो
 ने  कहा  कि  उन  का  द्रास्फर  बन्द  करो  1  तब
 हम  से  कहा  गया  कि  उन  को  बिहार  भेजा  जाना
 है  क्योकि  वहा  उन  की  ज्यादा  जरूरत  हैं  t
 फिर  हम  कुछ  कर  न  सके।  मगर  जो  पी०
 एम०  जी०  वगैरह  हैं  उत  से  झाप  को  कहना
 चाहिये  कि  वह  लोग  एम०  पी०,  एमं०
 एल०  एज,  मचेन्ट  चैम्बर  वगैरह  जो  है
 उन  से  मिलें  और  तब  कोई  फैसला  किया
 करे  ।
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 एक  बात  कह  कर  मैं  खत्म  करूगा  ।
 दो-तीन  ठिकाने  ऐसे  है  जहा  से  भ्गर  दर  किसी
 जगह  का  टेलीफोन  करना  हो  तो  दूसरे
 स्टेशन  पर  पहले  शाना  होता  है  ।  एक  सजान
 नाम  का  स्टेशन  है  |  वहा  पी०  सी०  Blo
 हैं  ।  अगर  वहा  पर  एक्सचेन्ज  खाला  जाये
 ता  जा  दूसरे  आठ,  दस  गाव  है  जैसे  सजान,
 नारगोल,  खतलवाड,  फनसामरोली  उबर-
 गाव,  भीलाड,  जहा  पर  टेलीफोन  की  डिमान्ड
 हैं  उन  को  भी  टेलीफीन  की  सुविधा  मिल
 जायेगी।  इस  के  ऊपर  भी  ध्यान  दिया  जाना
 चाहिये  ।  यदि  मिनिस्टर  साहब  ने  ऐसा
 किया  तो  में  उन  का  बड़ा  आभारी  ह््गा  झौर
 आशा  करता  हू  कि  जो  बातें  मैंने  कही है  उत
 के  ऊपर  वह  अमल  करेगे  -

 t
 Mr.  Chairman:  Hon  Members  may

 now  move  the  cut  motions  to  Demands
 for  Grants  relating  to  the  Department
 of  Communications,  subject  to  ther
 being  otherwise  admussible
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 Shri  Ramavatar  Shastri  (Patna)  I
 beg  to  move

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduceg  te
 Re  Ba

 {Excessive  expendtture  on  high  offi-
 cals  (D)

 ‘That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduceg  to
 Re  ous

 {Inadequate  expenditure  on  ordinary
 employees  (8))

 That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  to
 Re  a

 {Inadequate  attention  to  employees’
 amenities  (9))

 ‘That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduceg  to
 Re  a”

 {Failure  to  smprove  the  condition  of
 RMS  employees  (10))

 ‘That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  to
 Re  wv

 {Unnecessary  delay  in  providing  tele~
 Phones  to  subscribers  (I)]

 ‘That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduceg  to
 Re  ota

 {Fatlure  to  improve  the  condition  of
 telephone  employees  (12))
 Shri  Ganesh  Ghosh  (Calcutta

 South)  I  beg  to  move
 ‘That  the  demand  under  the

 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduceg  to
 Re  ॥  334

 {Failure  to  smprove  the  pay  scale  of
 the  departmental  stamp  vendors
 13)  ]

 JULY  10,  967  (Deptt  of
 Communications)

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduceq  to
 Re  ous

 [Increasing  the  rate  of  telegram,  tele-
 phone  and  postage  rates  on  parcels
 (14))
 hri  P  Viswambharan  (Trivan-

 drum)  I  beg  to  move
 “That  the  demang  under  the

 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Need  to  wmprove  the  condstions  of
 service  of  the  extra-departmental
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 staff  wm  the  Postal  Department
 (17))

 Shri  Kundu  I  beg  to  move
 “That  the  demang  under  the

 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Need  to  disburse  quteckly  the  over
 tume  bills  to  the  trunk  telephone
 exchange  class  III  employees  of
 Orissa  and  other  postal  employees
 of  class  III  and  Class  IV  of  Orissa
 (18))

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  00’

 [Need  to  provide  more  post  and  tele-
 graph  offices  tn  the  districts  of  Bala-
 sore  and  Mayurbhan)  of  Orissa
 (19)  ]

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 (Need  to  upgrade  the  Bishunpur  and
 Dighalbanu  post  offices  of  Bthar
 (20)  ]

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ang  Expenses)  be  reduced  by
 Rs  100”

 {Need  to  ensure  proper  running  of
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 teleprinter  service  at  Pur:  and  quick
 delivery  of  telegrams  ang  letters  51
 Onssa  (21))

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 wng  Expenses)  be  reduced  by
 Rs  100”

 [Need  to  open  a  telephone  exchange  at
 Thakurgan)  mm  Bihar  (22)).

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Need  to  open  automatic  telephone  ex-
 change  at  Cuttack  and  provide  new

 cttons  to  persons
 who  apphed  more  than  a  year  back
 (23)}

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Need  to  open  a  telegraph  office  at
 Kalaganj  in  Bthar  (24))

 ‘That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100°

 {Need  to  provide  a  separate  postal
 dwiston  at  Baripada  tn  Ortsea
 (25)  ]

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100

 [Need  to  open  telegraph  offices  at
 Bahadurganj,  Sontha  and  Bisunpur
 tn  Bthar  and  to  construct  new  poat
 office  buildings  there  (28))

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Need  to  reconstruct  the  postal  busid-
 tng  at  Kishanganj,  Bihar  QD)

 ASADHA  19,  889  (SAKA)  (Deptt  of
 Communicatrons)

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  200  "

 {Need  to  abolish  extra-departmental
 cadre  of  class  III  and  class  IV  postal
 employees  of  Orissa  and  absorb  it  in
 the  regular  cadre  (28) }.
 Shri  Ramavatar  Shastri:

 move
 “That  the  demand  under  the

 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  00°

 [Diser:mination  tn  the  matter  of  trans-
 fer  of  Posts  and  Telegraphs  emplo-
 yees  (30)]

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”
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 I  beg  to

 [Excesstve  expenditure  on  the  ameni-
 tres  of  high  officials  (31)]

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  3007

 [Need  to  remove  the  difficulttes  re-
 garding  service  conditions  of  Posts
 and  Telegraphs  employees  (82) J.

 That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 mg  Expenses)  be  reduced  by
 Rs  100"

 (Need  to  provide  adequate  medical
 facthties  to  P  &  T  employees  (33)  ]

 “That  the  demang  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  300!

 {Shortage  of  med:  and  ab.  of
 other  facthties  in  P  &  T  dtspen-
 sartes  (34))
 Shri  K  Ramani

 beg  to  move
 ‘That  the  demang  under  the

 head  Posts  and  Telegraphs  (Work-

 (Combatore)  ६४
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 ing  Expenses)  be  reduced  by
 Rs  100”

 {Fatlure  to  upgrade  the  ezxisting
 Branch  Post  Office  to  a  sub-Post
 Office  मा  Irugur  Nagar  Panchayath,
 Palladam  Taluk  wu  Madras  State.
 (35)  }
 Shri  Ramavatar  Shastri:

 move:
 “That  the  demand  under  the

 head  Department  of  Communica-
 tions  be  reduced  by  Rs.  700.7

 {Inadequacy  of  means  of  communica-
 tions  in  the  country  (55) 1.

 “That  the  demand  under  the
 head  Overseas  Communications  be
 reduced  by  Re.  100.”

 [Non-delhwvery  of  letters  and  telegrams
 2४  time.  (36)].

 “That  the  demand  under  the
 head  Overseas  Communications  be
 reduced  by  Res.  100."

 {Misappropriation  of  money  orders.
 (57)  }

 “That  the  demand  under  the
 head  Overseas  Communications  be
 reduced  by  Re.  100."

 {Housing  arrangements  for  postal  em-
 ployees.  (58)).

 “That  the  demand  under  the
 head  Overseas  Communications  be
 reduced  by  Res.  100."

 [Need  for  hving  wage  to  the  Posts  and
 Telegraphs  Employees  (59)  1

 “That  the  demand  under  the
 head  Overseas  Communications  be
 reduced  by  Re.  100.”

 {Inadequacy  of  Post  and  Telegraph
 Offices  in  eastern  and  central  dis-
 tricts  of  Uttar  Pradesh.  (60)
 Shri  N.  Sreekantan  Nair:  I  beg  .o

 move:

 “That  the  demand  under  the
 heag  Department  of  Communica-
 tions  be  reduced  by  Rs  100."

 {Unsatisfactory  service  conditions  of
 the  employees  of  the  extra  depart-
 mental  posts  offices.  (61)}.

 I  beg  to

 JULY  10,  967  (Deptt  of
 Communications)  .

 Shri  Nambiar;  I  beg  to  move:
 “That  the  demand  undey  the

 head  Posts  ang  Telegraphs  (Work-
 ung  Expenses)  be  reduced  by
 Rs.  100.”

 [Vectimisation  of  the  Telegraph  Traffic
 Employees  by  treating  sick  leave
 supported  by  medical  certificate  as
 ‘Dies  Non’  (74).  oO

 “That  the  demand  unde,  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100.”
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 [Need  to  refer  the  upward  remission  of
 pay  scales  of  telegraphists  to  arbi-
 tration.  (15)  dh

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ung  Expenses)  be  reduced  by
 Rs,  200."

 [Need  to  remove  “show-cause  notsee”
 threat  to  withdraw  the  recognition
 of  the  AITTE  (Class  III)  union.
 (76)  J.
 Shri  K,  P.  Singh  Deo:

 move
 I  beg  to

 “That  the  demand  under  the
 head  Department  of  Communica-
 tions  be  reduced  to  Re,

 {Functioning  of  the  Posts  and  Tele-
 graphs  Board  (ML,

 “That  the  demand  under  the
 head  Department  of  Communica-
 tions  be  reduceg  to  Re.  aw

 {Fatlure  to  wmprove  organisation  of
 the  Department  (78) ]

 “That  the  demand  under  the
 head’  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  By
 Rs.  100."

 {Need  for  formation  of  new  postal
 dwistons  at  Baripada  and  Dhenkanal
 wn  Orissa  (79)),

 “That  the  demand  under  the
 head  Poste  ang  Telegraphs  (Work-
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 ing  Expenses)  be  reduced  by
 Rs  100”,

 {Need  for  reconstitution  of  Telephone
 Advisory  Committee  wm  Orissa
 (80)  J

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Need  for  introduction  of  Motor  Mail
 Service  ह. ज  the  Orissa  circle  (81))

 “That  the  demand  undey  the
 head  Posts  and  Telegraphs  (Work-
 ang  Expenses)  be  reduced  by
 Rs  00  ”

 [Delay  in  sending  and  r  g  tele-
 grams,  letters  and  parcels  tn  Orissa
 circle  (82))

 “That  the  demand  under  the
 head  Poste  ang  Telegraphs  (Work-
 ang  Expenses)  be  reduced  by
 Rs  100"

 {Funct  9  of  the  Inspe  Organi-
 sation  of  the  Department  tn  the  form
 of  Special  Inspectson  Squad  (83)]

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Failure  of  the  Complaints  Organisa-
 tion  (84)  ]

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100"

 {Feasibility  of  separation  of  Postal
 Department  from  Telegraphs  and
 Telecommunications  (85)7

 “That  the  demand  under  the
 head  Posts  ang  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Urgency  of  formation  of  a  Corpora-
 tion  in  the  Telecommunicaton
 Branch  (88) ]

 “That  the  demand  under  the
 heag  Posts  and  Telegraphs  (Work-

 &  Power)
 ing  Expenses)  be  reduced  by
 Rs  100"

 [Urgency  of  having  apprais  il,  300  eva-
 luattion  and  productivity  surveys.
 (87)  ]

 “That  the  demand  unde,  the
 heag  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be.  reduced  by
 Rs  100"

 {Unremunerative  schemes  detrimental
 to  the  exp  of  the  Tel
 nication  section  (88)

 “That  the  demand  under  the
 heag  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100"

 [Unsatisfactory  working  of  the  Delhi
 Telephones  (89)]J

 “That  the  demand  under  the
 heaq  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Failure  to  root  out  corruption  in  the
 Department  (90)]

 “Tat  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Possibility  of  mtroduction  of  Inland
 Trunk  Service  in  Orssa  (9i)]

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Posstbthity  and  urgency  of  opentng  of
 more  local  exchanges  in  Orissa
 (92)7

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Need  for  wireless  communication  08
 the  wmportant  festivals  m  Orissa
 (93)  )

 “that  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 mg  Expenses)  be  reduced  by
 Rs  100",
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 [Need  to  form  a  R.M.S  diviswn  m
 West  Orissa  with  headquarters  at
 Jharsaguda.  (94) ).

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  100”

 (Need  to  tmprove  the  working  of  tele-
 graphs  department  in  the  Orissa
 errcle.  (95)  ].

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  100”

 (Need  to  solve  the  houstng  problem
 of  postal  employees  wn  Orissa
 (96)  Lh

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”,

 {Need  for  opening  of  more  post
 offices  in  rural  areas  of  Onssa
 (97)  lL

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs.  100”

 [Delay  in  payment  of  overtsme  bills
 and  medical  bills  (98)  ]

 “That  the  demand  under  the
 head  Posts  and  Telegraphe  (Work-
 ing  Expenses)  be  reduced  99
 Rs,  100”

 [Need  to  enhance  the  wages  of  part-
 time  workers  Itke  postal  runners  and
 sub-post  masters  of  the  Department.
 (99)  yd.

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  100”

 (Need  to  improve  the  working  of  the
 vigilance  Organisation  of  the  depart-
 ment  (100)]

 “That  the  demand  unde,  the
 head  Posts  and  Telegraphs  (Work-

 JULY  10,  967  (Deptt.  of
 Communications)
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 ing  Expenses)  be  reduced  by
 Rs,  100”

 (Need  for  reviston  of  postal  tariffs.
 01)]

 “That  the  demand  unde,  the
 head  Posts  and  Tetegraphs  (Work-
 ing  Expen.es)  be  reluced  by
 Ros,  100""

 [Nced  to  provide  postal  facilities  in  the
 State  of  Orisa  (102),  7

 “That  the  demand  unde,  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 (Need  to  keep  up  the  time  shedule  for
 postal  delwery  services  (108)  i.

 “That  the  demand  under  the
 head  Posts  and  Telefraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  00

 INeeq  for  mobde  post  offices  im  rural
 67९०५  (104),  ]

 “That  the  demind  unde.  the
 head  Pysts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs.  100”

 [Need  to  establish  night  post  offices  at
 adtstrict  headquurters  (105) )

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  100”

 [Need  for  welfare  activities  wm  the
 P.  &  T.  Department  (106) 1.

 ‘That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  i00"

 [Establishment  of  more  Posts  and
 Telegraphs  dispensaries  in  the  State
 of  Orissa.  (107)7

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs,  100"
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 |Faslure  to  tntroduce  encket  and  row-
 ing  in  the  P  &  T  sports  (108)7

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100"

 (Discord  among  posts  and  telegraphs
 staff  in  Orissa,  due  to  high-handed-
 ness  and  complacency  of  some  offi-
 crals  =  (09)J

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 {Need  for  alteration  and  addition  of
 P  &  T  butidings  in  the  Dhenkanal,
 Cuttack,  Sambalpur  and  Kalahand:
 districts  of  Orissa  circle  (110))

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Mtsappropration  and  wastage  of
 money  with  regard  to  rental  of
 butidings  im  the  Gujarat  circle
 (I2l)J

 “That  the  demand  under  the
 head  Capital  Outlay  on  Posts  and
 Telegraphs  (Not  met  from  Reve-
 nue)  be  reduced  by  Rs  100”

 {Slow  progress  wm  developing  the
 Indian  Telephone  industries  (112))
 Shri  K.  M.  Abraham  (Kottayam)  I

 heg  to  move

 “That  the  demand  undey  the
 head  Department  of  Communica-
 tions  be  reduced  by  Rs  100”

 [Need  to  resolve  the  grievances  of  the
 workers  of  the  Posts  and  Telegraphs
 Department  (118)3

 “That  the  demand  under  the
 heaq  Department  of  Communica-
 tions  be  reduced  by  Rs  100”

 [Need  for  prompt  service  in  telegrams
 letters  and  trunk  telephones  (114)

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
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 ing  Expenses)  be  reduced  by
 Rs  00’

 Io  696

 {Need  for  post  offices  and  other  com-
 munvation  facilsttes  in  Udumbum-
 chola  Taluqu:  of  Kerala  (5)J

 “That  the  demand  under  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  100”

 [Necessity  for  construction  and  repatr
 of  RMS  buildings  mn  Ernakulam,
 Shoranur,  Olavakot  Cannanore,
 Alwaye,  Cochn  ADS,  Tiruvella,
 Kottayam  and  Calicut  (116))

 “That  the  demand  unde,  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  00’

 [Need  to  butld  quarters,  rest  hotses
 and  cycle  sheds  for  post#l  emplo-
 yees  wn  Kerala  yy

 “That  the  demand  unde;  the
 head  Posts  and  Telegraphs  (Work-
 ing  Expenses)  be  reduced  by
 Rs  i00”

 [Necessity  for  introducing  automatic
 telephones  in  Ernakulam  and  Cochin
 (238)J

 कह  Chairman  The  cut  motions  are
 also  now  before  the  House

 at  सूरत  भान  (अम्बाला)  सभापत्ति

 महोदय  इस  सभा  में  बोलने  का  यह  मरा
 पहला  मौका  है  t  चुनाचे  डाक  तार  विभाग
 के  बारे  मे  कुछ  कहने  से  पहले  मैं  अपने  दिल  के

 ताम्सुरात  पर  सबनी  एक  बात  कह  कर
 निहायत  अदब  के  साथ  एक  गुस्ताखी  करना
 चाहता  हु  ।  लोक  सभा  से  आने  से  पहल
 मेरे  दिमाग  मे  लोक  सभा  की  बडी  दिलफरेब
 तस्वीर  थी  t  यहा  श्राकर  मैं  ने  वह  तस्वीर

 सुहावनी  तो  पाई  है  लेक्नि  पिछले  ढाई  महीन
 के  तजुर्बे  ने  मुझे  वतलाया  है  कि  कुछ  लमहात
 ऐसे  भी  प्राये  है  जब  मेरे  दिमाग  मे  बनी  वह
 तस्वीर  ध्धला  गई  ।  कई  भवसर  ऐसे  भी

 प्राये  है  जब  कई  कई  मिनट  तक  कान  पड़ी
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 [श्रीसूरज  भन]
 आवाज़  यहा  सुनाई  नहीं  दी  और  मेरे  दिल
 ने  यह  मानने  से  इन्कार  कर  दिया  कि  मैं
 पारलिमेंट  हाउस  में  बैठा  हू  ।  मुझे  यह  भल्फाज
 कहते  हुए  बडा  दुख  होता  है  कि  जहा  मेरे
 जैसे  नये  मेम्बरो  को  पुराने  मेम्बरों  से  कई  बाते
 सीखनी  है,  वहा  मैं  यह  कहने  में  कोई  हिच-
 किचाहट  नहीं  महसूस  करता  कि  कुछ  पुराने
 मेम्बर  भी  ऐसे  है  जिनको  डिकोरम,  डीसेन्सी
 शर  डिसिप्लिन  के  मंदान  मे  हम  से  बहुत
 कुछ  सीखना  है  |

 सभापति  भहोदप  :  माननीय  सदस्य  का
 समय  कम  है,  इसलिये  वह  ग्रालोच्य  विषय
 पर  ही  बोले  ।

 शी  सूरज  भान  मैं  उसी  पर  झा  रहा
 हूं  ।  यह  मैं  इसलिये  कह  रहा  हू  कि  यह  मेरा
 पहला  मीका  है  बोलने  का  ।

 डाक  तार  विभाग  के  मजमून  को  बडा

 खुश्क  समझा  जाता  है  लेकिन  मै  इसको  कुछ
 दिलचस्प  बनाने  की  कोशिश  करूगा  ।  एक
 एक्स-गवर्नमेट  एम्प्लायी  फे  नाते  मुझे  इस
 बात  का  एहसास  है  कि  किसी  भी  मिनिस्टर  से
 मिलना  बहुल  मुश्किल  होता  है  खास  तौर
 पर  किसी  गवर्नमेंट  स्वेट  का  किसी  मिनिस्टर
 से  मिलना  तो  और  भी  मृश्किल  है  ।  डा०
 राम  सुभग  सिह  जी  मेरे  सामने  बेंठे  हुए  हैं
 इसलिए  उन  से  मैं  एक  शाइर  के  अ्रल्फाज
 में  कहना  चाहता  हु  कि  :

 श्प्रब  मिल  गये  है  श्राप  तो  आता  नही  है  याद,
 वर्ना  हमे  कुछ  ब्ापने  कहना  जहूर  था।”

 इस  डाक  सार  बिवाग  को  अमग्रेज़ी  में
 फी०  ऐड  टो०  डिपार्टमेट  कहते  है  यानी  पोस्ट्स
 ऐड  देनौप्राफूत  डिपार्टमेंट  लेकिन  मैं  इसको

 JULY  ‘10,  767  (Deptt.  of
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 दुसरे  मीनिग  देना  चाहता  हू  -  पी०  ऐंड  टो०
 डिपार्टमेट  को  पुन्नर  और  टिअरफुल  डिपार्टमेट
 कहना  चाहिये  और  इसलिये  म॑  इसको  ऊपर  से
 लेकर  नीचे  तक  डिस्कस  करना  चाहता  हू  t

 सब  से  पहले  मैं  श्रादरणीय  मिनिस्टर
 साहब  को  ही  लेना  चाहता  हू  ।  मिनिस्टर
 साहब  के  पास  एक  महकमा  पालियामेटरी
 झफप्र्स  का  है  ।  उसी  से  उन्हें  फुर्सत  नही
 मिलती  ।  इत्तिफाक  से  श्रब  तो  वह  भोम
 क्लब  के  मेम्बर  भी  बन  गये  है  1  और  भी
 फुसेत  कम  हो  जायगी  ।  इसलिये  पोस्ट्स
 ऐड  देलीग्राफ  डिपार्टमेट  के  लिये  उनके  पास
 बहुत  कम  वक्त  रह  जाता  है  t

 दूसरी  बात  मै  डाइरेक्टर  जनरल
 बोस्टस  ऐंड  देलीग्राफ  के  बारे  मे  कहना
 चाहता  हू  ।  बेचारा  एक  डाइरेक्टर  जनरल
 है।  वही  पी०  ऐड  टी०  बोर्ड  का  चेरमैन
 भी  है  बौर  सेक्रेटरी  कम्यूनिकेशन्स  डिपार्टमेट
 भी  है।  इस  डाइरेक्टर  जनरल  की  पोजीशन
 यह  है  कि  उसको  डाक  तार  विभाग  के  बारे
 में  कोई  भी  वाकफियत  नहीं  होती  जब  उसकी
 अप्वाइटमेट  होती  है  ।  जैसे  मिनिस्टर  कोरा
 है  ॥  है  उसी  तरह  से  डाइरेक्टर  जनरल  भी
 महकमे  की  वकिंग  के  बारे  भे  कोरा  होता  है  |
 कुछ  वक्त  पहले  डाइरेक्टर  जनरल  को  कुछ
 ट्रेनिंग  भी  दी  जाती  थी  लेकिन  बदकिस्मती
 से  वह  भी  प्रब  छोड़ दीं  गई  है।  पी०  ऐंड  टी०
 बोड  के  कुछ  मेम्बर  पहले  के  भी  हैं  जिन  में  से
 कुछ  सीनियर  मोस्ट  शर  महकमे  की  वाक-
 फियत  रखने  वाले  भी  है।  उनको  डाइरेक्टर
 जनरल  बनाया  जा  सकता  है  लेकिन  उन्हें
 इग्नोर  किया  जाता  है  ।  झ्राई०  सी०  एस०
 झ्राफि सं  को  लाने  के  लिये  उन्हें  तरक्की  देने
 और  फैव्रटिज्म  दिखलाने  के लिये  यह  सारा
 काम  किया  जाता  है  1  मुझे  किसी  खास
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 भ्राफिसर  के  खिलाफ  कोई  शिकायत  नही  है  8
 लेकिन  मैं  समझता  हु  कि  डिपार्टमेट  का
 तजुर्धा  रखने  वाले  पभ्रादमी  तो  ही  डाइरेक्टर
 जनरल  बनाया  जाना  चाहिये  ।

 तोसरी  बात  मैं  यह  कहना  चाहता  हू
 कि  पी०  ऐड  दौ  बोर्ड  को  रेलवे  बोह  की  लाइन्स
 पर  बनाया  गया  था|  लेकिन  बदकिस्मती  से
 उसकों  वह  स्टेटस  नही  दिया  गया  ।  फिद्वैरशल
 मैट्स  मे  फाइनेन्स  डिपार्टमेट  का  प्रादमी
 जो  होता  है  डिपार्टमेट  की  जजीर  उसके  पास
 रहती  हे  ।  वह  हमेशा  वह  जजीर  खीवें  रहता  है
 और  पी०  ऐड  टी०  डिपार्टमेट  को  कोई
 काम  नहीं  करने  देता  है।  पी०  टी०  डिपार्टमेट
 भी  जनरल  रेवन्यू  मे  उतना  ही  रेवन्यू  देता  है
 कितना  कि  रेलवे  डिपार्टमेट  देता  है  लेकिन
 यह  स्टेटस  अर  कसेशन्त  पी०  ऐड  टी ०  डिपार्ट-
 बेट  को  नही  मिले  हुए  है  जो  कि  रेलवे  बोर्ड
 को  मिले  हुए  हैं  ।  चुनाचे  मैं  झापके  जरिये
 मिनिस्टर  भाहब  से  कहना  चाहता  हु  कि
 इस  बोर्ड  का  स्टेटस  भी  रेलवे  बोर्ड  वे  लेवल
 पर  लाया  जाये  ।

 पी०  ऐंड  टी०  डिपार्टमेंट  की  भाम  तौर
 से  लोग  शिकायते  करते  हैं  ।  उन  मे  मैं  भी
 हिस्सेदार  बनता  चाहता  हु  ।  मसलन  टेली-
 ग्राम  वक्त  पर  नहीं  मिलते  t  टेलोग्रास  की
 पोस्ट  (डाक  द्वारा  भेजी  गई)  कापी  पहले
 मिल  जाती  है  |  जैसे  बतलाया  गया  है  ट्रक-
 कोल  का  न  मिलना,  टेलोग्राम्स  का  म्यूटिलेटेड
 मिलना,  ठीक  भौर  साफ  झल्फाज  न  मिलता,
 चिठठी  देर  से  मिलना  था  गायब  हो  जाना  यह
 सारी  शिकायतें  हैं  जो कि  शायद  महकमे  से  भी
 ज्यादा  पुरानी  है  a  लेकिन  इसके  साथ  साथ
 मैं  पी०  ऐंड  टी०  डिपार्टमेट  की  सविसेज  को  एप्रि-
 शिएट  भी  करना  चाहता  हू  ।  चाइनीज  ऐग्रेशन
 के  टाइम में,  पाकिस्तानी  ऐग्रेशन  के  टाइम  में
 पी०  ऐंड  टो०  डिपार्टमेंट  के  कर्मश्रारियों  ने,
 खास  कर  क्लास  3  और  4  के  कर्मचारियों
 ने,  जो  काम  किया  है  उसके  मुकाबले  में  शायद
 कोई  झौर  महकमा  झपनी  मिसाल  नहीं  कायम
 कर  सका  ।  मुझे  याद  हे  कि  लुचिपाने  में  पाकि-
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 स्वानी  एग्रेशन  के  टाइम  में  जब  अम्बार्डमेट
 हो  रहा  था,  तब  एक  कम्यूनिकेशन  लाइन
 टूट  गई  ।  एक  अफसर  ने  लाइनमैन  से  कहा
 कि  लाइन  को  ठीक  क  र  दे।  लेकिन  लाइनमैन
 में  उसके  भ्रार्डर  को  नहीं  माना  ।  वह  एक
 बूढा  आफिसर  था  मैं  उसका  नाम  नहीं
 लेना  चाहता,  लेकिन  उसने  लाइन  को  ठीक
 करने  के  लिए  जब  खुद  खम्भे  पर  चना
 चाहा  तो  लाइनमैन  खुद  आगे  शाया  भ्रौर
 लाइन  ठीक  कर  दी  ।  बदकिस्मती  की  बात
 है  कि  इस  महकमे  के  झन्दर  क्लास  3  दौर  4
 इम्प्लायीज  को  कोई  एप्रिशिए शन  नही  मिलता  ।
 मैं  इस  झफसर के  खिलाफ  यह  भिसाल  नहीं  दे
 रहा  हू  जिसने  खुद  दिलेरी  दिखा  कर  कम्यूनि-
 केशन  लाइन  को  ठीक  करवा  दिया  था,
 बल्कि  उनकी  प्रशसा  करता  हु  ।  लेकिन  इस
 महकमे में  एप्रेशिएशन  उन  शख्शों  को  मिलता
 है  जो  एयर  कडिशन्ड  कमरों  में  बैठे  रहते  हैं
 ौर  झसल  काम  करने  वाले  कर्मचारियों
 को  कोई  नहीं  पूछता  1

 ह... ल  डिपार्टमेट  वाइज  कुछ  बात  कहना
 चाहता  हू  |  सेविग्स  बैक  में  आम  तौर  से
 बडी  शिकायतें  है।  पहली  बात  तो  यह  है  कि
 ज्यादातर  जगही  में  सेविग्स  बक  की  फौसि-
 लिटीज  ही  नहीं  है  ।  जहा  है  भी  वहा  आम
 तौर  पर  पब्लिक  के  आदमी  नाला  है।  डाक-
 खाने  वाले  कहते  है  कि  तुम्हारे  सिग्नेचर  नहीं
 मिलते,  कोई  भ्देस्टेशन  लाभो  ।  मैं  सुझाव
 दगा  1: उ  जब  कोई  झादमी  सेविस्स  बैक  में
 अपना  हिसाब  खोलता  है  तो  उससे  कहा  जासा
 आहिये  कि  वह  अपनी  एक  फोटो  भी  साथ  मे
 दे  दे  7  वह  फोटो  पास  बक  में  न  लगाई  जाये
 क्योकि  पास  बुक  में  लगाने  से  तो  फ्राड  ज्यादा
 बढ़  जायेगा  ।  वह  फोटो  सब-पोस्ट  मास्टर
 के  पास  या  हेड  पोस्ट  मास्टर  के  पास  होनी
 चाहिये  और  जहा  वही  भी  डाउट  हो  बह
 पोस्ट  मास्टर  वेरिफाई  कर  ले  कि  वह  यहो
 झादमी  है  जिसका  फोटो  है  ।  ऐसी  सूरत  में
 फ्राड  के  केसेज  कम  हो  जायेगे  अर  डिपोजिटर्स
 को  भी  सुविधा  हो  जायेगी  ।
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 [श्री  सूरज  भान]
 मैंने  थोडे  दिन  पहले  एक  सवाल  प्छा

 था  तो  बतलाया  गया  था  कि  गवर्नमेट  को
 तकरीबन  4  पैसे  फी  पोस्ट  कार्ड'  घाटा  होता
 है।  उस  का  इस्तेमाल  झाम  तौर  पर  बडी
 बडी  फर्म  करती  हैं।  वह  पोस्ट  कार्ड  के  ऊपर
 प्रिट  करवा  कर  उनको  भेजती  हैं  ।  इसलिये
 जो  फर्मो  प्रिट  करवाती  है,  मैंने  कहा  था  कि
 उनका  लाइसेंस  बनाया  जाये  ।  उन  को
 50  था  00  So  का  लाइसेंस  दिया  जाये  |
 मिनिस्टर  साहब  ने  कहा  था  कि  यह  बात
 गलत  हूँ,  वह  इस्तेमाल  नहीं  करते  ।  में  एक
 सुझाव  देना  चाहता  हू  कि  जो  पोस्टस  ऐंड
 टेलीग्राफस  डिपार्टमेट  के  एम्बोस्ड  पोस्ट  कार्ड स
 को  प्रिट  कराते  है  उनको  ऐसा  करने  से  रोक
 दिया  जाये  7  झ्राप  कम  से  कम  यह  तो  कर

 ही  सकते  हैं  कि  कोई  भी  झादमी  अपने  इस्तेमाल
 के  लिये  डिपार्टमेट  के  पोस्ट  काई स  को  प्रिट
 न  कर  सवे  ।  अगर  किसी  को  भी  प्रिंटेड  कार्ड
 भेजना  है  तो  वह  भ्रपना  कार्ड  छपवाये  और
 टिकट  लगा  कर  भेजे  ।  इससे  झ्रापके  डिपार्ट  मेट
 की  सेविंग  होगी  ब्रौर  मैं  समझता  हूं  कि
 मिनिस्टर  साहब  को  इसमें  कोई  आपत्ति

 नहीं  होगी  |

 ब  मैं  डिपार्टमेट  की  वर्किंग  के  बारे  मे

 कुछ  सुझाव  देना  चाहता  हू  ।  डिपार्टमेट  में

 जगह  जगह  से  शिकायते  प्राती  हैं  कि  स्टाफ
 कम  है  |  इसके  लिये  ाप  रिक्रूटमेट  करते

 हैं।  मैं  बताना  चाहता  है  कि  स्टाफ  कम

 होने  की  दरअसल  वजह  यह  है  पि  प्रापके  यहा

 रिक्ूटमेंट  का  प्रोमीजर  इतना  काम्प्लिकेटेड
 बन  गया  है  जिसका  ठिकाना  नहीं  है  -  डाक-
 खाने  वाले  महसूस  करते  हैं  कि  काम  बढ़
 गया  है  शौर  भादमी  मिलने  चाहिये  ।  वह
 इस्पेक्टर  पोस्ट  झाफिसेज  के  पास  रिपोर्ट
 भेजते  हैं  ।  पहले  इस्पेव्टर  उसकी  चैकिंग
 करता  है  शौर  उसमे  थोडा  वक्त  निकल
 जाता  है।  उसके  बाद  जब  वहे  झादमी  भपनी
 रिपोर्ट  सुपरिन्टेडेंट  के  पास  भेजता  हैं  तो  वह
 उसमे  रोड़े  अटकाने  की  कोशिश  करता  है  ।

 JULY  10,  7967  (Deptt  of  10702,
 Communications)

 इतनी  जगहों  के  पास  से  हो  कर  तब  कही
 वह  पी०  एम०  जी०  के  वास  मामला  पहुचता
 है  गौर  यही  हाल  मह॒कमे  के  दूसरे  विग्ज
 का  है  |  जब  पोस्ट  मास्टर  जनरल  यह
 समझ  लेता  है  कि  एडिशनल  स्टाफ  का  रखना
 जस्टिफाइड  है,  तब  जाकर  रिक्टमेट  की

 कार्यवाही  शुरू  को  जाती  है,  जिसमे  भार  छे

 भहीने  लग  जाते  हैं  ।  उसके  बाद  करेक्टर
 वैरिफिकेशन  भौर  मेडिकल  एग्जामिनेशन
 वगैरह  होता  हैं।  नतीजा  यह  होता  है  कि
 जब  'रिकूटमेट  का  काम  मुकम्मल  हो  जाता  है,
 तो  एक  पोस्ट  की  जगह  दो  पोस्ट स  की  जस्टि-
 फिकेशन  बन  जाती  है  ।  मैं  मिनिस्टर  साहब
 को  यह  सुझाव  देना  चाहता  हू  किः  जब
 डिपार्टमेट  को  यह  पता  है  कि  उसका

 हर  साल  रिक्रूटमेट  करनी  है,  तो  वह  एग्जाभि-
 नेशन  या  दूसरे  खत्यि  कैडीडट्स  को  सिलेक्ट
 कर  ले,  जितने  प्रादभियो  की  जरूरत  है
 उनको  उसी  वक्त  रिक्रूट  कर  से  शौर  बाकी
 भ्रादभियों  का  एक  एप्सूठ्ड  लिस्ट  बना  दे  |
 उन  सब  का  करेक्टर  वेरिफिकेशन  भौर
 मेडिकल  एग्ज़ाभिनेशन  वर्ग रह  पहले  ही  मुकम्मल
 कर  लिया  जाये  ।  इसक॑  बाद  ज्योही  कोई
 पोस्ट  आ्राफिस  या  दूसरा  दफ्तर  भ्रादभी  मांगे

 स्याही  उसको  भेज  दिया  जाय  ।  इलैड  में

 ऐसा  ही  किया  जाता  है।  वहा  एक  एप्खन्ड
 लिस्ट  पहले  से  ही  बना  ली  जाती  हैं  प्रौर
 जरूरत  के  मुताबिक  उस  में  से  झ्रादमी  रख
 लिये  जाते  है  ।

 जहा  तक  इप  डिपार्टमेट  की  बिल्डिसज़  का

 ताल्लुक  हैं,  उनकी  हालत  ऐसी  है  कि  उनमे

 काम  करना  तो  दरकितार,  वहा  बैठना  भी

 मुश्किल  है।  कई  कई  साल  तक  उनकी  मरम्मत

 नहीं  को  जाती  है  ।  मैं  भाप  को  भ्रम्बाला
 ड्लि  म  यमुनानगर  के  पोस्ट  आफिस  की

 बिल्डिंग  की  मिसाल  देना  चाहता  हूं।  वह
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 एक  रेन्टिड  बिल्डिंग  है,  जिसमे  एक  कमरा
 झौर  दो  छोटी  कोठरिया  हैं  ।  बीस  माल  से
 उसकी  मरम्मत  नहीं  की  गई  है  और  वहा
 उन  दो  कोठरियीं  में  बिजली  नही  है  7  वहा  पर
 45  झादमी  काम  करते  है  लेकिन  वहा  पर
 कोई  यूरिनल  शौर  लैद्रिन  नहीं  है  ।  मैं
 मिनिस्टर  साहब  से  पूछना  चाहता  हु  कि
 अगर  उनके  झाफिस  के  साथ  कोई  यूरिनल
 श्रौर  लैट्रिन  न  हो  तो  क्या  वह  गृज्ञारा  कर
 सकेंगे  ?

 हम  देखते  हैं  कि डाकखानो  में  पोस्ट  कार्ड
 और  स्टैम्प  वगैरह  नही  मिलते  है  |  इसके
 अलावा  एम्पलाईज  को  काम  करने  के  लिए
 फा  नही  मिलते  हैं,  जिस  का  नतीजा  यह
 होता  है  कि  जब  एम्पलाईज्ञ  को  एक  फार्म
 नही  मिलता  है,  तो  वें  दूसरे  फार्म  इस्तेमाल
 करते  हैं।  शर  ऐसे  वह  दूसरा  फार्म  भी  कम
 हो  जाता  है  |  उनको  सफेद  कांगज्ध  नही
 मिलता  है  t  हर  जगह  शार्टेज  आफ  फार्म्स  की
 शिकायत  हैं  1  इस  बारे  में  ग्ेलोगढ  प्रिंटिंग
 प्रेम  को  लिखा  जाता  है  लेकिन  फिर  भी
 फार्म  वर्गरह  नहीं  मिलते  है  -  फिर  कहा
 जाता  है  कि  एम्पलाईज  की  एफोशेसी  बढाई
 जाय  ।  जब  झादमी  को  अपने  काम  के  लिए
 ट्ल्जञ  नही  मिलते  हैं,  तो  वह  काम  कैसे  करेगा  ?

 सरकारी  दफतरों  में  एक  साल  काम
 करने  के  बाद  एम्पलाइज़  को  इन्क्रीमेट
 मिल  जाता  है  लेकिन  ्ार०  एम०  एस०
 में  इन्क्रीमेट  हासिल  करने  के  लिए  भी  टेस्ट
 देना  पडता  है।  इसी  तरह  सर्विस  में  कनफर्मेशन
 के  लिए  भी  टेस्ट  मुकरंर  किया  हुआ  है।
 जब  डिपार्टंमट  टेस्ट  कर  के  अपने  एम्पलाईज़
 को  रिक्रूट  करता  है  तो  फिर  सोनियारिटी
 के  बेसिस  पर  उन  का  कनफर्मेशन  हो  जाना
 चाहिए।  ड्म  लिए  इन  फिजूल  टेस्ट्स  को
 खत्म  कर  देना  चाहिए।

 इस  डिपार्टमेट  में  दो-तिहाई  एम्पलाईज
 बा  सीनियारिटी  और  फिटनेस  के  बेसिस
 पर  प्रोमोशन  मिलता  था  और  यग
 आदमियो  को  काम  करने  का  इन्सेन्टिव

 ASADHA  19,  3889  (SAKA)  (Deptt.  of
 Communications)

 देने  के  लिए  एक-तिहाई  एम्पलाईज़  को
 डिपार्टमेट  की  सिलेक्शन  कमेटी  के  सलेक्शन
 ग्रेड  थू  प्रोमोशन  दिया  जाता  था।  लेकिन
 अब  उस  प्रोसीजर  को  खत्म  कर  दिया  गया
 है।  इससे  जहा  नौजवान  कर्मचारियों  का
 काम  करने  का  इनिशियेटेव  खत्म  हो  गया
 है  वहा  इस  का  एक  नतीजा  यह  भी  हुभा
 है  कि  इस  एक-तिहाई  क्वोटा  में  शिद्यूल्ड
 कास्ट्स  की  जो  रिजर्वेशन  थी,  उसको  भी
 उडा  दिया  गया  है।  चुनाचे  यह  एक  झौर
 दो-तिहाई  का  असूल  दोबारा  लागू  होना
 चाहिए।

 जहा  तक  बर्क  टू  रूल  मूवमेट  का  ताल्लुक
 है,  डा०  राम  सुभग  सिंह  जी  ने  पिछले  सेशन
 मे  इस  हाउस  में  यह  वादा  किया  था

 ‘10704

 “1  straightway  assure  this  House
 that  there  would  be  no  victimi-

 sation”

 उन्होंने  साफ  तौर  पर  यह  वादा  किया  था
 कि  एम्पलाइड़  की  विक्टिमाइज्रेशन  नहीं
 होगी।  मैं  निवेदन  करना  चाहता  ह्  कि
 अग्नेज़ी  म ेएक  कहावत  है

 A  promise  unfulfilled  9  an  untruth
 told

 उस  वक्त  जिन  लोगों  ने  एक  दो  दिन  का
 मेडिकल  सार्टिफिकिट  भी  दिया  था,  उसे
 डाइज़  नान  कर  दिया  गया  है  उन  की  सबिस
 में  उन  एक  दो  दिनों  को  काउट  नहीं  किया
 गया  है  और  न  ही  उन  को  उन  दिनो  की
 तन्ख्वाह  दी  गई  है  और  कोई  झआ्राबिट्रेटर
 झ्भी  तक  नही  बिठाया  गया  है।

 जब  गवनेमेट  एम्पलाईज्ञ  की  तरफ
 से  महगाई  एलाउस  की  माग  की  जातो

 है,  तो  कहा  जाता  है  कि  इन  के  सफेद
 कपडे  है,  ये  टरीलीन  पहनते  है,  ये  ख्वामख्वाह
 चीखते  है,  इन  को  महगाई  एलाउस  की  ज़रूरत

 नहीं  है।  मैं  कहना  चाहता  हू  कि  भ्राज  हमारे
 समाज  का  माहौल  बदल  गया  है।  सर्फंदपोशी
 आज  के  बदले  हुए  माहौल  का  'लाउमी
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 Communications)

 [जी  सुरज  भान]
 ५  This  department  has  many  aspects

 aw  बन  गई  है।  झगर  मैं  सफेद  कपडे  न...  ०६  its  functioning,  _tele-communica-
 पहनू,  तो  मेरे  धर  मे  मेरी  बहन  गीली  लकडी..  tions,  postal,  banking,  msurgnce,  over-
 की  तरह  सुलगती  रहेगी  ।  उस  की  शादी
 नहीं  होगी  |  मैं  मिनिस्टर  साहब  से
 कहना  चाहता  हू  कि  झगर  वंह  एम्पलाईज
 में  एफ़िलेंसी  चाहते  हैं,  तो  वह  उन  का  लिविंग
 स्टेंडर्ड  भी  बढ़ायें  भौर  उन  को  महगाई  एलाउस
 दें।

 मैंने  बहुत  सी  बाते  कहनी  थी,  लेकिन
 स्यूकि  आप  चाहते  हैं  कि  मैं  खत्म  करू,  इस
 लिए  मैं  उम्मीद  करता  हूं  कि  मैं  ने  जो  ष्बन्द
 बातें  कही  हैं,  मिनिस्टर  साहब  उन  पर  ध्यान
 देगे।

 मैं  श्राप  का  शुक्रिया  दा  करता  हू।

 The  Minister  of  Stace  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communications  (Shri  I.  K,  Gujral).
 I  am  very  grateful  to  the  members
 that  by  and  large  they  have  exhibit-
 ed  a  great  deal  of  sympathy  for  the
 department  and  the  problems  we  are
 facing  I  am  also  conscious  of  the  fact
 that  there  is  much  desired  to  be  done
 to  improve  the  situation  as  it  is  I
 can  assure  the  House  through  you  that
 we  are  not  oblivious  of  the  deficien
 cies  that  we  have,  nor  are  we  ignor-
 ant  of  the  fact  that  this  department
 does  expose  many  of  its  consumers  to
 a  great  deal  of  difficulties

 I  have  been  here  in  this  city  for  a
 long  tame  and  as  a  consumer  of  the
 services  the  depariment  offers,  I  have
 keenly  appreciated  and  realised  the
 difficulties  that  the  consumer  has  to
 face  Therefore,  on  my  part  there
 shall  be  no  effort  im  this  debate  to
 Justify  the  difficulties  that  are  unjus-
 tiflable  But  I  would  also  like  to  take
 the  House  into  confidence  through
 you  and  explain  the  difficulties  and
 circumstances  under  which  the  de-
 partment  ‘functions

 eas  communications  and  so  forth.  I
 shall  not  address  myself  to  all  these
 issues  because  that  may  not  be  pgs-
 sible  I  shall  try  and  start  with  tele-
 phones  because  I  think  telephone  has
 come  to  stay  m  our  hfe  ang  im  our
 social  growth  as  an  integral  and  inte-
 grated  part  of  our  day-to-day  life

 There  is  hardly  a  person,  whether
 he  owns  a  telephone  or  not,  whether
 he  can  afford  at  or  not,  who  does  not
 come  in  contact  with  telephone  com-
 munication  as  such  This  18,  in  a  way,
 a  compliment  to  our  growth  m  this
 country  In  1951-52,  when  we  started
 the  First  Plan  we  had  a  total  of  64
 lakh  telephones  in  the  whole  country
 and  we  did  not  have  any  waiting  list
 We  went  on  increasing  from  Plan  to
 Plan  and  today  we  have  9  64  lakh  tele
 phones  and  a  wanting  list  of  approxi-
 mately  3)  lakhs  We  propose  to  add
 in  the  Fourth  Plan  cry  lakh  tele-
 phones  and  we  think  that  by  that  tume
 our  waiting  list  will  have  swelled  to
 9  lakhs

 The  question  can  be  rightly  and
 correctly  asked  if  we  are  conscious
 that  the  waiting  lit  is  swelling  ४  we
 are  aware  of  the  fact  that  the  demand
 for  telephones  is  always  going  to  out-
 stmp  the  supply  what  steps  are  we
 taking?  For  a  minute  I  will  take  you
 aside  ang  then  come  to  this  _  point
 again  I  am  conscious  of  the  fact  that
 this  department  has  estimated  that  by
 the  end  of  the  Fourth  Plan  if  we  re-
 ally  want  to  meet  the  needs  of  the
 country  we  should  have  at  least  4
 million  telephones  Simultaneously  in
 the  department  there  was  a  commit-
 tee  on  electronics  under  the  chaiur-
 manship  of  that  great  leader  of  sci-
 ence  Dr  Bhabha,  who  is  no  more
 with  us  which  estimated  that  by
 32974  this  country  should  have  6  mil-
 hon  telephones  This  ys  the  realty  We
 do  agree  that  somewhere  from  4  to  6
 million  Les  our  must  requirement  for
 this  country  But  even  inspite  of  our
 additions,  even  in  spite  of  our  expan-
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 mons,  we  shall  be  able  to  touch  only
 8  millon.  Between  .5  millon  and
 6  mulhon,  there  is  a  big  gap.  This  gap
 is  bound  to  express  itself  in  deficit
 services;  it  is  bound  to  show  itself  in
 long  waiting  lists,  it  is  bound  to  ex-
 press  itself  in  more  people  asking  for
 telephones  than  we  can  supply

 The  problem  38  not  simple  as  to
 suggest  the  remedy  why  should  not
 the  requisite  number  be  produced  at
 the  Indian  Telephone  Industries?  It  us
 also  not  the  issue  that  we  should  go
 on  installang  more  telephones  For  all
 these  things  funds  are  needed  This
 Parliament  in  703  wisdom  always  de-
 cides  what  the  plan  size  should  be
 and  out  of  that  plan  size,  how  much
 would  be  given  to  communications

 Shri  S.  Kandappan:  We  never  de-
 cide

 Shri  I.  K.  Gujral:  If  Parliament
 decides  to  place  adequate  funds  at  our
 disposal  for  providing  6  million  tele-
 phones,  I  can  assure  you  that  we  shall
 not  be  found  wanting

 करी  प्रकाशवोर  शास्त्र  (हापुड)
 भ्रगर  टलीफोनो  की  सारी  इनकम  टलिफोना
 पर  लगा  दी  जाये,  तो  यह  समस्या  हल  हो
 सकती  है।

 Shri  L  हू,  Gujral:  Shri  Prakash  Vir
 Shastri  is  a  very  learned  member  and
 I  respect  hum  very'  much  But  he  has
 an  overestimate  about  this  Even
 xf  we  do  that,  we  can  provide  only  a
 fraction  of  our  requrements  Although
 I  beheve  we  should  do  xt,  I  would  in
 addition  plead  that  7  we  get  also
 from  general  finance  the  same  fund  at
 least  as  we  earn,  we  would  be  able  to
 improve  things  Even  then,  we  shall
 not  be  able  to  meet  all  the  require-
 ments  Therefore,  while  we  discuss
 telecommunications,  we  might  keep
 this  m  our  mental  background,  and  it
 will  be  easier  for  us  to  assess,  appre-
 ciate  and  realise  the  difficulties  under
 which  this  department  functions

 This  department  functions  under  the
 handicap  that  we  are  unable  to  sup-

 ASADHA  I9,  i889  (SAKA)  (Deptt  of
 Communications)

 ply  the  telephones  that  are  needed,
 that  we  are  unable  to  meet  the  re-
 quirements  of  trunk  calls  that  are  put
 through  resulting  in  delays,  and,  I  am
 saying  this  with  a  great  dea]  of  sym-
 pathy,  the  type  of  staff  that  we  are
 able  to  recruit  basic  education
 of  an  operator  ३8  matriculation  or
 equivalent  We  used  to  give  them  two
 months  training  on  the  operating  and
 technical  aspects  of  the  telephone
 board,  we  have  increased  to  three
 months  now

 Shri  Srinibas  Misra
 Training  in  courtesy  also

 10708-

 (Cuttack)

 Shri  L.  K.  Gujral:  In  any  developed
 country  where  the  telephone  services
 respond  ¢o  the  needs  of  the  commu-
 nity,  the  bamc  standard  ss  much
 higher  Switzerland  is  sometmgmes
 quoted  as  the  heaven  of  telephones
 There,  the  basic  education  7  that  of
 a  graduate  After  that,  the  staff  train-
 ing  75  much  longer,  approximately  two
 years  Compared  to  that,  we  take  up
 a  matriculate,  giving  a_  traimng  of
 two  months,  now  we  have  added
 another  month  for  training  in  those
 aspects  of  life  to  which  my  friend  re-
 ferred,  courtesy,  better  use  of  lan-
 guage,  better  understanding  of  peo-
 ple’s  needs  etc  Even  then  the  diffi-
 culties  will  continue  These  difficul-
 ties  are  the  difficulties  of  our  under-
 development,  deficiency  in  financing.
 Till  we  have  more  money  we  can  nel-
 ther  upgrade  the  staff  education  nor
 their  emoluments  I  am  fully  cons-
 cious  not  only  of  the  difficulties  of  the
 consumer,  but  also  the  handicaps  of
 the  staff  Therefore,  we  have  to  re-
 view  the  situation  from  an  overall
 point  of  view

 Shri  Shashi  Ranjan:  Within  the
 available  resources,  can  :mprovement
 be  brought  about  or  not?

 Shri  I  K.  Gujral.  I  am  one  of  those
 who  say  yes,  we  can  and  we  must,
 because  it  would  be  also  a  lame  ex-
 cuse  for  me  to  go  on  pleading  that
 everything  8  ultrmately  connected
 with  money  I  would  not  do  that  [
 do  beheve  that  productivity  has  a  dig
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 role  to  play  in  our  life  and  particul-
 arly  in  this  department,  not  only  in
 giving  service,  but  also  in  getting  the
 worth  of  the  money  that  we  put  in.
 ‘Therefore,  we  have  instkuted  and  we
 87९  going  to  institute  more  such
 Points  of  contact  where  productivity
 can  be  improved.  I  am  a  great  be-
 liever  in  productivity.  Therefore  it  is
 for  us  not  only  in  this  department
 but  in  every  sphere  of  our  activity  to
 go  on  adding,  getting  more  worth  out
 of  the  money  that  we  put  in.  Other-
 wise,  a  developing  nation  will  always
 suffer  more.

 Another  point  that  was  made  was
 .@bout  trunk  calls  and  the  difficulties
 faced.  As  you  are  aware,  now  we
 have  introduced  in  this  country  what
 is  called  subscriber  trunk  dialing.
 Some  members  have  referred  to  it
 and  said  that  the  difficulties  have
 increased.

 Shri  Shashi  Ranjan.  It  is  true  Doctor
 Saheb  has  das  raths,  but  not  a  single
 vath  rides,  because  all  the  time  all
 the  lines  are  out  of  order.

 Shri  I.  K.  Gujral:  I  am  glad  he  has
 pointed  out  these  das  raths.  I  would
 only  bring  to  his  notice  a  very  inter-
 esting  feature,  about  STD  and  how
 the  demand  for  trunk  dialling  is  in-
 -creasing.  For  example,  when  we
 ‘started  STD  for  Lucknow-Kanpur  in
 ‘October,  960  we  used  to  have  330
 calls  per  day:  by  the  end  of  966  it
 increased  to  7,200  calls  per  day.  For
 Delhi-Agra  we  used  to  have  40  calls
 per  day.  By  the  end  of  1986,  it  rose  to
 11,900,  calls  per  day.  Now,  take  the
 line  which  my  hon.  friend  referred
 to—Delhi—Patna  line—  over  which
 he  was  much  agitated.  Before  the
 ‘STD  we  used  to  have  60  calls  per  day;
 at  the  end  of  966  it  was  2,500  calls
 per  day.  The  main  point  of  my  hon.
 friend  js  this:  if  we  are  conscious  that
 there  is  more  demand  and  that  more
 channels  ‘should  be  laid,  why  don’t  we
 do  %?  I  can  only  sum  up  in  one  word
 that  we  are  not  only  conscious  but  we
 fave  also  taken  active  steps  to  add
 more  channels  and  more  lines  and  I
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 am.  sure  by  the  middle  of  968  he  will
 find  the  difference.  In  spite  of  the
 fact  that  we  are  adding  more  channels
 and  laying  more  cables  and  adding  a
 variety  of  services  like  microwaves
 co-axial,  etc.  the  demand  generally
 outruns  supply,  not  only  in  the  num-
 ber  of  telephones  ‘but  also  in  the
 trunk-calls  also.

 An  Hon.  Member:  How  does  the
 hon.  Minister  explain  the  shortage  of
 inland  letters  and  postcards  for
 months  together?

 Shri  I.  K.  Gujral:  If  my  hon.
 friend  bears  a  while  with  me,  I  shall
 satisfy  him  when  I  came  to  the  postal
 side.

 Shri  Shashi  Ranjan.  Mr.  Gujral  says
 that  there  is  shortage  of  ‘material  and
 the  number  of  calls  is  increasing.  The
 buildings  where  these  machines  are
 housed  must,  according  to  the  rules,
 be  airconditioned  but  they  are  not  80.
 When  there  is  automatic  dialling,  they
 give  wrong  number  and  the  fine  wires
 are  easily  susceptible  to  heat  and
 cold.  In  order  to  save  the  life  of  the
 equipment  and  also  to  facilitate  get-
 ting  the  correct  number,  he  must  get
 it  airconditioned.  Otherwise,  it  is  no
 use.

 Shri  J.  K.  Gujral:  I  am  grateful  to
 Mr.  Shashi  Ranjan;  he  has  made  a
 detailed  study  of  the  functioning  of
 this  department.  We  are  aware  of
 this  and  wherever  new  telephone  ex-
 changes  are  built  and  new  machines
 are  installed,  air-conditioning  is  pro-
 vided.  But  there  are  a  number  of
 telephone  exchanges  where  air  condi-
 tioning  is  not  available.  My  friend
 will  pardon  me  if  I  tell  him  that  air
 conditioning  costs  money  and  money
 has  priorities  under  the  plan  and  the
 plan  is  again  decided  by  you.  If  you
 decide  to  give  Me  more  money  for  air-
 conditioning.  I  have  no  objection.  T
 assure  you  we  will  be  able  to  meet
 your  requirements.

 There  are  two  or  three  galient  fea-
 tures  about  the  Delhi  telephones.  At
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 the  moment  we  are  working  connec-
 tions  to  the  tune  of  58,000  telephones
 Delhi  is  fast  expanding  and  Delhi's
 demand  for  telephones  i9  fastly  estab-
 lishing  itself  I  am  representing  this
 city  in  Parliament  and  I  have  there-
 fore  a  degree  of  concern  for  its
 growth

 Mr.  Chairman:  We  have  a  half  an-
 hour  discussion  today  Will  he  con-
 clude  in  five  minutes’

 bri  I.  K  Gajra)l  I  will  finish  this
 point  in  two  minutes  and  continue  to
 morrow

 Mr.  Chairman.  It  would  be  better
 if  he  finishes  his  speech  today

 Shr  I.  K.  Gujral’  The  waiting
 lst  we  have  today  is  much  big-
 ger  than  what  I  have  mentioned
 mn  proportion  to  other  towns  We  are
 going  to  instal  about  23000  line,  In
 the  course  of  this  year  and  that  I  feel
 to  a  degree  will  meet  the  demands  of
 the  town  to  a  degree  only  because  I
 do  not  think  much  more  can  be  done
 about  them  within  the  limited  reson
 ces  that  we  have

 My  hon  fitends  have  mcentioncd
 many  point  a  few  point,  out  of
 which  I  will  now  take  Shit  K  P
 Singh  Deo  mentioned  one  or  two
 points  and  I  think  he  refeired  mostly
 to  the  article  which  recently  appear-
 ed—Mi  =  Masunis  aiticlhe—which  38
 both  learncd  and  good,  and  he  hay
 appreciated  all  ou!  difficulties  and
 the  hon  Membcr  has  dtuwn  from  it
 I  would  like  to  meet  two  or  thrce
 points  there  It  has  been  made  out
 that  if  tele-communication  is  divorc-
 ed  from  the  postal  services  perhaps
 ¢ele-communication  will  be  better  off
 and  that  what  he  has  chosen  to  call
 the  hidden  subsidy  to  the  postal  set-
 vices  would  stop  Ag  long  as  we  have
 got  a  Consolidated  Fund  of  India
 where  all  the  revenues  and  all  the
 expenses  are  to  be  drawn  from  al
 the  policies  about  the  postal  services
 that  you  may  decide  to  undertake  wfll
 have  to  be  financed  from  «omewhere,
 and  the  postal  service  is  not  only  a
 service  ag  such  in  the  commercial
 sense,  but  also  a  service  in  the  sense
 that  it  is  ¢owards  develooment  of  the
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 nation,  for  development,  we  do  open
 post-offices  and  there  ४8  a  big  number
 of  them  which  are  remunerative  and
 we  also  open  post-offices  which  are
 loging  from  the  commercial  angle,  but
 all  the  same,  we  must  open  them
 because  we  want  all  the  corners  and
 all  the  sections  of  society  to  partici-
 pate  in  the  growth  of  this  nation
 Therefore,  mere  diversifying  of  postal
 and  tele-communication  services  will
 not  mean  much  good

 7०772

 My  friend  also  made  a  point  that
 most  of  the  telégrams  are  posted  I
 have  with  me  the  figures  and  I  would
 like  to  refcr  to  the  latest  figue  of
 April  1987  On  an  all  India  basis,
 only  3  per  cent  of  the  total  tele-
 fram,  which  number  1,37 500  were
 posted  In  Delhi  out  of  the  2  680
 {clegrams  only  02  per  cent  were
 poted  This  you  will  agree  is  an
 msienificant  figure  compaled  to  the
 total  work  that  we  undertake

 Shit  Singh  Deo  and  some  _  other
 hon  Members  referred  to  the  work-
 toiule  igitation  andthe  piomise
 which  my  worthy  colleague,  Dr  Ram
 Su>hdg  Stngh  had  made  to  them  re-
 garding  albitration  I  take  this  occa-
 sion  to  re~state  and  te-affiim  that  we
 have  not  backed  out  of  that  under
 standing  Whatever  understanding
 was  given  on  ihe  floo  of  this  House
 will  be  stuch  ¢o  We  have  said  and
 we  adhere  to  it  that  arbitration
 should  be  within  the  machinery  of
 the  Jomt  Consultative  Machinery
 that  hae  been  now  working  in  the
 Government  of  India}  think  it  3९
 in  the  interests  of  the  employees  that
 the  earher  they  decide  to  appomt
 their  nominer  as  the  arbitrator,  the
 better  if  will  be  for  them  as  well  av
 for  the  department  so  that  this  issue
 can  be  «olved  easily  and  early

 I  am  in  complete  agreement  with
 some  of  the  points  that  have  been
 made  about  the  working  conditions  of
 the  emplnyees  and  we  are  doing  our
 best  the  hest  we  can  within  the  scope
 of  things  Salaries  are  determined
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 and  the  DA  38  determined  not  by  this
 department  alone  but  by  the  other
 procedures  and  other  rules  and  the
 machinery  which  is  there  for  all  the
 employees  of  the  Government  of
 India

 I  would  only  refer  now  to  the  staff-
 housing  We  have  got  an  acute  short-
 age  of  housing,  but  in  the  draft  fourth
 Plan,  we  have  allocated  Rs  5  crores
 on  acquisition  of  land  and  Rs  0
 crores  on  the  construction  of  addi-
 tional  housing  I  do  know  that  this
 will  meet  only  a  fraction  of  our  re-
 quirements,  but  we  want  to  meet
 this  as  far  as  possible

 A  point  has  been  made  about  ex-
 press  delivery  I  would  only  =  say
 about  express  delivery  that  express
 delivery  sometimes  78  misunderstood,
 because  express  delivery  does  not
 trave]  faster  When  a  letter  :s  posted,
 it  ७  only  sorted  out  separately,  of  7६
 is  distinguishable,  and  it  goes  by  the
 same  tram  service  or  air  service,  and
 on  arrival  only,  between  the  a'rival
 point  and  the  delivery  poimt,  some
 tyme  is  saved  Some  time,  though
 technically  saved,  in  reality,  ३8  lost

 Shri  R  Barua:  Why  should  :t  travel
 late?

 Shri  B.  N.
 You  must  term  it  as  “ensure
 very",  not  “express  delivery  oe

 Shri  Shashi  Ranjan:  Why  don’t  you
 allow  evety  aeroplane  to  carry  the
 dak?

 Shri  J.  K.  Gujral:  I  am  sorry  I  can-
 not  go  into  all  those  points  because
 the  Chairman  has  asked  me  to  wind
 up,  and  my  worthy  colleague  will  be
 able  to  cover  all  the  other  points  to-
 morrow  I  will  only  say  that  the  ex-
 press  delivery  letter,  on  arrival,  8
 handed  over  to  a  special  messenger
 who  goes  from  house  to  house  Some-
 trmes  it  happens  that  the  ordinary
 mail  delivery  man  reaches  the  place
 earlier  than  the  express  delivery  man,
 begauee  he  has  to  travel  all  round,

 Shastri  (Lakhimpur):
 deh-

 JULY  10,  i907  (Deptt  of  z
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 A  point  wag  made  by  Mr.  Shashi
 Ranjan  that  VHF  is  perhaps  better
 than  the  muicro-wave  system.  It  is  a
 technical  discussion  into  which  I]  will
 not  enter.  After  studying  all  the  ac-
 pects,  it  hag  been  found  that  mucro-
 wave  38  much  better,  more  efficient
 and  more  suitable  to  our  needs  in
 Patna—Muzaffarpur  than  VHF,  That
 is  why  we  have  gone  in  for  this  We
 are  importing  only  a  very  small  f:ac-
 tion  of  our  needs  of  ‘micro-wave  sys-
 tems  for  technological  reasons  aimed
 at  getting  maximum  advantages
 Otherwise,  both  in  the  matter  of  re-
 search  and  manufacture,  our  research
 as  well  as  our  ITI  and  other  facto-
 Ties  are  abreast  of  the  time  and  now
 micro-wave  equipment  is  _  being
 manufactured  m  this  country

 I  will  refer  to  two  or  three  main
 difficultaes  that  we  have  tried  to  meet
 in  the  last  two  or  three  months  One
 of  the  complaints  made  was  that  im
 trunk  call  bills,  the  new  procedure  5
 more  irksome  and  tiresome  because
 the  details  of  the  trunk  calls  are  not
 given  We  are  examining  the  possibi-
 Ixy’  of  reverting  to  the  old  system
 where  the  details  are  given

 Shri  Sonavane:  They  should  be
 sent  very  early,  not  after  three
 months

 Shri  I.  K  Gujral.  For  that  wu  have
 started  diversification  of  the  accounts
 system  Previously  all  the  accounts
 were  centralised  in  one  place  Now  we
 have  started  the  diversification  pro-
 cess  I  think  in  the  very  near  future
 the  billing  system  will  be  considerably
 improved

 77.37  hrs.
 [Mr  Speaker  tn  the  Chair]

 As  I  said,  there  is  acute  shortage  of
 telephones  and  there  is  a  huge  de-
 mand  To  meet  it,  one  of  the  steps  we
 have  taken  is,  we  have  decided  to
 open  public  call  offices  in  qa  very  big
 way  We  have  taken  a  policy  deci-
 sion  that  2  per  cent  of  all  the  existing
 lines  in  a  town  shall  at  the  minknum
 be  public  call  offices  We  will  increase
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 it  to  5  per  cent  and  later  on  to  0  per
 cent,  so  that  that  class  of  society
 which  cannot  afford  ६40  have  its  own
 telephone  is  able  to  have  access  to  a
 public  call  office  within  easily  walk-
 able  distance,

 Another  difficulty  pointed  out  was
 about  the  time  fixed  for  cancellation
 of  trunk  calls.  It  was  said  that  3  hours
 notice  for  cancellation  wag  much  too
 long  We  have  already  reduced  it  to
 30  minutes.  This,  I  think,  will  meet  a
 great  deal  of  this  difficulty.

 There  have  been  complaints  here
 and  in  the  press  about  the  billing
 system.  It  hag  been  said  that  a  tele-
 phone  call  comes  that  you  have  not
 Paid  your  bill  and  then  the  phone  is
 disconnected  We  are  actively  exa-
 mining  the  possibility  of  introducing
 two  methods.  One  ts,  hke  electricity
 bills,  we  should  introduce  the  system of  iebate  or  penalty,  whatever  you
 may  call  it,  if  a  person  does  not  pay
 the  bill  within  a  specified  peliod,  Se-
 condly,  even  after  that  if  the  bill  as
 not  paid,  we  might  send  a  registered
 notice,  the  cost  of  which  may  be  borne
 by  the  subreriber  himself,

 Basu  (Diamond
 What  about  inflated  billy’

 Shri  Jyo.irmoy
 Harbour):

 Shri  I.  K.  Gujral:  About  the  billing
 system,  We  are  trying  to  mechanme  it
 m  all  the  bigger  sections.  It  is  not  the
 computer;  my  friend  neeq  not  get
 upset  about  it  It  is  just  mechanisa-
 tion,  which  will  meet  a  great  deal  of
 this  difficulty,

 About  philately,  the  newspapers have  been  making  a  point  and  our
 Prime  Minister  also  wrote  a  letter
 sometime  bick  that  the  qualaty  of  our
 stamps  must  be  improved.  We  have
 decided  that  in  the  very  near  future
 we  shall  call  an  all-India  seminar  to
 discuss  the  varioug  aspects  of  it,  how
 to  improve  our  stamps  and  make  them
 better  earners  of  foreign  exchange.
 We  propose  to  call  all  concerned—the

 Vietnam
 (H.A.H.  Du.)

 artiste,  philatelists  and  all  those  who
 understand  this  line  from  the  export
 angle—to  participate  in  thie  confer-
 ence  and-  help  us  in  evolving  a  con-
 certed  policy  in  this  regard.

 Shri  Jyotirmoy  Basu  What  are
 you  doing  about  enhancement  of  cable
 rates  by  Britain?

 10716

 Shri  I,  K.  Gujral:  I  will  not  try
 to  reply  to  that  just  now  because  the
 time  at  my  disposal  ig  short,  I  hope
 my  colleague  will  reply  to  that  point
 tomorrow,  {  will  only  say  thrs  that
 the  UK,  Government  has  increased
 the  rales  only  unilaterally,  Therc-
 fore,  what  we  decide  is  entirely  our
 own  business.  We  have  not  yet  de-
 erded  what  we  shall  do  about  it,  anil
 I  think  by  the  time  a  decision  35
 taken  we  will  be  able  to  tom:  ww  this
 House  and  take  the  House  into  conii-
 dence.

 Shri  Jyotirmoy  Basu:  What  uboui
 installing  meters  imside  the  pre-
 muses  of  the  subscribers  for  record-
 ing  the  numbers  of  calls  made?

 Mr.  Speaker:  Order,  order.  The
 House  will  take  up  the  half-hour-
 discussion,

 1742,  hrs,
 VIETNAM*

 Shri  Umanath  (Pudukkotai):  Sur,
 regarding  the  half-hour-discussion
 which  stands  in  the  name  of  Shri
 Gopalan,  because  Shri  Gopalan  is  ab-
 sent,  under  Rule  55(v)  I  have  applied
 for  raising  that  discussion.  But  since
 Shri  Krishnamoorth:,  whose  name  5
 second  on  the  list,  is  present  in  the
 House,  he  will  speak  for  a  few  m-
 nutes  and  I  will  follow  him.

 Shei  V.  Erishnamoorthi  (Cudda-
 lore):  Mr.  Speaker,  Sir,  the  hon.  Mi-
 nister  of  External  Affairs  while  re-
 plying  to  Starred  Question  No.  6  on
 22nd  May,  i967  regarding  Vietnam
 stated  that  they  were  m  touch  with

 *Half-An-Hour  Discussion,
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 the  Secretary-General  of  the  United
 Nations  and  also  with  yome  countries
 with  regard  to  Vietnam,  J  submn,
 Sir,  India  is  the  Chairman  of  the
 international  Contrv.  Commission
 and  its  role  is  very  important,  Our
 effort  to  settle  the  Vienam  affair  is
 more  great  than  that  of  any  other
 party,  But  I  am  sorry  to  point  out
 that  our  Government  has  miserably
 failed.  They  have  not  taken  proper
 initiative  to  bring  about  a  peaceful
 settlement  in  the  Vietnam  affiair,

 As  we  all  know,  in  Vietnam,  our
 American  friends  in  the  guise  of  pro-
 tecting  the  South  Vietnamese  against
 the  so-called  aggression  by  North
 Vietnam  have  poured  milhons  of  sol-
 diers,  American  and  Australian  sol-
 diers,  ang  have  dumped  ammunitions
 and  other  things.  Instead  of  doing
 good  to  Victnam  they  have  dene  more
 harm  than  what  they  expected  from
 the  North  Vietnamese.  In  the  past
 two  years  there  have  been  killing,
 murders  of  both  women  and  childrer
 and  al’  sorts  of  things.  There  is  nt
 peaceful  settlement  of  it  at  all.  Bot)
 the  parties,  the  Amcricans  as  well  as
 the  North  Vietnamese,  have  under-
 stood,  they  have  come  to  realise,  that
 it  is  no  use  fichting  and  it  will  re-
 sult  in  a  loss  to  both  the  sides,  In
 these  circumstances  our  Government
 should  take  more  effective  steps  to
 bring  about  a  peacefu)  settlement.
 Instead  of  settling  the  matter  the
 Government  of  India  keeps  quiet  and
 things  are  developing  fast.  ‘You
 must  have  read  from  the  papers,  Mr.
 Speaker,  even  today,  that  the  North
 Vietnamese  are  yot  at  all  insisting
 upon  any  conditions:  for  peace  talks.
 I  have  also  read  in  the  Press  that  the
 Secretary  of  Stete,  Mr.  Dean  Rusk,  is
 not  at  all  insisting  that  there  must  be
 certain  conditions  for  peace  talks.
 When  both  the  parties  are  trying  to
 meet  together  without  any  pre-condi-
 tions,  it  is  the  duty  of  the  Govern-
 ment  of  India,  which  is  the  Chairman
 of  the  International  Contro]  Commis-
 sion,  to  negotiate  with  both  the  parties
 and  other  countries  with  q  view  to
 solving  this  problem  amicably.
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 I  am  sorry  to  say,  our  American
 friends,  in  the  name  of  safeguarding
 democracy,  freedom  and  other  things,
 have  entered  into  the  arena  of  Viet-
 nam,  which  is  a  black  spot  for  the
 American  people,  They  are  doing
 one  thing  in  respect  of  Vietnam,  In
 order  to  avert  attaek  by  North  Viet-
 nam  they  have  poured  military  arms
 and  ammunition  into  Vietnam.  But
 take  the  case  of  West  Asia.  Israel  is
 attacking  UAR.  Instead  of  condemn-
 ing,  they  are  supporting  Israel.  So,
 I  appeal  to  the  Minister  of  External
 Affairs  to  take  up  this  matter  as  an
 independent  country  and  try  to  settle
 it  with  more  vigour.  I  say  that  the
 Ministry  has  so  far  failed  to  bring
 about  a  settlement,  It  has  got  more
 onerous  responsibility.  Even  though
 both  the  purses  are  trying  to  bring
 about  a  settlement,  the  Government
 of  India  has  failed  to  negotiate  with
 them.  Without  taking  any  more  time
 I  would  appeal  to  the  Minister  of
 External  Affairs  to  take  a  little  more
 pain  to  bring  about  a  peaceful  settle-
 ment  between  both  the  parties.

 Shri  Umanath;  This  question  gets
 added  importance  because  of  the  fact
 that  our  country’s  representative  hap-
 pens  to  be  the  Chairman  of  the  Con-
 trol  Commission.  As  far  as  our
 Government  is  concerned,  I  am  sorry
 to  say  that  it  has  ultimately  taken  up
 the  objective  position  of  shielding  the
 American  position,  as  far  as  Vietnam
 is  concerned.

 Let  us  take  the  question  of  with-
 drawal  of  American  troops.  It  is
 shown  as  though  this  is  a  fight  bet-
 ween  North  and  South  Vietnam  Gov-
 ernment,  in  which  the  South  Viet-
 nam  Government  has  got  an  agret-
 ment,  legal  agreement,  with  the  Ame-
 ricans  because  of  which  they  are
 coming  in.  It  is  not  so.  I  would
 submit  that  83  far  as  the  question  of
 withdrawal  of  American  troops  is  con-
 cetned,  the  entire  Vietnam,  both
 North  and  South  Vietnam  are  ‘nae,
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 and  they  are  against  the  American
 existence  or  presence  there,  To  bring
 home  the  point  I  want  to  quote  the
 Indian  Express  of  27 =4-66,  and  Indian
 Express,  as  we  all  know,  is  run  by
 Shii  Goenka,  who  cannot  be  accus-
 ed  of  being  a  Communist  That
 paper  says

 7०१79

 “In  both  North  and  South,
 whole  og  Vietnam  is  regarded  as
 one  country  By  their  beha-
 viour,  the  people  of  South  Viet-
 nam  seem  to  be  insisting  that
 they  belong  to  North  Vietnam—
 at  least  to  the  extent  of  desyring
 a  withdrawal  of  US  troops’

 So  on  this  question  the  entue
 Vietnam  people  want  that  the  Ame
 rican  troops  should  go  And  yct  if
 the  American  troops  are  therc,  what
 are  they  theie  for?  They  aie  there
 for  some  other  purpose,  and  net  be-
 cause  they  want  to  fight  In  this
 connection  [  would  like  to  quote  the
 then  President  of  the  Uniteg  States,
 President  Eiscnhower  He  had  made
 it  clea,  they  are  m  Vietnam  =  At
 a  conference  of  State  Governors  held
 on  4th  August  963  President  Eien
 hower  said

 ‘Let  us  assume  we  lose  Indo-
 china  The  tin  and_  tungsten
 that  we  so  greatly  value  from
 that  area  would  cease  coming
 So  when  the  United  States  votes
 400  imJhon  dollars  to  help  that
 war,  we  are  not  voting  a  give-
 away  program  We  are  voting  for
 the  cheapest  way  that  we  can,  to
 prevent  the  occurrence  of  some-
 thing  that  would  be  of  a  most
 terrible  significance  to  the  United
 States  of  America,  our  power
 amd  ability  to  get  certain  things
 We  need,  from  the  riches  of  the
 Indo-chinese  territory  and  from
 South  East  Asia”

 Tt  is  clear  that  though  the  entire
 Vietnam  people  do  not  want  them,  the
 American  troops  are  there,  as  Pre-
 sident  Eisenhower  puts  it,  to  further
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 thar  own  se'fish  interests,  1  am
 sorry  to  say  that  on  this  question  our
 Government  has  not  taken  the  posi-
 tion  that  the  American  troops  should
 withdraw  unconditionally

 I0720

 Secondly,  there  is  the  question  0
 the  Geneva  Agreement  Whenever
 the  question  of  the  Geneva  Agree-
 ment  38  raised,  they  say  “we  are  fort
 the  settlement  of  the  issue  by  both
 the  governments  on  the  basig  of  the
 Geneva  Agreement”  That  38  not  the
 correct  position  It  35  not  as  if  both
 the  governments  are  violating  the
 Geneva  Agreement  Its  not  so  On
 that  question  it  is  not  correct  to  say
 that  the  North  Vietnamese  have  infil-
 trated  into  the  South,  that  was  the
 provocation  for  the  South  to  retahate
 and  that  3५  how  they  violated  the
 Geneva  Agreement  That  is  wrong
 Within  24  hours  of  the  signing  of  the
 Geneva  Agreement,  here  ts  the  state-
 mint  made  by  the  then  President,
 General  Eisenhower  on  21-7-1954
 which  says

 ‘The  United  States  has  not  :t-
 self  been  party  to  or  bound  by,
 the  decisions  taken  by  the  confe-
 rence  The  Agreement  contains
 features  which  we  do  not
 hke  om

 So  within  24  hours  of  the  signing  of
 the  Geneva  Agreement,  here  is  the
 United  States  which  renounces  the
 agreement  So  also  the  Dien  Gov-
 ernment  The  then  Prime  Minster

 Mr  Dien  declared  on  (16-7-1955.

 “We  did  not  sign  the  Geneva
 Agreement  So,  we  cannot  be
 bound  in  any  respect  by  these
 accords  wm

 So,  a  it  not  clear  that  the  United
 States  of  America  as  well  as  the
 South  Vietnam  Government  renounc-
 ed  this  agreement  the  moment  it  was
 signed?  So,  is  it  not  but  proper  for
 our  Government  to  say  to  the  United
 States  as  well  ag  the  South  Vietnam
 Government  that  they  have  got  to
 implement  the  Geneva  Agreement,
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 But  our  Government  does  not
 that  stand  which  it  should  take

 Then,  I  would  hke  to  take  the
 question  of  bombing  of  North  Viet-
 nam  Here  also  our  Government  takes
 up  this  position  which  is  contained
 in  the  Prime  Mimster  Shrimati  Indira
 Gandhi's  broadcast  from  New  Delhi
 on  7th  July,  966

 ‘We  would  appeal  for  an  im-
 mediate  ending  of  the  bombing
 wm  North  Vietnam

 This  should  be  closely  fol-
 lowed  by  a  cessation  of  hostili-
 ties  ae  well  as  of  hostile  move-
 ments  and  action  on  all  sides
 throughout  Vietnam,  in  _—  full
 observance  of  the  Geneva  Agree-
 ment,”

 Our  Government  tells  Ameria  to
 stop  bombing  and  simultaneously  it
 tells  the  South  Vietnam  Liberation
 Movement  to  stop  thar  lhberation
 movement  also  It  means,  by  imph-
 cation  our  Government  says  that  sv
 long  as  the  South  Vietnamese  people
 do  not  stop  their  struggle  and  so  lo  4
 as  they  continue  their  struggle
 America  is  justified  im  bombing
 North  Vietnam  This  is  a  very  hor
 rible  position  which  is  not  consistent
 with  our  past  traditions  of  freedom
 struggle  The  Government  has  _  to
 decide  whether  a  sovereign  country
 hike  North  Vietnam,  could  be  bombed
 by  America  and  whether  sovereignty
 could  be  violated  It  75  not  8  ques-
 tion  of  balancing  between  the  two

 Then,  I  go  to  the  question  of  trade
 The  present  position  is  that  our  Gov-
 ernment  has  stopped  trading  with
 North  Vietnam,  The  other  day  when
 a  question  was  put,  Shr:  Chagla  re-
 pled,  “Yes,  we  have  stopped  it  be
 cause  the  commodities  that  we  sena
 to  North  Vietnam  may  pass  on  to
 China”  That  was  the  reason  given
 My  submission  is  that  this  ais  not  the
 real  reason,  because  if  the  reason  is
 that  a  commod:sty  will  go  through
 North  Vietnam  to  China,  there  is
 Hong  Kong  attached  to  the  mainland
 of  China  Have  we  stopped  our  trade
 with  Hong  Kong?  We  know,  daily

 take
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 goods  are  passed  between  Hong  Kong and  Mamland  China,  still  we  have
 not  stopped  our  trade  with  Hong
 Kong  Then,  every  now  and  then  on
 the  floor  of  the  House  the  question is  raysed  that  some  commodities  are
 passing  through  Nepal  to  China,
 still,  have  you  stopped  trade  with
 Nepal?  We  have  not  done  so  We
 know  that  there  are  very  close  rela-
 tions  between  Pakistan  ang  China  Is
 there  any  guarantee  that  goods  will
 not  go  through  Pakistan  to  China?
 Still,  we  have  not  stopped  our  trade
 with  Pakistan  Then,  why  have  you
 stopped  trade  with  North  Vietnam’

 The  real  position  38  that  the  ans-
 wer  given  is  not  the  answer,  it  35  to
 cover  up  the  real  reason  Trade  with
 North  Vietnam  was  stopped  in  965
 and  in  4969  America  passed  an
 amendment  to  PL-480  Law  which  suid
 that  they  would  not  give  aid  to  those
 countries  which  had  trade  with  North
 Vietnam  0  Cuba  On  that  basis  in
 the  same  yeai  965  we  have  _  also
 stopped  trade  with  North  Vietnam
 Our  Government  has  submitted  to

 he  dictate;  of  Americu  We  have  got
 ur  soul  and  we  could  straightaway
 eli_them  that  we  have  a  sovereign

 right  to  trade  or  not  to  trade  with
 iny  country

 Then  a  very  unfortunate  position
 has  come’  Even  the  voice  of  the
 freedom  fighters  of  Vietnam  35  being
 banned  I  have  received  a  commu-
 nication  from  the  National  Book
 Agency  of  Calcutta  that  the  Assistant
 Collector  of  Customs,  Postal  Apprais-
 ing  Department  GPO  Calcutta  has
 addressed  them  saying  why  a  parti-
 cular  book  which  has  come  by  ordi-
 nary  post  should  not  be  confiscated
 What  is  the  name  of  the  book?  It  is
 South  Vietnam  on  the  Road  to  Vic-
 tory  This  is  the  book  that  has  been
 confiscated

 Ours  ७  a  Jang  which  took  pride  in
 expressing  solidarity  with  the  free-
 dom  fighters  in  Spain,  Czechosiova-
 kia,  Ethiopia  against  the  Fascist  Mus-
 solini  and  others  and  we  have  come
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 to  a  pass  that  our  country  has  now
 become  a  country  which  gags  the
 volce  of  freedom  fighters  of  South
 Vietnam  Has  the  Government  ban-
 ned  any  American  hiterature?  Has
 the  Government  banned  any  South
 Vietnamese  literature  which  talks  of
 their  struggle  against  the  Vietnamese
 people  there?

 The  reason  for  confiscation  given
 there  is  that  at  contains  materials
 which  undermine  the  friendly  rela-
 tions  of  India  with  foreign  States
 This  means,  naturally  their  struggle
 is  against  American  impenalism  and
 they  are  afraid  that  America  will
 mistake  them  This  ts  a  very  horri-
 ble  position  It  was  only  m  the  Bri-
 tish  days  that  literature  concerning
 the  Russian  Revolution  was  proh  bit
 ed  by  Britain  Have  we  come  to  a
 pass  that  we  have  to  take  a  position
 that  Britain  took  then?  I  would  like
 to  have  answers  to  these  questions

 Mr.  Speaker  A  number  of  Mem-
 bers  are  there  who  want  to  ask  ques-
 tions  Some  of  them  have  written
 to  me  that  they  want  to  participate  in
 the  debate  I  would  hke  to  tell  them
 that  there  is  no  debate  now  but  it
 is  only  8  half  an-hour  discussion
 We  have  already  spent  about  5  mi-
 nutes  now  Now  only  questions  can
 be  asked

 Shri  Bal  Raj  Madhok  (South
 Delhi)  The  question  of  Vietnam
 has  been  agitating  the  minds  of  the
 people  for  a  long  trme  What  :s  this
 problem?  Here  3s  an  area  that  tra-
 ditiona’ly  was  a  meeting-ground  of
 India  and  China  Culturally  it  5
 part  of  India  but  geographically  it  १९
 nearer  to  China  There  have  been
 wars  between  Vietnain  and  China  for
 centuries  Then  the  French  came
 in  With  the  precipitate  withdrawal
 of  the  French  after  Dien  Bien  Phu
 there  has  been  a  power  vacuum  there,
 ang  China  has  been  trying  to  fill  that
 vacuum  This  is  the  real  problem

 China  has  carried  war  by  proxy  to
 that  area  Actually,  the  people  of
 Vietnam  would  have  very  much  bk-
 ed  India  to  fill  that  vacuum,  but  un-
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 fortunately  because  of  our  unrealistic
 foreign  policy,  India  is  nowhere  in
 the  picture  and  therefore,  the  Chi-
 nese  are  coming  there  and  they  are
 trying  to  subvert  the  constitutionally
 established  government  there  and
 trying  to  bring  it  within  their  con-
 trol  This  is  the  rea}  crux  of  the
 problem

 People  talk  of  our  moral  duty  to
 support  freedom  fighters  there  !
 should  say  that  in  foreign  polacy,  mo
 rality  does  not  come  in  charity  does
 not  come  in  but  only  national  inte-
 rests  come  in  We  have  to  see  what
 our  national  interests  demand?  Our
 national  interests  demand  that  Viet
 Nam  whick  s  a  very  strategic  area
 should  not  be  allowed  to  go  under
 Chinese  hegemony  This  ts  the  real
 problem  and  this  must  be  prevented

 Our  International  Contro’  Commis-
 sich  33  meffective  In  fact  it  does
 not  serve  any  real  purpose  It  was
 to  have  supervised  truce  and  the
 elections  but  no  elections  have  been
 held  there  The  commission  was  not
 meant  to  meet  the  situation  that  has
 developed  there  It  cannot  stop  the
 war

 The  real  thing  7४  that  peace  must
 be  brought  there  and  it  should  be
 done  in  such  a  way  that  the  whole
 area  will  not  come  under  Chinese
 hegemony  and  that  can  be  only  done
 if  China  also  78  asked  or  pressed  to
 stop  78  war  by  proxy  We  are  nut
 in  favour  of  the  American  troops  be-
 ing  there  but  we  are  equally  oppos-
 ed  to  the  Chinese  troops  or  the  Chi-
 nese-supported  troops  of  North  Viet
 Nam  being  there

 Y  am  giad  that  a  good  thing  has
 happened  now  North  Viet  Nam
 has  suggested  that  thev  are  prepared
 to  sit  down  for  peace  talks  without
 laymg  down  any  preconditions  that
 the  American  troops  must  withdraw
 Yt  :s  a  good  offer  and  both  sides
 should  avail  of  it  and  some  kind  of
 peace  should  be.  established  -vhich
 should  be  in  the  interests  of  those
 people  without  any  interference  from
 China  or  from  America  e
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 So  far  as  India  is  concerned,  my

 submission  is  that  the  best  course  for
 India  to  follow  is  to  keep  quiet.
 Sometimes,  keeping  quiet  is  also  a  part
 of  the  policy,  and  here  ig  a  case  m
 which  instead  of  taking  sides,  we
 should  keep  quiet  because  thereby
 our  interests  would  be  served  better
 than  by  any  other  course,

 8  hes.

 Sari  H.  N.  Mukerjee  (Calcutta
 North  East):  I  would  like  to  kncw
 from  the  hon.  Minister  if  Governmen‘
 intend  to  pursue  their  present  hesi-
 tant  and  lifeless  and  sometimes  al-
 most  helpless  policy  in  regard  to
 Vietnam,  in  spite  of  our  being  chair-
 man  of  the  International  Contiol
 Commission.  I  say  this  because  a  wai
 of  the  utterest  barbarity,  even  though
 it  is  undeclared,  38  being  conducted
 by  the  United  States,  (with  400,000
 American  soldiers  operating  on  the
 scene,  with  America  spending  22  bil-
 lion  dollars,  which  amounts  to  more
 than  the  total  gross  national  product
 of  our  country,  with  methods  like  the
 use  of  poison  gas  and  napalm  =  and
 fragmentation  bombs  and  cutting
 dykes  and  all  kinds  of  other  enorm-
 ties  which  we  have  associated  with
 the  worst  kind  of  fascism;  and  m
 spite  of  all  this,  our  Government  have
 a  tepid  attitude  and  only  says  from
 time  to  time,  and  that  also  very  in-
 frequently  these  days,  about  the
 necessity  of  stopping  bombing  of
 North  Viet  Nam,  which  has  never
 stopped  and  which  goes  on  all  the
 time,  May  I  know  if  Government  are
 going  to  put  up  a  braver  show,  be-
 cause  sometimes  it  is  better  to  follow
 the  Indian  tradition  of  speaking  up
 for  what  is  right  and  just  in  inter-
 national  affairs,  and  here  in  Viet  Nam
 something  is  being  done  by  the  Ame-
 rican  imperialists,  which  is  of  the  ute
 terest  barbarity?  May  I,  therefore,
 request  the  hon,  Minister  to  revive
 something  of  the  old  spirit  of  India’s
 foretgn  policy  in  regard  to  this  mat-
 ter  which  is  a  festering  sore  in  inter-
 national  life  today.

 sft  रणकोर  ख्हि  (रोहतक)  :  धमेरिका
 झौर  चोन  दो  बुल्स  की  लड़ाई  के  दरमियाम
 इस  गरीब  देश  वियतनाम  का  कचूमर  किला
 जा  रहा  है  धौर  जितना  इन्सानों  के  मरने
 से  नुकसान  श्रौर  वहां  की  धन-दौलत  का
 जितना  नुकसान  है  वह  ऐसी  बात  है  कि  जो
 कही  नहों  जा  सकती।  हिन्दुस्तान  एक  अमन
 का  पुजारी  देश  है।  सिक्योरिटी  कौंसिल  का
 मेम्बर  है,  इन्टरनेशनल  कट्रोल  कमीशन
 का  चेयरम॑न  है।  मैं  सिनिस्टर  साहब  से
 झाप  के  मार्फत  यह  पूछना  चाहता  हूं  कि
 कि  जब  हम  अमन  का  नारा  बुलन्द  करते
 हैं  और  हमारी  सरहदो  के  पास  एक  ऐसा
 देश  जो  हमारे  बई  नजदीक  है,  उसे  जो  हमारा
 दुश्मन  है  वह  खत्म  कर  रहा  है  और  उसे
 खत्म  करने  के  वाद  चीन  से  हमे  भी  नुकसान
 पहुच  सकता  है  तो  ऐसी  हालात  में  मै  उन
 से  पूछना  चाहूगा  कि  क्या  कोई  स्पेसिफिक
 तजबीज  उन  के  सामने  हैँ  कि  प०  न०
 झो०  के  माफंत  या  सिक्योस्टी  कौसिल
 में  कोई  रेजोल्यूशन  पेश  करके  या  अ्रपन
 बतोर  एक  इन्टरनेशनल  स्टेटस  के  जो  मिला
 है  बतौर  इन्टरनेशनल  कट्रोल  कमीशन  के
 चेयरमन  के,  उस  स्टेटस  के  मार्फत  क्या  हम
 अ्रपना  मारल  प्रेशर  या  पोलिटिक्ल  जो  प्रेशर
 हो  सकता  है  उस  को  एक्सरसाइज  करेगे  ताकि
 इस  रीजन  में  अमन  हो  और  फिर  आगे
 जो  जेनेबा  ऐग्रीमेंट  है  उस  की  तजबीजात
 के  इश्लीमटेशन  की  कोई  तजबीज  जेरे  गौर

 है  ?

 श्री  रबी  राय  (पुरो):  अध्यक्ष  महोदय,
 सचाल  यह  है  कि  वियतनाम  के  सिलसिले
 में  खब  हमारे  सदन  में  बहस  हो  रही  है  तो  इस
 बारे  मे  में  विदेश  मंत्री  से  पूछना  चाहता
 हूं  कि  जो  जो  सवाल  साम्यभादी  रूस  के
 जरिए  या  भ्रमेरिका  के  जरिए  उठाए  जाते
 हैं  उस  के  बारे  में  हम  को  सोच  विचार  करमा
 पढ़ता  है,  हम  को  लगता  है  कि  वियतमास-
 से  ज्यादा  महत्वपूणं  सबाल  रोहेशिया  का
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 है  जहां  काले  लोगों  के  ऊपर  गोरे  लोग  धाक्रमण  rials  like  brass  sheets,  strips,  tyres
 कर  रहे  हैं  भौर  फिलहाल  जो  जम्बिया  के
 राष्ट्रपति  ाये  थे  बहू  उसी  सिलसिले  में
 झाये  थे।  रूसी  झादगी  का  क्या  दृष्टिकोण
 हो  सकता  है,  झमेरिका  की  जनता  का  क्या
 वृष्टिकोण  हो  सकता  है,  हिन्दुस्तान  की
 की  जनता  का  क्या  दृष्टिकोण  हो  सकता  है,
 इन  तीनों  दृष्टिकोणों  मे  फर्क  है।  झसल  में
 बौने  हमारा  दुः्मन  है  झौर  चीन  का  वियतनाम
 के  साथ,  उत्तरी  वियतनाम  के  साथ  ताल्लुक
 रहता  है।  हो  सकता  है  कि  चीन  सीधी  सेना
 नहीं  भेजता  है  डर  के  मारे।  लेकिन  आज  इस
 सवाल  को  हिन्दुस्तान  सरकार  की  झोर  से,
 हिन्दुस्तान  की  जनता  की  शोर  से  वियतनाम
 की  ओर  से  देखना  चाहिए।  श्राज  उत्तरी
 वियतनाम  शौर  दक्षिणी  वियतनाम  शौर
 उसी  तरह  से  पूर्वी  जर्मनी  श्रौर  पश्चिमी
 जर्मनी,  इस  तरह  से  साम्राज्यवादी  शक्तियों
 ने  जो  तोड़  दिया  है  उस  को  फिर  समान
 करने  के  लिए,  जुटाने  के  लिए,  एकत्र  करने
 के  लिए,  यूनिटी  लाने  के  लिए  दोनों  वियत-
 नाम  के  लिए  यह  जरूरी  हो  जाता  है  कि  भारत
 सरकार  की  ओर  से  पहल  होनी  चाहिए,
 यह  नही  कि  क्या  गोलाबारी  होती  है,  भ्रमेरिका
 से  क्या  कार्यवाही  होती  है  उस  सिलसिले
 मे  चिन्ता  करे  बल्कि  बुनियादी  सिलसिले
 में  दोनों  वियतनाम  का  जो  विभाजन  हो
 गया  है,  दोनों  वियतनाम  को  मिलाने  के
 लिए  कोशिश  होनी  चाहिए  यही  हमारे
 सामने  मसला  है।

 Shri  Nambiar  (Tiruchirappalli):
 The  hon,  Member,  Shri  Umanath,  has
 clearly  explained  as  to  how  the  Gov-
 ernment  of  India....

 Mr.  Speaker:  Since  he  has  clearly
 explained  it,  no  repetition  is  necessary.

 Shri  Nambiar:  Please  hear  me.  He
 has  said  that  our

 ved
 de  with  North

 Vietnam  has  stopped.  At  the  same
 time,  I  want  to  point  out  that  our
 trade  with  South  Vietnam  js  on  the
 increase,  Moreover,  strategic  mate-

 and  many  items  are  being  daily  ship-
 ped  to  South  Vietnam,  and  payment
 is  made  in  dollars,  This  shows  that
 not  only  do  we  not  trade  with  North
 Vietnam  but  we  help  South  Vietnam
 and  thereby  the  Americans  to  fight
 North  Vietnam  and  the  Vietnamese
 people.  At  the  same  time,  we  have
 by  our  own  action  abdicated  our  role
 as  chairman  of  the  International  Con-
 trol  Commission  and  we  are  allowing
 the  Americans  to  bomb  even  the  neu-
 tral  zone.  We  have  asked  the  Con-
 trol  Commission  to  quit  the  neutral
 and  demilitarised  zone  as  well.

 Moreover,  it  js  also  clear  that  not
 only  the  India  Government  is  sup-
 porting  the  Vietnamese  war,  but  cer-
 tain  political  parties  in  India,  parti-
 cularly  the  Jan  Sangh  has  been
 named  by  the  radio  as  being  ready
 to  send  volunteers  to  the  Vietnam
 war,

 Shri  Bal  Raj  Madhok:  This  is  abso-
 lutely  wrong.

 hri  Nambiar:  I  will  explain.
 Mr,  Speaker:  No,  please.  You  are

 going  to  a  different  subject.
 There  are  half  a  dozen  more,  I

 think  the  Minister  should  reply  now.
 It  is  6.05  already.

 Vietnam  is  a  different  thing.  Let
 us  not  talk  about  Jan  Sangh  and
 other  parties  now.

 Shri  Bal  Raj  Madhok:  There  are
 agents  of  China  in  this  House.

 Shri  Umanath:  Not  American
 agents?

 Mr,  Speaker:  Half  an  hour  is  over.
 Shall  ]  ask  the  Minister,  or  shall  I
 adjourn?

 Shri  Nambiar:  It  was  Westmoreland,
 Commander-in-Chief  of  the  Afmerican
 Forces  in  Vietnam  who  gave  a  broad-
 cast....

 Mr.  Speaker:  It  was  going  on  very
 well,  Why  do  you  want  to  spoil  it?
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 Shri  Nambiar:  If  such  ७  broadcast
 was  not  made,  I  shall  congratulate
 Mr,  Madhok  here  and  now.  Let  him
 clear  the  position,

 Mr,  Speaker:  Please  sit  dawn.  All
 right.  Half  an  hour  is  over.  Do  you
 want  to  hear  the  Minster?

 An  hon.  Member:  Please  allow  me.

 Mr,  Speaker:  How  can  I  allow  him?
 That  is  not  proper.  Either  I  allow
 all  the  half  a  dozen  or  I  do  not  allow
 anyone,  It  is  not  proper  tu  allow  only
 one  or  two.  How  can  I  choose?  Mr.
 Chagla.

 The  Minister  of  External  Affairs
 (Shri  M,C.  Chagla):  I  am  really  sur-
 prised  that  my  friend  Mr.  Mukerjee
 should  have  said  that  our  policy  has
 been  a  hesitant  policy.  It  is  in  sharp
 contrast  with  what  Mr.  Madhok  says,
 that  we  should  keep  quite.  I  do  not
 agree  with  Mr.  Madhok.  India,  as
 Mr.  Mukerjee  has  rightly  said,  has
 always  spoken  up  in  the  cause  of
 justice,  m  the  cause  of  aight:  In  the
 case  of  Vietnam,  our  policy  all  along
 has  been  consistent,  and  the  right
 policy.  From  the  very  start  we  have
 said  that  there  can  be  no  mulitary
 solution  of  the  Vietnam  problem  The
 solution  can  only  be  at  the  conference
 table

 We  have  said  further  that  such  a
 solution  cannot  be  brought  about
 unless  there  is  unconditional  cessation
 of  war,  ~  7

 We  have  not  stopped  there.  We
 have  given  every  assistance  to  U
 Thant  to  bring  about  a  peaceful  solu-
 tion.  I  cannot  divulge  to  the  House
 what  we  have  done  in  the  diplomatic
 field,  but  I  assure  the  House  we  have
 a  representative  in  Hanoi,  we  have  a
 representative  in  Saigon  and  we  have
 done  whatever  is  possible  to  bring
 about  a  settlement.

 May  I  remove  one  misapprehension
 from  the  mind  of  my  friend  Mr.
 Madhok!  I  agree  with  him  that  we
 should  try  and  contain  China,  we
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 should  not  permit  China  to  expand.
 Our  view  is  that  the  present  American
 policy,  far  from  containing  China,  wu
 helping  China,  and  I  will  explain  why.
 The  more  the  bombing  goes  on,  the
 more  the  war  is  escalated,  the  more
 North  Vietnam  is  driven  into  the
 ambit  of  China,  Does  my  friend  Mr.
 Madhok  know  that  China  dominated
 North  Vietnam  for  a  thousand  years?
 North  Vietnam  does  not  want  to  be-
 Come  a  vassal  of  China.

 Shri  Bal  Raj  Madhok:  Yes,  that  75
 the  right  course.

 Shri  Uianath:  I  rise  on  a  serious
 point  of  older.  We  have  got  diplo-
 matic  relations  with  North  Vietnam.
 It  ७  net  in  vider  for  the  Minister  to
 say  that  a  sovereign  government  is
 likely  to  become  a  vassal  Will  we
 accept  that  position  if  any  other  Gov-
 ernment  says  so  about  us?  That  is
 not  fair,

 Mr.  Speaker:  There  is  no  pont  of
 order,

 Shri  Umanath:  Let  him  say  about
 North  Vietnam  on  merits,  but  to  cail
 a  sovereign  government

 Mr.  Speaker:  Even  North  Vietnam
 may  not  be  very  much  offended  by
 that.  Why  are  you?  (Interruptions).
 The  Mimiste:  has  a  right  to  have  his
 opinion.  a  ae

 Shri  M.  C.  Chagla:  I  have  every
 right  to  say  what  is  a  hustorical  fact,
 that  North  Vietnam  does  not  want  to
 be  dominated  by  China.

 Shri  Umanath:  No  country  wants
 it.

 Shri  M.  C.  Chagia:  Therefore,  the
 longer  the  war  goes  on,  the  greater
 the  escalation  and  the  more  North
 Vietnam  has  to  turn  to  China  for  help
 and  assistance  Therefore,  we  have
 been  pleading  with  the  United  States
 that  in  the  common  objective  of  the
 containment  of  China,  this  war  should
 be  brought  to  an  end.  I  must  answer
 one  or  two  questions  which  had  been
 raed  and  which  were  based  on  com-
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 plete  misunderstanding  of  the  func-
 tiomng  of  the  International  Control
 Commission  It  was  set  up  for  a  very
 hmited  purpose—to  supervise  the
 truce,  not  to  face  a  war  situation  If
 my  hon  friends  look  at  article  29  of
 the  Geneva  Agreement,  it  enjoins  on
 the  Commission  to  ensure  control  and
 supervision  of  the  execution  which  35
 possible  only  with  the  co  operation  of
 the  two  parties  It  has  got  no  power
 to  enforce  the  provisions  of  the
 Geneva  agreement  [ts  only  function
 is  supervision  and  control,  it  can  only
 investigate  provided  a  complaint  is
 received  When  thc  complaint  is
 received  it  passes  a  resolution  which
 is  confidential,  it  forwards  the  resolu
 taon  to  the  two  co-chairman,  the  UK
 and  the  USSR  It  is  for  these  two
 co  chairman  to  release  or  not  to
 Telcase  that  resolution  We  are  often
 asked  what  is  the  Commission  doing’
 Why  does  it  not  do  something  to  stop
 this  tetrible  fighting?  Hon  Membeis
 do  not  realise  that  it  is  not  within
 the  powcr  of  the  Commission,  it  has
 neither  the  machinery  nor  the  juris
 diction  power  nor  the  capacity  to  stop
 in  any  way  the  terrible  war  that  ५
 going  on  If  they  only  study  the
 Geneva  agreement  they  will  see  how
 limited  the  functioning  of  this  Com
 mission  is  Even  within  these  hmita
 tions,  3६  has  served  a  useful  purpose
 It  35  a  symbol  of  peace  I  think  even
 the  North  Vietnam  Government  ४8
 agreed  that  the  Commission  has  serv-
 ed  some  useful  purpose  and  that  it
 should  continue

 As  regards  trade  with  North  Viet
 nam,  my  fnend  Mr  Umanath  35  quite
 wrong  about  facts  He  said  that  our
 trade  with  North  Vietnam  stopped
 due  to  the  food  agreement  we  signed
 with  the  United  States  in  965  It  is
 not  so  It  was  in  963—-much  earlier
 than  965—that  instructions  were
 issued  that  all  exports  to  North  Viet-
 nam  required  prior  clearance  and  the
 reason  for  that  was  given  here  in
 answer  to  a  question,  namely,  that
 we  found  that  goods  which  we  sent
 to  North  Vietnam  were  being  diverted
 to  China  (Interruptions)  Mr

 Vietnam  ASADHA  19,  889  (SAKA)  Vietnam
 HAH  कड )

 Umanath’s  accusation  was  that  we
 were  influenced  and  coerced  by  tht
 United  States
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 Shri  Umanath.  Even  now  I  say  it
 Why  do  you  send  it  to  Hong  Kong?

 Shri  M.  0.  Chagla.  |  say  it  is  not
 coirect  With  regard  to  South  Viet-
 nam  the  position  38  equally  clear  The
 sale  of  lethal  weapons  is  banned
 Normal  trade  in  textiles,  etc.  cont:
 nues  Clivihan  trucks  were  exported
 by  some  private  parties  The  export
 of  petroleum  and  petroleum  products
 has  been  banned  so  that  we  do  not
 send  anything  to  South  Vietnam  which
 could  be  used  m  a  war

 Shr:  Nambrar  Brass  sheets,  strips,
 tyres,  etc  (Interruptions)

 Shr  #  हू,  Nayanar  (Palghat)  On
 a  point  of  order  What  the  Munster
 iS  Saying  is  wrong

 Mr.  Speaker  He  may  be  wrong,
 but  what  he  has  said,  he  has  said

 Shri  E  K  Nayanpar  On  May  20  last,
 the  public  sector  undertaking,  Hindu
 stan  Steel  shipped  2l  tons  of  iron
 iounds  to  South  Vietnam  This  was
 exported  This  was  done  by  a  public
 sector  undertaking  of  the  Govern-
 ment  of  India  But  what  the  Minister
 says  now  is  that  there  was  no  such
 trade  It  is  wrong

 Shri  M  C.  Chagla:  My  hon  friend
 Shri  Umanath  mentioned  about  ban
 ning  a  book  That  35  a  matter  which
 as  he  knows  comes  under  the  Sea
 Customs  Act  and  it  38  within  the  juris
 diction  of  the  Finance  Ministry  and
 not  within  the  External  Affairs
 Ministry,  and  he  might  put  that  ques-
 tion  to  the  Mimstry  concerned

 "There  is  one  thing  more  This  morn.
 ing  we  have  seen  the  news  which
 should  be  welcome  to  the  whole
 House  this  is  a  statement  made  by
 Lord  Brockway  who  38  as  strongly
 opposed  to  this  war  as  this  country
 is  and  most  Members  of  this  House
 are
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 Shri  s.  Kandappan  (Mettur)
 it  been  confirmed?
 veracity?

 Has
 Has  st  got  any

 Shri  M,  C.  Chagla:  Not  confirmed,
 but  7  take  it—as  Lord  Brockway  has
 said  it—as  correct  According  to  Lord
 Brockway,  the  Vietnam  representa-
 tives  at  the  Peace  in  Vietnam  Con-
 ference  at  Stockholm  which  he
 attended  had  narrowed  down  the
 demands  to  three  an  unconditional
 halt  to  bombing  of  North  Vietnam,
 admission  of  direct  representatives  of
 the  liberation  front  to  negotiation,
 and  a  peace  settlement  conforming  to
 the  terms  of  the  Geneva  agreement.
 I  sincerely  hope  that  the  reaction  of
 the  Umted  States  to  this  would  be
 favourable  that  this  narrowing  down
 of  the  demands,  as  Lord  Brockway
 has  said,  and  that  North  Vietnam  35
 prepared  to  come  to  terms  or  to  dis
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 cuss  and  settle,  will  induce  the  United
 States  to  stop  bombing  and  to  come  to
 the  conference  tabie

 8.73  hrs.
 BUSINESS  ADVISORY  COMMITTEE

 FourtTH  Report
 The  Minister  of  Parliamentary

 Affairs  and  Communications  (Dr,  Ram
 Subhag  Singh):  I  beg  to  present  the
 Fourth  Report  of  the  Business  Advi-
 sory  Committee

 88  hrs
 The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  Clock  on  Tuesday  July
 ll  967/Asadha  20  889  (Saka)
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